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 LOK  SABHA  |  Shri  Hukam  Chand

 Thursday,  April  i,  965/Chaitra  ,
 sisi  Beta  Bink, 887  (Saka).  Shri  Yudhvir  Singh:

 Will  the  Minister  of  Works  and
 The  Lok  Sabha  met  at  Eleven  of  the

 Clock,

 (Mr.  SpeAKER  in  the  Chair]

 Mr,  Speaker:  I  fee]  a  little  ashamed
 when  I  have  to  enter  the  House  after
 it  is  Eleven  0'  Clock.

 An  hon.  Member:  You
 time,  Sir.

 came  in

 Mr,  Speaker:  No.  The  Bell  had  to
 be  rung.  The  quorum  was  not  there,
 ang  I  have  come  after  the  Bell  was
 rung.  Therefore,  I  may  request  hon.
 Members  that  they  should  be  present.

 Shri  Yashpal  Singh:  It  is  the  res-

 ponsibility  of  the  ruling  party.

 Mr.  Speaker:  Every  hon.  Member
 should  realise  it.

 Shri  Kapur  Singh:  When  hon.  Mem-
 berg  see  Shri  Yashpal  Singh’s  name
 on  every  question,  they  keep  them-
 selves  away.

 Shri  A.  S.  Saigal:  The  responsibi-
 lity  is  that  of  all  parties  and  not
 only  the  ruling  party.

 Mr.  Speaker:  Order,  order.  Let  us
 proceed  now.

 ORAL  ANSWERS  TO  QUESTIONS

 Scarcity  of  Houses  in  Delhi

 +
 Shri  Yashpal  Singh:
 Shri  5.  M.  Banerjee:
 Shri  Onkar  Lal  Berwa:

 *68l.  |  Shri  Bade:
 42  (Ai)  LSD—,

 Housing  be  pleased  to  state:

 (a)  whether  Government  ere  aware
 of  the  scarcity  of  houses  for  Govern-
 ment  employees  in  Delhi;

 (b)  if  so,  the  number  of  houses  to
 be  constructed  by  Government  by  the
 end  of  the  Thirg  Plan  period;

 (c)  the  tentative  programme  pre-
 pared  by  Government  to  remove  the
 acute  shortage  of  houses  in  the  Capi-
 tal;  and

 (d)  the  estimated  amount  to  be
 spent  thereon?

 The  Minister  of  Works  ang  Housing
 (Shri  Mehr  Chand  (Khanna):  (a)

 Yes,  Sir.

 (9)  About  10,400  of  which  6,000
 have  been  compléted  and  4,400  are
 under  construction.  There  is  sanc-
 tion  for  anothe>  4,000  approximately.

 (०)  and  (d).  for  construction  of
 houses  to  meet  the  present  entire  de-
 mang  of  Central  Government  em-
 ployees  in  the  general  pool  in  Delhi,
 about  Rs,  63  crores  will  be  needed.
 The  programme  of  construction  will
 be  spread  over  several  years  in  ace
 cordance  with  the  funds  that  may  be
 made  available.

 aft  यशपाल  सिंह  :  इस  हाउस  में  दो  साल

 से  यह  आवाज  उठ  रही  है  कि  संसद  सदस्यों

 के  मकानों  के  किराए  बढ़ाए  जायें  ।  इनके  मकानों

 के  किराए  चाहे  दोगुने  कर  दिए  जायें,  लेकिन  इन्हें
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 ऐसे  मकान  दिये  जायें  जैसे  जन  प्रतिनिधियों  को

 दिए  जाने  चाहिये,  जिनका  ताल्लुक  लाखों

 आदमियों  से  है  ।  श्रम  उन  को  छोटे  छोट
 कमरों  में  बन्द  कर  रखा  है।  जब  कोई  मेहमान
 कराता  है  तो  यह  अवस्था  हो  जादो  हरि  वहीं
 सिगरेट  प.ने  वाला  बैठता  है,  कौर  वहीं  वेद
 भगवान  का  पाठ  करने  वाला  बैठता  हैं  जिससे

 नैतिकता  फैल  रही  है।  इस  मामले  में  सरकार

 क्या  कर  रही  है।  संसद  सदस्यों  के  मकानों  के

 किराए  चाहे  बढ़ा  दिये  जायें  लेकिन  उन  को

 सूटेबिल  अकोमोडेशन  दी  जाए  ।

 अध्यक्ष  महोदय  :  सवाल  तो  गवर्नमेंट

 एम्प्लाईज  का  है  ।

 शी  यशपाल  सिंह  :  हम  भी  तो  गबर नं मेंट

 सर बेंट  हैं  ।

 भी  मेहर  बलन्द  खा  जहां तक  मेम्बर
 वालिया मेंट  साहिबान  का  ताल्लुक  है,  जिनको

 जगह  चाहिए  उन  तमाम  के  तमाम  को  जगह
 मिल  चुकी  है।  अभी  हम  ने  बल्लभ  भाई
 पटेल  हाउस  बनवाया  है  ।  उस  के  किराए  का
 फैसला  हो  चुका  है,  राज  या  कल  में  में  स्पीकर

 साहब  को  चिट्ठी  लिखने  वाला  हूं  ewe

 सभ्यता  महोदय:  श्राप  भ्र भी  हाउस  को
 बतला  दें  तो  अच्छा  हो  क्योंकि  किराए  का

 फैसला  तो  हो  ही  चुका  है  ।

 थो  मेहर  स्ब  खन्ना:  श्राप  मुझे  इजाजत
 दें  तो  कल  मैं  स्टेटमेंट  रख  दूंगा  ।  इस  वक्‍त

 एजेंट  फिगर  मेरे  पास  नहीं  हैं  ।

 ली  अग्रवाल  सिह  :  वह  तो  होस्टल  है

 जो  मकानात  छोटे  कर्मचारियों  के

 लिए  दो  साल  से  बने  पड़े  हैं,  उनको  कभी  तक

 इसलिए  एलाट  नहीं  किया  जा  सका  है  कि

 बिजली  पानी  का  इन्तिज़ाम  नहीं  हुआ  ।

 बहु  इन्तिज़ाम,  कब  तक  हो  जाएगा  I

 थी  मेहर  चन्‍द  खन्ना  :  यह  बात  दुरूस्त
 नहीं  है  ।  जो  मकान  हम  ने  बनाए  हैं  वे  सब  के
 स्ब  एलाट  हो  चुके  हैं।  सिर्फ  राम  कृष्ण  पुरम  में
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 थोड़े  दिनों  से पानी  की  किल्लत  है  ।  इस  वक्‍त
 जो  झूठ  सौ  या  नौ  सौ  मकान  तैयार  हो  रहे  हैं
 दो  महीने  के  भ्रमर  उन  को  पानी  मिल  जाएगा
 प्रौढ़  हम  वह  भी  एलाट  कर  देंगे।  मुझे  खुद  भी
 तकलीफ  होती  है  जब  मैं  देखता  हूं  कि मकान
 बन  गए  हैं  भौर  उत  को  पानी  नहीं  मिला  ।

 Shri  S.  M.  Banerjee:  I  went  to
 know  whether  it  is  a  fact  that  still,
 ag  on  today,  nearly  62,800  govern-
 ment  employees  are  waiting  to  get
 some  accommodation  in  Delhi;  if  go,
 may  I  know  whether  there  is  any
 scheme  to  provide  two-roomed  tene.-
 ments  at  least  to  those  employees  dur-.
 ing  the  Fourth  Plan  and  how  many
 quarters  are  likely  to  be  built  in  the
 Fourth  Plan?

 Shri  Mehr  Chang  Khanna:  It  is  a
 fact  that  the  total  demand  in  Delhi  is
 about  a  lakh  or  a  little  over  a  lakh,
 and  I  have  only  about  35,000  houses
 in  the  pool.  Thereby,  there  is  a  de-
 ficit  of  about  65,000  houses  in  Delhi
 alone.  We  are  doing  our  best  to
 bridge  the  gap.  Two  things  we  have
 done  in  the  meanwhile.  One  is,  in
 future  we  are  going  to  undertake
 construction  only  for  government  ser-
 vants  who  are  the  lower  category.
 According  to  the  revised  classification
 the  categories  are  from  |  to  8.  We
 propose  to  build  houses  for  govern-
 ment  servants  who  are  in  the  cate-
 gory  of  |  to  4  because  there  the  gap
 is  the  biggest.  Secondly,  a  decision
 hag  been  taken  that  as  for  the  gov-
 ernment  servants  who  are  in  category
 i—that  is,  class  IV  employees—we
 will  provide  them  with  two-roomed
 houses  in  future.

 Shri  Indrajit  Gupta:  Shri  Banerjee’s
 question  was  how  many  quarters  are
 going  to  be  built  in  the  Fourth  Plan?

 Shri  Mehr  Chand  Khanna:  As  re-
 gards  the  Fourth  Plan,  as  against  e
 total  allocation  of  Rs.  25  crores  which
 the  Finance  Minister  wag  kind  enough
 to  increase  to  Rs.  35  crores,  I  am  gett-
 ing  an  allocation  of  Rs.  80  crores—
 that  is,  more  than  double.
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 कौ  झोंककर  लाल  बैरवा  :  श्री मन,
 मैं  यह  जानना  चाहूंगा  कि  सरकारी  कर्मचारियों

 को  मकान  बनाने  के  लिए  लोक  देने  को  जो

 रुपया  रखा  गया  था  वह  सारा  दे  दिया  गया  है'
 या  उस  में  से  कुछ  बाकी  है  ?

 श्री  मेहर  ब... द  खन्ना:  जहां  तक  गवर्नमेंट

 सरवेंट्स  को  मकान  के  लिये  कर्ज  का  ताल्लुक  है

 बहू  सोशल  हासिल  स्कीम  में  मिलता  है  |

 वह  तो  राज्य  सरकारों  के  मारफत  लोस  दिया

 जाता  है  मकान  बनाने  के  लिए  |  यह  वह  चीज  है
 जो  हम  खुद  बनाते  हैं  1  vty

 ली  हुकम  चन्द  कछवाय  :  भिन्न  भिन्न
 राज्यों  स ेजब  सरकारी  कर्मचारी  दिल्‍ली  में
 आते  हैं  तो  उन्हें  मकान  की  काफी  दिक्कत  होती

 है।  क्या  सरकार  इन  कठिनाइयों  को  ध्यान  में
 रखते  हुए  छः  छः,  सात  सात,  झूठ  पाठ
 मंजिल  के  मकान  बनाने  का  विचार  कर  रही

 है?

 शी  मेहर  चन्द  बच्चा  :  पहली  बात  का
 जवाब  तो  हां  में  है।  बाहर  से  जो  लोग  जाते

 हैं  उनको  मकान  के  लिए  बहुत  सालों  तक

 इन्तिजार  करना  पड़ता  है।  उसकी  वजह  यह
 है  कि  हम  ने  काफी  मकान  पीछे  नहीं  बनाए  ।
 गवर्नमेंट  बढ़ती  गई  लेकिन  उस  के  मुकाबले  में
 मकान  नहीं  बनाए  गए  ।  तब  हम  यही  चीज
 करना  चाहते  हैं  अब  हम  यह  विचार  कर  रहे
 हैं  और  मैं  ने  भागे  हाउस  में  भी  यह  बतलाया

 है,  कि  हम  मल्टी  स्टोरीज़  कंस्ट्रक्शन  कर  रहे
 हैं  रेजिडेंशियल  भी  कौर  झफिसेज  के  लिए
 भी।

 शी  धुद्धबोर  सिह  :  दिल्‍ली  के  इन्दर
 सरकारी  कर्मचारियों  के  लिए  मकानों  की
 कमी  को  देखते  हुए  क्या  कोई  ऐसी  योजना

 जालू  करने  का  सरकार  विचार  कर  रही  है  कि
 उनको  मकान  बनाने  के  लिए  कर्जा  दिया  जाए,
 जमीन  दी  जाए  कौर  मकान  बनाने  के  सामान
 की  सुविधा  दी  जाए  ।  मगर  भ्र भी  ऐसी  योजना

 नहीं  है  तो  क्‍या  भविष्य  में  कोई  ऐसी  योजना

 चालूं  करने  का  विचार  सरकार  का  है  ?

 शी  महर  कन  खन्ना  :  हमारे  पास  स्कीमें

 हैं,  लो  इतकम  ग्रुप  वालों  के  लिए  मिडिल

 इनकम  ग्रुप  वालों  के  लिए  शर  सेन्ट्रल  गवर्नमेंट

 सरवेंट्स  के  लिए  भी  स्कीमें  हैं,  जिन  के  लिए
 उन  को  लोन  दिया  जाता  है।  लेकिन  यह  दिल्ली

 सरकार  के  मारफत  दिया  जाता  है  भौर  मुझे
 इस  में  कोई  खास  दिक्कत  नंजर  नहीं  जाती  ।  ;

 श्री  रा०  ao  तिवारी:  दिल्‍ली  में  केवल

 सरकारी  कर्मचारियों  के  लिए  ही  मकानों  की

 कमी  नहीं  है,  दीगर  लोगों  के  लिए  भी  मकानों

 की  कमी  है  क्या  जो  कोआपरेटिव  सोसाइटियां

 हैं...

 अध्यक्ष  महोदय  :  इस  को  इस  बक्स

 कर्मचारियों  तक  ही  रहने  दीजिए  |

 Shrimatt  Savitri  Nigam:  May  I
 know  whether  sub-letting  of  houses
 by  government  servants  to  other  gov-
 ernment  servants  is  prohibited  and
 whether  the  rent  given  to  them  is

 very  very  low?

 Mr.  Speaker:  Why  should  we  go  in-
 to  sub-letting  at  this  moment?

 Increase  in  Bank  Rate

 Shri  Bibhuti  Mishra
 *682.  Shri  D.  N.  Tiwary

 Shri  K.  N.  Tiwary

 Will  the  Minister  of  Finance  be
 pleased  to  refer  to  the  reply  given  to
 Starred  Question  No.  205  on  the  26th
 November,  964  and  state:

 (a)  the  reaction  of  the  investors  to
 the  increase  in  the  bank  rate  by  the
 scheduled  banks;  ang

 (b)  whether  the  increase  in  the
 bank  rate  has  had  any  adverse  effects
 on  the  borrowers?

 The  Minister  of  Planning  (Shri  B..
 R.  Bhagat):  (a)  The  bank  rate  and
 other  rates  of  interest  generally  have
 been  increased,  for  reasons  which
 have  already  been  explained  in  great
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 .detail,  and  there  is,  therefoM™,  no  rea-
 son  to  think  that  the  reaction  of  in-
 vestors  has  been  adverse  or  unfavour-
 able.

 (b)  No.  It  is  expected,  however,
 that  loans  and  advanceg  will  be  grant-
 ed  only  for  purposes  which  are  essen-
 tial  and  that  the  volume  of  lending
 for  all  other  purposes  will  be  suitably
 curtailed.

 eft  विभूति  मिश्र:  कया  यह  सही  है  कि
 बैंक  रेट  बढ़  जाने  से  यह  नतीजा  हुआ  है  कि
 जो  लोग  बैंक  से  करजा  ले  कर  किसी  उद्योग  में

 लगाते  हैं  वह  देखते  हैं  कि  उन  क ेमाल  की  कीमत

 बढ़  जाती  है,  इसलिये  उन्होंने  बैंक  से  लोन
 लेना  बन्द  कर  दिया  है  कौर  इस  कारण
 उद्योगों  को  चलाने  में  कठिनाई  हो  रही
 है?

 श्री  Wo  रा०  भगत  :  उद्योग  को  चलाने

 में  कोई  कठिनाई  नहीं  हो  रही  है  ।  हो  सकता  है
 कि  जो  अनावश्यक  काम  है  उस  के  लिए  लोग
 कर्जा  न  लें  ।  उद्योगों  को  चलाने  के  लिए  तो

 कर्जा  देने  की  जरूरी  व्यवस्था  है  ।

 श्री  विभूति  मिथ  :  क्‍या  यह  सही  है  कि

 बैंक  रेट  बढ़  जाने  से  इंडस्ट्रियल  एड्स  जो

 पैदा  होते  हैं  उनकी  भ'  कीमत  बढ़  गई  है
 जिसका  कि  नतीजा  यह  हो  रहा  है  कि  कंज्यूमर्स
 को  उन  की  कीमत  शुदा  करने  में  कठिनाई
 पैदा  हो  रही  है  ?

 शी  wo  रा०  भगत  :  भ्र भी  थोड़े  ही  दिन

 हुए  हैं  कि  यह  बैंक  रेट  बढ़ाया  गया  है  भ्र ौर  गुड्स
 की  कीमत  किस  हद  तक  बढ़ेंगी  इस  का  भ्रत्दाज

 कभी  लगाना  मुश्किल  है  |

 Shri  Bishwanath  Roy:  May  I  know
 whether  before  increasing  the  bank
 rate,  borrowing  for  agricultural  pur-
 poses  was  considered  and,  if
 whether  in  view  of  the  scarcity”  of
 foodgrains  some  facility  would  be
 given  to  the  agriculturist  borrower?
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 Shri  8.  छ,  Bhagat:  That  will  be
 lookeq  imto,

 Shri  D.  ©.  Sharma:  While  lending
 money  may  I  know  whether  Govern-
 ment  distributes  it  according  to  the
 needs  of  large-scale,  medium-scale
 and  small-scale  industries,  or  loans
 are  given  only  to  large  scale  indus-
 tries?

 Shri  B.  R.  Bhagat:  Government
 does  not  distribute  any  money.  The
 banks  look  to  the  interests  of  all
 types  of  borrowers.

 Shri  Sham  Lal  Saraf:  May  I  know
 whether  Government  has  _  collected
 figures,  as  far  as  investments  in  bank
 deposits  are  concerned?  Secondly  is
 it  a  fact  that  investment  by  commer-
 cial  institutions,  particularly  on  the
 transport  side,  has  decreased  very’
 much?

 The  Minister  of  Finance  (Shri  T.  ¥.
 Krishnamachari):  We  have  informa-
 tion  in  regard  to  bank  deposits.  They
 are  going  up.  But  in  regard  to  any
 specific  industry,  I  am  afraid,  I  have
 to  ask  for  notice.

 Shri  Shinkre:  Is  the  hon,  Minis-
 ter  aware  of  the  fact  that  increase  im
 bank  rates  also  contributes  in  a  large
 measure  to  the  increase  in  cost  of
 living  becuuse  it  also  amounts  to  in-
 crease  in  prices  of  commodities?  If
 80,  ig  the  hon.  Minister  thinking  in
 terms  of  checking  such  increase  in  the
 cost  of  living?

 Shri  T,  T.  Krishnamachari:  There
 may  be  certain  effects  of  the  nature
 indicated  by  the  hon.  Member.  But
 it  is  expected  that  the  present  mone-
 tary  policy  will  help  to  reduce  the
 prices  and  I  think  in  certain  quarters
 it  is  having  some  effect  towards  that
 end.

 Shri  Kapur  Singh:  Does  this  in-
 crease  in  bank  rate  cast  any  legal  or
 moral  obligation  on  the  gcheduled
 banks  to  allow  a  proportionate  in-
 crease  on  the  interest  on  fixed  depo-
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 alts  held  on  behalf  of  private  deposi-
 tors  by  them?

 Shri  T.  T.  Krishnamachari:  I  do  not
 think  it  imposes  any  legal  or  moral
 Obligation.  But  as  the  scheduled
 banks  have  a  conception  of  their  self-
 interest,  I  think  they  are  following
 the  direction  indicated  by  the  hon.
 Member.

 Shrimati  Ramdulari  Sinha:  May  I
 know  whether  Government  hag  any
 compartive  idea  of  the  advantages
 derived  by  such  measure  for  invest-
 ment  of  capital  and  disadvantages
 suffered  by  the  borowerg  and,  if  so,
 what  is  the  gum  total  of  their  effect  on
 the  economy  of  the  country?

 Shri  T.  T.  Krishnamacharti:  The
 idea  is  that  borrowers  who  borrow  for
 purposes  not  very’  essential  and,
 therefore,  would  not  be  able  to  pay  a
 high  rate  of  interest  should  not  bor-
 row  and  there  should  be  a  restriction
 on  credit  to  that  end.

 Aid  From  Polang

 +

 |

 Shri  D.  C.  Sharma:
 Shri  Yashpal  Singh:
 Shri  S.  M.  Banerjee:
 Shri  Bhagwat  Jha  Asad:
 Shri  P.  C.  Borooah:
 Shri  Rameshwar  Tantia:
 Shri  Bibhuti  Mishra:
 Shri  K.  N.  Tiwary:
 Shri  Himatsingka:
 Shri  R.  Barua:
 Shri  L.  N.  Bhanja  Dee:
 Shri  Ravindra  Varma:

 |  Shrimati  Renuka  Barkataki:

 Will  the  Minister  of  Finance  be
 pleased  to  state:

 (a)  whether  negotiationg  for  further
 financial  and  technical  aid  from
 Poland  held  in  New  Delhi  in  Janu-
 ary,  965  have  borne  any  results;  and

 (b)  if  so,  the  terms  and  conditions
 for  the  aid  and  the  projects  for  which
 this  will  be  utilised?
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 The  Minister  of  Planning  (Shri  8,
 R.  Bhagat):  (a)  and  (b).  Yes,  Sir.  An
 agreement  providing  for  a  credit  up-
 to  the  amount  of  Rs.  0.5  crores  for
 the  supply  from  Poland  of  Power
 Station  equipment  comprising  of  two
 Generating  Units  of  25  MW  each  and
 services  connected  therewith  was
 signed  on  the  2th  January,  1965.  A
 copy  of  the  Agreement  has  already
 been  placed  in  the  library  of  the
 Parliament.  The  credit  carries  a  rate
 of  interest  of  24  per  cent  per  annum
 and  ig  repayable  over  a  period  of  2
 years  beginning  l  year  after  delivery
 of  last  lot  of  machinery  ang  equip-
 ment  for  putting  each  Generating
 Unit  into  operation.  The  repayments
 towards  the  principal  and  the  pay-
 ments  of  interest  shall  be  used  for
 purchase  of  Indian  goods  for  ex-
 port  to  Poland.

 Shri  D.  C.  Sharma:  What  is  the
 .total  debt  that”"we  owe  to  Poland  80
 far,  taking  into  account  not  only  the
 present  agreement  but  also  the  past
 agreements,  ang  how  much  interest
 has  accrued  on  the  old  debt  and  how
 much  of  it  have  we  paid  so  far?

 Shri  B.  R.  Bhagat:  Earlier  two  cre-
 dit  agreements  amounting  to  Rs.  29.80
 erores  were  signed.  That  was  apart
 from  the  one  for  Rs.  0.5  crores.  They
 carry  24  per  cent  interest,  in  both  the
 earlier  cases.  Ags  to  how  much  the
 total  accrual  of  interest  has  been,  I
 want  notice.

 Shri  D.  C.  Sharma:  What  are  the
 conditions  attached  to  the  exchange
 of  technical  aiq  from  Poland  and  what
 are  the  specific  flelds  of  endeavour,
 industry  or  something  else,  in  which
 this  technical  aid  is  going  to  be  made
 available?

 Shri  के,  हि.  Bhagat:  There  is  no
 condition  regarding  technical  aid  ex-
 cept  that  in  the  case  of  power  gene-
 ration  for  construction  and  commis-
 sioning  some  technical  assistance  may
 be  required,  But  that  is  a  built-in
 arrangement with  this.
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 श्री  'यदा पाल  सिह  जैसा  कि  इस  प्राणीय
 सदन  में  मानवीय  कृषि  मंत्री  ने  भ्र भी  दो

 सप्ताह  पहले  ही  यह  बतलाया  था  कि  भारत

 में  सीधे  40000  ट्रैक्टर  हैं  जिनमें  से  कि

 20000  के  करीब  बेकार  पड़े  रहते  हैं
 तो  क्‍या  पोलैंड  से  कोई  ऐसी  सहायता  ली
 जा  रही  है  कि  इन  ट्रैक्टरों  की  कमी  को  पूरा
 किया  जा  सके  कौर  ऐसे  ट्रैक्टर  मंगाये  जायें
 जो  कि  खराब  न  हों  ?

 शौ  ब०  राज  भगत  :  यह  तो  पावर जै  न-
 रेशन  के  लिए  है,  ट्रैक्टर्स  का  तो  एक  अलग
 सवाल  हो  गया  ।

 Shri  S.  M.  Banerjee:  May  I  know
 whether  a team  of  experts  from  our
 country  is  also  likely  to  visit  Polond
 and,  if  so,  when?

 The  Minister  of  Finance  (Shri  T.  fT.
 Krishnamacharf):  According  to  the
 information  that  I  have  there  is  no
 proposal  before  Finance  about  the
 visit  of  a  team  of  experts  to  Poland.

 Shri  P.  C,  Borooah:  What  is  the
 total  cost  of  the  generatorg  and  how
 much  of  the  credit  will  be  utilised  for
 securing  them  teclinical  services.
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 श्री  Wo  रा०  भगत  :  वह  सब  विचार में
 रक्खा  जाता  है।  यह  दौलत  बढ़ाने  के  काम  में
 लगती  है  ।

 श्री  विभूति  सिश  :  मेरे  सवाल  का  जवाध

 नहीं  भगाया  कि  उस  से  दौलत  हमारी  कितनी

 बढ़ेगी  ?  कर्जा  जो  लिया  है  उस  से  हमारे

 मुल्क  की  दौलत  कितनी  बढ़ेगी  ?

 अध्यक्ष  सहोदय  :  भाप  का  सवाल  तो

 दुरुस्त  है  लेकिन  मिनिस्टर  साहब  के  लिए

 यह  कहना  कि  इस  से  दौलत  कितनी  बढ़ेगी

 यह  'बतलाना  मुश्किल  है  ?

 थी  विभूति  मिश्र  :  भ्रध्यक्ष  महोदय,

 इम  किसी  से  कर्ज  लेते  हैं,  फर्ज  कीजिये  .हम
 5000  रुपया  कर्ज  ले  कर  एक  बीधा  खेत

 खरीदते  हैं  तो  हम  को  पता  चलता  है  कि  उस  में

 इतनी  हमारी  पैदावार  होगी,  इतनी  हमें
 आमदनी  होगी  कौर  कितने  दिनों  तक  हम

 वह  कर्जा  चुका  सकेंगे  a  re  इतनी  तो  भ्र कल

 हम. में  होनी  चाहिये,  मंत्री  महोदय  जो  कि

 सदन के  प्रति  जिम्मेदार  हैं  उन  को  इस  का

 जवाब  देना  चाहिए  कि  जो  कर्जा  लिया  है
 उस  से  कितनी  दौलत  बढ़ेगी  कौर  कितने

 दिनों  में  वह  कर्जा  चुका  सकेंगे  ?

 अध्यक्ष  महोदय  :  भाप  मिनिस्टर  बन  जायें

 Shri BL  R.  Bhagat:  When  the  de-  तो  आप  यह  सब  चीज  कर  दीजियेगा  ।
 tails  come  and  the  specifications  are
 known  we  will  “be  able  to  give  that
 information.

 शी  विभूति  साथ  :  प्रत्यक्ष  महोदय,
 अभी  मंत्री  जी  ने  बतलाना  कि  लगभग  30

 करोड़  फे  रुपया  पहले  लिया  जा  चूका  है
 और  सवा  दस  करोड़  के  यह  लिया  जायगा  तो

 यह  जो  पारखी  सवा  0  करोड़  की  पावर

 जेनरेशन  कर  रहे  हैं  वह  इस  पावर  जेनरेशन

 से  मुल्क  की  दोलत  कितनी  बढ़ेगी  या  यह
 केवल  घरों  में  रोशनी  के  लिए  लगाया  जा  रहा
 है  क्‍योंकि  इस  कर्ज  को  तो  वापिस  करना
 मुश्किल  है  ?

 शी  विभूति  मिश्र:  मंत्री  महोदय  इस  सदन
 के  पति  जिम्मेदार  हैं  और  उन्हें  यह  बतलाना

 ही  चाहिये  कि  वह  जो  कर्ज  से  रहे  हैं  उस  से
 कितनी  दौलत  बढ़ेगी  ?

 अझध्यका  महोदय  :  उन  के  लिये  यह  बतलाना

 बहुत  मुश्किल  है  ।

 Shri  Hari  Vishnu  Kamath:  As  re-
 gards  those  East  European  countries
 which  have  either  in  the  Sino-Soviet
 slanging  match  or  on  the  India-Chine
 border  conflict  issue  ganged  up  with
 China  have  the  Government...
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 Mr.  Speaker:  This  is  very  objec-
 tionable.  For  friendly  countries  why
 should  we  say  “ganged  up”?

 Shri  Hari  Vishnu  Kamath:  There
 &re  some  East_  European  countries.

 Mr.  Speaker:  We  ought  to  be  more
 careful.

 Shri  Hari  Vishnu  Kamath:  Let  me
 iknow  what  you  object  to.

 Mr.  Speaker:  He  said  “ganged  up”.

 Shri  Hari  Vishnu  Kamath:  “Gang-
 ing  up”  is  perfectly  parliamentary.
 ‘They  are  ganging  up  with  China.  It
 ‘does  not  mean  they  are  gangsters.

 Mr.  Speaker:  “Ganged  up”  is  al-
 ways  used  not  in  a  good  sense.

 Shri  Hari  Vishnu  Kamath:  China  is
 an  enemy  country.  They  have  gang-
 ed  up...

 Mr.  Speaker:  He  would  continue
 the  argument but  would  not  listen  to
 me.  He  has  used  the  words  “ganging
 up  of  other  countries  with  China”.

 ‘We  are  now  discussing  about  Poland.
 That  is  a  friendly  country  to  us.
 Everybody  knows  that.  Therefore
 the  use  of  such  a  phrase  for  such  a
 friendly  country  is  not  desirable.

 Shri  Hari  Vishnu  Kamath:  I  did
 mot  refer t6  Poland  at  all.  As  regards
 those  east  European  countries  like
 Albania  who  have  ganged  up  with
 ‘China  have  the  Government  taken  a
 decision  not  to  have  such  deals  with
 tthose  countries  and  if  not  what  are
 the  reasons  therefor?

 Mr.  Speaker:  That  does  not  arise
 out  of  this.  This  is  about  Poland

 only,

 की  ह;  नारायण  :  तीस  करोड़  रुपया

 पहले  का  ौर  दस  करोड़  रुपया  कब  का,

 बह  कुल  मिला  कर  चालीस  करोड़  रुपया  हो

 रहा  है  |  मैं  यह  जानना  चाहता  हूं  कि सरकार

 दस  रुपये  का  प्रयोग  किन  किस  विषयों  शौर
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 दस्त कारियों  में  करेगी  और  उस  से  क्या

 इनकी  होगी  ?

 शी  Wo  To  भगत  :  यह  सन  पावर  के  लिए
 बचे  किया  गया  है  |  i25  मेगावाट  के  दो

 पावर  स्टेशन  कहां  बनेंगे,  यह  बात  बाद  में  तथ

 होगी  |  जब  वे  जरा  जायेंगे,  तो  इस  बात  का

 फैसला  किया  जायेगा  कि  वे  कहां  लगाए  जायें

 कौर  उन  की  पावर  कहां  खर्च  की  जाये  |

 Shrimati  Savitri  Nigam:  When  we
 are  taking  the  machinery  from  them
 and  we  are  paying  interest  on  the
 price  may  I  know  why  is  it  that  it  is
 called  aid  from  Poland?

 Shri  B.  B.  Bhagat:  It  is  aid  because
 we  need  the  foreign  exchange  to
 make  the  payment.

 Failure  in  Agriculture

 +

 eggs,  J  Shri  Yashpal  Singh:
 |  Shri  Bhagwat  Jha  Asad:

 Will  the  Minister  of  Planing  be
 pleased  to  state:

 (a)  whether  Government's  atten-
 tion  has  been  drawn  to  the  statement
 of  the  Deputy  Chairman  of  Planning
 Commission  at  the  Conference  of  the
 Indian  Society  of  Agricultural  Eco-
 nomics  on  the  26th  December,  964
 holding  the  Industry  responsible  for
 failure  in  agriculture  in  the  Second
 and  ‘Third  Five  Year  Plans;

 (b)  whether  Government  have
 given  any  consideration  to  this  seri-
 ous  lag  in  various  sectors  of  the
 Industries;  and

 (c)  if  so,  the  efforts  to  be  made  in
 this  regerd?

 The  Minister  of  Planning  (Shri  B.
 R.  Bhagat):  (a)  In  his  Presidential
 address,  the  Deputy  Chairman  refer-
 red,  among  other  things,  to  the  failure
 of  industry  to  provide  the  basic  needs
 of  material  inputs  for  agriculture  as
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 one  of  the  reasons  for  the  limited  per-
 formance  of  agriculture  during  the
 Second  and  Third  Plan.

 (b)  Yes,  Sir.

 (c)  The  position  in  regard  to  ferti-
 lisers,  pesticides,  agricultural]  machi-

 nery  anq  other  industries  is  being
 constantly  kept  under  review  and
 measures  are  beine  taken  to  increase
 production  ag  rapidly  as  possible.

 eft  यहा पाल  सिंह  :  क्‍या  इस  बुद्धिमान
 सरकार  के  दिमाग  में  कभी  यह  बात  झाई  है  कि

 इंडियन  फॉर्मर  इंटेलिजेंस  में  किसी  से  भी  पीछे

 नहीं  हैं  भोर  हिन्दुस्तान  में  जरूरत  इस  बात
 की  थी  कि  इंडियन  आमेर  को  साधन  पहुंचाए
 जाते  भ्र ौर  उस  को  मेन्यू  कौर  ट्रैक्टर  उपलब्ध
 किये  जाते,  लेकिन  उस  ने  रिसर्च  शुरू  कर  दी  है,
 जिस  की  जरूरत  नही  थी  ?  क्या  सरकार  ने
 कभी  सोचा  है  कि  विदेशों  से  भ्रनाज  मंगाने  में
 उसने  जो  बीस  अरब  रुपया  विलायतों  को

 दिया  है,  मगर  उस  में  से  एक  ग्रीस  रुपया  भी

 भारत  के  फायर  को  सबसिडी  की  शक्ल  में
 दिया  जाता,  तो  राज  हिन्दुस्तान  गेहूं  से
 भरा  हुआ  होता  ?  क्‍या  भारत  सरकार  ने  यह
 सोचा  है  कि  इंडियन  आमेर  को  सबसिडी  दी

 जाये,  ताकि  वह  अपने  पैरों  पर  खड़ा  हो  सके
 धौर  रिसर्च  पर  रुपया  खर्च  न  किया  जाये  ?

 थी  रा०  भगत  :  माननीय  सदस्य  ने

 झपना  विचार  व्यक्त  किया  है  -  इस  का  जवाब
 क्या  दिया  जाये  ?

 भ्रष् यक्ष  महोदय  :  माननीय  सदस्य  का
 सवाल  यह  है  कि  क्‍या  कभी  सरकार  ने  यह
 सोचा  है  1

 The  Minister  of  Rehabilitation  (Shri
 Tyagi):  Yes,  Sir.

 झरिया  महोदय  :  क्‍या  मिनिस्टर  साहब
 इतना  भी  नहीं  कह  सकते  कि  सोचा  है  ?

 श्री  Wo  te  भगत  :  जी  हां  ,  हम  ने  सोचा

 है
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 st  यशपाल  11.4  :  क्या  भारत  सरकार
 को  कभी  यह  विचार  आया  है  कि  भारत  के
 गांव  कूड़े  से  भरे  हुए  हैं  और  खेत  कड़े  स ेखाली

 हैं  कौर  भगर  गांवों  से  कूड़ा  निकाल  कर  खेतों  में
 भर  दिया  जाये,  तो  किसी  फर्टलाइजर  की
 जरूरत  नहीं  होगी  ?  मैं  यह  जानना  चाहता  हूं
 कि  सरकार  गांवों  से  कूड़ा  निकाल  कर  खेतों  में
 डालने  के  लिये  क्‍या  कर  रही  है

 अध्यक्ष  महोदय  :  ठाकुर  साहब  सवाल

 कुड  करते  हैं  शौर  उस  के  सप्लीमेंट  रख
 में  कहीं  कौर  चले  जाते  हैं  -  जब  वह  कूड़े
 के  प्रश्न  पर  चले  गए  हैं  t

 st  यदा पाल  सिह  :  प्लानिंग  कमीशन
 के  डिप्टी  चेयरमैन  ने  कहा  है  कि  खेती  की

 सफलता  के  लिए  इंडस्ट्रीज  रेस्पांसिबल

 हैं।  उन्होंने  कहा  है  कि  खेती  पर  रुपया

 नहीं  लगाया  जा  रहा  है,  इसलिये  उस  में

 सफलता  हुई.  है।  मैं  ने  भी  बही  पूछा  है
 लेकिन  सरकार  जवाब  नहीं  देती  है।  श्राप  को

 हमारी  कमजोर  की--मदद  करनी  चाहिए,
 ताकतवर  की  मदद  नहीं  करनी  चाहिये  ।

 झिझक  महोदय  :  झगर  ठाकुर  साहब
 कमजोर  होते,  तो  मैं  जरूर  उन  की  मदद

 करता  |

 श्री  Wo  Uo  भगत  :  जहां तक  कूड़े को
 खेतों  में  भरने  का  सवाल  है,  हम  हर  जरिये

 से  यह  कोशिश  करते  हैं  कि  कम्पोस्ट  या  स्वा-

 भाविक  खाद  का  उपयोग  किया  जाये  ।

 भरी  सिद्धेश्वर  प्रसाद  :  जितनी  भी  कृषि

 शंती  रहे  हैं  उन्होंने  सदन  में  यह  बताया  है
 कि  कृषि  की  भ्र सफलता  का  कारण  यह  है  कि

 किसानों  को  प्रकृति  पर  निर्भर  रहना  पड़ता  है

 किन्तु  योजना  आयोग  के  उपाध्यक्ष  ने  बताया

 है  कि  कृषि  की  प्र सफलता  का  कारण  यह  है  कि

 कृषि  को  जिन  औद्योगिक  चीजों  की  जरूरत  है,
 उन  का  प्रबन्ध  नहीं  किया  जाता  |  क्या  रोज ना
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 मंत्री  एक  ऐसे  आयोग  का  गठन  करेंगे,  जो

 कृषि  की  भ्र सफलता  के  वास्तविक  कारणों  की
 जांच  कर  सके  कौर  ऐसे  उपाय  सुझा  सके,
 जिन  से  कृषि  का  विकास  और  विस्तार  हो
 सके  ?

 The  Minister  of  Finance  (Shri  Ty,  T.
 Krishnamachari):  I  think  the  hon.
 Member  will  be  satisfied  if  I  give  the
 words  of  the  Deputy  Chairman  to
 answer  this.

 Having  mentioned  the  reasons  for
 failure  he  said:

 “This  ig  meant  only  to  restore
 the  sense  of  perspective  which
 should  govern  analysis  in  _  this
 difficult  field”.

 That  was  the  intention  of  the  Deputy
 Chairman  of  the  Planning  Commis-
 sion  and  I  think  that  hon.  Members’
 comments  will  help  to  restore  fhe
 sense  of  perspective.

 श्री  रघुनाथ  सिह  :  खेती  के  लिये  छोटे

 हलों  कौर  छोटे  ट्रैक्टरों  की  भ्रावश्यकता

 होती  है,  जिन  को  साधारण  प्राइम।  भी

 खरीद  सके  ।  मैं  यह  जानना  चाहता  हूं  कि  क्‍या

 सरकार  के  पास  इस  के  लिये  कोई  योजना  है
 कि  साधारण  आदमी  भी  ये  ट्रैक्टर  या  हल
 खरीद  सके,  ताकि  अच्छी  खेती  हो  ।

 श्री  Ho  रा०  भगत:  इस  बात  की  कोशिश
 की  जा  रही  है  कि  ऐसे  औजार  बनाये  जायें

 कौर  कई  राज्य  सरकारों  ने  इस  की  शुरुप्रात
 भी  की  है  ।

 Shri  Ranga:  Apart  from  providing
 the  missing  sense  of  perspective,  in
 view  of  the  fact  that  the  Minister  of
 Agriculture  hag  said  the  other  day
 that  due  to  shortage  of  foreign  ex-
 change  it  has  not  been  possible  for
 Government  to  provide  sufficient
 quantities  of  fertilisers  what  is  it  that
 the  Planning  Commission  hag  been
 able  to  do  or  is  trying  to  do  or  to
 help  the  Government  to  do  in  order  to
 fulfil  the  promise  made  by  the  pre-
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 vious  Food  Minister  that  one  fertiliser
 factory  woulg  come  to  be  established
 in  each  State,  and  more  and  more-
 fertilisers  to  the  extent  that  they
 are  needed  here  by  our  agriculturists.
 would  be  allowed  to  be  imported  un-
 til  we  have  sufficient  production.
 within  the  country?

 Shri  B.  R.  Bhagat:  It  is  a  fact  thet
 recently  the  foreign  exchange  allot-
 ment  for  more  imports  of  fertilisers
 has  been  given  by  the  Finance  Minis--
 try...

 Shri  Ranga:  That  is  not  enough.

 Shri  B.  R.  Bhagat:  To  the  extent
 that  resources  are  available  top  prio--
 rity  is  being  given  for  the  import  of
 fertilisers.

 Shri  Ranga:  Question.

 Shri  B.  R.  Bhagat:  I  am  stating  the
 facts,

 Shri  Ranga:  That  is  not  enough.

 Shri  8,  R.  Bhagat:  So  far  as  the
 question  of  having  more  fertiliser
 units  is  concerned,  all  efforts  are
 being  made  to  see  that  more  and
 more  fertiliser  units  are  set  up.  I  re-
 member  that  the  point  was  made:
 earlier  that  there  should  be  one  fer-
 tiliser  unit  in  each  State.  But,  now
 the  thinking  is  something  else  .

 Shri  Ranga:  Oh!

 Shri  B.  R.  Bhagat:  The  technologi-
 cal  and  other  considerations  lead  to
 the  point  that  instead  of  having  one
 unit  in  each  State  of  a  smaller  size,
 it  would  be  better  to  have  an  opti-.
 mum  unit,  so  that  more  and  more
 consideration  could  be  given  to  the
 question  of  reducing  the  per-unit  cost
 of  fertiliser.  This  thinking  is,  I  think
 more  under  consideration  now.

 Shri  Ranga:  You  go  on  thinking
 until  we  shall  become  bankrupt.

 Shri  B.  R.  Bhagat:  We  are  always
 thinking.
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 Shri  8,  N.  Chaturvedi:  In  which
 sector  has  the  failure  been  larger,  in
 the  private  sector  or  the  public  sector,
 which  has  led  to  this  shortfall  in

 agriculture  production?

 Shri  B.  R.  Bhagat:  It  is  a  matter  of
 ‘opinion.

 Shri  S.  N.  Chaturvedi:
 tion  of  facts,  not  of  opinion.

 Shri  B.  R.  Bhagat:  It  is  a  matter
 ‘of  opinion.  So  far  as  fertiliser  pro-
 duction  is  concerned,  it  is  true  that
 ‘we  gave  some  licences  to  the  private
 sector,  but  they  could  not  fructify.

 Shri  P.  R.  Chakraverti:  In  consi-
 ‘deration  of  our  sad  experiences  resul-
 ting  from  shortfalls,  may  I  know

 ‘whether  Government  have  devised
 measures  to  hold  somebody  respon-
 sible  for  the  duties  assigned?

 Shri  B.  R.  Bhagat:  It  is  a  conti-
 ‘nuous  procegs,  and  all  of  us  have  to
 exercise  that  check,

 Shri  Lahri  Singh:  May  I  know
 whether  it  is  under  the  active  consi-

 -deration  of  Government  to  bring  for-
 ward  legislation  for  stopping  the
 ‘burning  of  cow-dung  for  fuel?

 Shri  B.  R.  Bhagat:  That  is  for  the
 State  Government  to  see.

 Realisation  of  Wealth  and  Expenditure
 Taxes

 +

 (  Shri  P.  C  Borooah
 |  Shri  Prakash  Vir  Shastri

 |  Jagdev  Singh  Siddha

 <  Shri  8.  M  Banerjee:
 Shri  Yashpal  Singh
 Shri  Hukam  Chand

 Kachhavaiya:
 Shri  Onkar  Lal  Berwa:

 Will  the  Minister  of  Fimance  be
 pleased  to  state:  है

 (a)  whether  it  is  a  fact  that  there
 was  an  appreciable  fali  in  the  revenue
 realisation  from  Income-tax,  Wealth-
 tax,  Gift-tax  and  Expenditure  tax
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 (separately)  during  the  first  nine
 months  of  the  financial  year  ‘1964-65;

 (b)  if  so,  how  the  collections  during
 this  period  compare  with  those  made
 in  the  corresponding  period  last  year;
 and

 (c)  the  reasons  for  the  fall  in  rea-
 lisation  and  the  steps  taken  or  pro-
 posed  to  be  taken  in  this  behalf?

 The  Deputy  Minister  ip  the  Minis-
 try  of  Finance  (Shri  Rameshwar
 Sahu):  (a)  There  was  no  short-fall
 in  respect  of  Income-tax  and  Gift  tax
 but  in  the  case  of  Wealth  tax  and
 Expenditure  tax  there  was  a  slight
 short-fall  in  collections  during  the  first
 nine  months  of  1964-65.

 (b)  The  comparative  figures  of  col-
 lections  are  ag  under:

 (Rs.  in  crores)
 1964-65  1963-64

 I.  Income-tax  328.98  300.0r
 2.  Giftezax  95  62

 3.  Wealth-tax  2.33  2.90
 4.  Expenditure-:ax  +03  .07

 (c)  The  reason  for  the  fall  in  tne
 realisation  of  Wealth-tax  ang  Expen-
 diture-tax  was  that  Income-tax  Offi-
 Cerg  were  giving  more  importance  ४0
 matters  relating  to  Income-tax  during
 the  first  nine-months  of  the  financiai
 year  as  this  was  the  principa]  source
 of  revenue  of  the  Income-tax  Depart-
 ment.

 Instructions  have  been  issued  to  all
 officers  to  pay  due  importance  to  the
 other  direct  taxes  also.

 Shri  P.  con  Borooah:  How  far  are
 the  uncertainty  and  complexity  of
 the  tax  structure  responsible  for  peo-
 ple  avoiding  assessment,  and  what
 steps  have  heen  taken  to  simplify  the
 tax.
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 calculations  30  that  they  may  be  in-
 telligible  to  the  ordinary,  average  tax-
 payers?

 The  Minister  of  Finance  (Shri  T.  T.
 Krishnamachiri):  J  thing  scme  attem-
 pt  has  been  made  in  the  current  bud-
 get  to  that  end,

 Shri  P.  0,  Borocah:  The  other  day
 the  hon.  Finance  Minister  was  telling
 the  House  that  so  far  as  our  inci-

 ‘dence  of  individwal  tax  wars  concern-
 ed,  we  were  at  the  highest  level  in
 the  world.  May  I  know  if  the  multi-
 plicity  and  complexity  of  the  tax
 structure  ig  not  responsible  for  mak-
 ing  honest  taxpayers  dishonest  evad-
 ers,  thus  lowering  the  quantum  of
 collections?

 “Shri  T.  T.  Krishnamachari:  It  is  a
 matter  of  opinion.  Government  holds
 a  contrary  view.

 Pott  प्रकाश बीर  शास्त्री  :  जिन  करों  की

 शस  प्रश्न  में  व्या  की  गई  है,  उन  के  बारे  में

 क्या  सरकार  ने  यह  जानने  का  यत्न  किया  है  कि

 सब  मिला  कर  कितने  कर  इस  प्रकार  के;  हैं
 जिन  की  वसूली  होना  झ्रावश्यक  है  कौर  क्या  ये

 सरकार  को  हसलियेऔ  प्राप्त  नहीं  हो  रहे  हैं
 कि  आयकर  अ्रधिकारी  स्वयं  करदाताधों  से

 मिल  जात  हैं  ?

 Shri  T.  T.  Krishnamachari:  I  am
 afraid  I  must  repudiate  any  sugges-
 tion  that  the  officers  are  colluding
 with  income-tax  payers  in  prevent-
 jeg  revenue  from  coming  to  Govern-
 ment.  The  o‘her  part  pf  the  ques-
 tion  has  ben  answered  in  the  main
 abswer.

 कमी  जगदेव  सिह  सिद्धान्त  :  जो  कर्मचारी

 कर  उगाहने  के  लिये  लगाये  जाते  हैं  वे  कर

 पूरा  उगाह  नहीं  पाते  हैं  ।  इस  रास्ते  क्‍या

 सरकार  कोई  दूसरा  उपाय  ऐसा  सोच  रही
 है  जिस  से  सीधे  वहां  से  कर  भा  सके  भर  ये

 क्चोलिये  हटा  दिये  जायें  ?
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 Shri  T.  T.  Krishnamachuri:  As  stat-
 ea  in  the  maim  answer,  merely  be-
 cause  greacey  attention  was  being
 maven  to  coticetion  ef  incame  tax  ar-
 rears,  officers  have  rot  been  able  to
 devote  an  equal  amount  of  attention
 to  the  collecticn  of  other  taxes.  But
 the  position  is  being  remedied  be-
 cause  officers  have  been  asked  to  de-
 vote  more  attention  to  this  matter
 also,

 Shri  8.  M  Barerjee:  Aire  Govern-
 ment  considering  any  proposal  by
 which  the  income  tax  law  is  simpli-
 fied  and  litigation  avoided  so  that
 more  arrears  could  be  realised  with-
 ot  litigation?

 Shri  T.  T.  Mrishnamachi#ri:  All  that
 we  can  do  is  to  simply  the  struc-
 ture  in  rates,  which  is  being  done,  so
 as  to  make  the  Income  Tax  Act  more
 readable,  I  think  I  have  somctime
 back  offered  a  prize  to  anybody  who
 could  produce  a  model  Act.

 Shri  Ranga:
 it?

 Shri  T.  T.  Krishnamachari:  Until
 that  is  dofie.  I  think  we  have  to  go  on
 with  the  Act  as  it  stands  at  present.

 शी  यहा पाल  सिह  :  जैसे  एग्रिकलवरिस्ट्स
 के  लिए  कानून  बना  रखा  है  कि  झगर  पांच

 रुपया  भी  मालगुजारी  का  या  लगान  का  बाकी

 रह  जाए  तो  उन  को  जेल  में  डाल  दिया  जाता  है
 वैसे  ही  वैल्थ  टैक्स  कौर  एक्सपैंडीचर  टैक्स
 बाले  भी  हैं  जिन्हों  न ेतीन  तीन  साल  से  जो
 टैक्स  देना  था  नहीं  दिया  धौर  इसलिए  सरकार
 क्या  इस  तरह  का  कोई  कानून  इन  के  लिये
 भी  बनाने  की  सोच  रही  है  ?

 हर  Tr,  T.  Krishnamachari:  As  a
 matter  of  fact,  the  arrears  of  other
 taxes  are  also  collected  as  land  reve-
 nue  is  collected.

 श्री  हुकम  बन्द  कछवाय  :  इस  समय  कितने
 कैलिस  विचाराधीन  हैं  |  रागा  खां  कोको
 छट  दी  गई  है  वह  किस  पत्राचार  पर  दी  गई  हैं
 कर  की  बसूली  में  ?

 Who  can  understand
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 Shri  T.  T  Krishnamachari.  I  do  not
 know.  It  is  an  old  story.  I  think  it
 is  finished.  I  think  I  have  answered
 that  question,  not  here  or  in  the  other
 House.  All  that  I  can  say  is  that  I
 can  help  the  hon.  Member  to  find  that
 answer,

 oft  gen  चन्द  कछवाय  !  कितने  केसिस
 पैंडिंग  हैं,  विचाराधीन  हैं,  इस  का  उत्तर

 नहीं  दिया  गया  है।  80  लाख  भागा  खां  पर
 कर  था  शौर  उस  केस  को  बीस  लाख  में  ही
 समाप्त  कर  दिया  गया  है,  इस  का  क्‍या  कारण
 था  ?

 Fad
 Mr,  Speaker;  How  many  cases  are

 pending?

 Shri  T.  T.  Krishnamachari:
 Guire  notice,

 oh  प्राकार  लाल  बैरवा  :  कई  एक  राज्यों
 के  प्रन्दर  भ्र धि कारियों  की  तनख्वाहें  ज्यादा

 हैं  कौर  केस  भाते  नहीं  हैं,  वसूली  होती  नहीं है  ।
 मैं  जानना  चाहता  हूं  कि  कौन  कौन  से  राज्य  हैं
 जहां  भ्रधिकारी  बैठे  हुए  हैं  भौर  उन  को

 तनख्वा ३  ज्यादा  मिलती  हैं  कौर  पैसा  प्राता

 नहीं  है  ?

 bhr  8,  &  Whagat:  We:  want  notice
 as  it  is  a  question  of  details.

 Shri  Hari  Vishnu  Kamath:  May  I
 remind  the  Minister  of  the  statement
 he  made  in  the  last  session  that  the
 concerned  income-tax  authorities
 would  look  into  the  reported  state-
 ment  of  the  former  Chief  Minister  of
 Orissa,  Shri  Patnaik,  that  he  had
 amassed  Rs,  0  crores  in  ten  years,
 end  also  the  reported  large  number
 of  money  orders,  ten  thousand  or  so
 each  of  one  rupee,  received  by  Shri
 Biren  Mitra?  Have  the  income-tax
 authorities  lookeq  into  these  matter,
 and  have  the  income  amassed  by  both
 of  them  been  assessed  to  income  tax?

 I  re-

 Shri  T.  T.  Krishnamachari;  I  am
 afraid  I  have  to  ask  for  notice  in  re-
 gard  to  the;first  part.  In  regard  to
 the  second  gart,  I  must  ask  for  more
 information.
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 Shri  R,  &  Pandey:  What  is  the
 shortfall  in  the  realisation  of  the
 Weaith  Tax  and  the  Expenditure  Tax,
 and  which  are  the  States  from  which
 we  are  getting  more  texts?

 Shri  Ramesbwar  Saha:
 notice,  bw  he

 Dr,  Ranen  Sen:  It  is  commonly
 known  that  big  business  houses,  in:
 crdex  to  evade  in-ome-tax,  keep  two
 sets  of  books.  Has  the  Government.
 devised  any  method  to  check  this  and
 to  pring  to  bovk  thuse  responsible  for
 this?

 I  require

 Shri  T.  T.  Krishnamachari;  This
 common  knowledge  I  do  not  have  the
 privilege  of  sharing  with  the  hon.
 Member,  If  he  will  let  me  have  in
 formation,  I  would  Jock  into  the
 matter,

 Shrimati  Savitri  Nigam:  May  I  know
 now  far  this  is  correct  that  since  962
 income-tax  laws  have  been  changed
 end  insertions  ana  sukstitutions  have
 been  made  as  muny  az  34]  times,  that
 this  hag  creatzi  a  muddle  in  the
 minds  of  the  s:ceme-tax  collectors
 and  a  sense  of  insecurity  in  the  minds
 of  the  taxpayers,  and  ha;  also  result-
 ed  in  lesser  uumbe7  of  new  assessees?

 Shri  T.  T.  Krishnamachari:  I  do  not
 know  if  all  shis  follows  as  a  conse-
 quence  of  the  first  question  of  the
 hen.  Member.  Sv  far  ag  income-tax
 officers  are  concerned,  J  can  assure
 the  hon.  Member  that  there  is  no
 muddle  in  their  minds.  In  regard  to
 the  difficulty  of  paving.  I  think  the
 hon.  Member  pays  tax,  and  I  do  pay
 tax.  I  do  not  think  I  have  found
 any  difficulty.

 Shrimati  Savitri  Nigam:  I  wanted

 fo  know  whether  changes  have  been
 ‘made  4l  times  in  these  years.

 Shri  T.  T,  Krishnamachari:  I  would
 like  to  verify  befure  I  give  an  answer
 to  that  question.

 Shri  R.  Ramanathan  Chettiar:  May
 I  know  whether  due  to  the  increased
 work-load  on  the  income-tax  officers,
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 there  has  been  a  fall  in  the  receipt
 of  Wealth  Tax  ang  Expenditure  Tax,
 and  if  so,  what  steps  Government  will
 take  to  increase  the  strength  of
 income-tax  officers?

 Shri  T.  T.  Krishnamachari:  The
 position  is  this.  Over  a  period  of  a
 year,  the  income-tax  department  has
 added  more  than  six  lakhs  of  assessees.
 We  had  about  .3  million  assessees,
 and  they  have  reached  very  nearly  2
 million  now.  They  have  been  working
 very  hard.  Naturally  we  do  suffer
 from  paucity  of  officers,  and  the
 Ministry.  is  trying  to  get  permission
 from  the  requisite  authority  to  re-
 cruit  them.

 Linking  of  Brahmaputra  with  Ganges

 +

 (  Shri  P.  R.  Chakraverti:

 +686  Shri  Indrajit  Gupta: द
 Shri  Daji:
 Shri  Vishwa  Nath  Pandey:

 Will  the  Minister  of  Irrigation  and
 Power  be  pleased  to  state:

 (a)  the  progress  made  in  regard
 to  the  proposed  canal,  linking  Brah-
 ‘maputra  with  the  Ganges;

 (b)  the  number  of  rivers  which
 will  be  crossed  by  the  proposed
 Navigation  Canal;

 (c)  the  steps  devised  to  train  the
 rivers  and  reduce  the  flood  damage
 caused  by  these  rivers  in  North
 Bengal;

 (d)  whether  the  new  alignment  will
 avoid  Pakistan  territory;  and

 (e)  whether  the  economic  feasibi-
 lity  of  the  project  has  been  consi-
 dered  in  the  context  of  the  savings  on
 transit  charges,  likely  to  be  made
 from  the  working  of  the  link  canal?

 The  Deputy  Minister  in  the  Minis-
 try  of  Irrigation  and  Power  (Shri
 Shyam  Dhar  Mishra):  (a)  As  the  in-
 vestigations  carried  so  far  indicate
 high  costs  for  the  link  canal,  further
 alternative  investigations  are  in  pro-
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 gress.  Suitable  phasing  of  the  scheme
 is  also  under  consideration.

 (b)  The  important  rivers  to  be  cros-
 sed  by  the  Navigation  Canal  are
 Mahananda  on  the  Right  and  Jaldha-
 ka,  Torsa,  Raidak,  and  Sankosh  on  the
 Left.

 (c)  A  statement  is  laid  on  the
 Table  of  the  House.  [Placed  in  Lib-
 rary,  see  No,  LT-420|65],

 (d)  Yes,  Sir,

 (e)  Economic  feasibility  studies  are
 not  yet  made.  It  will  be  taken  up
 after  investigations  and  studies  men-
 tioned  in  para  (a)  are  completed.

 Shri  P.  R,  Chakraverti:  May  I  know
 whether  from  the  studies  made  60
 far,  Government  can  indicate  to  us
 the  financial  involvement  in  this  big
 project?

 ‘The  Minister  of  Irrigation  and
 Power  (Dr.  K.  L.  Rao):  As  per  the
 preliminary  investigations  that  have
 been  done  so  far,  the  cost  of  the  sys-
 tem  comeg  to  Rs.  320  crores.

 Shri  P,  R.  Chakraverti:  May  I  know
 whether  the  Government  has  assured
 itself  that  the  undertaking  of  this  big
 project  will  not  stand  in  the  way  of
 expediting  the  final  construction  of
 the  Farakka  Barrage?

 Dr.  K.  L.  Rao:  This  is  not  linked
 with  the  Farakka  Barrage.  The
 Farakka  Barrage  work  is  being  taken
 up,  and  will  56  completeq  irrespec-
 tive  of  this  link  system.  What  we
 are  trying  at  the  moment  is  to  find
 out  whether  we  can  take  up  this  pro-
 ject  in  phases,  whether  we  can  reduce
 its  size  and  so  on  and  see  whether  it
 becomes  a  manageable  amount  to
 undertake  it  in  a  series  of  plan  per-
 jod.

 Shri  Indrajit  Gupta:  In  view  of  the
 increasing  difficulties  of  maintaining
 the  smooth  operation  of  the  present
 inland  water  way  route  between  Ben-
 gal  and  Assam  through  Pakistan,  cam
 we  take  it  that  this  scheme  for  the
 new  canal  will  definitely  be  taken  up.
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 and  will  the  fact  that  the  steamers
 which  are  plying  now  through  Paki-
 stani  territory  have  to  pay  about
 Rs.  20  crores  a  year,  be  taken  into
 consideration  when  computing  the

 economic  feasibility  of  this  plang

 Dr.  K.  L.  Rao:  Quite  so,  Sir.  What
 the  hon.  Member  has  said  is  really
 very  important  and  will  be  kept  in
 view  when  making  economy  studies,

 श्री  विश्वनाथ  पाण्डेय  :  ब्रह्मपुत्र  नदी

 और  गंगा  नदी  को  मिलाने  कं।  जो  स्लम

 है  क्या  यह  इरिगेशन  कम  एलेक्ट्रिसिट'  कम

 नेविगेशन  हैं।  यदि  हां  तो  मैं  जानना  चाहता

 हैं  कि  इसमें  सिंचाई  की  क्षमता  और  बिजली

 उत्पादन  की  क्षमता  कितनी  होगी  और  इस

 नेविगेशन  चैनेल  के  द्वारा  भरकम  से  बंगाल

 को  6इतना  माल  जायेगा  और  कितना  माल

 जायेगा  |  इस  पर  कितना  व्यय  होगा  कौर

 यह  स्कोर  कब  तक  प्रः  हो  जायेगी  ।

 Dr.  K.  L.  Rao;  The  irrigation  has
 been  estimated  at  thirty  lakhs  of
 acres  aNd  we  expect  about  200  MWs
 of  power.  When  it  will  be  taken  up
 and  completed  wil]  depend  on  further
 studies  to  see  whether  we  can  make
 this  project  cheaper.

 Shri  S.  C.  Samanta:  May  I  know
 whether  these  five  turbulent  rivers
 will  also  be  trained  in  the  Fourth
 Plan  ang  how  much  of  these  777  lakhs
 had  already  been  spent?

 Dr.  K.  L.  Bao:  Of  the  amount
 of  Rs.  7.77  crores  indicated  in  the
 statement  3.5  crores  had  been  spent
 by  the  end  of  the  Second  Plan  and
 the  rest  is  being  spent  and  I  think  the
 whole  amount  would  be  spent.  In
 regard  to  the  Fourth  Plan,  the  West
 Bengal  Government  had  =  submitted
 58  schemes  costing  about  8.5  crores.
 It  is  too  early  to  say  how  much  will
 be  taken  up  or  provided  for  in  the
 Fourth  Plan.:

 Shri  J.  N.  Haxarika:  The  statement
 covers  some  town  protection  schemes
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 regarding  Bengal.  May  I  know  if
 the  Minister  is  in  a  position  to  tell  us
 what  are  the  schemes  that  are  likely
 to  be  initiated  in  Assam  anq  if  so,
 their  costs?

 Dr.  K.  L,  Rao:  The  question  pertains
 to  the  rivers  that  are  being  crossed
 by  this  canal  in  North  Bengal.  That.
 igs  how  the  answer  was  given.  With
 regard  to  the  rivers  that  will  be  cros-
 sed  in  Assam  by  thig  canal,  they  are
 not  many;  there  will  be  no  difficul-
 ties.

 Shri  Basumatari:  May  I  know  whe-
 ther  any  target  date  has  been  fixed
 by  which  this  scheme  is  going  to  be
 finalised?

 Dr.  K.  L.  Rav:  I  am  afraid  it  i8
 difficult  to  say  that  because  further
 financia]  investigations  are  necessary
 to  see  whether  the  scheme  would  be
 reasonable  and  possible  to  be  taken
 up.  In  the  absence  of  that  it  is  diffi-
 cult  to  say  when  the  project  will  be
 taken  up.

 Dr.  Ranen  Sen::  The  hon.  Minister
 says  that  in  view  of  the  high  cost  that
 will  be  incurred  in  this  connection,
 some  alternative  schemes  are  being
 considered.  What  is  the  alternative
 scheme  that  is  considered?

 Dr.  K.  L.  Rav:  The  alternative  in-
 vestigations  are  by  way  of  reducing
 the  size  of  the  canal  and  also  trying
 to  make  use  of  some  portions  of  Maha-
 nanda  and  Jaldhaka  rivers  instead  of
 digging  out  canals.

 Shri  Narendra  Singh  Mahida:  The
 former  Chief  Engineer  of  Bombay
 State  had  submitted  to  the  Central
 Gawernment  a  scheme  connecting  the
 different  rivers  from  Ganges  to  Cau-
 very.  May  I  know  what  are  the  de-
 tails  of  that  scheme  and  when  that
 scheme  would  be  put  into  effect?

 Mr.  Speaker:  That  would  be  a  diff-
 erent  thing.
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 Shri  Shree  Narayan  Das:  What  is
 the  agency  which  does  investigation
 and  is  it  a  fact  that  that  agency  has
 not  got  sufficient  officers  to  do  the  job?

 Dr.  K.  L.  Rao:  This  project  is  being
 investigated  by  the  CWPC  attached
 to  the  Ministry  of  Irrigation  and
 Power,

 Pensioners

 +

 {  Shri  Kapur  Singh:
 "687,  <  Shri  P.  K.  Deo:

 (Shri  Narasimha  Reddy:

 Will  the  Minister  of  Finance
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Army  pensioners  are  drawing  in-
 creaseq  pensions  with  effect  from  Ist
 September,  ‘1964;  and

 Yb)  if’so,  whether  Civilion  Central
 Government  pensioners  will  also  be
 given  a  similar  rise  in  their  pensions?

 be

 The  Minister  of  Planning  (Shri  B.  R.
 Bhagat):  (a)  No,  Sir.

 (b)  Does  not  arise.

 Shri  Kapur  Singh:  Is  it  true  that  the
 army  pensioners  draw  their  pays  in
 categories  depending  upon  their  dates
 of  retirement  and  not  on  the  ranks
 that  they  last  held  and  the  pays  that
 they  last  drew  and,  if  so,  why?

 Shri  B.  R,  Bhagat:  The  pay-scales
 of  the  defence  services  were  revised
 as  back  ag  96  taking  into  considera-
 tion  all  these  factors.  Actually,  the
 date  of  retirement  is  important,  but
 the  average  for  three  years  ig  taken  in
 the  calculation.

 Shri  Kapur  Singh:  He  has  not  ans-
 wered  my  question,  My  question  was
 this:  a  person  of  the  same  rank,  say,
 a  Major—if  he  retires  three  years
 earlier,  if  he  retires  today,  if  he  re-
 tires  next  year—will  be  drawing
 different  ratés  of  pension  which  are
 very  di:proportionate.  I  wanted  to
 know  if  that  ig  true.  If  that  is  so,  what
 is  the  real  reason  for  this  dispropor-
 tionate  rate  of  pension?
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 Shri  B.  R.  Bhagat:  This  is  a  ques-
 tion  of  detail,  I  would  require  notice.

 Shri  M.  है.  Krishna:  May  I  know
 whether  the  ratio  of  LDCs  and  the
 UDC,  and  other  facilities  of  promo-
 tion  which  are  enjoyed  by  the  civilian
 personnel  working  in  the  Central  Sec-
 retariat  are  applicable  to  the  civilian
 employees  in  the  defence  forces?

 Shri_  B.  R.  Bhagat:  The  terms  of
 service  of  the  civilian  employees  in
 the  defence  forces  are  different  from™
 those  of  the  military  personnel.  So,
 the  two  are  not  on  a  par,

 Shri  M.  R.  Krishna:  [  mean  the’
 civilian  personnel  in  the  Central  Gov-
 ernment  Secretariat  and  the  civilian
 personnel  working  in  the  defence:
 establishments.

 Shri  B.  R.  Bhagat:  I  do  not  have
 all  these  details  with  me,  Unless  I.
 get  separate  notice,  I  could  not  ans-:
 wer  it.  .

 Shri  Kapur  Singh:  Is  there  any
 scheme  under  the  consideration  of  the
 Government  for  automatic  adjust-
 ment  of  pensions  in  accordance  with
 the  fluctuating  cost  of  living?

 Mr.  Speaker:  He  said,  ‘No,  Sir.”

 Shri  Kapur  Singh:  What  is  the  ans--
 wer,  Sir?

 Mr.  Speaker:  He  said,  ‘No,  Sir.”

 Shri  Kapur  Singh:  Then,  let  them
 consider  such  a  scheme;  because  it  is
 a  sensible  scheme.

 Mr.  Speaker:  That  would  be  a  sug-
 gestion  for  action.  He  only  gives  in-
 formation.  What  further  can  he  give?

 Shri  Kapur  Singh:  Please  support
 me  in  asking  them  to  consider  such
 schemes!

 Mr  Speaker:
 Banerjee.

 Order,  order.  Shri
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 Shri  S.  M.  Banerjee:  In  reply  to
 part  (b)  of  the  question,  the  hon.
 Minister  saiq  “No.”,  In  view  of  the
 rising  cost  of  living  and  the  Govern-
 ment’s  failure  to  hold  the  priceline,
 may  I  know  whether  there  is  any  pro-
 posal  to  revise  the  quantum  of  pen-
 siong  to  the  civilian  employees  who
 have  retired  and  who  are  getting
 meagre  amount  of  pensions,  especially

 ‘the  Class  III  and  Class  IV  employees
 ‘who  have  retired?

 Shri  B.  R.  Bhagat:  There  is  no  pro-
 ‘posal.

 Shri  Buta  Singh:  I  would  like  to
 know  whether  the  Government  have
 ‘decided  to  .give  pensions  to  the  per-
 sons  who  were  implicated  in  the
 ‘Punjabi  Suba  campaign  and  whose
 pensiong  were  suspended?

 Shri  B.  R.  Bhagat:  I  am  sorry  I
 :could  not  follow  the  question.

 Mr.  Speaker:  Some  pensioners  were
 convicted  in  the  Punjabi  Suba  agita-
 tion  and  he  says  their  pensions  were
 stopped  and  wants  to  ‘know  whether
 ‘the  Government  would  consider  the
 ‘question  of  restoring  those  pensions.

 Shri  B.  R.  Bhagat:  No,  Sir.  We  do
 not  propose  to  do  so.

 Shri  Ranga:  What  does  he  mean  by
 saying  “No,  Sir?”  Does  he  mean  that
 if  people  take  part  in  these  agitations
 pensions  would  be  denieg  to  them?  Is
 ‘there  any  !aw  by  which  the  Govern-
 ment  is  entitled  or  is  empowered  to
 deprive  such  persons  of  their  pen-
 sions?

 Shri  Kapur  Singh:  Is  there  any
 -ethical  justification  behind  what  the
 hon.  Minister  has  said?  Let  us  know
 the  law  about  it.  (Interruption).

 The  Minister  of  Finance  (Shri  T,  T.
 Krishnamachari):  “My  colleague  has
 not  gone  into  the  merits  of  the  pro-
 blem  at  all.  He  says  he  has  no  in-
 formation  regarding  this  particular
 question.

 Shri  Shinkre:  What  about  the  Minis-
 ter?  0068  he  have  the  information?
 (Interruptions).

 Mr.  Speaker:
 Chaturvedi.

 ‘Order,  order.  Shri
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 Shri  5.  N.  Chaturvedi:  May  I  know
 whether  any  representations  have
 been  received  from  the  pensioners  for
 adjustment  of  their  pensions  in  view
 of  the  rising  cost  of  living  or  an  ad-
 dition  thereto  by  way  of  dearness  al-
 lowance?

 Shri  B.  R.  Bhagat:  We  did  receive
 some  representation.

 Shri  P.  R.  Chakraverti:  In  conside-
 ration  of  the  fact  that  the  payment  of
 pensions  is  a  guarantee  against  penury
 and  destitution  in  old  age,  may  I
 know  whether  the  Government  has
 considered  the  repeated  representa-
 tions  received  from  the  Old  Age  Pen-
 sioners’  Association  to  consider  their
 case  in  view  of  the  rising  cost  of
 living?

 Shri  B.  R.  Bhagat:  All  those  con-
 siderations  were  looked  into  and  we
 have  not  agreed  to  revise  anything.

 Shrimati  Savitri  Nigam:  May  I
 know  what  is  the  minimum  and  maxi-
 mum  pension  which  is  being  enjoyed
 by  those  who  have  given  their  best
 in  the  service  of  the  nation  and  whe-
 ther  it  is  a  fact  that  the  pensions
 which  are  given  are  utterly  unsatis-
 factory  and  are  not  enough  even  for
 breakfast?

 Shri  B.  R.  Bhagat:  This  is  a  limited
 question  on  which,  if  such  larger
 questions  are  raised,  I  cannot  answer
 them  now.

 Shrimati  Savitri  Nigam:  What  is
 the  maximum  and  minimum  pension?

 Mr.  Speaker:  She  has  done  her  job.
 Next  question.

 Lease  of  Plots  in  Delhi

 +

 JS  Shri  Hem  Raj:
 Shri  Ram  Harkh  Yadav:

 Will  the  Minister  of  Works  and
 Housing  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 time-limit  of  two  years  is  attached  to

 #688.
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 the  allotment  of  plots  made  by  his
 Ministry  in  Delhi  for  completion  of
 buildings  thereon;

 (b)  whether  it  ig  also  a  fact  that
 the  above  time-limit  includes  the
 time  taken  by  the  Department  con-
 cerned  in  approving  the  plan  of  the
 building  due  to  which  the  allottees  are
 sometimes  declared  defaulters  result-
 ing  in  the  exercise  of  right  of  re-
 entry  by  the  Government  and  the
 forfeiture  of  the  premium  money  and
 ground  rents  paid  by  them;

 (c)  the  number  of  cases  of  such
 forfeitures.  and  the  total  amount  for-
 feited  on  this  account  from  949  to
 the  end  of  1963;

 (d)  the  amount  recovered  by  Gov-
 ernment  as  late  construction  charges
 for  granting  extension  in  the  said
 time-limit;  and

 (e)  whether  Government  propose
 to  consider  the  advisability  of  amend-
 ing  the  above  condition  with  a  view
 to  exclude  the  time  consumed  in  get-
 ting  the  plan  of  building  sanctioned
 and  relieve  the  allottees  of  the  un-
 due  hardships  in  the  matter?

 The  Minister  of  Works  and  Hous-
 ing  (Shri  Mehr  Chand  Khanna):  (a)
 Yes,  this  has  always  been  one  of  the
 terms  of  the  lease  agreement.

 (b)  The  time  taken  for  approving
 a  plan  by  the  Land  ang  Development
 Officer  is  included  in  the  periog  of
 2  years  mentioned  at  (a)  above,  In
 the  matter  of  re-entry  by  Government
 and  forfeiture  of  the  premium  money
 and  ground  rent  etc.  decision  is  taken
 on  merits  in  each  case.

 (९)  and  (d).  The  information  is  be-
 ing  collected  and  will  be  laid  on  the
 Table  of  the  Sabha  in  due  course.

 (e)  After  an  examination  of  the
 caseg  mentioned  in  (९)  and  (d)  above
 hag  been  made,  the  suggestion  made
 in  para  (e)  will  be  considered.

 Shri  Hem  Raj:  May  I  know  whe-
 ther  it  is  a  fact  that  the  time-limit
 condition  starts  even  before  the  finali-
 eation  and  registration  of.  the  lease

 42  (Ai)  LSD—2.

 CHAITRA  I],  887  (SAKA)  Oral  Answers  738

 agreement,  thus  reducing  the  period
 of  two  years  at  the  disposal  of  the
 leaseholder?.

 Shri  Mehr  Chand  Khanna:  I  also
 feel  that  the  period  of  2  years  is  short.
 But  these  leases  were  executed  more
 than  40  or  50  years  ago.  We  have  been
 following  that  pattern  up  till  now.
 But  after  the  question  had  been  rais-
 ed  by.  the  hon,  member,  J  am  having
 the  whole  matter  examined.

 Shri  Hem  Raj:  May  I  know  whether
 it  is  a  fact  that  in  view  of  the  red-
 tapism  prevailing  in  the  offices,  Gov-
 ernment  propose  to  exclude  the  pe-
 riod  taken  for  the  approval  of  the
 plan  by  the  authorities?

 Shri  Mehr  Chand  Khanna:  Whether
 it  is  red-tapism  or  great-tapism,  I
 am  not  going  into  that  controversy.
 But  I  certainly  do  fee]  that  the  plan
 should  be  ganctioned  expeditiously.
 The  main  idea  in  allotting  these  lands
 and  plots  in  various  parts  of  Delhi  is
 that  I  want  houses  to  be  built.  We
 do  not  want  that  these  plots  should
 remain  unbuilt;  we  do  not  want  that
 there  should  be  speculation  in  lands
 in  Delhi.  I  want  houses  to  be  built
 and  for  the  construction  of  houses,
 whatever  reasonable  facilities  are  re-
 quired,  I  am  prepared  to  give.

 भी  राम  हाल  यादव:  मैं  जानना  चाहता
 हैं  कि  यह  दो  साल  की  मियाद  सन  965

 में  कब  खत्म  हो  जाएगी  ?

 श्री  मेहर  पद  नाना  यह  लीज  तो  पास

 साठ  साल  पहले  के  हैं  ।

 श्री  गुलज़ार  :  क्या यह  सही  है  कि  किसानों
 से  जो  मकान  बनाने  के  लिए  जमीन  सरकार

 एक्वायर  करती  है  उस  को  कम  कीमत  पर

 लेती  है  कौर  उस  के  जो  प्लाट  बना  कर  बेचती

 है  उस  में  बहुत  मुनाफाखोरी  करती  है  ?

 झटका  महोदय  :  यह  तो  सवाल  दो  साल

 काहे  |
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 लो  tial  re  wager  :मैं  जानना  चाहता

 हूं  कि  दिल्‍ली  में  जो  पट्टे  की  जमीनें  हैं  प्रभी
 तक  उत  में  सरकार  ने  कितनी  ले  ली  हैं  ।

 कुल  एसी  जमीन  कितनी है  कौर  उस  में  से
 सरकार  ने  कितनी  ले  ली  है  ?

 7739

 भी  मेहर  wee  :  जहां  तक  जमीनों

 का  ताल्लुक है,  इन  को  मैं  दो  हिस्सों  में  बांट
 सकता  हूं।  एक  तो  बे  जमीने ंहैं  जो  एल०

 एंड  fro  भो०  के  नीचे  हैं  भोर  मेरे  मंत्रालय  के
 नीचे  हैं  जो  हम  सरकारी  मकान  बनाने  में

 इस्तेमाल  करते  हैं,  दूसरी  जिनमें  जो  कि

 तीस  चालीस  हजार  एकड़  हैं,  दिल्‍ली  एड-

 मिनिस्ट्री  ने  एक्वायर  को  हैं  भोर  बहू
 उन  का  कम्पेन्सेशन  देते  हैं  ।  उस  का  ताल्लुक
 होम  मिनिस्ट्री  से  है,  मेरे  मंत्रालय  से  नहीं  ।

 बिजली  की  करें

 +

 धी  मत  सिसके  :

 To  राम  मनोहर  लोहिया  :

 हि  रामसेवक  यादव  :
 %  89.

 क्या  सिचाई  शौर  चिश्चुत्‌  मंत्री  यह
 बताने  की  कपा  करेंगे  कि  :

 (क)  कया  उन्होंने  दिसम्बर,  964

 में  भारत  के  बिजली  उपक्रम  संगठन  की  पि-

 छली  वाचिक  बैठक  में  ग्रा श्वा सन  दिया  था

 कि  सरकार  विद्युत  प्रदाय  प्रीमियम,

 948  में  संशोधन  करेगी  ;

 (ख)  क्‍या  बैंक  दर  बढ़ने  के  कारण

 विद्युत्‌  उपक्रमों  को  बिजली  की  बिक्री  की

 दरें  बढ़ने  की  प्रकृति  दी  जायेगी,  शौर

 (ग)  यदि  हां,  तो  उपभोक्ताओं  के

 हितों  की  रक्षा  क ेलिए  सरकार  कया  उपाय

 करेगी  ?

 The  Deputy  Minister  in  the  Minis-
 try  of  Irrigation  and  Power  (Shri
 Shyam  Dhar  Misra):  (a)  At  the  last
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 meeting  of  the  Federation  of  Electri-
 city  Undertakings,  I  hag  stated  that
 the  amendment  of  the  Electricity
 Supply  Act,  948  will  be  taken  up  to
 overcome  some  of  the  difficulties  in
 actual  working.

 (b)  Under  the  Electricity  Supply
 Act,  inerease  in  the  bank  rate  may
 affect  the  rates.

 (९)  The  measures  to  be  adopted  are
 under  consideration.

 ft  मथ  लिस दे  :  क्‍या  मंत्री  महोदय
 यह  बतलाने  की  कृपा  करेंगे  कि  यह  ढेंक  रेट

 बढ़ते  के  बाद  किन  किन  राज्यों  में  किन  किन

 कम्पनियों  ने  बिजली  की  दर  में  वृद्धि  की

 है?

 Dr.  K.  L.  Rao:  So  far,  nowhere  the
 rates  have  been  increased  on  account
 of  the  increase  in  bank  rates.

 wt  भु  लिमये  :  जो  प्रीमियम  में

 संशोधन  करना  चाहते  हैं  उसका  स्वरूप
 क्या  होगा  ?  क्‍या  यह  मांग  की  गई  है  कि

 जो  दो  प्रतिशत  की  रोक  है  उसको  बढ़ा  कर
 तीन  प्रतिशत  कर  दिया  जाए  ?

 Dr.  K.  L.  Rao:  The  two  per  cent
 limit  will  be  as  it  is.  The  Act  is  in-
 tended  to  be  amended  in  order  to
 overcome  some  of  the  difficulties  that
 were  experienceg  during  the  actual
 working.  These,  for  example,  include
 the  disqualification  of  M.L.A.’s  and
 M.P.’s  becoming  members  of  the  Board
 till  one  year  after  they  cease  to  be
 members.  Then  again,  the  Committee
 of  ministers  headed  by  Shri  Venkata-
 raman  has  made  certain  recommenda-
 tions  like  raising  the  general  reserves
 and  so  on,  All  that  will  be  incorpgo-
 rated  in  the  amendments.

 थी  सु  सिये  :  मेरा  सवाल  शायद

 मंत्री  महोदय  ने  समझा  नहीं  ।  मैं  ने  यह

 पूछा  था  कि  जिस  सम्मेलन  में  वह  गये  श्र

 हां  क्या  यह  भांग  की  गई  थे'  कि  राज  जो

 दो  प्रतिशत  की  रोक  है  उसको  बढ़ा  कर  तीन
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 तीन  प्रति  शत  किया  जाएं  ।  भभोर  क्‍या  जो  Jhuggis  and  Jhopris  Removal  Scheme

 amt  अधिनियम  में  संशोधन  करना  चाहते  हैं  +

 बह  इस  मांग  के  अनुसार  करने  जा  रहे  हैं  ?

 Dr.  K.  L.  Rao:  No  change  will  be
 made  under  that  particular  section.

 थी  रामसेवक  याद:  क्या  मंत्री

 महोदय  को  मह  जानकारी  है  कि  बिजली
 कम्पनियों  की  दर  में  दौर  जो  सरकारी  पावर
 स्टेशनों  स ेउनको  बिजली  दी  जाती  है  उसमें
 भारी  अन्तर  है,  जिसका  नतीजा  यह  होता  है
 कि  सपभोक्ताझों  को  भारी  कठिनाई  हो  रही  हैं
 और  साथ  ही  साथ  उपभोक्ता भों  की  सलाह
 भी  नहीं  ली  जाती  है।  राज  विभिन्न  प्रदेशों
 और  जिलों  में  बिजली  की  दरों  में  बड़ा  भारी
 अन्तर  है,  भौर  समानता  नहीं  है  |  क्या  इन
 बातों  पर  भी  ध्यान  दिया  जाएगा  भर  देखा

 जाएगा  कि  उपभोक्ताओं  का  शोषण  न  हो
 शौर  बिजली  की  दरें  ज्यादा  न  बढ़ायी  जाएं?

 सिचाई  और  चिझुत्‌  मंत्रालय  में  उप-
 जंची  दो  स्यार  विश्व)  :  यह  बात  सही
 नहीं  है  कि सब  जगह  कम्पनियों  की  दर  बहुत
 ज्यादा  है  ।  यह  सही  है  कि  कुछ  जगहों  पर
 बिजली  कम्पनियों  की  दर  भ्र धिक  है  लेकिन
 उसका  कालरा  ट्रांसमिशन  लाइन्स  की  कमी
 शादी  है  |  जहां  दर  ज्यादा  हे  वहां  बराबर
 जांच  की  जा  रही  है  कौर  सरकार  को  इने कि टर-
 सिटी  ऐक्ट  के  मातहत  पावर  है  जिसके  अनुसार
 दरों  को  कम  किया  भी  जा  रहा  है

 aft  राम  सहाय  चान्‍्देव:  क्या  यह  सही  नहीं  है
 कि  एक  प्रदेश  कौर  दूसरे  प्रदेश  में  बिजली
 की  दर  में  भ्रन्तर  है  ?  यदि  ह  तो  दस  अन्तर
 को  दूर  करने  के  लिये  केन्द्रीय  सरकार  क्या
 करेगी  ?

 Dr,  K.  L.  Bao:  It  ig  true  that  the
 Tateg  are  not  uniform  all  over  the
 States.  With  the  establishment  of  the
 regiona]  grids  that  we  hope  to  build
 in  the  Fourth  Plan  we  expect  that
 there  will  be  greater  uniformity  of
 rates  within  the  States  coming  in  the
 regions.

 (  Shri  Gulshan:
 *68l.  4  Shri  Shiv  Charan  Gupta:

 |  Shri  Shiv  Charan  Mathur:

 Will  the  Minister  of  Works  and
 Housing  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  all  the
 residents  of  the  present  temporary
 camps  under  the  Jhuggi  Jhopri
 Scheme  in  the  Capital  will  be  given
 alternative  plots  before  ‘1967;  and

 (b)  if  so,  whether  Government  have
 admitted  the  voters’  list  of  96]  bye-
 election  in  New  Delhi  as  a  solid  proof
 for  allotting  80  square  yardg  plots?

 The  Minister  of  Works  and  Housing
 (Shri  Mehr  Chand  Khanna):  (a)  No.
 Only  those  persons  who  were  squat-
 ting  on  public  and  Government  lands
 prior  to  July  1960,  and  are  not  Gov-
 ernment  servants  or  migratory  Ia-
 bourers,  will  be  allotted  plots  of  80
 square  yards  or  tenements  as  and
 when  they  become  available.

 (b)  No.

 शो  गुलदान :  क्‍या  यह  सच  है  कि  जित

 झुग्गी  खोपड़ी  वालों  को  25  गज  जमीन  में

 बसाया  जा  रहा  है--मैं  ने  उसको  देखा  है--

 बह  इस्सास  तो  क्‍या  एक  परिवार  के  मुद्दों
 के  लिए  भी  काफी  नहीं  है  |  क्‍या  सरकार

 उनको  80  गज  जमीन  देने  का  विचार  कर

 रही  है  ?

 जौ  मेहर  ।  ww  :  ये  दो  किस्म  के

 झुग्गी  झोंपड़ी  वाले  हैं  -  एक  तो  के  हैं  जो

 सन  960  8  पहले  के  बैठे  हुए  हैं  भौर  दूसरे

 वे  हैं  जो  बाद  में  ग्राम  थे  ।  पहले  बालों  को

 हमने  80  गज  जमीन  दी  है,  लेकिन  बाद

 बालों  को,  उनका  हक  न  भी  मानते  हुए,  हमसे

 उनको  25  गज  अमीन  दी  है  ।.

 शी  गुलाम  :  जिन  लोगों  को  सरकार

 ने  80  गज  जमीन  दी है धौर  जो उस  पर

 मकान  बनाए  हुए  बैठे  हैं,  उनसे  सरकार
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 किराया  भी  वसूल  करती  है  और  यह  भी

 प्रतिबन्ध  लगा  दिया  है  कि  जो  मकान  बने, हैं
 उनको  सरकार  जब  चाहे  एक्वायर  कर

 सकती  है  ।  यह  प्रतिबन्ध  तोड़ने  के  लिए
 सरकार  कब  तैयार  होगी  ?

 भरी  मेहर  चन्द  खन्ना  :  शुरू  में  हमने
 उनको  मालिक  बना  कर  गलती  की  ।  पहले
 उन  लोगों  ने  मकान  बनाए  थे  उनको  बेच
 कर  वे  फिर  स्केवयर  बन  गए  t  हम  ऐसा
 करने  की  इजाजत  नहीं  दे  सकते  t  बाकी
 जो  हमारी  शरायत  हैं  वे  लीज  की  हैं  लम्बे
 झरसे  के  लिए  |  कौर  हम  उनको  हर  एक

 सहूलियत  देने  को  तैयार  हैं  ।

 WRITTEN  ANSWERS  TO  QUESTIONS

 Lady  Hardinge  Medical  College  and
 Hospital

 690,  Shri  Shiv  Charan  Gupta:  Will
 the  Minister  of  Health  be  pleased  to
 state:

 (a)  whether  it  is  g  fact  that  the
 Workers’  ,  Union  of  Lady  Hardinge
 Medical  College  and  Hospital,  New
 Delhi  has  given  notice  for  going  on
 strike;

 (b)  the  nature  of  demandg  of  the
 union;

 (c)  whether  any  of  these  demands
 has  been  examined  by  the  manage-
 ment  and  are  being  considereq  fa-
 vourably;  and

 (d)  if  not,  the  stepts  Government
 propose  to  take  to  avert  the  strike?

 The  Minister  of  Health  (Dr.  Sushila
 Nayar):  (a)  to  (d).  A  30  days  Strike
 Notice  which  has  since  expired  was
 given  on  5th  February,  1965.  Two
 demands  set  out  in  the  Strike  Notice
 were:

 (i)  to  secure  the  implementation
 of  the  consequences  and  im-
 plications  of  the  Award  of
 the  Industrial  Tribunal  pub-
 Ushed  on  370  December,  1964,
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 (ii)  to  press  for  a  judicial  en-
 quiry  by  a  retired  High  Court
 Judge  into  the  cancellation  of
 registration  of  this  Union  and
 registration  of  another  Union
 instead.

 The  award  of  the  Tribunal  has  been
 implemented  already  by  the  Manage-
 ment,  The  cancellation  of  the  regis-
 tration  of  the  Union  has  been  done

 ‘iby  the  Registrar  of  Trade  Uniong  in
 the  exercise  of  his  functiong  and  does
 not  concern  the  Management.

 Transactions  between  Orissa  Govern-
 ment  and  Orissa  Agents

 *692.  Shri  Hari  Vishnu  Kamath:
 Will  the  Minister  of  Finance  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 special  audit  report  on  the  transac-
 tions  between  the  Orissa  Government.
 and  “Orissa  Agents”  has  been  sent  to
 the  Governor  of  that  State;  .

 (b)  if  so,  when;  and

 (c)  whether  the  receipt  of  the  said
 report  has  been  acknowledged  by  the
 Governor  or  on  his  behalf?

 The  Minister  of  Planning  (Shri
 B.  R.  Bhagat):  (a)  Government  un-
 derstand  from  the  Comptroller  and
 Auditor  General  that  the  results  of
 the  special  audit  referred  to  were
 communicateg  to  the  Government  of
 Orissa  on  the  28rd  July,  1964,  Ins-
 pection  Reports  of  this  nature  are,
 according  to  the  normal  practice  not
 regarded  ag  Audit  Reports  prepared
 for  submission  to  the  Governor  under
 Article  5  (2)  of  the  Constitution.

 (b)  and  (c),  Do  not  arise.

 Shortage  of  water  in  Netaji  Nagar,
 New  Delhi

 Shri  हू,  Cc.  Sharma:
 Shri  A.  द  Raghavan:
 Shri  Lakhmu  Bhawani:
 Shri  Yashpal  Singh:
 Shri  Kapur  Singh:

 Shri  Onkar  Lal  Berwa:
 Shri  P,  H.  Bheel:
 Shri  Rameshwar  Tantia:

 *693.
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 Will  the  Minister  of  Health  be
 pleased  to  refer  to  the  reply  given  to
 Short  Notice  Question  No.  9  on  the
 6th  April,  964  regarding  the  short-
 age  of  water  in  Netaji  Nagar,  New
 Delhi  and  state:

 (a)  whether  the  assurance  of  giv-
 ing  ful]  relief  by  September,  964  has
 been  fulfilled;

 (b)  whether  it  is  a  fact  that  unhy-
 gienic  conditions  prevail  in  Netaji
 Nagar  as  the  flush  tanks  on  the  terrace
 and  taps  in  bath-rooms  on  the  first
 floor  have  been  absolutely  dry  for  a
 long:  time;

 (c)  whether  it  is  also  a  fact  that
 the  supply  has  been  reduced  to  a
 trickle  only;  and

 (d)  if  so,  the  action  Government
 propose  to  take  in  the  matter?

 The  Minister  of  Health  (Dr.  Sushila
 Nayar):  (a)  No,  Sir.  A  statement  giv-
 ing  the  reasong  for  delay  is  ag  fol-
 lows:

 STATEMENT

 It  was  stated  in  reply  to  part  (c)  of
 the  Short  Notice  Question  No.  9  ans-
 wered  by  the  Minister  for  Health  on
 the  I6th  April,  964  that  substanitial
 relief  to  the  residents  of  Netaji  Nagar
 would  be  possible  only  by  September,
 964  when  l0  million  gallons  per  day
 of  water  wag  expected  to  be  availa-
 ble  from  the  new  40  million  gallons
 per  day  plant  which  was  under  con-
 struction  at  Wazirabad.  The  40  mil-
 lion  gallons  per  day  plant  has  been
 commissioned  with  effect  from  the  6th
 January,  1965,  but  it  hag  not  so  far
 given  the  desired  relief  to  the  colon-
 jeg  in  South  Delhi  areas  because  of
 difficulty  in  completing  the  pipe  line
 because  of  squatters.  They  could  only
 be  cleared  recently  with  great  diffi-
 culty.  The  booster  pumping  station
 being  set  up  at  Pate]  Nagar  has  also
 not  started.  functioning  upti]  now.  The
 Delhi  Municipal  Corporation  authorit-
 ies  are  taking  action  on  high  priority
 basig  to  ensure  that  this  station  starts
 functioning  by  the  end  of  April,  965
 as  far  as  possible,  but  latest  by  the
 5th  May,  1965.  This  woulg  provide

 an  additional  quantity  of  3  million
 gallons  of  water  per  day  to  the  colon-
 ies  in  South  Delhi,  including  Netaji
 Nagar.

 In  the  meantime,  a  tube-well  has
 been  installed  in  Netaji  Nagar  and
 hag  started  functioning  with  effect
 from  the  30th  March,  1965.

 (b)  Overhead  tanks  on  the  terrace
 of  some  quarters  have  not  been  get-
 ting  water  supply  from  the  2nd  week
 of  March,  1965.  In  some  quarters
 water  does  not  flow  normally  in  the
 bath-rooms  taps  of  the  Ist  floor
 quarters.

 (c)  The  pressure  of  water  in  supply
 lines  is  low.

 (d)  Thig  has  been  explained  in  the
 statement  referred  to  in  part  (a)  of
 the  reply.

 Fire  in  Srinagar  L.I.C.  Office

 Shri  Surendra  Pal  Singh:
 Shri  Shree  Narayan  Das:
 Shri  Hukam  Chand

 Shri  Yudhvir  Singh:
 Shri  Vishwa  Nath  Pandey:

 Will  the  Minister  of  Finance  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  recent-
 ly  fire  broke  out  in  the  new  LIC
 building  in  Srinagar  causing  conside-
 rable  damage  to  the  property  and  re-
 cords  of  the  Corporation;  and

 (b)  if  so,  the  causes  of  the  outbreak
 of  the  fire  and  the  rough  estimate  of
 the  damage  done  by  it?

 The  Minister  of  Planning  (Shri  B.  B.
 Bhagat):  (a)  and  (b).  A  fire  broke  out
 on  llth  March,  965  in  g  building
 owneg  by  Srinagar  Municipality.  The
 Corporation's  office  was  located  in  the
 second  floor  of  this  building.  There
 hag  been  considerable  damage  to  the
 office  furniture  and  fittings,  type-
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 writers  and  office  records.  The  total
 losg  ig  estimated  at  Rs.  25,000.

 The  cause  of  the  fire  is  not  yet
 known.

 Stateg  Planning  Bodies

 (  Shri  Gopal  Datt  Mengi:
 “695.  <  Shri  Abdul  Ghani  Goal:

 [  Shri  Samnani:

 Will  the  Minister  of  Planning  be
 pleased  to  state:

 (a)  the  number  of  States  that  have
 set  up  planning  bodies  which  are  ful-
 ly  equipped  with  and  manned  by  eco-
 nomic  and  technical  experts;

 (b)  the  number  out  of  them  who
 undertake  occasional  plan  appraisals
 and  submit  their  reports  to  the  Plan-
 ning  Commission;  and

 (c)  whether  the  Planning  Commis-
 sion  have  ever  demanded  reports  from
 those  planning  bodies  which  do  not

 do  so  regularly?

 The  Minister  of  Planning  (Shri
 B.  R.  Bhagat):  (a)  Planning  bodies
 organized  on  different  lines,  have
 been  set  up  in  all  the  States.

 (b)  and  (c).  The  State  Governments
 are  required  to  furnish  periodically
 progress  reports  and  other  administra-
 tive  reports  and  documents  on  the
 operation  of  the  Plan,

 आयकर  को  बकाया  राशि

 +696.  की  हुकम  श्चल्द  करू बाय  :

 कपा  जिस  मंत्री  यह  बताने की  कृपा  करेंगे

 कि  :

 (क)  कया  यह  सच  है  कि  मार्चे,  964

 के झन्त  तक  आयकर  के  277.  76  करोड़
 रुपये  बकाया  थे  ;  शौर

 (ख)  यदि  हां,  तो  सरकार  ने  उक्त
 बकाया  राशि  की  सूली  के  लिए  क्‍या  कदम
 उठाये  हैं  ?
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 किस  मंत्रालय  में  उपमंत्री  थ्  रामेश्वर

 साहु)  :  (क)  3  मार्च,  1964  को  भ्रामक
 की  कुल  बकाया  राशि  277.  46  करोड़
 रुपये  थी  ।

 (छा)  बकाया  राशि  को  वसूल  करे
 के  लिए  भ्रामक  भ्र धि नियम  में  जिन  उपायों
 की  व्यवस्था  है  वे  सभी  उपाय  किये  जा  रहे
 हैं

 West  German  Industrialist,  Delega-
 tion’s  Visit  to  India

 (  Shri  Yashpal  Singh:
 |  Shri  Bhagwat  Jha  Azad:

 Shri  ह  C.  Borooah:
 Shri  Subodh  Hansda:
 Shri  5.  C.  Samanta:
 Shri  P,  R.  Chakraverti:
 Shri  Rameshwar  Tantia:
 Maharajkumar  Vijaya

 Ananda:
 Shri  R.  Ss.  Pandey:
 Shri  Hem  Raj:
 Shrimati  Savitri  Nigam:
 Shri  Sham  Lal  Saraf:
 Shri  Kolla  Venkaiah:
 Shri  Kapur  Singh:
 Shri  P.  K.  Deo:

 |  Shri  Narasimha  Reddy:
 [  Shri  9.  D.  Mantri:

 Finance  be

 *697.  २

 न

 Will  the  Minister  of
 pleased  to  state:

 (a)  whether  30-member  delegation
 of  West  German  Industrialists  and
 Businessmen  visited  India  to  explore
 the  possibilities  of  large-scale  invest-
 ment  in  India;  and

 (b)  if  so,  the  specific  proposals
 made  to  Government  and  the  latter’s
 reaction  thereto?

 The  Minister  of  Planning  (Shri
 B.  R.  Bhagat):  (a)  Yes,  Sir.  A  dele-
 gation  of  33  leading  German  indus-
 trialists  and  bankerg  visited  India
 during  the  period  January  6  to  Feb-
 ruary  5,  1965.

 (b)  This  delegation  was  on  a  fact
 finding  mission  for  the  purpose  of
 acquainting  itself  with  current  econo-
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 mic  conditions,  and  investment  op-
 portunities  in  India,  No  specific  pro-
 posalg  were  made.

 Power  crisis  in  Delhi

 {  Shri  D.  C.  Sharma:
 Shri  Mmaheewar  Naik:
 Shrimati  Savitry  Nigam:

 |  Shri  Babniki:

 Will  the  Minister  of  Irrigation  and
 Power  be  pleased  to  state:

 698.

 (a)  whether  Delhi  is  again  faced
 with  a  power  crisis  as  a  result  of  the
 Punjab  State  Electricity  Board’s  deci-
 sion  to  suspend  the  supply  of  20,000
 kw.  from  Nangal  started  in  August,
 964  to  meet  the  Capital’s  needs  when
 the  ‘C’  power  station  was  closed;  and

 (b)  if  so,  the  steps  taken  or  pro-
 poseg  to  be  taken  in  the  matter?

 The  Minister  of  Irrigation  and
 Power  (Dr,  K.  L.  Rao):  (a)  No,  Sir.
 Punjab  State  Electricity  Board  have
 agreed  to  supply  additional  power  of
 20  MW  to  elhi,  with  the  proviso
 that  during  the  months  of  April  to
 June  965  the  additional  power  de-
 mand  would  be  limiteq  to  0  MW,  if
 necessary.

 (b)  Does  not  arise.

 Financing  of  Medical  Educations

 #100.  JS  Shri  Yashpal  Singh:
 ‘|  Shri  P.  C.  Borooah:

 Will  the  Minister  of  Health  be
 pleased  tu  state:

 (a)  whether  her  attention  has  been
 drawn  towards  the  speech  of  the
 Chairman  of  University  Grants  Com-
 mission,  while  inaugurating  the  fifth
 annual  conference  of  the  Indian  As-
 sociation  for  the  Advancement  of
 Medical  Education,  that  a  University
 Grants  Commission  type  agency
 should  be  created  to  finance  medical
 education  in  India;  and

 (b)  if  so,  the  reaction  of  Goverr-
 ment  thereto?

 The  Minister  of  Health  (Dr.  Sushila
 Nayar):  (a)  Yes,  Sir.

 (b)  It  is  proposed  to  appoint  a
 Committee  to  go  into  every  aspect  of
 the  matter.

 Rural  Housing  Scheme  in  Rajasthan

 1800.  Shri  Karni  Singhji:  Will  the
 Minister  of  Works  and  Housing  be
 pleased  to  state  the  amount  sanc-
 tioned  for  Rural  Housing  Schemes
 during  1964-65,  for  the  Rajasthan
 State?

 The  Minister  ef  Works  and  Hous-
 ing  (Shri  Mehr  Chand  Khanna):  The
 total  amount  sanctioned  to  the  Rajas-
 than  State  under  the  Village  Housing
 Projects  Scheme  during  1964-65.  is
 Rs,  3.58  lakhs—Rs.  .58  lakhs  from
 Plan  resources  ang  Rs.  2  lakhs  from
 Life  Insurance  Corporation  funds.

 सरकारी  कर्मचारियों  का  कार्प-च्यवन

 80i.  of  write  सिह  लीलावती  :

 क्या  जिस  मंत्री  यह  बताने  की  कृपा  करेंगे
 कि:

 (क)  भारत  सरकार  के  विभिन्न  मंशा-

 क्यों,  उन  से  सम्बद्ध  तथा  प्रधीनस्थ  कार्यालयों
 के  किस  किस  श्रेणी  के  अधिकारियों  कौर

 कर्मचारियों  के  कार्य  का  अध्ययन  किया
 जाता  है  ;

 (ख)  क्‍या  अधिकारियों  धौर  कार्य-

 आरी  वर्ग  की  ऐसी  भी  कुछ  श्रेणियां  हैं  जिनके

 कार्य  का  भ्रध्ययन  बिल्कुल  ही  नहीं  किया
 जाता  है  ;  धौर

 (ग)  यदि  हां,  तो  इसके  क्‍या  कारण

 हैं  ?

 विस  मंत्री  (ली fo  ao  कृष्णमाचारी):

 (क)  से  (ग),  मंत्रालय  भौर  उनके  सम्बन्ध

 तथा  अधीन  कार्यालयों  में  सभी  श्रेणियों  के

 पद  कार्य-मापन  प्रध्ययन  के  लिये  विस  मंत्रालय
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 के  कर्मचारी  निरीक्षण  एकक  (स्टाफ  इंस्पैक्शन

 यूनिट)  के  कार्य-क्षेत्र  में  भ्राते  हैं  ।  व्यवहार
 में,  संयुक्त  सचिव  कौर  इससे  ऊंचे  स्तर  के  पदों
 के  सम्बन्ध  में  कर्मचारी  निरीक्षण  एकक
 सामान्यतः  अध्ययन  नहीं  करता  क्योंकि  श्राम
 तोर  पर  इत  प्राधिकारियों  के काम  को  मापना
 सम्भव  नहीं  हू
 Denations  to  Trusts  and  Institutions

 १802  JS  Shrimati  Savitri  Nigam:
 "|  Shri  Yashpal  Singh:

 Will  the  Minister  of  Finance  be
 pleased  to  state:

 (a)  whether  the  approval  of  tax
 authorities  in  respect  of  donations  to
 those  trusts  and  institutions  where
 the  donors  are  allowed  rebate  of  inte-
 rest  is  kept  pending  for  a  very  long
 time;  and

 (b)  if  so,  the  reasons  therefor  and
 steps  proposed  to  be  taken  to  expe-
 dite  disposal  of  such  case?

 The  Minister  of  Finance  (Shri  T.  T.
 Krishnamachari):  (a)  No,  Sir.  It  has
 been’  ascertained  that  such  applica-
 tions  are  disposed  of  expeditiously.

 (b)  Does  not  arise.

 Seizure  of  Gold  in  Calcutta

 1803.  Shrimati  Savitri  Nigam:  Will
 the  Minister  of  Finance  be  pleased:  to
 state:

 (a)  whether  gold  bars  worth  Rupees
 two  lakhs  were  recently  seized  in
 Calcutta;  and

 (b)  if  so,  the  result  of  the  investi-
 gation  made  in  this  behalf?

 The  Minister  of  Finance  (Shri  T.  T,
 Krishnamachari):  (a)  On  the  26th
 December,  ‘1964,  the  Calcutta  Customs
 authorities  searched  the  residential
 premises  of  a  businessman  and  seized
 gold  value  at  Rs.  84,529  at  the  inter-
 national  price,  and  approximately
 Rs.  2  lakhs  at  the  local  market  price.

 (b)  Investigations  in  the  case  are
 in  progress.
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 (  कारी  कर्मचारियों  के  लिये  मोटरकार

 कण

 (श्री  पक्षपात  सिंह  :
 T8

 04) aft  भागवत  झा  आजाद  :

 क्या  जिस  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि

 (क)  क्‍या  यह  सच  है  कि  सरकारी

 कर्मचारियों  को  कार  खरीदने  के  लिए  ऋण,

 चाहे  उन्हें  ऐसा  ऋण  हाल  में  ही  मिला  हो,
 दिया  जाता  है  ;

 (ख)  क्‍या इस  सम्बन्ध  में  कोई  समय-
 सीमा  निर्धारित  करने  का  विचार  है  ताकि

 उन्हें  पहले  ऋण  के  भगतान  के  कम  से  कम

 पांच  साल  तक  दूसरा  ऋण,  लेने से  रोका

 जा  सके  ;  भ्र ौर

 (ग)  क्‍या  ऐसे  ऋण  का  भुगतान  एक-

 मुश्त  किया  जाता  हैया  किश्तों  में  ?

 विस  मंत्री  (६. ह  ति०  ao  कृष्णा-

 चारी)  :  (क)  भाम  तौर  पर  जब  तक

 पिछले  अग्रिम  की  रकम  का  पूरी  तरह  भुगतान
 न  कर  दिया  जाय  तब्॒  तक  कौर  अझग्रिभा

 नहीं  लिया  जा  सकता  ।

 ख)  जी,  नहीं  ।

 (ग)  एक  मुश्त  ।

 सुनारों  के  लिए  लाइसेंस

 भी  झंकार  साल  बैरवा  :

 श्री  हुकम  याद  कछवाय  :

 क्या  जिस  त्री  यह  बताने  की  कृपा

 करेंगे  कि  :

 (क)  कया  सरकार  ने  वित्त  मंत्रालय

 द्वारा  जारी  की  गई  अधिसूचना  के  प्रंतर्गत

 1805.
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 सोने  के  भाभूषण  बनाने  वाले  तथा  सोना

 साफ  करने  वाले  सुनारों  को  ग्र नुम ति  दे  दी

 है  कि  वे  झपने  लाइसेंसों  को  भ्र वधि  1965
 तक  बढ़वा  सकते  हैं  ;

 (स्व)  यदि  हां,  तो  क्‍या  इस  प्रयोजन

 के  लिये  उनको  कोई  फीस  देनी  होगी
 और

 (ग)  क्‍या  सरकार  लाइसस  की  मूल
 फीस  में  जो  25  रुपये  है,  कुछ  कमी  करने

 पर  विचार  कर  रही  है  ?

 वित्त  मंत्री  |  ति०  त०  कुष्णा-

 जारी)  :  (क)  प्रमाणित  सुनारों  को  परि-

 नियम  के  अनुसार  प्रत्येक  कलेक्टर  वर्ष  के

 लिए  अपने  प्रमाण-पत्रों  (लाइसेंसों)  का

 नवीकरण  कराना  पड़ता  है  ताकि  वे  34

 करा  से  भ्रमित  वाले  झा भूषणों  से  उसी

 शुद्धता  के  लिए  भा भूषण  बना  सकें  ।  दोबारा

 बना  सके  ।  एसे  सुनारों  को  965  के  लिए
 3]  मार्च.  965  तक  कार्यकारी  हिदायतों

 द्वारा,  अपने  प्रमाण-पत्तों  (लाइसेंसों)  का

 नवीकरण  करने  के  लिए  भ्र नुम ति  दे  दी

 गयी  है  ।

 (ख)  जी,  हां  ।

 (ग)  प्रमाण-पत्न  जारी  करने  ।  नवी-

 करण  करने  के  लिए  एक  रुपये  की  फीस  में

 कोई  परिवर्तन  करने  का  इरादा  नहीं  है  ।

 प्रमाणित  सुनारों  को  छोड़  कर  दूसरे  व्यय-

 भाईयों  से  25  रुपये  की  नवीकरण  सम्बन्धी

 फीस  अपेक्षित  है  ।

 Under-Employment  in  Rural  Secter

 (  Shri  P.  R.  Chakraverti:
 1806.  <  Shri  P.  C.  Borooah:

 [  Shri  Sudhansa  Das:

 Will  the  Minister  of  Planning  be
 pleased  to  state:

 (a)  the  extent  of  change  brought
 about  by  the  Third  Five  Year  Plan  in
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 the  magnitude  of  under-employment
 in  the  rural  sector;

 (b)  the  achievement  of  the  rural!
 works  programme,  which  had  been.
 introduced  in  selected  blocks  to  alle-
 viate  the  problems  of  under-employ-
 ment;  and

 (c)  the  extent  of  idle  spell  among
 agricultural  workers  in  different.
 States?

 The  Minister  of  Planning  (Shri  B.  R..
 Bhagat):  (a)  Estimates  of  the  extent
 of  change  in  the  course  of  the  Third
 Plan  in  the  volume  of  under-employ-
 ment  in  rural  areas  cannot  yet  be:
 made  with  any  precision;

 (b)  The  total  expenditure  on  rural:
 works  in  the  Third  Plan  is  expected
 to  be  about  Rs.  8  to  9  crores.  In.
 the  last  year  of  the  Third  Plan  the
 programme  would  provide  employ-
 ment  roughly  to  about  350,000  persons
 for  an  average  p@riod  of  00  days  in.
 the  year;

 (c)  Slack  agricultural  seasons  in.
 different  parts  of  the  country  range
 between  60  and  80  days  in  the  year.

 Electricity  Duty

 1807,  Shri  Mohammad  Elias:  Will
 the  Minister  of  Irrigation  and  Power
 be  pleased  to  state:

 (a)  whether  the  Electricity  Duty
 imposed  by  the  State  Governments
 is  recoverable  for  electricity  for  elec-
 tricity  generated,  purchased  for
 supply  and  consumed  by  the  multi-
 purpose  River  Valley  projects  consti-
 tuted  under  the  Act  of  Parliament;
 and

 (b)  whether  any  proposal  for  the:
 realisation  of  duty  from  such  pro-
 jects  has  been  approved  by  the  Cent-
 ral  Government  and  if  so,  the  reasons:
 therefor?

 The  Minister  of  Irrigation  and
 Power  (Dr.  K.  L.  Rao):  (a)  In.
 accordance  with  item  538  of  List  I
 (State  List)  in  the  Seventh  Schedule:
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 .of  the  Constitution  of  India  the  State
 ‘Governments  are  empowered  to  levy
 taxes  on  the  consumption  or  sale  of

 electricity.  Under  Article  288  of  the

 Constitution,  State  |  Governments
 cannot  impose  any  tax  in  respect  of
 electricity  generated,  consummed,

 .distributed  or  sold  by  any  authority
 .established  by  a  law  made  by  Par-
 liament  for  regulating  or  developing
 any  inter-state  river  or  river-valley.

 (b)  The  reply  is  in  the  negative.

 Demolition  of  Jhuggies  in  New  Delhi

 Shri  R.  S.  Pandey:
 1808.  <  Shri  Uikey:

 L  Shri  Radhelal  Vyas:

 Will  the  Sinister  of  Works  and
 Housing  be  pleased  to  refer  to  the
 reply  given  to  the  Short  Notice  Ques-
 tion  No.  2  on  the  4th  December,  964
 and  state:

 (a)  whether,  it  is  a  fact  that  45
 families  comprising  of  about  025
 persons  had  been  left  without’  being
 provided  with  alternative  acommo-
 dation  consequent  on  the  demolition
 of  Jhuggies  at  Vinay  Marg,  New
 Delhi;

 (b)  if  so,  whether  Government  have
 since  given  them  alternative  accom-

 -modation;  and

 (c)  if  not,  the  reasons  therefor?

 The  Minister  of  Works  and  Housing
 (Shri  Mehr  Chand  Khanna):  (a)  to
 (c).  Ali  the  839  squatter  families
 removed  from  Vinay  Marg  in  Cha-
 nakyapur§  were  offered  alternative
 accommodation.  Of  these  94  fami-
 lies  accepted  the  offer  and  were  allot-
 ted  plots  in  the  colonies  at  Madangir,
 Wazirpur,  Naraina  and  WNajafgarh
 Road.  The  remaining  45  families  did
 not  avail  of  the  offer  of  alternative
 accommodation  and  presumbly  made
 ‘their  own  arrangements.
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 खिचाई  के  लाभ

 “1809.  sf  सिद्धेश्वर  प्रसाद  :  क्‍या

 सिचाई.  शोर  विद्या  मंत्री  यह  बताने  को
 कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  महाराष्ट्र
 सरकार  नें  सिंचाई  से  प्राप्त  होने  वाले  सामा-
 जिस  तथा  ब्राजील  लाभ  का  सर्वेक्षण  करने
 की  कोई  योजना  बनाई  है  ;

 (@)  कया  किसी  दूसरे  राज्य  ने  भी  ऐसा
 सर्वेक्षण  कराया  है  कौर  इस  बारे  में  कोई
 योजना  बनाई  है  ;  कौर

 (ग)  क्‍या  योजना  आयोग  के  कार्यक्रम

 मूल्यांकन  संगठन  ने  इस  दिशा  में  कोई  कार्य
 किया  है  ?

 सिचाई  झोर  विद्युत  मंत्री  (डा०  go
 ल०  राब)  :  (क)  जी,  नहीं  1

 (ख)  इस  बारे  में  राज्य  सरकारों  को
 लिखा  गया  है  प्रौढ़  उन  के  उत्तर  भ्रभी  प्रतीक्षित

 (ग)  योजना  आयोग  की  कार्यक्रम  भोजन
 संस्था  निम्नलिखित  9  वृहत्‌  सिंचाई  परि-
 योजनायें  की  सिंचाई  सम्बन्धी  समसस्‍्याप्रों
 के  बारे  में  शअ्रध्ययन  कर  रही  है  :
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 (a)  भाखड़ा  नंगल

 (2)  माता  तिला

 (3)  मयूराक्षी
 (4)  गंगापुर
 (5)  कारागार

 (6)  तुंगभद्रा
 (7)  लोधी  भवानी

 (8)  पलमपुजा
 (9)  हीराकुड

 इस  अध्ययन  के  मुख्य  उद्देश्य  ये  हैं  ;

 (क)  इन  परियोजना प्र ों  से  उत्पन्न  हुई
 सिचाई  सम् भाग्य ता  के  पूर्ण  उपयोग  के  मार्स
 में  कराने  वाली  समस्थाझ्रों  तथा  कठिनाइयों
 का  विश्लेषण  करना,  भौर  (ख)  इने  परि-
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 बोर्नियों  से  होने  वाले  भारिक  लाभ  (जैसे
 सिंचाई का  बिस्तार,  कृषि  पद्धति  में  परि-

 बतन,  इत्यादि)  के  मूल्यांकन  करना  धौर

 यह  बताना  कि  इन  परिवारजनों  से  किस

 प्रकार  के  अप्रत्यक्ष  सामाजिक-भारिक  लाभ

 होंगे  घ्रथवा  हो  रहे  हैं  ।  यह  रिपोर्ट  तैयार
 की  जा  रही  है  1

 Sarojini  Nagar  Market,  New  Delhi

 Shri  Hukam  Chand
 Kachhavaiya:

 (  Shri  Bade:

 Will  the  Minister  of  Works  and
 Housing  be  pleased  to.  state:

 1810.

 (a)  whether  it  is  a  fact  that  a  new
 market  is  being  built  opposite  the
 Sarojini  Nagar  (Main)  Market,  New
 Delhi  in  place  of  the  unauthorised
 structures  which  were  destroyed  as
 a  result  of  a  fire  in  October,  1963;

 (b)  whether  it  is  also  a  fact  that
 its  close  proximity  to  the  two  Muni-
 cipal  schools  in  the  above  colony  is
 likely  to  affect  the  studies  of  the
 children  reading  in  these  schools;  and

 (c)  if  so,  whether  this  aspect  was
 taken  into  account  before  undertak-
 ing  the  construction  of  this  new
 market?

 The  Minister  of  Works  and  Housing
 (Shri  Mehr  Chand  Khanna):  (a)  to
 (०),  A  large  number  of  khokhas  in
 Sarojini  Nagar  were  destroyed  by  fire
 in  October,  1963.  A  market  provid-
 ing  20  shops  has  since  been  built
 on  the  site.  The  market  does  not
 affect  the  studies  of  the  children  in
 the  two  schools  nearby.  One  of  these
 -~a  Muncipal  Primary  School—is  sepa-
 tated  from  the  market  by  an  open
 space  30  feet  wide.  Even  so,  a  wall
 ‘will  be  constructed  between  the  mar-
 ket  and  the  school  to  avoid  any  possi-
 ble  disturbance  to  the  classes.  The
 Nursery  school,  run  by  the  Bharat
 Sewak  Samaj,  is  still  further  away
 from  the  market.
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 Quarters  in  Ramakrishnapuram,
 New  Delhi

 {  Shri  P.  C,  Boreoah:
 Shri  P.  R.  Chakraverti:
 Shri  Subedh  Hansda:

 8ll.2  Shri  S.  C.  Samanta:
 |  Shri  M.  L.  Dwivedi:

 Shrimati  Laxmi  Bai:
 L  Shri  Lakhmu  Bhawani:

 Will  the  Minister  of  Works  and
 Housing  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  a  large
 number  of  new  Government  quarters
 constructed  for  Government  emplo-
 yees  in  Ramakrishnapuram,  New
 Delhi,  are  lying  vacant  and  unallotted
 for  quite  long;

 (b)  if  so,  the  number  of  quarters
 of  each  category  and  for  how  long
 they  are  lying  vacant;

 (c)  whether  the  Technical  Exami-
 ner  has  withheld  his  approval  of
 these  quarters  owing  to  certain  tech-
 nical  defects;  and

 (d)  if  so,  the  nature  and  extent
 of  the  defects  and  when  they  are

 likely  to  be  allotted?

 The  Minister  of  Works  and  Housing
 (Shri  Mehr  Chang  Khanna):  (a)  and
 (b).  No,  About  3000  residential  quar-
 ters  37९  under  construction  in  Rama-

 krishnapuram.  Of  these  about  880

 are  nearly  ready  for  allotment.
 These  quarters  will  be  allotted  as

 soon  as  the  Municipal  Corporation  of

 Delhi  are  in  a  position  to  supply
 water.  The  likely  date  is  the  first
 of  July  1968,

 (c)  No.

 (a)  Does  not  arise.

 States  Emporia  in  Delhi

 Shri  P.  rom  Borooah:
 Shri  A.  N.  Vidyalankar:
 Shri  Yashpal  Singh:

 [  Shri  Sham  Lal  Saraf:

 Will  the  Minister  of  Werks  and

 1812.
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 Housing  be  pleased  to  state:

 (a)  whether  an  All-India  super-
 market  with  all  State  Governments
 emporia  in  it  is  proposed  to  be  set  up
 in  New  Delhi;  and

 (b)  if  so,  the  steps  taken  to  esta-
 blish  the  market?

 The  Minister  of  Works  and  Housing
 (Shri  Mehr  Chand  Khanna):  (a)
 and  (b).  A  site  on  Irwin  Road  is
 being  developed  for  allotment  to
 State  Governments  /Union  Territories
 for  the  construction  of  their  emporia.
 Out  of  22  plots  to  be  carved  out,  8
 plots  have  already  been  earmarked
 for  allotment  to  State  Governments/
 Union  Territories  who  asked  for
 them.

 Agriculture  Finance  Corporation

 8i8,  Maharajkumar  Vijaya  Ananda:
 Will  the  Minister  of  Finance  be  pleas-
 ed  to  state:

 (a)  whether  the  World  Bank  offi-
 cials  who  arrived  in  India  on  a  study
 tour  of  Tanjore  District  to  study
 matters  relating  to  Agriculture  Fin-
 ance  Corporation  have  completed  their
 study  and  submitted  the  report;

 (b)  if  so,  the  result  thereof;  and

 (c)  the  assistance  likely  to  flow  out
 of  the  report?

 The  Minister  of  Finance  (Shri  T.  T.
 Krishnamachari):  (a)  No  official  or
 expert  of  the  World  Bank  has  been
 deputed  to  Tanjore  district  exclusi-
 vely  for  studying  the  requirements  in
 regard  to  medium  or  long-term
 credit  for  financing  agricultural  deve-
 lopment.

 (b)  and  (c).  Do  not  arise.

 Health  Experts  from  U.S.A.

 8i4.  Shri  Kolla  Venkaiah:  Will
 the  Minister  of  Health  be  pleased  to
 state:
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 (a)  whether  any  health  experts
 from  USA.  jhave  been  invited  by
 Government  so  far  for  various  pro-
 jects  in  the  States  as  well  as  in  the
 centre,  both  through  official  and  non-
 official  Agencies;

 (b)  whether  they  have  visited  any
 cities  and  villages  in  our  country  and
 if  so,  the  names  of  those  places;  and:

 (c)  whether  any  report  has  been
 presented  by  them  and  if  so,  the  main.
 features  thereof?

 The  Minister  of  Health  (Dr,  Sushila
 Nayar):  (a)  Yes.

 (b)  and  (c).  The  information  is
 being  collected  and  will  be  laid  on
 the  Table  of  the  Sabha  in  due  course.

 Family  Planning  Associations

 ‘1815.  Shrimati  Savitri  Nigam:  Will!
 the  Minister  of  Health.  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  some
 of  the  Family  Planning  Associations
 are  unable  to  carry  on  their  work
 because  of  non-availability  of  suffi-
 cient  grants  at  the  proper  titne;  and

 (b)  if  so,  the  steps  Government
 propose  to  take  to  set  matters  right
 in  this  behalf?

 The  Minister  of  Health  (Dr.  Sushila:
 Nayar):  (a)  and  (b).  It  is  a  fact  that
 some  family  planning  associations
 are  finding  difficulties  in  carrying  on
 their  work  as  grants  are  released  only
 after  their  accounts  have  been
 received  through  the  State  Govern-
 ment.  In  order  to  remedy  the  situa-
 tion  a  revised  procedure  is  under
 consideration  by  which  the  voluntary
 organisations  can  recoup  their  funds
 without  delay  provided  they  keep
 their  accounts  regularly  and  send
 certain  returns  punctually.  The
 associations  will  be  required  to  send
 in  the  month  of  February  the  audited
 statements  of  accounts  and  progress
 reports  for  the  previous  calendar
 year.  On  receipt  of  these  accounts
 the  Government  of  India  will  make
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 an  advance  payment  of  half  the  grant
 for  the  financial  year  commencing  on
 the  lst  April.  Balance  of  the  grant
 for  the  year  will  be  sanctioned  on
 receipt  of  accounts  for  the  period
 from  lst  January  to  the  end  of  June
 in  the  month  of  August.  A  detailed
 procedure  and  time  schedule  for  the
 receipt  of  the  statements  through  the
 -district  authorities  and  State  Govern-
 ments  is  being  laid  down.

 कर  भअपवंचस

 C  डा०  राम  मनोहर  लोहिया  :

 श्री  राम  सेवक  यादव  :

 थी  किशन  पटनायक  :
 86°

 war  जिस  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  प्राय-कर  अपवंचन  के  मामलों

 का  पता  लगाने  के  लिए  हाल  में  मारे  गये

 छापों  में  राज्यवार  कितने  मामले  पकड़े
 गये  ;

 (ख)  कितने  मामले  पचास  हजार  रुपये
 से  अ्रधिक  राशि  के  हैं  तथा  कुल  कितनी  राशि

 का  पता  लगा  है  ;

 (ग)  देश  में  आजकल  कुल  लगभग

 कितने  राय-कर  का  भ्रपवंचन  किया  जाता

 है  और  भ्रम  तक  इसका  कितना  भाग  पकड़ा
 गया  है  ;  शौर

 (घ)  सरकार  ने  आयकर  अपवंचन  का
 'पता  लगाने  के  लिए  क्‍या  कदम  उठाये  हैं  ?

 विस  मंत्री  भी  ति०  त०  कुष्णा-

 आरी)  :  (क)  एक  विवरण  सभा  पटल  पर

 रखा  गया  है  [पुस्तकालय  में  रखा  गया  ।

 देखिये  संख्या  एल०  to  4121/65  ।]

 (ख)  जिन  मामलों  में  भन्तग्रंस्त  धनराशि

 50,000  रुपये  से  भ्र धिक  थी  उत  की  सही
 सख्या  आसानी  से  पता  नहीं  लग  सकती  ।

 तथापि  मोटे  तौर  पर  यह  संख्या  ऊपर  (क)
 भें  बतायी  गयी  संख्या  की  दो-तिहाई  मानी  जा

 सकती  है  t  कुल  पता  लगी  राशि  लगभग
 0  करोड़  रुपये  है  ।

 (य)  देश  में  छिपाये  गये  भ्रायकर  की
 राशि  का  अनुमान  लगाना  इस  समय  संभव
 नहीं  है  t  wa:  अपेक्षित  भ्रनुपात  का  पता  नहीं
 लगाया  जा  सकता  ।

 (घ)  इन  उपायों  में,  दूसरे  उपायों  के
 अलावा,  ये  उपाय  मे  शामिल  है--प्रत्यक्ष
 करों  सम्बंधी  भ्र धि नियमों  में  गुप्त  उपबंधों
 का  उन्मूलन,  आंतरिक  वे  वाहन  सर्वेक्षणों
 द्वारा  नये  कर-निर्धारितियों  को  खोजने  लिए
 जोरदार  श्र  अन्दोलन  कौर  तलाश  व  प्रति-
 ग्रहण  की  शक्तियों  का  प्रभावी  प्रयोग  ।

 Dam  at  Tenughat

 {  Shri  8.  C.  Samanta:
 1817.  )  Shri  M.  L.  Dwivedi:

 Shri  Subodh  Hansda:
 Shri  B.  K.  Das:

 Will  the  Minister  of  Irrigation  and
 Power  be  pleased  to  state:

 (a)  when  the  construction  of  a
 fifth  D.V.C,  Dam  at  Tenughat  will
 commence;

 (b)  the  approximate  height  of  the
 dam;

 (c)  whether  cost  of  construction
 has  been  worked  out;  and

 (d)  the  area  of  land  that  will  be
 benefited  by  this  dam?

 The  Minister  of  Irrigation  and
 Power  (Dr.  K.  L,  Rao):  (a)  The  Dam
 will  not  be  executed  by  the  D.V.C.
 but  by  the  Government  of  Bihar  who
 have  already  commenced  the  preli-
 minary  works.  Actual  construction
 of  the  Dam  is  expected  to  commence
 in  the  next  few  months.

 (b)  The  height  of  the  dam  will  be
 about  35  ft.  above  the  river  bed  in
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 the  first  stage  to  give  a  regulated
 ्

 discharge  of  600  cusecs.  Provision
 will  be  made  in  the  foundation  to
 permit  future  raising  of  the  dam  to
 a  height  of  64  ft.  for  a  regulated
 discharge  of  900  cusecs.

 (c)  The  Dam  is  expected  to  cost
 about  Rs.  7.5  crores.  The  detailed
 project  estimate  is,  however,  under
 preparation.

 (d)  No  irrigation  is  envisaged  from
 the  Dam.  This  is  purely  an  indus-
 trial  and  domestic  water  supply
 scheme  for  meeting  the  requirements
 ‘of  water  of  the  proposed  Bokaro
 Steel  Plant  and  other  industries  in
 the  region.

 Development  of  Areas  Around  Delhi

 i88  Jf  Shri  Dhuleshwar  Meena:
 mu  Shri  Ramachandra  Ulaka:

 Will  the  Minister  of  Health  be
 pleased  to  refer  to  the  reply  given
 to  Unstarred  Question  No.  229  on  the
 9th  September,  964  and  state:

 (a)  whether  the  question  of  setting
 up  an  authority  to  ensure  co-
 ordinated  development  of  areas
 around  Delhi  and  situated  in  Punjab
 and  Uttar  Pradesh  has  since  been
 examined;  and

 (b)  if  so,  the  result  thereof?

 The  Minister  of  Health  (Dr.  Sushila
 Nayar):  (a)  and  (b).  As  it  has  not
 been  possible  to  set  up  a  Statutory
 Council  for  the  National  Capital
 Region,  Government  have  decided
 that  the  high-powered  Board  set  up
 in  July,  96l,  to  secure  the  collabora-
 tion  of  the  Governments  of  Uttar
 Pradesh  and  Punjab  in  the  Iormula-
 tion  and  implementation  of  the  Master
 Plan  for  the  Delhi  Metropolitan
 Region  may  -start  functioning.

 दिल्‍ली  के  होटलों  में  गोमांस  का  दिया

 खाना

 1819.  श्री  प्रकाश वीर  शास्त्री  :  क्‍या

 निर्माण  शौर  श्रीवास  मंत्री  मह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  दिल्ली  तथा
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 नई  दिल्‍ली  के  कुछ  ह्लोटलों  में  भव  भी,  जिनसे
 सरकार  का  सम्ब्रस्ध  है,  गोमांस  भोजन  में

 मिलता  है  ;

 (ख)  यदि  हां,  तो  किन  कित  होटलों
 में  ऐसी  व्यवस्था  है  ;

 (ग)  क्‍या  इसे  बन्द  करने  के  सम्बन्ध
 में  सरकार  ने  कोई  सुझाव  दिया  था  ;  शौर

 (घ)  यदि  हां,  तो  हस  पर  होटल  चालकों
 की  क्‍या  प्रतिक्रिया  है  ?

 निर्माण  और  आवास  मंत्री  वो  मेहर-

 चन्द  ww)  :  (क):  से  (ग)  दिल्‍ली  में
 सरकार  क  सम्बन्ध  केवल  दो  होटलों  से  है,
 बे  हैं,  अशोक  होटल  कौर  जनपथ  होटल  |

 (घ)  इन  में  से  किसी  में  भी  गोमांस

 नहीं  परोसा  जाता  ।

 Electric  Fans  in  Government  Quarters

 (  Shri  P.  R.  Chakraverti:
 Shri  P.  C.  Boreeah:
 Shrimati  Savitri  Nigam:

 1820.

 Will  the  Minister  of  Works  and
 Housing  be  pleased  to  state:

 (a)  whether  Government  have  had
 under  consideration  the  question  of
 providing  electric  fans  in  Class  IV
 Government  employees’  quarters  in
 Delhi  and  New  Delhi;

 (b)  if  so,  Government’s  decision  in
 this  regard;

 (c)  the  estimateg  cost  that  will  be
 involved  for  providing  fans  in  these
 quarters;

 (d)  the  reasons  for  not  providing
 this  basic  amenity  in  the  small  quar-
 ters  of  Class  IV  employees;  and

 (e)  which  categories  of  Govern-
 ment  employees’  quarters  are  pro-
 vided  with  (i)  two  fans  and  (ii)  more
 than  two  fans?
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 The  Minister  of  works  and  Housing
 (Shri  Mehr  Chama  KEhanna):  (a)

 to  (d).  Government  have  considered
 the  question  of  providing  ceiling  fans
 in  Class  IV  quarters.  In  addition  to
 the  quarters  of  this  type  in  the
 general  pool  under  the  Ministry  of
 Works  and  Housing,  there  are  similar
 quarters  under  other  Ministries,  such
 as  Defence,  Railways,  Communica-
 tions  (P.  &  T.)  ete.  Any  decision
 to  provide  ceiling  fans  for  the  gene-
 ral  pool  quarters  would  have  to  be
 made  applicable  also  to  the  quarters
 under  the  other  Ministries.  It  would
 also  have  to  be  made  applicable  to
 all  places  in  India  where  Class  IV
 quarters  of  any  Ministry  of  the  Cen-
 tral  Government  exist.  It  was  esti-
 mated  that  this  would  involve  Gov-
 ernment  in  expenditure  of  several
 crores  of  rupees  ang  because  of  this
 the  Government  were  unable  to
 accept  the  proposal.  However,  tt
 assist  the  Class  IV  employees  in  the
 matter,  Government  have  introduced
 a  scheme  for  grant  of  loans  for  pur-
 chase  of  table  fans.

 (e)  One  fan  in  houses  for  em-
 ployees  drawing  not  less  than  Rs.  0
 but  less  than  Rs.  400  per  month  and
 three  or  more  fans  in  houses  meant
 for  officers’  drawing  Rs.  400  per  month
 or  more.

 Twe-Roomeg  Government  Quarters
 in  New  Delhi

 Shri  P.  C.  Borooah:
 Shrimati  Savitri  Nigam:

 Will  the  Minister  of  Works  and
 Housing  be  pleased  to  state:

 Shri  ह  BR.  Chakraverti:
 1681

 (a)  whether  the  late  Pandit  Nehru
 during  an  inspeetion  visit  of  the
 quarters  in  Ramakrishnapuram,  New
 Delhi,  had  remarked  that  no  Govern-
 ment  employees’  quarters  should
 have  less  than  two  rooms;

 (b)  if  so,  the  number  of  two-room-
 ed  quarters  which  have  since  been
 planned  and  constructed  for  Class  IV
 Government  employees  during  1964;
 and  where;  ang  the  number  of  such

 quarters  to  be  constructed  during
 1965;  and

 (c)  how  the  covered  area  of  the
 newly  built  two-roomed  quarters
 referred  to  in  part  (b)  above  com-
 pares  with  that  of  single-roomed
 quarters  with  kitchens  built  previ-
 ously’

 The  Minister  ef  Works  ang  Housing
 (Shri  Mehr  Chamsad  Khanna):  (a)
 yes.

 (b)  The  number  of  two-roomed
 quarters  built  in  4964  and  expected
 to  be  completeq  during  965  are
 indicated  below:

 964  965
 Delhi  552  68

 Faridabad  —_  32
 Bombay  60°
 Nagpur  40

 (c)  The  covered  area  in  noth  cases.
 is  the  same.

 Taxation’  Enquiry  Commission

 (  Shri  Kapur  Singh:
 1822. <  Shri  P.  K.  Deo:

 |  Shri  Narasimha  Reddy:

 Will  the  Minister  of  Finance  be
 pleased  to  state:

 (a)  whether  it  js  a  fact  that  the
 U.P.  Government  have  suggested  to
 the  Centre  to  set  up  a  fresh  Taxation
 Enquiry  Commission  for  the  entire
 country;  and

 (b)  if  so,  the  reaction  of  Govern-
 ment  in  this  regard?

 The  Minister  of  Finance  (Shri  T.  T.
 Krishnamachari):  (a)  A  view  that
 the  time  was  ripe  for  the  appoint-
 ment  of  a  Taxation  Enquiry  Com-
 mission  was  expressed  by  the  UP.
 Chief  Minister  at  a  meeting  of  the
 Committee  of  the  National  Develop-
 ment  Council  on  Resources.  No
 formal  suggestion  in  this  regard  has
 however  yet  been  received  by  the
 Centre.

 (b)  Does  not  arise.
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 OGH.S.  Dispensaries

 (  Shri  Kapur  Singh:
 1823.  hri  P.  K.  Deo:

 Shri  Narasimha  Reddy:

 7  367

 Will  the  Minister  of  Health  be
 pleased  to  state:

 (a)  the  average  time  that  a  doctor
 ‘devotes  per  patient  in  a  C.G.HS.  dis-
 pensary  in  Government  colonies  and
 the  thickly  populated  areas  of  the
 ‘Capital;  and

 (b)  the  average  monthly  attend-
 ance  of  patients  per  dispensary?

 The  Minister  of  Health  (Dr.  Sushila
 Nayar):  (a)  (i)  Government  Colonies

 ‘3:5  minutes.

 (ii)  Thickly  populated  areas.
 ‘minutes.

 3:3

 (b)  1,600  patients.

 “खान  मनी”  रखने  वाले  प्र  अन् थक

 S  श्री  मु  लिमये  :

 "  श्री  किशन  पटनायक  :

 क्या  बिस  मंत्री  यह  बताने  की  बरपा
 करेंगे  कि  :

 (क)  ब्या  सरकार  ने  कभी  यह  पता
 लगाने  की  कोशिश  की  है  कि  गैर-सरकारी
 कम्पनियों  की  कितनी  शाखा झ्र ों  कौर  इकाइयों
 के  मैनेजर  अपने  उत्पादन  बेचते  समय  “झान
 मनी”  खुद  ले  ले।  हैं  ;  कौर

 (ख)  यदि  हां,  तो  ऐसा  किस  नियम

 के  भ्रन्तगंत  होता  है  ?

 विश  मंत्री  (भी  ति०  ao  कृष्ण सा-

 सारी)  :  (क)  जी  नहीं  ।

 (ल)  प्रश्न  ही  उपस्थित  नहीं  होता  t

 १824

 Disclosures  of  Concealed  Income  in
 Ahmedabad

 ‘1825.  Shri  R.  Barua:  Will  the
 ‘Minister  of  Finamce  be  pleased  to
 State:
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 (a)  whether  roadside  hawkers  in
 Ahmedabad  have  declared  their  con-
 cealed  income  on  the  24th  February,
 ‘1964;  and

 (b)  is  so,  the  total
 voluntary  disclosures
 Ahmedabad  so  far?

 number  of
 made  in

 The  Minister  of  Finance  (Shri  T.  T.
 Krishnamachari):  (a)  No,  Sir.

 (b)  Does  not  arise.

 परिवार  नियोजन

 /औ  विश्वनाथ  पाण्डेय  :
 Pa?

 थी  so  Wo  बरुआ

 कया  स्वास्थ्य  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  कया  यह  सच  है  कि  ब्रिटेन  की

 सरकार  ने  भारत  को  परिवार  नियोजन

 कार्यक्रम  सफलतापूर्वक  क्रियान्वित  करने

 में  भ्र पने  कुछ  परिवार  नियोजन  विशेषज्ञों

 की  सेवायें  उपलब्ध  करने  का  प्रस्ताव  किया

 है  ;  कौर

 (ख)  यदि  हां,  तो  पस्तान  की  मुख्य
 मुख्य  बातें  क्‍या  हैं  ?

 स्वास्थ्य  मंत्री  (डा०  सुशीला  नायर):

 (क)  कौर  (ख)  श्रीमती  बारबारा  कैसल

 ने  भपनी  भारत  यात्रा  के  दौरान  भारत  के

 परिवार  नियोजन  कार्यक्रम  में  कुछ  रुचि

 दिखलाई  थी  किन्तु  भ्र भी  तक  कोई  और-

 बारीक  प्रस्ताव  प्राप्त  नहीं  हुआ  है  ।

 Construction  of  Experimental  Houses

 1828.  Shri  Vishwa  Nath  Pandey:
 Will  the  Minister  of  Works  and
 Housing  be  pleased  to  state:

 (a)  whether  Government  =  are
 considering  to  enforce  a  scheme  on
 construction  of  experimenta]  and
 demonstration  houses  and  buildings
 in  urban  areas;
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 (b)  if  so,  the  details  thereof;  and

 (c)  the  tota]  amount  spent  on  such
 type  of  experimental  and  demons-
 tration  houses?

 The  Minister  of  Works  and  Hous-
 ing  (Shri  Mehr  Chand  Khanna):
 (a)  On  the  9th  January,  1965,  the
 Government  of  India  sanctioned  a
 Scheme  for  the  construction  of
 experimental|demonstration  houses|
 buildings  in  urban  areas,

 (b)  A  copy  of  the  Scheme  is  placed
 on  the  Table  of  the  House.  [Placed
 én  library,  see  No.  LT-422/65].

 (c)  Nil  so  far.

 Oral  Contraceptive

 Shri  Rameshwar  Tantia:
 1829  Shri  P.  C.  Borooah:

 Shri  P.  R,  Chakraverti:

 Will  the  Minister  of  Health  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  a
 doctor  in  Calcutta  has  discovered  an
 ora]  contraceptive;

 (b)  if  so,  whether  Government
 have  askeq  for  a  detailed  report
 from  the  doctor;  and

 (c)  whether  Government  are  also
 considering  to  introduce  ang  advise
 the  people  to  use  this  method  for
 checking  the  growth  of  population?

 The  Minister  of  Health  (Dr.  Sushila
 Nayar):  (a)  to  (c).  Trials  of  a
 contraceptive,  claimed  by  a  Calcutta
 doctor,  were  undertaken  by  the  Gov-
 ernment  of  India  ang  it  was  found
 effective  in  50  per  cent  cases.  The
 use  of  this  drug  (metaxylo  hydro
 quinone)  as  oral  contraceptive  was
 reviewed  by  the  Expert  Committee
 of  the  Indian  Council  of  Medical  Re-
 search  in  their  meeting  held  at
 Aurangabad  on  6-1-1965  and  they
 have  recommended  that  it  snould  not
 be  allowed  for  sale  to  the  general
 public  as  oral  contraceptive.  Investi-
 gators  associated  with  trials  are  being

 @  (Ai)  LSD—3

 requested  to  review  the  trials  car-
 ried  out  so  far.  Further  steps  will
 depend  on  the  reports  received.

 कोयला  उद्योग  को  विश्व  बैंक  से  ऋण

 थी  झंकार  लाल  बैरवा  :

 4830.5  श्री  गुलशन  3

 क्या  बिस  मंत्री  यह  बताने  की  कृपा  करेंगे
 कि:

 (क)  क्‍या  यह  सच  है  कि  विश्व  बैंक

 ने  कोयला  उद्योग  को  ऋण  देने  की  भ्र वधि

 बढ़ाने  से  इन्कार  कर  दिया  है  ;

 (ख)  यदि  हों,  तो  विश्व  बैंक  ने  कितना

 ऋण  दिया  था  तथा  उस  में  से  कितनी  रकम

 कार्य  में  लायी  गयी  ;  भौर

 (ग)  विश्व  बैक  द्वारा  अवधि  न

 बढ़ाये  जाने  के  क्‍या  कारण  हैं  ?

 वित्त  मंत्री  (शी  ति०  त०  कृष्णा-

 जारी)  :(क)  शौर  (ख).  विश्व  बैंक  ने  को-

 चला  उद्योग  के  लिए  शब  तक  545  लाख  डालर

 (26  करोड़  रुपये)  के  दो  ऋण  दिये  हैं  |

 इनमें  से  एक  ऋण  30  सितम्बर,  i965

 तक  कौर  दूसरा  ऋण  3,  जनवरी,  967

 तक  काम  में  लाया  जान  है  I  फरवरी

 965  के झन्त  तक  दोनों  ऋणों  में  से  90

 लाख  डालर  (9  करोड़  रुपये)  की  रकम

 निकाली  गयी  शब  तक  विश्व  बैंक  से  ये

 ऋण  देने  की  अ्रवधि  बढ़ाने  का  प्रतिरोध

 नहीं  किया  गया  है  1

 (ग)  यह  सवाल  पैदा  हूँ!  नहीं  होता।

 Eradication  of  Small  Pox  and  Cholera

 Shri  Ramachandra  Ulaka
 83l.  4  Shri  Dhuleshwar  Meena

 +  Shri  Rama  Chandra  Haillick:
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 Will  the  Minister  of  Health  be
 pleased  to  state:

 (a)  the  number  of  persons  who
 suffered  from  Small-pox  an]  Cholera
 in  Orissa  during  the  last  six  months;
 and

 (b)  the  number  of  deaths  due  to
 the  above  diseases  in  Orissa  during
 same  period?

 The  Minister  of  Health  (Dr.  Sushila
 Nayar):  (a)  The  number  of  versons
 who  suffered  from  Small-pox  and
 Cholera  in  Orissa  during  the  last  six
 months  wag  220  and  357  respectively.

 (b)  The  number  of  deaths  due  to
 Small-pox  and  Cholera  in  Orissa
 during  the  last  six  months  were  52
 and  74  respectively.

 Accountant  General,  Orissa

 JS  Shri  Ramachandra  Ulaka:
 1882.  ‘|  Shri  Dhuleshwar  Meena:

 Will  the  Minister  of  Finance  be
 Pleased  to  state:

 (a)  the  number  of  persons  of  all
 categories  working  at  present  under
 the  Accountant  General,  Orissa  at
 Bhubaneswar;  and

 (b)  the  number  of  employees  from
 the  said  office  who  were  provided
 with  family  quarters  till  the  end  of
 January,  1965.

 The  Minister  of  Finance  (Shri  T.  T.
 Krishnamacharl):  (a)  $82.

 (b)  408.

 Medical  Rduestton

 (  Shri  Ramachandra  Ulaks:
 3888.4  Shri  Dhuleshwar  Meena:

 Shri  Rama  Chandra  Matiick:

 Will  the  Minister  of  Health  be
 Pleased  to  estate:

 (a)  the  total  amount  granted  to  the
 Government  of  Orissa  for  centrally
 sponsired  schetnes  under  the  head
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 “Medical  Education  and  Training’
 during  1964-65;  and

 (9)  the  manner  in  which  the
 amount  was  utilised  by  the  State
 during  the  same  period?

 The  Minister  of  Healt,  (Dr.  Sushila
 Nayar):  (a)  A  provisional  grant  of
 Rs.  8°50  lakhs  has  been  sanctioned  to
 the  Government  of  Orissa  during
 1964-65,  in  connection  with  the  expan-
 sion  of  Medical  Colleges  in  the  State
 under  ‘Emergency  Scheme’  subject  to
 final  adjustment  during  1985-66  on
 the  basis  of  actual  expenditure  incur.
 red  by  the  State  Government  on  the
 scheme,

 (b)  The  information  is  being  col-
 lecteq  and  wil]  be  laid  or  the  table
 of  the  House  as  soon  as  received.

 Foreign  Exchange  Racket

 Shri  ह  R.  Chakravertt:
 Shri  Pp.  C.  Borooah:

 L  Shri  Chandak:
 1834.

 Will  the  Minister  of  Finance  be
 pleased  to  state

 (a)  whether  it  is  a  fact  that  a
 fresh  foreign  exchange  racket  has
 been  detected  by  Calcutta  Police  in-
 volving  drawal  of  foreign  exchange
 on  about  300  fictitious  applications,
 for  grant  of  exchange  for  foreign
 higher  medical  studies,  with  the  con-
 nivance  of  some  Reserye  Bank
 Officials;

 (b)  ig  so,  the  result  of  the  investi
 gations;  and

 (c)  the  action  taken  in  the  matter?

 The  Minister  of  Finance  (Shri  T.  T.
 Krishnamachari):  (a)  to  (c).  In
 August,  963  the  Calcutta  Police  de-
 tected  a  case  in  which  a  group  of
 persofis  seems  ‘to  have  obtained
 foreign  exchange  pertnits  in  the
 names  of  non-existent  “doctors”  pur-
 portedly  proceeding  abroad  for
 higher  studies  and  remitted  foreign
 exchange  on  the  basis  of  those  per-
 mits.  26  persons  including  a  few  emM-
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 ployees  of  the  Reserve  Bank  of  India
 have  been  arrested.  The  case  is
 under  investigation  and  appropriate
 action  will  be  taken,  on  completion
 of  the  investigation.  ra

 No  fresh  case  of  foreign  exchange
 racket  has,  however,  been  detected
 by  the  Calcutta  Police.

 Bloog  for  National  Defence

 1835.  Shri  Rama  Chandra  Mallick:
 Will  the  Minister  of  Health  be  pleas-
 eq  to  state:

 (a)  the  quantity  of  blood  collected
 in  the  country  during  1964-65  for
 National  defence;  ang

 (b)  the  number  of  persons  enlisted
 for  the  purpose  in  the  country?

 The  Minister  of  Health  (Dr.  Sushila
 Nayar):  (a)  The  information  is  being
 collected  from  the  State  Governments
 and  will  be  laiq  on  the  table  of  the
 Sabha  in  due  course.

 (b)  The  total  number  of  voluntary
 donors  for  Jawans  registered  in  the
 country  upto  the  end  of  February,
 1965,  is  4,27,923.

 Idikki  Project

 1836.  Shri  A.  K.  Gopalan:  Will  the
 Minister  of  Irrigation  and  Power  be
 pleased  to  state:

 (a)  whether  work  on  the  Idikki
 Project  in  Kerala  has  been  stopped;

 (b)  if  so,  the  reasons  therefor;

 (c)  the  reasons  for  the  delay  in
 executing  agreement  with  Canada
 for  the  purpose  of  this  project;  and

 (d)  when  the  work  will  begin
 again?

 The  Minister  of  Irrigation  and
 Power  (Dr.  K.  L.  Rao):  (a)  No.

 (b)  Does  not  arise.

 (c)  The  formalities,  such  as  exami-
 hation  of  technical  feasibility  of  the
 project,  by  the  loan  authorities  usually

 take  some  time.  Meantime,  the
 Canadian  Government  have  approved
 the  project  in  principle  for  financing.

 (d)  Does  not  arise.

 Idikki  Scheme,  Kerala

 1837,  Shri  A.  K.  Gopalan:  Will  the
 Minister  of  Irrigation  and  Power  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  there
 is  a  proposal  to  evict  3000  families
 from  the  area  for  the  purpose  of
 Idikki  Scheme  in  Kerala;

 (b)  whether  action  has  also  been
 taken  to  evict  200  families  from  Vel-
 liyamattom  as  a  part  of  the  said
 eviction;

 (c)  whether  25  families  consisting
 of  00  people  have  been  evicted  from
 Vazhathope  on  the  380th  January,
 ‘1985;  and

 (d)  if  so,  the  facilities  offered  to
 them  for  their  rehabilitation?

 The  Minister  of  tUrrigation  and
 Power  (Dr.  K.  L.  Rao):  (a)  Accord-
 ing  -to  the  project  report,  759  house-
 holds  covering  a  population  of  4544
 are  likely  to  be  displaced  due  to
 submergence.

 (b)  No.

 (c)  Yes.

 (d)  The  State  Government  have
 offered  the  following  facilities  to  the
 evicted  families:—

 Each  evicted  family  which  has  en-
 croachegd  on  Government  land  before
 Ist  January,  1960,  will  be  given,  on
 eviction,  one  acre  of  land  at  the
 place  fixed  for  rehabilitation.  I?  the
 evicted  family  is  a  lvssee,  it  will  be
 given  an  equal  extent  of  lease-hold
 lang  not  exceeding  five  acres.  They
 will  also  be  given  cash  grant  not  ex-
 ceeding  Rs.  00  per  family,  free  trans-
 port,  food  and  medical  facilities.  They
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 will  be  further  give  ex-gratin  grant
 of  50  per  cent  of  the  cost  of  the  build-
 ings  constructed  and  25  per  cent  of

 the  cost  of  agricultural  improvements.

 उज्जन  में  छापे

 ः

 हुकम  चन्द  कछवाय  :

 भरी  प्रकाश वीर  शास्त्री  t

 श्री  भ्रजराज  सिह  :

 1838.  J  भरी  गौरी  शंकर  कक्कड़  :

 श्री  रामेहवरानन्द  :

 शी  मु०  द्9  सिह  ्
 श्री  do  भो>  बनर्जी  :

 ॥  भरी  झंकार  लाल  बैरवा  : न

 क्या  विस  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि

 (क)  क्‍या  हाल  में  उज्जैन  में  काला

 करने  के  लिये  कुछ  छापे  मारे
 गये  थे  ;  प्रौढ़

 (ख)  यदि  हां,  तो  उसका  ब्यौरा  क्‍या

 है  तया  इन  छात्रों  के  परिणामस्वरूप  कितना
 धन  प्रात  हुआ  ?

 वित्त  मंत्री  (भी  ति०  mo  कृष्णा-

 शारी)  :  (क)  जो,  हां  t

 (ख)  उज्जैन  की  छः  पार्टियों  पर  छापे
 मारे  गये  थे  -  लगभग  ,03,864'—  Fo
 की  नकदी,  जिसका  कोई  हस्पताल-किताब  नहीं
 था,  पकड़ी  गई  थी  ।

 Shortage  of  Unfiltered  Water  in  Delhi

 Shri  Vidya  Charan  Shukla:

 839
 J

 Dr.  Chandrabhan  Singh: oo
 Shri  R.  8,  Pandey:

 (  Shri  Uikey:

 Will  the  Minister  of  Works  and
 Housing  be  pleased  to  refer  to  the
 reply  given  to  Starred  Question  No.
 2il  on  the  26th  November,  964  and
 state:

 (a)  whether  it  is  a  fact  that  there
 is  acute  shortage  of  unfiltered  water
 in  Delhi;  and

 (b)  if  so,  the  steps  taken  to  meet
 the  shortage?

 The  Minister  of  Works  and  Hous-
 fing  (Shri  Mehr  Chand  Khanna):
 (a)  There  is  acute  shortage  of  unfil-
 tered  water  in  summer,  particularly
 in  the  new  Government  colonies
 situated  on  the  outskirts  of  the  city
 and  on  comparatively  high  levels,

 (b)  To  meet  the  shortage,  efforts  are
 being  made  to  draw  as  much  water
 as  possible  from  the  river  Jamuna  and
 the  pumps  are  run  for  the  inaximum
 time  possible.  With  the  completion  of
 the  barrage  on  the  river,  whith  is
 under  construction,  it  is  expected
 that  there  wil)  be  no  shortage  of  un-
 filtered  water  in  the  future.

 निर्यात-व्यापार

 1840.  श्री  शीतारायण  दास  :  क्या

 वित्त  मंत्री  यह  बर  ने  की  कृपा  करेंगे  कि  :

 (क)  कण  भारत  के  स्टेट  बैंक  ने  निर्यात

 व्यापार  के  क्षेत्र  में  भ्र पति  सेवायों  के  विस्तार

 के  लिए  कोई  नई  योजना  बनाई  है  ;  कौर

 (ख)  यदि  हां,  तो  उत्तरी  रूपरेखा

 क्या  है  प्रौढ़  क्या  इस  सम्बन्ध  में  ब  तक

 कोई  प्रुद:न  दिया  गया  है  ?

 वित्त  मंत्री  (भी  ति०  qo  हृष्णमा-

 चारी)  :  (क)  जी  हां  ।

 (ख)  इस  योजना  में,  विभिन्न  निर्यात

 प्रोत्साहन  यो जता पों  के  भ्रन्तर्गत  मंजूरशुदा
 निर्यात  के  अधार  पर  सुमित  आयात  का

 भ्रधकार  मिलते  को  प्रत्याशा.  में  मंज्रशुदा
 एककों  के  लिये  कच्चे  मल  के  अग्रिम  आयात

 की  व्यवस्था  है  1  रायात  के  खर्च  की  पूर्ति,
 यदि  संयत्र  हो  की,  भारत  से  बाहर  की  उप-

 युक्त  पंस्याम्रों  स ेमिलते  वाले  ऋणों  की  की

 जागी,  जिनकी  गा  टी  बैक  देगा  ऋणों
 का  परिशोधन,  निर्यात  से  प्रात  होने  वाली
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 रकम  से  किया  जयेगा  ।  योजना  कभी

 प्रयोग  के  रूप  मैंने  कौर  कभी  तक  केवल

 एक  कम्पनी  के  एक  आवेदन  पत्र  को  मंजरी
 दी  गयी  है  जो  किसी  एक  समय  झपकी  से

 झ्र धिक  30  लाख  रुपये  के  विदेशी  ऋण  से

 आयात  करने  के  सम्बन्ध  में  है  ।

 Pazhassi  Project,  Kerala

 84l.  Shri  A.  K.  Gopalan:  Will  the
 Minister  of  Irrigation  and  Power  be
 pleased  to  state:

 (a)  when  did  the  work  on  Pazhassi
 Project  in  Kerala  begin;

 (b)  whether  it  has  now  been  stop-
 ped;

 (c)  when  it  will  be  completed;  and

 (d)  the  reason  for  its  delay?

 The  Minister  of  Irrigation  and
 Power  (Dr.  K:  L.  Rao):  (a)  Work  on
 the  project  was  started  in  1963-64.

 (b)  No.

 (c)  By  the  eng  of  Fourth  Plan.

 (ay  Available  funds  are.  heing
 utilised  more  for  completion  of  those
 projects  which  are  in  an  advanced
 stage  of  construction  in  order  that
 benefits  from  them  may  start  uccruing
 as  early  as  possitle.  The  tempo  of
 work  on  Pazhassi  Project  which  is  now
 in  its  preliminary  stage  will  be  step-
 Ped  up  in  the  Fourth  Five  year  Plan.

 Survey  of  Drinking  Mabits

 1842  Shri  Gokulananda  Mohanty:
 Will  the  Minister  of  Planning  be
 pleased  to  state

 (a)  whether  the  Delhi  School  of
 ‘Social  Work  conducted  a  sample  sur-
 very  of  drinking  habits  in  Delhi
 during  1964-65;  and

 (b)  if  so,  the  conclusions  arrived
 at  as  a  result  thereof?

 The  Minister  of  Planning
 B.  R.  Bhagat):  (a)  and  (b).

 (Shri
 The

 survey  was  conducted  by  the  Delhi
 School  of  Social  Work  during  1963-
 64.  The  conclusions  of  the  survey
 are  placed  on  the  Table  of  the  House,

 [Placed  in  library,  see  No,  LT-4I23]
 65).

 क्षय  रोग  उपचार  कन्द

 /भी  कांबले  ।

 aaa  (0  दिग  :

 क्या  स्वास्थ्य  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि

 (क)  इस  समय  देश  में  (राज्य-वार)
 क्षय  रोगियों  के  लिये  कितने  उपचार  केन्द्र

 हैं;

 (ख)  क्‍या  ये  उपचार  केन्द्र  खोले  जाने

 के  बाद  रोगियों  की  संख्या  में  कमी  दिखायी

 पड़ी  है;  शौर

 (ग)  यदि  हां,  तो  चालू  योजना  की

 अवधि  में  किसने  प्रतिशत  रोगी  इस  रोग
 से  भ्रच्छे  किये  गये  हैं  ?

 स्वास्थ्य  मंत्री  (डा०  सुशील  नायर)  :(क)
 964  8  पन्त  में  देश  में  424  टी०  बी०

 क्लिनिक  थे  ।  राज्य-वार  क्लिनिकों  का

 विवरण  सभा  पटल  पर  रख  दिया  है  ।

 (पुस्तकालय  में  रखा  गया  ।  देखिये  संख्या

 एल०  eto  4124/65)

 (ख)  प्रौढ़  (7).  अपेक्षित  सूचना  एकत्र
 की  जा  रही  है  कौर  जब  वह  प्राप्त  हो  जायेगी
 सभा  की  मेज  पर  रख  दी  जायेगी  ।  ;

 Employees  of  A.G’s.  Office,  Punjab

 1844,  Shri  S.  M.  Banerjee:  का!।  the
 Minister  of  Finance  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  cere
 tain  employees  of  the  Accountant
 General's  Office,  Punjab  (formerly  of
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 the  PEPSU  Government  now  absorb-
 ‘ed  in  the  Accountant  General's
 Office)  have  been  given  the  benefits
 enjoyed  by  them  before  their  absorp-
 ‘tion  in  Accountant  General’s  Office,
 Punjab;

 (b)  whether  it  is  also  a  fact  that
 there  exists  discriminatioin  in  the
 matters  o¢  Leave  Travel  concession,
 enhanced  Dearness  Allowance,  Child-
 ren  Education  Allowance  amang  these
 employees  and  other  Central  Gov-
 ernment  employees  of  the  Accountant
 General’s  Office,  Punjab;  and

 (c)  if  so,  the  steps  Government
 propose  to  take  to:  060  away  with  the
 prevailing  discrimination?

 The  Minister  of  Finance  (Shri  T.  T.
 Krishnamachari):  (a)  Yes,  Sir.

 (b)  and  (c).  There  is  no  question
 ef  discrimination,  These  employees
 have  themselves  adopted  to  retain
 their  pre-absorption  terms.

 Import  Entitlement  Scheme

 Shri  M.  R.  Masant:
 Shri  Narasimha  Reddy:

 Will  the  Minister  of  Finance  be

 pleased  to  state:

 leas.

 (a)  whether  the  working  of  im-
 port  entitlement  schemes  pow  in
 force  will  in  any  manner  be  affected
 by  the  issue  of  the  proposed  tax
 credit  certificates  for  exports;  and

 )  if  so,  in  what  manner!

 The  Minister  ef  Finance  (Shri  T.  T.
 Krishnamachari):  (a)  ang  (b).  A
 scheme  for  the  grant  of  tax  credit
 certificates  in  relation  to  exports  is
 yet  to  be  formulated.  The  existing
 import  entitlement  schemes  for  pro-
 motion  of  exports  serve  qa  variety  of
 purposes.  It  is  too  early  to  say  to
 what  extent  the  proposeq  tex  credit
 certificates  for  exports  will  affect  the

 import  entitlement  schemes,
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 Bonus  Shares

 f  Shri  M.  BR.  Masani
 Shri  Narasimha  Reddy

 Will  the  Minister  of  Finance  be
 Pleased  to  state:

 (a)  wheher  there  have  been  any
 issues  of  bonus  shares  by  Joint
 Stock  Companies  durin,

 ig  (204-65
 from

 reserves  other  than  e  premium
 accounts  ;and

 (b)  if  so,  the  amount  of  tax  realis-
 ed  from  such  issues?

 १3846

 The  Minister  of  Finance  (Shri  T.  g
 Krishnamachary):  (a)  According  to
 reports  received  from  companies  s0
 far,  an  amount  of  Rs.  4,56,237  was
 raise@  by  issue  of  bonus  shares  by
 Joint  Stock  Companies  during  1964-
 65  from  reserves  other  than  share
 premium  accounts.

 (b)  No  tax  on  the  above  bonus
 issues  has  so  far  been  levied  as
 these  will  come  up  for  assessment  to
 tax  from  the  income  -tax  assessment
 year  1965-66  onwards.

 Gold  Smuggling  in  Bombay

 1849  Shri  Surendra  Pal  Singh
 Will  the  Minister  of  .  Finance
 pleased  to  state

 (a)  whether  it  is  a  fact  that  the
 -Oentral  Excise  Department  officials  of
 Bambay  brought  off  the  year’s  biggest
 haul  of  contraband  gold  and  wrist
 watches  when  they  seized  a  car  near
 Ghodbunder  (Bombay)  on  or  about
 the  llth  March,  ‘1965;  and

 (b)  if  so,  whether  subsequent  in-
 vestigations  have  revealed  that  this

 ig  the  handwork  of  some  well-

 peas
 gang  of  international  smug-

 ers

 The  Minister  of  Finance  (Shri  T.  T.
 Krishnamachari):  (a)  On  iith
 March,  965  the  Central  Excise
 Officers  seized  an  Ambassador  car
 near  Ghodbunder  in  Bombay  and
 recovered  4000  tolas  of  foreign-
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 marked  gold,  6930  foreign  काए,
 watches  ang  Ra  10,000  in  Indian  cur-
 tency.  The  total  value  of  the  seizure
 including  that  of  the  cur  comes  to
 @bout  Rs.  11,70,000.

 (b)  The  case  is  stil]  under  investi-
 gation  and  nothing  definite  can  be

 eaid  at  this  stage.

 The  Kerala  Land  Reforms  Act

 1848.  Shri  A.  द  Raghavan:  Will
 the  Minister  of  Planning  be  pleased
 to  state:

 (a)  whether  it  is  a  fact  that  the
 Kerala  Land  Reforms  Act  has  failed
 to  confer  ownership  rights  on  tenants
 as  envisaged  by  the  Planning  Com-
 mission;

 (b)  if  so,  whether  there  is  any  pro-
 ‘posal  to  amend  the  Act  to  carry  out
 lang  reforms  as_  envisaged  by  the
 Planning  Commission;

 (c)  the  number  of  applications  filed
 ‘for  purchase  of  Landlords’  rights
 uundey  the  Kerala  Agrarian  Relations
 Act  before  repeal  and  the  number  of
 applications  filed  under  the  Kerala
 Land  Reforms  Act  so  far;  and

 (d)  the  upto  date  expenditure  in-
 curred  in  maintaining  the  Land  Tri-
 bunals  constituted  under  the  Kerala

 Land  Reforms  Act?

 The  Minister  of  Planning  (Shri
 RR.  Bhagat):  (a)  The  Kerala  Land

 Reforms  Act  includes  two-foid  pro-
 visions  for  conferment  of  ownership
 rights  on  cultivating  tenants:

 (i)  a  tenant  may  purchase  owner-
 ship  by  making  application
 en  payment  of  compensation
 prescribed  in  the  law.

 <i)  Ownership  may  be  transferred
 to  tenants  on  payment  of  com-
 pensation  suo-motu  by  the
 Government  from  a  date  to  be
 notified.

 The  former  provision  was  cnforced
 ‘from  April  l,  1964,  The  Lend  Tribu-
 ‘mals  are  at  present  engaged  in  deter-
 ‘mining  fair  rents.  As  the  compensa-

 tion  for  transfer  of  ownership  is  to
 consist  of  multiples  of  fair  rent
 the  provision  for  sub-motu  action  can
 be  given  effect  to  when  renis  have
 been  determined.

 (b)  There  is  no  proposal  to  amend
 the  Act.  ;

 (९)  and  (da).  The  information  is
 being  collected  and  will  be  laid  on
 the  Table  of  the  House,

 Housing  in  Delhi

 1849,  Shri  Shiv  Charan  Gupta:  Will
 the  Minister  of  Works  and  Housing
 be  pleased  to  state:

 (a)  the  amount  advanced  as  loan  in
 Delhi  during  1962-63,  963-€4  and
 1964-65  and  provided  for  in  ‘1965-66
 under:

 (i)  Low  Income
 Scheme;  and

 (ii)  Middle  Income  Group  Housing
 Scheme;  and

 (b)  the  number  of  houses  that
 have  been  constructed  under  each  of
 the  above  schemes  and  by  the  Delhi
 Administration,  Delhi  Mumicipal
 Corporation,  New  Delhi  Municipal
 Committee,  Delhi  Development.
 Authority  and  the  Government  of
 India?

 Group  Housing

 The  Minister  of  Workg  and  Hous
 ing  (Shri  Mehr  Chand  hanna):
 (a)  ang  (b).  A  statement  is  laid  on

 the  table  of  the  House.  [Placed  in
 brary,  see  No.  LT-425/68).

 Eradication  of  Cholera

 Dr.  Ranen  Sen:
 1880,  (क्रम  Dinen  Bhattacharya:

 Will  the  Minister  of  Wealth  be
 pleased  to  state:

 (a)  whether  the  World  Health  Or-
 ganisation,  Indian  Drug  itesearch
 Institute  and  West  Bengal  Govern-
 ment  have  jointly  lauched  a  special
 project  in  Calcutta  to  eradicate  Cholera
 from  the  city;  and
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 (b)  if  so,  the  details  thereo!?

 The  Minister  of  Health  (Dr.  Sushila
 Nayar):  (a)  and  (b).  The  Indian
 Council  of  Medical  Research,  49  col-
 laboration  with  the  W.H.O,  and  the
 Govt.  of  West  Bengal  ar2  cor.cucting
 a  controlled  field  trial  of  Cholera
 Vaccines  in  Calcutta.  61,000  people
 in  3  selected  wards  were  vaccinated
 with  5  vaccines  last  year.  The  ex-
 periment  is  continuing  this  year.  ‘Lhe
 trial  was  designed  primari‘y  to  study
 the  methodology  cf  a  _  !arge-scale
 operation  to  train  medical  and  ancil-
 lary  workers  as  well  as  tind  vut  the
 extent  of  efficacy  of  different
 vaccines  in  the  prevention  of  Cholera.
 This  flelq  research  will  also  give  in-
 formation  on  the  efficiency  of  rando-
 misation,  technique  of  fcliow-up  and
 establishing  an  organisa‘ional  co-
 operation  between  hospitals,  field
 workers  and  laboratory  services  con-
 cerned  with  the  control  of  ch~lera  in
 the  Calcutta  metropolitan  area.

 Valuable  information  haz  teen  ob-
 tained  vis-a-vis  the  aforementioned
 main  objectives.  In  the  course  of  the
 preliminary  trials,  one  Indian  vaccine
 and  one  foreign  vaccine  have  been
 found  to  be  comparatively  more  effica
 cious.  With  a  view  to  cbtaining  un-
 equivocal  evidence  in  favour  of  one
 or  more  cholera  vaccines,  ‘he  trial  is
 being  repeated  on  a  relatively  large
 scale  by  vaccinating  nearly  1,50,000
 people  in  6  additional  wards.  It  is
 also  proposed  to  continue  this  project
 ti'l  about  September,  1965,  to  enable  a
 complete  follow-up  of  all  the  people
 who  are  vaccinated  during  the  height
 of  the  epidemic  and  a  few  months
 thereafter.

 It  is  hoped  that  the  results  of  these
 studies  will  help  in  fcrmu'ating  a
 programme  for  the  control  of  cholera
 in  Calcutta.

 Kothagudium  Thermal  Plant

 1952,  Shri  R.  N.  Reddi:  Will  the
 Minister  of  Irrigation  and  Power  be
 pleased  to  state:
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 (a)  the  amount  of  loan  received
 so  far  from  the  World  Bank  for  the
 Kothagudium  Thermal  Plant;  and

 (b)  the  amount  spent  go  far  for  the
 plant?

 The  Minister  of  Irrigation  and
 Power  (Dr,  K.  L.  Rao):  (a)  and  (b)-
 Out  of  the  IDA.  Credit  ०१:  $20
 million,  the  amount  drawn  so  tar
 ig  of  the  order  of  $3.35  million.

 Master  Plans  for  Towns  ang  Cities

 ‘1853.  Shri  Shiv  Charan  Gupta:  Will
 the  Minister  of  Health  be  pleased  to
 state:

 (a)  the  provision  that  was  made  in
 the  Third  Five  Year  Plan  for  pre-
 paration  of  Master  Plans  of  towns
 and  cities  throughout  the  country;

 (b)  amount  utiliseq  during  96i-62,
 1962-63  and  1963-64.  ang  the  provi-
 sion  for  1964-65;

 (c)  how  much~=  amount:  was
 advanced  to  each  State  up  to  1963-64
 and  what  is  the  provision  for  1964-
 65;  and

 (d)  the  names  of  cities  and  towns
 in  each  State  for  which  Master  Plans
 have  either  been  prepared  or  are
 under  preparation?

 The  Minister  of  Health  (Dr.
 Sushila  Nayar):  (a)  Rs.  300.00  !akhs
 were  provided  in  the  Central  Sector.

 (b)  96l-62  No  amount  sanctioned

 1962-63  Rs,  28°8  lakhs

 1963-64  Rs.  22-80  lakhs

 1964-65,  Rs.  70°00  lakhs  (Budget
 Estimates).

 (c)  A  statement  (Annexure  J)  is
 laid  on  the  Table  of  the  House.

 [Placed  in  Library,  see  No,  LT-426/
 65).

 (da)  A  statement  showing  the  names
 of  the  cities  in  the  various  States
 ang  Union  Territories  and  indicating
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 the  present  stage  of  preparation  of
 Development  P:ans  (Master  Plan),
 Annexure  II,  is  laid  on  the  Table  of
 the  House.  [Placed  in  Library,  see

 Mo,  Eaizefess,

 Srisallam  Project

 fs  Shri  Kolla  Venkaiah:
 ‘1854.

 ५  Shri  M,  ह्य.  Swamy:

 Will  the  Minister  of  Irrigation  and
 Power  be  pleased  to  state:

 (a)  whether  the  Government  of
 Andhra  Pradesh  had  requested  for
 the  grant  of  foreign  exchange  to
 meet  the  expenditure  towards  the
 Srisailam  Project.  and

 (b)  the  amount  requested  for  and
 the  amount  granted  and  when?

 The  Minister  of  Irrigation  and
 Power  (Dr.  K.  L.  Rao):  (a)  Yes.

 (b)  The  amount  asked  for  is  Rs.  2
 crores  against  which  no  sanction  has
 yet  been  issued.

 Goldsmiths

 Shri  Gonal  Datt  Mengi:
 1855,  4  Shri  Abdul  Ghani  Gonil:

 Shri  Samnani:

 Will  the  Minister  of  “Finance  be
 pleased  to  state:

 (a  the  nnumber  of  =  goldsmiths
 affected  by  the  Gold  Control  Order
 in  each  State  of  India;

 (b)  the  number  of  goldsmiths
 (State-wise)  who  have  been  given
 rehabilitation  loans  or  grants;  and

 (c)  the  total  amount  allocated  fof
 the  purpose  and  disbursed,  State-
 wise,  so  far?

 The  Minister  of  Finance  (Shri  T.
 7.  Krishnamachari):  (a)  It  is  esti-

 Indian  May  in
 ‘Soviet  Land’  (C.A.)

 mated  that  about  2,70,000  goldsmiths
 were  affected  ag  a  result  of  the  Gold
 Control  Order.**  Out  of  these  about
 2,28,307  have  applied  for  certificates.
 to  work  as  goldsmiths  and  have  been
 able  to  resume  their  occupation.
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 (b)  and  (c)  A  statement  giving  the
 information  is  laid  on  the  Table  of
 the  House.  [Placed  in  library,  see  No.
 LT-427/65].

 Study  of  District  Administration

 856  JS  Shri  D.  J.  Naik:
 Vv  Shri  Chhotubhal  Patel:

 Will  the  Minister  of  Planning  be-
 Pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Planning  Commission  had  prepared  a
 scheme  for  studying  the  district
 administration  in  order  to  minimise
 Paper  work  and  delay;  and

 (d)  if  so,  whether  any  study  was.
 made  and  the  result  thereof?

 The  Minister  of  Planning  (Shri
 B.  R.  Bhagat):  (a)  and  (b).  In  ‘1962,
 the  Planning  Commission,  in  collae-
 boration  with  the  Gujarat  Govern-
 ment,  prepared  a  scheme  for  the
 study  of  the  working  of  the  district
 administration  in  Sabarkantha.  This
 Study  was  undertaken  by  the  Plan-
 ning  Commission  and  has  since  been
 completed.  Copies  of  the  report  of
 this  Field  Study  Project  have  heen
 Placed  in  the  Library  of  Parliament.

 i2  hrs.

 CALLING  ATTENTION  TO  MATER
 OF  URGENT  PUBLIC  IMPOR-

 TANCE

 Map  or  INDIA  PUBLISHED  Im  ‘SOVIET
 Lanv’  SHowrna  AxsAr  CHIN  aS  A
 PART  OF  CHINA.

 **State-wise  figures  of  the  totalnumber  of  goldsmiths  affected  are
 not  available  but  the  figure  2,70,000  has  been  arrived  at  by  an  _  estimate
 derived  from  the  number  of  gold  smiths,  silversmiths,  and  gold  dealers
 din  the

 5  ४०  the  Gold  Control  Bill,
 96  census  as  reported  to  Parliament  in  the  background  note
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 Shri  Buta  Singh  (Moga):  Sir,  I
 call  the  attention  of  the  Minister  of
 External  Affairs  to  the  following
 matter  of  urgent  public  importance
 and  I  request  that  he  may  make  a
 «statement  thereon:—

 “A  map  published  in  the  Feb-
 ruary,  965  issue  of  the  magazine
 ‘Soviet  Land’  showing  Aksai
 Chin  as  part  of  China”

 The  Minister  of  External  Affairs
 (Shri  Swaran  Simgh):  The  Govern-
 ment  hag  seen  a  map  of  India  and
 neighbouring  countries  published,

 along  with  an  article  entitled  “Dis-
 armament  and  Developing  countries”,
 in  the  February  965  Issue  of  the
 magazine  “Soviet  Land”,  brought

 out  by  the  Information  Department
 of  the  U.S.S.R.  Embassy  in  India.
 ‘This  map  is  a  rough  small-scale
 sketch  map  showing  the  distribution
 of  mineral  wealth  and  resources
 which  have  already  ४९९०  prospected.
 Obviously,  the  purpose  of  publishing
 thig  map  was  not  to  show  the  inter-
 national  boundary  of  India  and  other
 countries.  However,  the  interna-
 tioinal  boundary  of  India  as  shown
 in  this  map  does  not  conform  to  the
 well  recognised  internationa]  bound-
 ary  as  shown  in  Indian  maps.

 The  attention  of  the  Government
 ‘of  USS.R.  had  been  drawn  in  the
 years  96l  ang  962  to  the  erroneous
 depiction  of  India's  international
 boundary  in  certain  other  maps
 ‘originating  in  the  U.S.S.R.  The  U.S.S.R.
 Government  had  replied  that  they
 would  look  into  the  matter.  We  have
 once  again  drawn  the  attention  of  the
 Soviet  Government  to  the  map  pub-
 lished  in  the  “Soviet  Land”  of  Febru-
 are,  1965.

 The  House  is  aware  that  the  rela-
 tions  between  India  and  the  Soviet
 Union  are  most  cordial  and  that  the
 ‘Government  of  the  U.S.S.R.  has  ex-
 tended  valuable  assistance  in  the
 development  of  India’s  economy  as
 well  as  India’s  defensive  strength.
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 Shri  Buta  Singh:  Since  this  maga-
 zine  is  printed  at  and  published  from
 Bombay,  is  it  true  that  thig  kind  of
 cartographic  misdemeanour  ig  a  cule
 pable  offence  under  the  law  of  our
 land;  if  so,  may  I  know  what  action
 has  been  taken  against  this  journal?

 Shri  Swaran  Singh:  No  action  has
 been  taken  and  (Interruptions).

 Mr.  Speaker:  He  says  that  it  is  an
 offence  under  our  law.  ‘The  first
 portion  of  his  question  is  that  under
 our  law  this  is  an  offence,  because  it
 is  being  published  from  ‘Bombay,
 and  therefore  he  wants  to  know  what
 action  has  been  taken.

 Shri  Swaran  Singh:  That  is  e  legal
 matter;  perhaps  Shri  Buta  Singh
 knows  a  little  more.  We  will  exa-
 mine  it.

 Shri  Ranga  (Chittor):  Is  it  not  his
 duty,  Sir,  to  get  it  examined,  Because
 he  happens  to  be  a  lawyer,  he  does
 not  even  say  that  it  is  not  so.  He
 only  says  that  it  is  a  legal  matter.  I
 take  objection  to  this  kind  of  answer.

 Mr.  Speaker:  Of  course,  this  I  do
 agree  that  the  answer  could  have
 been  better  if  it  had  been  “I  will  get

 it  examined”.  But  the  question  could
 not  be  put  like  this,  This  is  not  a
 point  for  information.  If  he  wants
 40  know  whether  it  is  an  offence,  it
 is  not  for  the  Minister  to  answer
 whether  it  is:  an  offence  or  not.  So
 the  question  cannot  also  be  put  that
 ‘way.  That  is  not  an  information,
 ‘because  that  can  be  decideg  by  look-
 ing  into  books  and  other  statutes.
 Therefore,  the  question  itself  was  not
 proper,  but  when  it  has  been  put  and
 answer  given,  the  answer  oould  haye
 been  that  it  would  be  examined.

 Shri  Hari  Vishnu  Kamath
 (Hoshangabad):  Sir,  on  a  point  of

 order.  Even  after  your  suggestion,  a
 very  helpful  suggestion  to  the  Gov-
 ernment  I  would  say,  the  Minister
 hag  not  the  courtesy  to  get  up  and
 gay  that  he  will  get  it  examined.
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 Mr.  Speater:  He  has  said  80.

 Shri  Hari  Vishnu  Kamath:  He  has
 not  said  so.  He  is  still  sitting.

 Shri  Swaran  Singh:  I  have  already
 said  it.  It  is  recorded  already
 that  I  will  get  it  examined.  May  be
 that  it  was  drowned  in  the  shouts
 that  were  raised.

 Shri  Solanki;  (Kaira):  May  I  know
 whether  the  Government  is  aware
 that  the  same  map  was  preproduced
 in  a  magazine  called  The  March  of
 the  Nation.  When  this  cartographic
 aggression  by  Soviet  Russia  was
 brought  to  the  notice  of  the  late
 Prime  Minister,  Shri  Jawaharlal
 Nehru,  he  hag  assured  us  that  he
 will  ensure  that  such  mistakes  will
 not  be  committed  in  future.  Is  that
 assurance  kept  in  mind  by  the  pre-
 sent  Government?

 Shri  Swaran  Singh:
 heard  the  latter  part  of  the  question.

 Shri  Solanki:  The  late  Prime
 Minister,  Shri  Jawaharlal  Nehru,  had
 given  an  assurance  in  the  House

 about  the  cartographic  aggression
 which  was  committed  earlier  that  he
 would  take  up  the  matter  with  the
 Soviet  Union.  Hag  any  attempt  been
 made  by  the  Government  to  avoid
 any  such  aggression  in  future?

 Shri  Swaran  Singh:  I  have  already
 stated  in  my  statement  that  the  atten-
 tion  of  the  Government  of  USSR  had
 been  drawn  in  the  years  96]  and
 १962  to  the  erroneous  depiction  of
 India’s  international  boundaries.  I
 have  also  said  that  we  are  taking  it
 up  again  with  the  USSR  Government.

 Shri  Kapur  Singh  (Ludhiana):  is
 it  true  that  a  copy  of  this  carto-
 graphic  criminality  is  displayed  in  the
 sanctum  gsanctorum,  the  holy  of  the
 holies,  the  Kremlin  itself  and,  if  so,
 what  ig  the  reaction  of  this  Govern-
 ment?

 Mr.  Speaker:  I  have  already
 advised  the  hon.  Member  to  be  more
 careful  in  using  his  language  when
 he  is  referring  to....

 I  have  not.

 Shri  Kapur  Singh:  Sir,  it  is  a  very
 dignified  language.  I  could  not  make
 it  more  polished—sanctum  sanctorum.
 holy  of  holies,  the  Kremlin  itself

 Mr.  Speaker:  Sometimes  the  words
 may  be  very  beautiful  and  edifying
 but  the  meaning  underlying  them
 may  not  be  so.

 Shri  Kapur  Singh:  Then  I  will  ask
 thi  question  without  sanctum  sanc-
 torum  and  holy  of  holies.  Are  the
 Government  aware  that  a  copy  of
 this  map  has  been  displayed  in  the
 Kremlin  itself?  If  that  is  so,  what
 is  the  reaction  of  Government  ४०
 that?  Is  that  all  right,  Sir?

 Mr.  Speaker:  Yes,  quite  all  right
 *

 Shri  Swaran  Singh:  J  have  elready
 said  that  the  boundary  is  not  cor-
 rectly  described  in  certain  other
 maps  originating  from  USSR.  I  can-
 not  say  if  there  is  one  officially  qus-
 played  in  the  Kremlin.  But  I  have
 already  made  it  clear  in  my  state-
 ment  that  there  are  other  maps
 about  which  we  have  already  taken
 objection.

 Shri  Kapur  Singh:  Does  he  pro-
 pose  to  find  out  whether  such  a  map
 ig  displayed  in  Kremlin?

 Mr.  Speaker:  Yes,  certainly  he
 will  find  it  out.

 Shei  Ranga:  In  view  of  the  fact
 that  similar  things  have  happened
 when  China  was  claimed  by  our
 Government  to  be  a  very  friendly
 government  and  in  vigw  of  the  fact
 that  the  hon,  Minister  has  himself
 stated  that  they  had  to  draw  the
 attention  of  Soviet  Russia  to  this  dis-
 crepancy,  why  is  it  that  Government
 are  so  indifferent  as  to  simply  draw
 the  attention  of  the  Soviet  Govern-
 ment  instead  of  insisting  upon  a  pro-
 mise  or  assurance  that  they  would
 withdraw  these  maps,  wherever  they
 are  circulated--these  maps  are  circu-
 lated  in  our  country  not  only  in  दैनिकी
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 English  edition  but  also  in  the  other
 regional  language  editions—and
 heie  efter  they  would  take  care  to  see
 that  sc  -rongs,  such  slander  from
 a  potmcal  pant  of  view  would  not
 be  done  to  India?

 Shri  Swaran  Singh:  I  have  already
 said  that  the  description  here  is  in.
 correct.  We  have  already  taken  it  up
 with  the  USSR  Government.  We  are
 not  indifferent.

 Mr.  Speaker:  Has  he  got  any
 assurance  from  them?

 Shri  Swaran  Singh:  I  have  said
 that  we  are  again  taking  it  up  with
 them.  There  was  no  reply  to  the
 earlier  letter.

 Shri  Hari  Vishnu  Kamath:  No
 acknowledgement  even?

 Shri  Krishnapal  Singh  (Jaletor):  In  -

 view  of  the.  reply  given  by  the  hon.
 Minister  that  there  are  cordial  rela-
 tions  between  this  Government  and
 the  Soviet  Government,  do  the  Gov-
 ernment  propose  to  ask  the  Sov.et
 Government  to  publish  another  map
 after  the  necessary  corrections  have
 been  made?

 Mr.  Speaker:  That  is  what  they  are
 taking  up.

 Shri  Narendra  Singh  Mahida
 (Anand):  May  I  know  from  the  Miris-
 ter  of  External  Affairs  whether  im-
 mediate  steps  are  being  contemplated
 for  the  demarcation  of  the  Indian
 border?

 Mr.  Speaker:  There  is  no  dispute
 about  the  border.

 e
 Shri  P.  H.  Bheel  (Dohad):  What  fs

 the  reaction  of  the  Government  re-

 garding  the  Sino-Russian  relationship?

 Mr.  Speaker:  No  reaction.

 श्री  हुकम  प्लम्स  कछवाय  (देवास)  :

 झगर  भरसाई-बचिए  के  सम्बन्ध  में  राज  वामपंथी

 या  दक्षिण-पंथी  कम्युनिस्ट  यह  कहें  कि
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 देश  के  इस  हिस्से  को  चीन  को  सौंप  दिया  जाये,
 तो  मुझे  पूरा  विश्वास  है  कि  सरकार  भारत

 सुरक्षा  नियमों  के  भ्रन्तर्गत  उन  को  बन्द  कर
 देगी  ।  लेकिन  सर्वोदय  नेता,  श्री  गय प्र  गश
 नारायण,  ने  भी  यही  बात  कहीं  है  कि  इस

 भूमि  को  शीन  को  पट्टे  पर  दे  दिया  जाये  ॥
 मैं  यह  जानना  चाहता  हूं  कि  सरकार  ने  उन
 के  खिलाफ  कोई  कार्यवाही  क्‍यों  नहीं  की  है  ।
 मैं  यह  भी  जानना  चाहता  हूं  कि  क्या  भारत
 सरकार  ने  अपने  नक्शे,  मानचित्र,  विदेशों  को
 भेजें  हैं,  जिस  से  वे  ठीक  ढ़ंग  से  हमारे  नक्शे
 छाप  सके  ।

 झिझक  महोदय  :  श्री  गुलशन  ।

 थमो  हुक्म  पद  कछवाय  :  भप्रध्यक्ष  महोदय,
 परे  प्रश्न  का  उत्तर  नहीं  दिया  गया  है।  मैं

 धपने  प्रश्न  को  रिपीट  कर  देता  हूं  ।

 धन्य  सरोवर  :  नहीं,  उस  को  रिपीट

 करने  की  जरुरत  नहीं  है  ।

 श्री  गुलशन  (भटिंडा)  :  यह  नक्शा  जिस

 पत्र  में  छपा  है,  क्या  मिनिस्टर  साहब  उस  की

 बांटी  गई  कापियों  को  जब्त  करने  के  बारे  में

 भी  कुछ  कदम  उठायेंगे  ?

 Shri  Sawran  Singh:  I  have  already
 said  that  we  will  examine  the  legal
 aspect  of  it.

 sh  हुकम  पद  कछवाय  :  मेरे  प्रश्न  का

 उत्तर  नहीं  भागा  है  1

 अध्यक्ष  महोदय  :  मैं  न ेउस  की  इजाजत

 नहीं  दी  है  ।

 भी  हुकम  लाव  कछवाय  :  इस  बात  का

 उत्तर  नहीं  दिया  गया  है  कि  बया  भारत  सरकार

 की  शोर  से  विदेशों  में  नक्शे  भेजे  गए  हैं  ।

 झटका  महोदय  :  भ्रमर  मैं  ने  कोई  गलती

 भी  की  है,  तो  भी  माननीय  सदस्य  को  मेरी

 बात  को  समान  लेना  चाहिए  |



 7193  Meetings  CHAITRA  I3,  887  (SAKA)  Setween  Sheikh  Abdullah  7794

 (ii)'  REPORTED  MEETINGS  BETWEEN
 SHIEKH  ABDULLAH  AND  THE  CHINESS
 PRIME  MINISTER

 Mr,  Speaker:  I  have  received  “call-
 ing  attention”  notices  as  wel]  93
 notices  of  aljournment  motions  about
 Sheikh  Abdullah  again  tuday.  .This
 has  become  the  business  of  every
 day.  Shri  Hem  Barua.

 aft  प्रकाशवीर  शास्त्री  (बिजनौर)  :

 इस  पर  पहले  काम  रोको  प्रस्ताव  लिया  जाना

 चाहिए  |

 झ्रध्यक्ष  महोदय  :  पहले  मैं  स्टेटमेंट

 होने  दूंगा  शौर  उस  को  देखने  के  बाद  इस  का
 फैसला  करूंगा  |

 Shri  Hem  Barua  (Gauhati):  Sir,  I
 call  the  attention  of  the  Minister  of
 External  Affairs  to  the  following  mat-
 ter  of  urgent  public  importance  and
 I  request  that  he  may  make  a  state-
 ment  thereon:

 “The  reporteqd  meeting  retween
 Sheikh  Abdullah  and  the  Chinese
 Prime  Minister,  Mr.  Chou  En-lai,
 in  Algier.”.

 Shri  Swaran  Singh:  Sir,  I  would
 crave  the  indulgence  of  the  House
 that  I  might  make  a  statement  on
 this  tomorrow  because  we  have  not
 heard  anything  officially  yet  from  our
 Embassy,  We  afe  in  touch  with  them
 an j  by  tomorrow  I  will  make  a  state-
 ment....  (Interruption).

 Shri  Daji  (Indore):  This  is  very  im-
 portant  and  Government  has  not  got
 the  information  yet..  (Interruption)

 थो बहन  साइ  कजुाप  कन  भो  इस
 बात  को  कहा  गया  था  1

 Shri  Daji:  Shame.

 Shri  S.  M.  Banerjee  (Kanpur):  Sir,
 I  rise  on  a  point  of  order.  My  point
 of  order  is  that  the  “calling  atten-
 tion”  notice  has  been  tableq  and  tne
 Minister  has  said  that  he  has  not  re-
 ceived  any  official  information  from

 and  Chinese  Premier  (C.A.)
 the  Ambassador,  We  have  got  this

 news  not  only  from  the  newspapers
 but  it  was  also  announced  twice  over
 the  All  India  Radio  yesterday.  The
 All  India  Radio  knowg  it;  everybudy
 knows  it.  This  is  nothing  but  trying
 to  shielg  Sheikh  Abdullah  who  has
 become  a  traitor  to  thig  country....
 (Interruption).  He  is  a  traitor.

 et  हुक्म  चन्द  कछवाय  :  हम  ने  कल  भी

 यह  सवाल  उठाया  था  कि  झगर  वह  चाउ-

 एन-लाई  से  मिलेंगे,  तो  ड्राप  क्‍या  करेंगे  ।
 रेडियो  पर  भी  बताया  गया  है  ।

 Shri  S.  M.  Banerjee:  He  has  met
 the  Prime  Minister  of  China.  Sname.

 The  Prime  M'nister  and  Minister  of
 Atomic  Energy  (Shri  Lal  Bahadur
 Shastri);  Government  take  a  most
 serious  view  of  Sheikh  Abduliah’s
 meeting,  that  is,  the  reported  mceting,
 with  Mr.  Chou  En-lai.

 Shri  Hari  Vishnu  Kamath:  Head  of
 an  enemy  country.

 Shri  Lal  Bahadur  Shastri:  I  would
 like  to  request  the  House  to  allow  the
 External  Affairs  Minister  to  make  a
 fuller  statement  tomorrow.  We  will
 certainly  consider......

 Shri  8.  M.  Banerjee:  Before  the
 statement,  bring  him  back,

 Shri  Lal  Bahadur  Shastri:  We  wil)
 also  consider  as  -to  what  further
 steps  are  to  be  taken  in  this  regard

 शी  मु  लिमये  (मुंगेर)  :  अध्यक्ष  महोदय,
 मेरा  व्यवस्था  का  प्रश्न  है  ।

 Shri  Hem  Barua:  On  a  point  of
 order.  We  were  told  that  our  diplo-
 matic  personnel  in  Africa  and  else-
 where  are  warned  by  our  Govern-
 ment  to  watch  the  movements  of
 Sheikh  Abdullah  an4  report  to  she
 Government  about  his  doings  in  for-
 eign  countries.  Now,  on  Tuesday,  he
 met  Mr.  Chou  En-lai  in  Algier,  and
 the  news  was  given  by  Peking  redio
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 ४3  ad  that  news  has  been  broadcast
 !-o9m  the  All  India  Radio  also,  not
 once  but  on  several  occasions,  Sir,
 don’t  you  think  that  here  i;  the  fail-
 ure  on  the  part  of  a  Government  in
 that  the  diplomatic  personne:  who
 have  been  watching  She:kh  Abdul-
 lah’s  movements  have  failed  in  their
 duty?  What  do  the  Government  pro-
 pose  to  do  and  what  does  the  Prinie
 Minister  propose  to  do  about  this
 failure  on  the  part  of  the  diplomatic
 personnel?

 Mr.  Speaker:  As  to  what  he  pro-
 poses  to  do,  he  has  alreaty  inlicated.
 He  has  asked  the  indulgence  of  the
 Houe  so  that  the  Foreign  Minister
 might  be  able  to  make  a  fuller  state-
 ment.  All  these  questions  will  arise
 at  that  moment  when  we  hear  him,
 whether  there  has  been  ह  faiJure,  what
 @ailure  has  been  there,  what  the
 House  should  do  ang  all  that.  These
 questions  will  arise  at  that  moment
 Let  us  first  hear  the  statement.

 Shri  Hem  Barua:  Between  Tuesday
 and  Thursday,  the  diplomatic  person-
 nel  have  failed  in  the  performing  of
 their  duty.  Don’t  you  think  like  that,
 Sir?

 Mr.  Speaker:  I  cannot  presume  it
 unless  I  hear  the  statement.  I  will
 have  the  statement  first  and  then  de-
 cide  whether  really  there  nas  teen  a
 failure.  All  these  questions  will  arise
 at  that  moment  and  not  earlier,

 थ्री  हुकम  च्लम्द  कछवाय  :  शेख  भप्ब्दुल्ला
 को  विदेश  जाने  देने  से  ही सरकार  की  प्र सफलता

 मगर  जाती  है  ।

 डि चाल  Daji:  Sir,  I  seek  your  protec-
 tion.

 Mr.  Speaker:
 harmed?

 Shri  Daji:  Sir,  the  calling  attention
 notice  is  on  a  matter  of  urgent  pub-
 lie  importance  and  you  are  good
 enough  to  send  the  copies  of  that
 immediately  to
 eerned.  Generally,

 How  is  he  being

 all  the  other
 the  Ministeries  con-'
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 Ministries  rep'y  on  the  same  day.  It
 ig  only  this  Minitry,  the  External
 Affairs  Ministry,  which  does  not  give
 reply  in  time.  Consistently,  we  have
 been  finding  for  the  last  three  or
 four  days—not  only  today—that  this
 Ministry  everyday  comes  and  wants
 time  for  one  day  or  two  days,  The
 very  object  of  the  calling  attention
 notice  is  lo.t.  Already,  there  has  been
 a  delay  of  two  days  and  if  any  fur-
 ther  delay  is  caused,  the  very  object
 of  this  will  be  lost.  The  Prime  Minis-
 ter  has  intervened  but  I  want  to
 know  how  is  it  that  each  time  the  Ex-
 ternal  Affairs  Ministry  fails  to  give
 answer,  the  reply,  in  time.

 Mr.  Speaker:  I  have  already......

 Shri  Shinkre  (Marmagoa):  It  is  na-
 tural  because  the  External  Affairs  has
 to  gather  the  information  from  ab-
 road.  (Interruption).

 Mr.  Speaker:  Order,  order.  There
 ought  to  be  some  decorum  maintain-
 ed.  He  ought  not  to  say  anything
 when  I  am  on  my  legs.

 I  have  already  told  the  Youse  that
 88  soon  as  I  receive  the  calling  at-
 tention  notice,  I  just  send  them  copies
 to  find  out  the  facts  and  the  utmost
 that  I  would  wait  would  be  48  hours,
 If  I  do  not  hear  within  48  hours,  auto-

 matically  I  will  put  it  on  the  order
 paper,  This  is  what  l  am  doing.
 When  there  is  a  delay,  I  fut  it  on  the
 agenda  without  waiting  further  for
 the  reply.  I  have  already  conveyed
 it  to  the  House.  That  is  what  I  can
 do.  Papers  to  be  laid  on  the  Table.

 पी  सु  लिये  :  प्रध्यक्ष  महोदय,  मेरा

 व्यवस्था  का  प्रश्न  है  ।

 ध्रष्यक्ष  महोदय  :  इस  क्त  कोई  व्यवस्था

 का  प्रश्न  नहीं  है

 aft  ay  सिसके  :  मैं  तो  पहले  भी  खड़ा

 हुआ  था,  लेकिन  चूंकि  भाप  छड़े  होते  थे,

 इसलिए  मैं  बैठ  जाता  था
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 शायद  महोदय  :  कब  माननीय  सदस्य

 चढ़े  हो  जायें,  मैं  बेठ  जाता  हूं  ।

 थी  मजु  लिये  :  भाप  ने  जो  व्यवस्था

 दी  है,  उस  को  तो  हम  मानने  के  लिए  तैयार  हैं,
 लेकिन  उस  में  एक  आपत्ति  है  कि  झगर  अज

 इस  पर  बयान  झापा,  तो  कम  से  कम  सदन  के

 द्वारा  यह  बात  कही  जाती  कि  क्‍या  वर्तमान

 कानून  में  ऐसी  कोई  व्यवस्था  है,  इन्तजाम  है,
 जिस  के  मातहत  शेख  भ्रब्दुल्ला  के  पासपोर्ट

 को  तुरन्त  रह  कर  के  उन  को  वापस  बुलाया
 जाता  |  कम  से  कम  अगर  वह  इतना  कर  देते  हैं,
 तो  वह  कल  या  परसों  बयान  दे  सकते  हैं
 कगर  वह  राज  बयान दे  देते  हैं,  तो  हम  यह

 सुझाव  दे  सकते  हैं

 अध्यक्ष  महोदय  :  भगर  माननीय  सदस्य
 छत  को  देखें,  तो  उन  को  मालूम  होगा  कि

 मिनिस्टर  टाइम  मांग  सकता  है  शौर  उस  को

 यह  कहने  का  हक  है  कि  वह  कुछ  समय  के  बाद
 बयान  देगा  ।  मैं  उस  को  इन्कार  नहीं  कर
 सकता  हूं  ।

 नबी  मधु  'लिये2  भाप  इस  प्रश्न  के

 महत्व  को  जान  लें  t

 ध्रध्यक्ष  भविष्य  :  मैं  ने  जान  लिया

 है

 थी  प्रकाश वीर  शास्त्री  :  कालिंग  स्टेशन
 मोशन  पर  विदेश  मंत्री  वक्तव्य  दें,  ऐसा  कहू
 कर  भाप  ने  समस्या  की  गम्भीरता  को  बहुत
 हत्या  कर  दिया  है  t  यह  प्रश्न  इतना  साधारण

 नहीं  है।  चाइनीस एम्टैगी का  शेख  प्रफुल्ला
 के  साथ  जिस  समय  बह  यहां  भी  थे  उस  समय  भा
 प्लेबेसिट  फ्रंट  क ेसाथ  बराबर  सम्बन्ध  रहा  है  ।
 प्लेबेसिट  फ्रट  के  जितने  भी  पोस्टर  ज्लेबेसिट
 के  सम्बन्ध  में  .

 श्रेय  महोदय  :  इस  क्त  भांप  यह  सच

 कैसे  कह  सकते  हैं  ?

 थी  प्र काहा वीर  शायरी  :  मेरी  बात
 बाप  सुन  लें,  उस  के  बाद  जो  व्यवस्था  शाप
 देंगे  वह  मुझे  शिरोधार्य होगी  |  बात  को  बीच  में

 एयर  शाप  काट  देंगे  या  मुझे  बीच  में  हीं
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 अगर  बाप  रोक  देंगे  तो  समस्या  की  गम्भी  रता

 को सदन  को  और  भाप  को  मैं  समझा  नहीं
 पाऊंगा  ।

 मेरा  भ्र भि प्राय  यह  है  कि  चीन  की  जो

 एम्बेसी  है  वह  भारतवर्ष  में  प्लेबेसिट  फ्रंट

 की  कमर  थपथपाती  रही  है  चीनी  गवर्नमेंट

 जो  पहले  यह  कहती  थी  कि  काएमीर  भारत

 का  आन्तरिक  मामला  है  वही  चीन  कौ  सरकार

 धीरज  मह  धव  कहती  है  कि  नहीं,  शेख  प्रफुल्ला
 ौर  पाकिस्तान  कॉ  पक्ष  ही  ठीक  है  |  शेल

 झन्दुल्ला  के  भतीजे  शेव  रशीद  ने  कराची

 में  बैठ  करके  यह  सारे  का  सारा  कार्यक्रम

 बनाया  है  ।  यहां  बम्बई  के  एयर  पोर्ट  पर

 उनको  विदा  देने  के  तुरन्त  बाद  वह  सीधे

 पाकिस्तान  पहुंचे  ।  यह  सब  योजनाबद्ध

 हो  रहा  है  |  इस  सारी  चीज  से  साफ  पता

 चलता  है  कि  काश्मीर  पर  आक्रमण  की  तैयारी

 हो  रही  है  |  काश्मीर  हिन्दुस्तान  के  हाथ  से

 जाने  वाला  है  शौर  पाकिस्तान  शौर  चन

 दोनों  मिल  कर

 कुछ  माननीय  सदस्य  :  नहीं  ।

 करी  प्रकाशवीर  शास्त्री  :  वही  बात  मैं

 कहना  चाहता  हूं  कि  देखो  समस्‍या  गम्भीर

 होत  चली  जा  रही  है।  समाधान  कालिंग

 एटेंशन  से  नहीं  हो  सकता  इसके  लिये  काम

 रोको  प्रस्ताव  ही  एडमिट  किया  जाना  चाहिये  ।.

 झटका  महोदय :  काम  रोको  प्रस्ताव

 सी  पेंडिंग  है  7  जब  मैं  उनकी  स्टेटमेंट  सुन

 लूंगा  तभी  फैसला  कर  सकूंगा  कि  भाया
 इसमें  प्र सफलता  हुई  है  कराया  गर्वनमेंट  की  या

 नहीं  हुई  है  .

 करी  प्रकाशबीर  शास्त्री  :  गवर्नमेंट  को

 रहना  नहीं  चाहिये  ।  इसको  एकदम  त्याग-

 पत्न  दे  देना  चाहिये  t  विदेश  मंत्री  से  तो

 एक  दम  त्यागपत्र  लिया  जाय  |

 अध्यक्ष  महोदय  :  वह  भ्रापके  भ्र शत् यार

 कौ  बात ह ैहै  कौर  किसी  कै.  (इंटरप्शंश)
 में  मापकों  जो  कुल  है  उसको  पढ़कर  सुना
 देता  हैं...  .
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 श्री  राम  सेवक  यादव  (बाराबंकी)
 इस  सम्बन्ध  में  अ्रध्यक्ष  महोदय,  मेरा  भी

 एक  निवेदन  सुन  लें  ।

 झच्यक्ष  महोदय  :  ड्राप  जरा  ठहर
 जायें  |  रूल  i97  में  यह  लिखा  हुमा  है

 ह  0  any  matter  of  urgent
 public  importance  anq  the  Minis-
 ter  may  make  a  brief  statement
 ‘or  ask  for  time  to  make  a  state-
 ment  at  a  later  hour  or  date”.

 श्री  राम  सेवक  यादव  :

 महोदय  ..

 भ्रध्यक्ष  महोदय  :  इस  तरह  से  नहीं
 चल  सकता  है  कि  चार  चार  आदमी  खड़े

 हो  जायें  I  अगर  चार  चार  शझ्रादमी  एक
 साथ  खड़ें  हो  जायें  तो  किस  तरह  से  काम

 चल  सकता  है  ?

 भ्रध्यक्ष
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 हैं  ।  उसका  मुक/बला  करने  के  लिए  तत्काल
 क्‍या  मंत्री  महोदय  के  दिमाग  में  है,  यह  उन

 को  सदन
 में  बताना  चाहिये  |  मैं  चाहता

 है,  कि,  काम  रोको  प्रस्ताव  को  मान  लिया
 जाना  (इंटरचेंज)

 नवाबों  के  दरबार  की  तरह  तालियां
 बजाकर  काम  किया  जाए,  यह  बरदाश्त

 नहीं  किया  जा  सकता  है।

 श्री  हम  लिये  :  मुक्ति  सेना  भायेगी
 तब  पता  चलेगा  ।

 थ्री  रघुनाथ  सिह  (वाराणसी)
 उसका  सामना  हम  करेंगे  ।

 श्री  हुकम  पद  कछवाय  :  नेफा  में
 झापने  क्या  किया,  हमको  पता  है

 st  साधु  सिसके:  देश  को  बेचना

 चाहते  हैं  t

 went  महोदय  :  पारकर  शनाप  प्रोसी-
 Shri  S,  M.  Banerjee:  Why  did  he

 not  tell  us  today?  Since  AIR  has  al-
 ready  broadcast  the  news,  the  hon.
 ‘Minister  certainly  knew  it  that  he  had

 डिग्री  को  इस  तरह  से  चलाना  चाहते  हैं  तो

 इस  तरह  से  चलने  नहीं  दिया  जा  सकता  है

 a  meeting.

 झध्यवर  सर्वोदय  :  बनर्जी  साहब  यह

 नहीं  हो  सकता  है  कि  शाप  बोले  चले  जायें

 बैठे  हुए  भी  कौर  खड़े  हुए  भी  ।  मैं  खड़ा

 हूं  भौर  भाप  बोले  जा  रहे

 श्री  स०  मो०
 कर  रहा  था  ।

 बाजी  :  मैं  कम्प्लीट

 मध्यक  महोदय  :  कम्प्लीट  करने  का

 यह  मतलब  नहीं  है  कि  श्राप  यों  .ही  बोले

 ष्व्ते  जायें  जब  मैं  बोल  रहा  हूं  तो...

 थी  राम  सेवक  यादव  भ्रध्यक्ष

 'महोदय,  विषय  बहुत  महत्वपूर्ण  है  |  इस
 को  ध्यान  में  रखते  हुए  मैं  इतना  ही  भापसे

 “निवेदन  करना  चाहता  हू  कि  विदेश  मंत्री  या
 प्रधान  मंत्रीजी  चार  बजे  या  पांच  बजे  या
 कल  भी  बयान  दे  सकते  हैं  ।  इस  समय  प्रश्न

 यह  है  कि  जो  घंटना  घटनी  थी  वह  घट  चुकी
 है  भर  भागे  कुछ  भयंकर  नतीजे  निकल  सकते

 शी  हुकम  स्व  कछवाय  :  नेफा  से  भाग

 कर  चले  पाये  हैं  ।

 शी  राम  सेवक  यादव  :  गलती  पर

 गलती  किये  जा  रहे  हैं

 sh  wa  लिमये  :  सामने  पेकिंग  के

 एसिड  बहुत  हैं

 wert  महोदय  :  मुझे  अफसोस  के

 के  साथ  कहना  पड़ता  है  कि  दाकायदा  तौर

 पर  शोर  मचा  हुआ  है  ।  मैं  इसको  कैसे  कर

 सकता  हू!  जब  तक  फैबटसू  न  ले  लूं  ।  भाप

 बार  बार  एक  ही  चीज़  को  क  जायेंगे  ।

 कप  ने  तो  व्याख्यान  ही  दे  दिया  है  ।  सब

 जो  कुछ  भाप  कहना  चाहते  थे  कह  दिया ।

 कोई  वक्‍त  नहीं  था  इस  व्याख्यान  के  लिए
 मैं  इसको  कैसे  कर  सकता  ह,.।  वाकयात

 मेरे  सामने  होने  चाहियें

 श्री  स०  मो०  बनर्जी  :  काम  रे  को प्रस्ताव

 से  इसको  आपने  कालिंग  टेंशन  नोटिस  कर

 दिया  है



 ‘7201  \  Meetings

 ; मध्यक,  महोदय  :  श्राप  रूल  चाहते  हैं?

 मैं  वह  भी  बता  देता  हूं  -  जब  मेरे  पास  कोई

 काम  रोको  प्रस्ताव  जाता  है  तो  मुझे  वाकयात

 देखने  होते  हैं  कि  कराया  फेल्योर  है  या  नहीं

 है  iy  मैं  उन  वाकयात  को  मालूम  करता  हूं  ।

 ये  कामयाब  मुझे  कभी  मालूम  नहीं  हुए  हैं  ।

 इसलिए  मैं  ने  इसकी  इजाजत  दी  है  ताकि

 मुझे  वाकयात  मालूम  हों  भौर  मैं  फैसला  कर

 सक  |

 श्री  ao  Mo  बसी  :  ग्रा पने  कालिंग

 टेंशन  नोटिस  एडमिट  कर  लिया  है  -।

 झब् यक  महोदय  :  कभी  दूसरा  नामंजूर

 नहीं  किया  है  ।  जब  तक  वाकयात  नहीं  थ्

 जाते  हैं  तब  तक  मैं  फैसला  नहीं  कर  सकता

 हुं  !  नगर  आप  बहुत  ज्यादा  जिद्द  करते

 हैं  तो  मैं  श्रमी  फैसला  दे  सकता  हूं  ।  मैं  कहना

 चाहता  हूं  कि  किसी  हालत  में  भी  अरब  इसको

 डस  वक्‍त  एडमिट  नहीं  किया  जा  सकता

 है  ।  इस  खयाल  से  कि  इसकी  इम्पार्टेस

 बहुत  ज्यादा  है,  इसको  मैं  ने  पेंडिंग  रखा  है  ।

 ब  डिबेट  चल  रही  हो  एक्स टनल  एफेयर्ज

 की  तो  किसी  भी  हालत  में  काम  रोको  जो

 अल्लाह  है  बहू  दाखिल  नहीं  हो  सकता  है  ।

 बजाय  इसके  कि  मैं  इसका  सहारा  लूं  मैं

 आपकी  हेल्प  कर  रहा  हूं  ।  मगर  शाप  इस

 बात  का  प्रभी  फैसला  चाहते  हैं  तो  मैं  भ्रभी

 देने  के  लिए  तैयार  हूं  ।  यह  दाखिल  नहीं

 @  सकता  है  जब  एक्सटेंशन  एफेयर्ज़  की

 बहस  चल  रही  हो  ।  ऐसे  वक्‍त  कोई  दूसरा

 काम  रोको  श्रस्ताव  चल  नहीं  सकता  है  |
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 aft  मधु  लिमये  :  काश्मीर  का  मामला

 ग्रदशी  मामला  भी  है  |

 थी  प्रकाश बीर  जारी  :  प्रश्न  एड-

 मिशन  का  नहीं  है  |  जो  मैं  कह  रहा  हूं

 इ्रध्यक्ष  महोदय  :  श्री  कपूर  सिह  ।

 Shri  Kapur  Singh:  I  have  to  make
 a  respectful  suggestion  with  regard  to
 the  time  of  48  hourg  you  have  sti-
 pulated  for  Gavernment’s  making  a

 reply  to  you  in  connection
 with  call  attention  notices.  Of
 late,  we  have  found  that  our  call
 attention  notices,  which  really  are
 sometimes  a  substitute  for  adjourn-
 ment  motions,  and  which  have  there-
 fore  qa  sense  of  urgency  naturally  be-
 longing  to  ‘these  matters,  are  not
 treated  by  Government  with  that  ur-
 gency;  that  sense  of  urgency  is  not
 being  felt  by  Government.  I  there-
 fore  suggest  that  this  period  may  be
 reduced  to  24  hours  ordinarily,  unless
 you  think  that  48  hours  are  necessary
 in  exceptional  cases.

 Shri  Ansar  Harvani  (Bisauli):  On
 a  point  of  order,  Shri  Ram  Sewak
 Yadav  hag  describeg  this  august
 House  as  a  ‘Nawab’s  Durbar’.  This  is
 most  humiliating  and  most  insulting.
 I  will  request  you  to  direct  that  this
 remark  of  the  hon.  Member  be  ex-
 punged  from  the  proceedings  of  the
 House.  ,

 oft  राम  लेवक  यात्रा  :  यह  गलत  है  जो

 माननीय  सदस्य  कह  रहे  हैं।  मैं  सफाई  देना

 सब् यस  महोदय  :  बगैर  उस  वक्‍त  शाउट

 करने  के  इसी  तरह  पे झाप  कह  देते  तो  क्या,  .  .
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 sit  राम  सेवक  यादव  :  उन्होंने  गलत

 बात  कहीं  है  1  इसकी  मैं  सफाई  देता  चाहता

 हैं  मैंने  यह  कहा  था  कि  इस  सदन  को

 वाजिद  अली  शाह  का  दरबार  बनाने  का

 प्रयत्न  न  करें  ।  मैंने  यह  इसलिए  कहा  कि  जब

 प्रधान  मन्त्री  ने  कहा  कि  “बरदाश्त  नहीं  किया

 जाएगा”  तो  हमारे  भाई  लोगों  ने,  उधर  बैठे

 हुए  मानवीय  सदस्यों  ने  बड़े  जोर  से  तालियां

 बजाई।  मैंने  कहा  कि  इससे  काम  नहीं  चलेगा।  1
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 Shri  Ansar  Harvani:  I  would  re-
 quest  you  to  call  for  the  records  and
 see  if  he  has  not  made  that  remark
 in  describing  this  House,

 Shri  Sham  Lal  Saraf  (Jammu  and
 Kashmir):  The  matter  is  most  serious
 and  it  may  lead  to  very  serious  con-
 sequences.  I  think  the  hon.  Minister
 of  External  Affairs  ig  quite  correct
 in  asking  for  time,  because  I  think
 there  is  some  deep-laid  international
 conspiracy  being  hatched.  This  morn-
 ‘ing,  I  have  seen  in  the  papers  that
 Sheikh  Abdullah  has  given  an  inter-
 view  to  Le  Monde,  Paris,  in  which
 he  has  said  that  he  does  not  intend
 to  go  back  to  hig  country,  that  is,
 Kashmir.  He  did  not  mean  India,

 Therefore,  it  would:  be  very  correct
 for  all  of  us  to  go  to  the  very  depth
 of  this  question.  The  time  the  hon.
 Minister  has  asked  for  should  be
 given  so  that  he  could  go  into  it
 thoroughly  and  then  come  with  a
 fuller  statement.

 Mr,  Speaker:  I  have  already  given
 him  time.  What  is  the  point  in  stres-
 sing  the  point  again.

 Shri  Indrajit  Gupta  (Calcutta  South
 West):  When  will  the  hon.  Minister
 make  the  statement?

 Mr  Speaker:
 question  hour.

 Tomorrow,  after

 Shri  Swaran  Singh:  Yes.

 ——e
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 2.28  hrs,

 PAPERS  LAID  ON  THE  TABLE

 NOTIFICATIONS  UNDER  CompaANies  ACT

 The  Minister  of  Finance  (Shri  T.  T.
 Krishnamachari):  I  beg  to  lay  on  the
 Table  a  copy  of  Notification  No.  G.S.R.
 297  dated  27th  February  1965,  under
 sub-section  (3)  of  section  620A  of  the
 Companies  Act,  1965.

 [Placed  in  Library,  See  No.  LT-44/
 65]

 REPORT  OF  COMMITTEE  ON  PANCHAYATI
 Ras  ELEcTIONS

 The  Parliamentary  Secretary  to  the
 Minister  of  Community  Development
 and  Co-operation  (Shri  Shinde):  On
 behalf  of  Shri  S.  K.  Dey,  I  beg  to  lay
 on  the  Table  a  copy  each  of  the  Re-
 port  of  the  Committee  on  Panchayati
 Raj  Elections,  1965.  [Placed  in  Lib-
 rary,  See  No.  LT-45/65].

 NOTIFICATIONS  UNDER  CENTRAL  EXCISE
 AND  Sait  Act,  Customs  ACT  AND

 INCOME-TAX  AcT

 The  Deputy  Minister  in  the  Ministry
 of  Finance  (Shri  Rameshwar  Sahu):
 I  beg  to  lay  on  the  Table  a  copy  each
 of  the  following  Notifications:—

 (i)  GSR  290  dated  27th  February
 1965,  making  certain  further
 amendment  to  the  Customs
 ang  Central  Excise  Duties
 Expott  Drawback  (General)
 Rules,  1960,  under  section  38
 of  the  Central  Excises  and
 Salt  Act,  1944;

 [Placed  in  Library,  See  No.
 LT-46/65).

 (ii)  GSR  294  dated  27th  February
 1965,  under  section  59  of  the
 Customs  Act,  1962;
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 [Placed  in  Library,  See  No.
 LT-47/65).

 (iii)  The  Central  Excise  (Third
 Amendment)  Rules,  1965,
 published  in  Notification  No.

 ‘GSR  420  dated  the  3th  March
 1965,  under  section  38  of  the
 Central  Excises  ang  Salt
 Act,  1944;  and

 [Placed  in  Library,  See  No.
 LT-48/65]..

 (iv)  The  Income-tax  (Third  Am-
 endment)  Rules,  1965,  publish-
 ed  in  Notification  No.  SO  860
 dateq  9th  March  1965,  under
 section  296  of  the  Income-tax
 Act,  1961.

 [Placed  in  Library,  See
 LT-49/65].

 No.

 2.29  hrs.

 MESSAGE  FROM  RAJYA  SABHA

 Secretary:  Sir,  I  have  to  report  the
 following  message  received  from  the
 Secretary  of  Rajya  Sabha:

 “In  accordance  with  the  provi-
 sions  of  rule  27  of  the  Rules  of
 Procedure  and  Conduct  of  Busi-
 ness  in  the  Rajya  Sabha,  I  am  dire-
 cted  to  inform  the  Lok  Sabha  that
 the  Rajya  Sabha,  at  its  sitting
 helq  on  the  3lst  March,  1965,
 agreed  without  any  amendment  to
 the  Armed  Forces  (Special
 Powers)  Continuance  Bill,  1965,
 which  was  passed  by  the  Lok
 Sabha  at  its  sitting  held  on  the
 9th  March,  1965".

 ——

 2.293  hrs.

 DEMANDS  FOR  GRANTS*—contd.

 Ministry  07  ExrernaL  AFrrarrs—contd.

 Mr.  Speaker:  We  will  now  continue
 with  the  discussion  of  the  Demands
 for  Grants  relating  to  the  Ministry  of
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 External  Affairs.  Out  of  5  hours,  One
 hour  and  5  minutes  have  been  taken
 and  3  hours  ang  45  minutes  remain.

 How  much  ¢ime  would  the  hon.
 Minister  require  for  reply?

 The  Minister  of  External  Affairs
 (Shri  Swaran  Singh):  About  45

 minutes,

 Mr.  Speaker:  That  is,  I  will  call  him
 at  3.30  P.M.

 we
 Shri  Hari  Vishnu  Kamath  (Hoshan-

 gabad):  The  time  may  be  extended  by
 one  hour  at  least.

 Shri  Vidya  Charan  Shukla  (Maha-
 samund):  This  year  we  must  review
 the  working  of  the  External  Affairs
 Minisiry  in  the  context  of  the  disap-
 pearance  of  a  giant,  one  of  the  greatest
 human  beings  that  existed,  who  mana-
 ged  the  external  affairs  of  our  country.
 Shri  Swaran  Singh,  who  has_  the
 honour  of  being  the  first  Foreign
 Minister  of  India,  has  been  doing  his
 work  in  a  distinguished  manner.

 There  have  been  consistent  attacks
 On  the  policy  of  non-alignment,  and
 8076  parties  have  made  it  an  article
 of  faith  to  misrepresent  this  policy  in
 various  aspects  and  in  various  respects.
 This  policy  hag  grown  out  of  our  tra-
 ditions,  ang  we  know  that  the  entire
 people  of  this  country  support  this
 policy.  We  all  realise  that  this  policy
 of  non-alignment  is  only  un  _  inter-
 natidbnal  extension  of  our  national
 freedom.  The  growth  of  our  nation
 and  its  healthy  progress  can  be
 achieved  only  by  our  remaining  non-
 involved  in  the  power  politics  of  the
 world  and  power  blocs  that  vitiate
 world  politics  today.  Various  argu-
 ments  are  given  as  to  how  by  join-
 ing  this  bloc  or  that  bloc  we  can  stand
 to  gain  a  lot  of  advantages.  These  are
 all  shortsighted  reasonings;  unstable
 advantages  can  be  obtained  by  pro-
 bably  joining  this  or  that  ground,  but  it
 is  very  obvious  to  all:  right-thinking

 *Moved  with  the  recommendation  of  the  President
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 (Shri  Vidya  Charan  Shukla]
 men  that  without  steadfastly  remain-
 ing  attached  to  this  policy  of  non-
 alignment,  no  real  progress  can  be
 made  by  any  newly  independent
 nation

 of  the  world.

 A  point  that  I  want  to  bring  up  be-
 fore  this  House,  which  we  have  dis-
 cussed  on  several  earlier  occasions,  is
 our  link  with  the  Commonwealth.  In
 My  opinion,  the  time  has  come  when
 we  should  scrutinise  and  analyse  the
 advisability  or  otherwise  of  remain-
 ing  in  the  Commonwealth.  We  should
 calmly  analyse  the  advantages  that
 accrue  to  us  from  our  membership  of
 the  Commonwealth.  According  to
 me,  there  are  no  advantages  whatso-
 ever.  There  are  all  kinds  of  disabili-
 ties  and  disadvantages  that  are  asso-
 ciated  with  this  membership,  howso-
 ever  sub-conscious  or  subtle  they  may
 be.  Asa  matter  of  fact,  I  think  it  is
 some  sort  of  negation  of  the  policy  of
 non-alignment,  not  in  the  practical
 sense  but  in  the  psychological  sense.

 In  the  days  of  imperial  preferences,
 there  might  have  been  some  advant-
 ages  in  trade  and  cOmmerce,  export
 and  things  like  that,  but  today,  in  the
 context  of  the  European  Common
 Market  where  we  are  suffering  a  great
 deal  because  of  our  membership  of
 the  Commonwealhh,  it  is  open  to  good
 reasoning  that  if  we  had  left  the
 membership  of  the  Commonwealth,
 our  exports  and  imports  from  the
 European  Common  Market  could  have
 been  much  better  and  much  more  ad-
 vantageous  to  us.

 The  political  advantages  of  the  Com-
 monwealth  are  almost  nil.  We  have
 seen  how  the  British  Government  sides
 with  Pakistan  in  respect  of  Kashmir
 ang  almost  every  other  matter.  Ame-.
 rica,  which  is  closely  related  to  the
 Commonwealth,  also  sides  with  Pakis-
 tan  as  far  es  Kashmir  is  concerned.

 Therefore,  I  would  request  the  hon.
 Foreign  Minister  to  tell  us  the  present
 ‘thinking  of  the  Government  of  India
 in  this  respect.  This  question  is  al-
 ways  present  in  our  minds,  although
 it  may  not  be  mentioned  here  all  the
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 time,  and  wheever  we  analyse  our
 foreign  relations,  this  particular  ques-
 tion  always  strikes  us  whether  it  is
 good  or  desirable  for  ug  to  remain  a
 member  of  a  group  which  does  not
 give  us  any  tangible  advantage,  but,  on
 the  other  hand,  imposes  on  us  several
 sub-conscioug  disabilities  in  our  inter-
 natonal  affairs.  There  has  been  a  Jot
 of  agitation  about  Sheikh  Abdulla’s
 visit  abroad.  Whatever  mistakes
 might  have  been  there  in  scrutinising
 the  application  of  Sheikh  Abdulla,
 I  personally  feel  that'to  grant  him  a
 passport  to  go  abroad  was  a  right  de-
 cision.  None  could  ever  think  that
 by  stopping  a  man  or  not  allowing
 him  to  go  abroad,  he  could  have  been
 less  dangerous  to  ug  or  he  would  have
 causeg  less  harm  to  us.  By  his  con-
 duct  abroad,  he  has  not  only  exposed
 himsel?  but  he  has  also  shown  his  true
 colours  and  Kashmiris  pacticularly
 have  known  how  unrealiable  and  un-
 patriotic  he  is.  It  is  something  like  al-
 lowing  the  devil  a  long  rope  to  hang
 itself.  I  am  quite  sure  when  he  comes
 back  to  India,  if  at  all  he  would  never
 have  the  same  influence  and  respect
 that  he  hag  in  our  politics,  particular-
 ly  in  Kashmir.

 7208

 In  the  sphere  of  international  rela-
 tions,  I  am  glad  that  our  Prime  Minis-
 ter  has  taken  the  first  opportunity  of
 fixing  a  date  to  visit  the  USSK.  It  is
 in  the  fitness  of  things  that  our  Prime
 ‘Minister  should  go  there  because  that
 country  has  been  helping  us  in  prac-
 tically  every  matter.  It  has  stood  by
 ug  unflinchingly  on  many  things,
 particularly  in  Kashmir  we  cannot

 forget  its  continuous  support  to
 us  in  the  Security  Council.  We
 cherish  this  mutual  respect  and  friend-

 ship  and  I  am  sure  the  Prime  Minis-
 ter’s  visit  to  the  USSR  will  further

 strengthen  this  un-ending  bond.  May
 I  request  the  Prime  Minister  to  fix  a

 date  for  visiting  Yugoslavia  also  very
 soon?  There  has  been  8  long-stand-
 ing  invitation  from  Yugoslavia  and  un-

 fortunately  the  Prime  Minister  has  not

 ‘been  able  to  fing  time.  But  in  view  of

 our  very  deep  and  abiding  relations
 with  that  country.  I  hope  the  Prime
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 Ministér  will  soon  find  time  to  make
 such  a  visit  to  that  country.  Ip  the
 debate  so  far  nothing  had  becn  men-
 tioned  about  the  negotiations  with
 hostile  Nagas.  I  must  say  that  the
 negotiations  with  hostile  Nagas  were
 started  with  out  much  fore-thought.
 The  very  fundamental  on  which  the
 negotiations  should  have  succeeded  or
 without  agreeing  to  it  the  negotiation
 should  not  have  started  was  the  settle-
 ment  first  that  whatever  settlement
 might  be  ultimately  arrived,  it  will
 have  to  be  within  the  framework  of
 the  Constitution  of  India.  This  funda-
 mental  understanding  was  not  arrived
 at.  First  of  all  before  the  hostile
 Nagas  were  brought  round  to  the
 Conference  table  we  shoulg  have  told
 them:  there  is  no  use  negotiating  with
 the  Indian  Union  as  far  as  the  hostile
 Nagas  are  concerned  unless  they  agree
 to  negotiate  for  some  settlement  with-
 in  the  Constitution  of  India.  This  was
 ignored  and  this  brought  us  to  situa-
 tion  where,  if  the  negotiations  failed,
 there  would  be  more  tragic  situatfons
 and  greater  calamities  and  violence  in
 Nagaland  than  ever  before.  The
 second  Mistake  is  that  we  have  ap-
 pointeg  a  civil  servant  to  negotiate  a
 political  settlement  there.  We  could
 have  easily  sent  a  political  or  a  public
 man  as  the  head  of  the  negctiating
 team,  and  that  public  man  with  politi-
 ca]  consciousness  and  political  ideas
 could  have  been  a  better  negctiator  for
 us  than  a  civil  servant.  I  do  not
 under-rate  the  capacities  of  Shi  Gun-
 devia  who  is  a  distinguished  civil
 servant.  But  the  backzroung  of  a
 civil  servant  and  the  political  and
 public  background  are  entirely  two
 different  things  and  I  am  quite  sure
 that  the  colour  and  the  progress  of
 negotiations  in  Nagaland  would  have
 been  different  it  was  a  public  man
 who  was  negotiating  on  behalf  of  the
 Government  of  India  rather  than  a
 civil  servant.

 Similarly,  some  very  unsavoury
 precedents  have  been  set  up  during
 these:  negotiations.  Surprisingly,  the
 Chief  Minister  of  a  State  was  made  to
 act  under  the  leadership  of  a  civil  ser-
 vant  which  is  very  unusual.  Secondly
 a  rank  foreigner,  an  alien,  a  very  un-
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 desirable  one  at  that,  Mr.  Michae.
 Scott,  has  been  allowed  to  dabbie  in
 our  internal  affairs.  It  never  hap-
 pens  in  any  independent  country
 where  a  rank  foreigner,  officially  or
 demi-officially,  is  alloweq  tocome  and
 dabble  and  arrange  for  negotiations and  even  act  ag  a  go-between  for  two
 sets  of  people  in  the  same  nation.  In
 Nagaland  we  have  set  up  soMe  very
 wrong  precedents  and  [  hope  that  in
 spite  of  this  there  would  be  some
 settlement  forthcoming.

 I  was  a  little  surprised  when  I  read
 through  the  report  of  the  Members  of
 Parliament  who  went  to  Nagaland.  In
 the  _  report,  which  wag  laid
 on  the  Table  of  the  House  by
 the  Minister  of  External
 Affairs,  it  is  said  that  they  met  Rev.
 Michael  Scott,  the  Church  leaders,
 Army  Officers  and  the  representa-
 tives  of  the  Naga  Federal  Govern-
 ment.  They  themeselves,  the  Mem-
 bers  of  Parliament,  belonging  to
 various  groups,  wittingly  or  unwit-
 tingly,  referred  to  the  Naga  hostiles
 as  the  Naga  Federal  Government.  It
 ig  not  given  in  inverted  commas;  it
 is  given  as  if  it  is  a  Naga  Federal
 Government.

 An  hon,  Member:  Typing  mistake.
 Shri  Vidya  Charan  Shukla:  Then

 it  should  have  been  made  clear  be-
 fore  the  report  was  laid  on  the  Table
 of  the  House  by  the  External  Affairs
 Minister.  They  should  have  taken
 care  on  the  very  first  day.

 Shri  Hem  Barua  (Gauhati):  This
 question  of  Naga  Federal  Govern-
 ment  was  raised  by  the  Peace  Mis-
 sion  proposals  and  it  is  on  the  basis
 of  the  Peace  Mission  proposals  that
 our  Government  are  negotiating.

 Shri  Vidya  Charan  Shukla:  We
 never  recognised  a  Naga  Federal
 Government.  (Interruption).  Then,
 the  question  has  been  raiseq  very
 often,  and  I  hope  the  Minister  will
 be  able  to  declare  whether  the  sub-
 ject  of  Nagaland  administration  is
 going  to  be  transferred  to  the  Home
 Ministery  or  is  going  to  remain  with
 the  Ministry  of  External  Affairs.’
 This  matter  was  referred  to  by  the
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 [Shri  Vidya  Charan  Shukla]
 Prime  Minister  also,  and  he  promised
 that  a  decision  would  be  soon  taken
 on  the  subject.  We  could,  however,
 understand  the  position  about  Naga-
 land,  because  the  Naga  insisted  that

 the  late  Prime  Minister  should  hand-
 le  their  affairs.  But  we  cannot
 understand  why  even  NEFA  should
 be  kept  under  the  External  Affairs

 Ministry.  NEFA  at  least  should  be

 transferred  immediately  to  where  it

 belongs:  that  is,  the  Home  Ministry.
 It  is  not  that  we  are  sceptical  or  that
 we  are  not  confident  about  the  pro-

 per  handling  of  the  situation  or  its

 administration  by  the  External
 Affairs  Ministry.  But  from  the  point
 of  view  of  the  psychology  and  other-

 wise,  it  always  gives  a  bad  impres-
 gion  that  this  part  of  our  country
 ehould  be  handled  by  the  External
 Affairs  Ministry.

 Then,  we  must  pay  a  great  deal  of

 attention  to  African  matters.  I  will

 not  go  into  the  details  of  this  because

 }  have  not  so  much  time  at  my  dis-

 posal,  but  I  would  just  give  only  one

 example  of  how  we  are  not  doing  very
 well  in  Africa  or  we  are  not  doing

 as  well  as  we  should  do.  Kenya,
 with  which  we  have  had  good  rela-

 tions  and  where  lots  of  migrated  In-

 dians  live,  has  opened  an  embassy  in

 China,  but  it  has  not  thought  it  fit

 to  open  an  embassy  here  in  India.

 They  have  not  even  put  a  diplomatic
 representative  here.  This  gives  an

 jdea  of  the  trend  that  is  current  in

 Africa  today.  I  would  request  the
 hon.  External  Affairs  Minister  to  pay

 great  attention  to  this  susceptible
 area  of  Africa,

 Let  me  in  conclusion  say  that  in

 spite  of  the  obvious  difficulties  of

 those  who  follow  in  the  footsteps  of
 our  late,  great  leaders,  Sardar  Sahib
 hag  been  doing  extremely  well,  and

 he  has  the  support  and  complete  con-
 dence  of  all  right-thinking  men  in
 the  country.

 Shri  H.  N.  Mukerjee  (Calcutta  Cen-
 tral):  Mr,  Speaker,  Sir,  till  some
 years  ago,  our  role  in  world  affairs
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 would  often  exhilarate  and  even  make
 up  to  some  extent  for  our  failure  in
 spite  of  the  plans  to  do  nothing  more
 than  plod  in  and  around  poverty.
 Then  a  decline  began  to  set  in  and
 this  decline  is  painfully  prominent
 today  as  Government  flounders  and
 demonstrates  its  peculiar  lack  of  ini-
 tiative  ang  of  a  sense  of  perspective,
 even  lack  of  confidence  in  the  funda-
 mentals  of  our  foreign  policy.  It  is
 a  pathetic  situation,  which  might  spell
 danger,  danger  which  is  seen  not  only
 in  certain  happenings  abroad  but  also
 in  the  Swatantra  screech  which  seeks
 to  be  strident  in  thig  House.

 It  is  a  good  thing  that  Government
 says,  it  stands  strongly  by  non-align-
 ment,  a  policy  which  we  chose  for
 ourselves  and  which  has  also  been
 called  for  by  the  requirements  of  our
 defence  and  development.  We  have
 friendly  relations  with  the  socialist
 world  as  also  with  the  west  and  we
 get  aid  from  both.  But  we  do  not
 have  to  let  that  aid  deflect  us  from
 paths  that  we  wish  to.  pursue.  How-
 ever,  expectation  of  aid  from  western
 countires  seems  to  produce  often  on
 Government  a  peculiar  psychosis.
 We  hesitate;  we  fumble;  we  fear  being
 forthight,  as  seen  so  clearly  over
 recent  happenings  in  Vietnam.  It
 sometimes  appears  as  if,  like  some  of
 our  Swatantra  friends,  Government
 also  fears  that  we  cannot  afford  the
 luxury  of  a  foreign  policy  and  that
 our  so-called  dependence  on  the
 United  States’  assistance  rules  out  an
 independent  and  positive  role  in  world
 affairs.

 In  this  House,  I  am  sorry  Mr.
 Masani  is  not  here,  but  to  listen  to
 his  homilies  on  freedom  is  a  cross
 which  I  have  to  bear:  With  a  straight
 face,  he  says  things  which  go  against
 the  grain.  Our  frontier  is,  he  said,
 on  the  Mekong  river  and  we  should
 be  part  of  a  security  system  under-
 written  by  the  United  States  of  Ame-
 rica.  How’  John  Foster  Dulles  must
 chuckle  in  his  grave  over  his  perfor-
 mance!  But  this  country,  I  hope,
 has  sense  and  sensibility  and  will
 spurn  such  suggestions.
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 So,  it  is  clear  from  whatever  i®
 4  little  further  on  it  says:

 happening  for  quite  a  long  time  to
 anybody  that  the  United  States  has
 ua  business  to  be  in  Vietnam,  spend-
 ing  600  million  dollars  a  year  in  a
 country  of  44  million  people  for  mili-
 tary  and  political  manipulation,  put-
 ting  up  puppet  regime  after  puppet
 regime  in  Saigon  ang  now  beginning
 to  bring  in  tens  of  thousands  of  Uni-
 ted  States  marines,  mounting  devastat-
 ing  and  inhuman  air  attacks,  augment-
 ing.  their  Seventh  Fleet  by  rushing  a
 nuclear-powered  task  force  from  the
 Atlantic  and  all  that  kind  of  thing.  I
 discover  that  Mr,  Masani_  is  even
 more  royalist  than  the  king  in  his
 espousal  of  American  activities  in  that
 part  of  the  world.  I  saw  an  article
 by  the  U.S.  Senator  Wayne  Morse,
 which  was  reprinted  in  the  Times  of
 India.  He  wrote:

 “With  our  great  wealth  we  can
 sustain  the  current  war  effort  in
 Vietnam  indefinitely,  even  if  it  is
 escalated.  But  it  will  never  end
 because  our  presence  and  our
 selection  of  Saigon’s  rulers  will
 always  inspire  rebellion.”

 The  Senator  goes  on  to  say:

 “The  only  question  is  how
 much  blood  ang  money  we  will
 waste  first,  trying  to  turn  the
 clock  back.”

 Mr.  Masani  wishes  to  turfi  the  clock
 back.  But  even  Mr.  Masani’s  capa-
 bilities  will  not  enable  him  to  stop  the
 processeg  of  history.

 Shri  Masani  seems  to  think  that
 the  gas  being  used  by  the  United
 States  in  Vietnam  is  good  for  our  poor
 Asian  souls.  Let  us  see  exactly  what
 is  happening.  I  am  quoting  from  the
 New  Statesman  of  the  26th  March,
 the  latest  copy  which  has  arrived  in
 the  Parliament  Library—which  is  no
 Communist  rag—and  it  says:

 “.,..all  the  instruments  of
 modern  barbarism  are  being  em-
 ployed.  Vietnamese  villages  are
 being  smothered  in  napalm.  Sec-
 ret  gases—allegadly  non-lethal—
 are  being  rained  .  .  .”

 estes  and  the  outrage  is,  if
 anything,  aggravated  by  the  state-
 ment  that  these  methods  are  being
 used  'on  an  experimental  basis’.
 Thus  the  Americans,  like  Hitler
 and  Mussolini  in  Spain,  are  treat-
 ing  the  helpless  inhabitants  of
 Vietnam  ag  a  living  laboratory  in
 which  to  test  their  new  weapons.
 The  last  fragment  of  America’s
 moral  authority  in  Vietnam  has
 gone  whistling  through  the /
 bombs-bays.”

 Then,  the  New  York  Times  itself  in
 an  issue  of  25th  March  965  says:  —in
 regard  to  the  point  that  the  gas  ig  not
 lethal—

 “But  even  this  kind  of  gas  can
 be  fatal  to  the  very  young,  the
 very  old,  and  those  ill  with  heart
 and  lung  ailments.”

 It  goes  on  further  to  say:

 “In  Vietnam,  gas  was  supplied
 and  sanctioned  by  white  men
 against  Asians.  This  ig  something
 that  no  Asian,  Communist  or  not,
 will  forget.”

 This  is  what  the  New  York  Times
 says  in  its  editorial  on  the  25th  March,
 and  Shri  Masani  has  the  gumption  to.
 come  forward  in  this  House  to  justi-
 fy  the  employment  of  the  so-called
 non-lethal  gas  against  the  people  of
 Vietnam.  This  is  the  kind  of  thing
 that  goes  on  and  the  fumblings  on  the
 part  of  our  Government  also  contl-
 nue.

 The  human  tragedy  in  Vietnam,  the
 use  of  gas  and  bomb  and  undeclared
 war  goes  on  against  an  independent
 country,  while  the  United  Nations,
 unlike  in  the  case  of  the  crisis  over
 Cyprus  or  the  Caribbean,  is  in  a  froz-
 en  state  of  forced  impotence.  This  is
 a  situation  which  will  grow  into  a
 more  widespread  tragedy.  India
 must  do  all  it  can  to  prevent  it.  But
 it  requires  a  lot  of  goading  in  this
 House  to  get  the  Foreign  Minister  get
 up  and  say  a  few  words,  and  it  took
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 a  great  deal  more  goading  to  get  the
 Prime  Minister  add  the  more  crucial
 words.  I  am  glad  he  said  them  at
 least.  But  we  hesitate  even  to  com-
 municate  our  sense  of  horror  and
 revulsion  at  something  which  even
 the  New  York  Times  says  is  abomina-
 ble,  this  kind  of  poisonous  gag  being
 used  against  Asians  which  we  must
 never  tolerate  We  hesitate  and  we
 fumble.  Even  now  we  hesitate.

 That  is  why  I  say  that  for  us  it
 is  clear,  we  must  ask  the  United  Sta-
 tes  forces  in  Vietnam  to  go.  Shri
 Shastri  at  one  point  of  time  did  say
 that  the  United  States  'Army  had  no
 business  in  Vietnam  and  it  should  go
 out  o  that  territory,  Now  we  do  not
 say  that.  But  even  so,  let  us  impress
 on  the  world  that  there  are  certain
 categorical  imperatives  whjch  India
 has  always  follwed,  even  before  we
 were  free.  We  always  tried  to  raise
 our  voice  in  cases  where  the  moral
 stature  of  mankind  was  sought  to  be
 subverted,  whether  it  wag  in  Abyssi-
 nia  or  in  China  or  in  Czechoslovakia
 or  in  Spain.  Therefore,  this  is  an
 inescapable  duty  which  India  cannot
 shirk.

 It  is  a  goog  thing,  of  course,  that
 India  has  joined  other  non-aligned
 countries  in  the  recent  meeting  in
 Belgrade  which  has  demanded  a  poli-
 tical  solution  in  Vietnam  through
 negotiations  without  any  preliminary
 conditions.  Even  though  I  wish  the
 American  forces  to  be  withdrawn
 straightaway  without  preliminary
 conditions,  a  discussion  should  take
 place  with  a  view  to  a  settlement
 through  negotiations.  But  in  regard
 to  ‘this  Belgrade  meeting.  I  wish  to
 say  that  I  desire  that  India  had  play-
 ed  a  more  spirited  role.  I  desire  that
 India  do  not  appear  from  time  to
 time  to  be  somewhat  pusillanimous  in
 its  approach.  I  wish  India  is  careful
 about  certain  things.  I  wish  the
 “triangle  of  friendship”,  to  quote  the
 werds  of  an  intrepid  journalist,  bet-
 ween  India)  UAR  and  Yugoslavia,
 which  the  late  Jawaharlal  Nehru  had
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 built  and  which  had  become,  as  it
 were,  ‘the  envy  of  the  nations,”  does
 not  fall  apart,  as  sometimes  we  fear
 it  might  fall  apart.  It  is  reported—I
 do  not  know  how  far  it  is  true—that
 the  old  practice  of  our  foreign  office
 constantly  to  consult  Cairo  and  Bel-
 grade  has  practically  ceased.  It  appears
 even  that  before  Shri  Shastri’s  pro-
 mised  visit  to  Yugoslavia,  to  which  ७
 very  welcome  reference  was  made  by
 my  friend  Shri  Shukla,  some  bright
 soul  in  the  Ministry  hag  thought  out
 the  plan  of  a  prior  visit  to,  of  all  places,
 Canada.  It  isclear  that  in  spite  of
 the  unfalingly  friendly  attitude  of
 President  Nasser  towards  us  we  could
 not  persuade  him  or  even  try  to  per-
 suade  him  to  desist  fram  lionising
 Sheikh  Abdullah.  It  seems.  the  Gov-
 ernment  have  a  genius  for  losing
 country  whatever  friends  it  has  and

 neglecting  our  former  non-aligned  con-
 tacts  either  through  ignorance  or

 malice  or,  worse,
 When  the  French  Premier  Monsieur

 M.  Pompidou  accompanied  by  a  very
 astute  Foreign  Minister,  M,  Couve  de

 Murville,  came  to  thig  country,  India’s
 pathetic  pre-occupation  with  the  idea

 of  aid  from  wherever  we  can  wrangle
 it,  prevented  proper  utilisation  of  a

 splendid  opportunity.  Perhaps,  we
 even  surprised  the  French  guests~by
 our  attitude.  In  World  affairs  it  is
 common  knowledge  that  France  has
 wm  a  special  and  un-orthodox  posi-
 tion,  and  in  regard  to  such  things  as
 the  Indo-Chinese  sitaution  and  the

 posturings  against  India  of  China  and
 of  Pakistan,  we  might  conceivably
 have  made  some  international  advanee
 by  direct  highest  level  contact  with  a

 country  like  France.

 In  regard  to  China,  apart  from

 stepping  up  all  necessary  prepata-
 tions  for  defence,  which  we  must  do,
 we  have  a  confrontation  which  is  not

 compatible  with  a  unidimensional  ;  ap-
 proach.  We  seem  to  seek  no  initie-
 tive  except  to  leave  it  to  the  Colombo

 powers,  and  even  in  regard  to  the
 Colombo  proposals  sometimes  the
 ministers  say  that  they  are  as  ood
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 as  dead.  It  may  be,  Sir,  that  we  can
 see  no  alternative  to  break  the  stale-
 mate,  but  the  search  for  a  peace
 break-through  somewhere  should  be
 made  in  earnest.  The  French  Premier
 perhapg  coulg  have  been  conceivably
 of  some  long  range  asststnce  in  this
 regard,  But  we  are  totally  in  the
 dark  as  to  whether  anything  in  that
 direction  has  happeneg  from  the  Gov-
 ernment’s  point  of  view,

 Our  country  has  made  hardly  any
 move  for  an  atom-free  zone  in  our
 part  of  the  world.  Shri  Shastri  has
 asked  the  nuclear  powers  to  consider
 assuming  responsibility  for  the  safety
 of  non-nuclear  nationg  from  an  atomic
 attack.  This,  unfortunately,  has  been
 differently  interpreted.  in  different
 countries.  He  could  have  made  the
 proposition  more  attractive,  more
 widely  aceptable,  especially  to  the
 Afro-Asian  countries,  by  stressing  the
 immediate  neeg  of  a  process  of  volun-
 tary  disarmament  by  the  nuclear
 countireg  which  alone  could  be  the
 best  safeguard  for  non-nuclear  coun-
 tries.  But  he  put  his  case  the  other
 way  around,  thanks  perhaps  to  his
 wonderful  advisers,  and  he  caused
 misunderstanding  in  certain  quarters.

 Nobody  wisheg  to  exacerbate  Indo-
 Pakistani  relations.  We  are  ready  for
 the  utmost  possible  forbearance,  even
 when  Pakistan  goes  on  firing  on  our
 borders  in  the  east  and  in  the  west
 for  more  than  a  fortnight  and  goes  on
 hurling  abuses  at  us  at  the  same
 time.  It  is  a  good  thing,  anyhow,
 that  over  these  enclaves  question
 talks  between  India  and  Pakistan  are
 going  to  be  held.  Pakistan,  however,
 has  to  be  very  sharply  told  off  its
 miserable  game,  and  India  which  has
 had  occasion  frequently  to  take  up
 with  the  United  States  the  question
 of  Pakistani  troops  in  Kashmir  using
 United  States  weapons  must  take  up
 also  with  SEATO  the  reports  in  our
 Press  that  standard  SEATO  morters
 have  been  repeatedly  picked  up  after
 recent  Pakistani  firing  on  our  Conch-
 Behar  frontier.  I  can  only  add  for  the
 inforamtion,  particularly  of  Shri
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 Shukla,  who  raised  the  question  of
 Nagaland,  that  in  Nagaland  also  US.
 marked  weapons  smuggled  via  Pakis-
 tan  have  been  discoverd  and  it  was
 reported  to  the  delegation  that  went
 there.  All  these  things  have  got  to
 be  taken  up.

 3  hrs.

 It  is  unfortunate  that  India’s  image
 is  by  no  means  a  pretty  one  today  in.
 countries  that  should  be  our  real
 friends.  Whether  in  Cambodia,  where
 Prince  Sihanouk  once  called  Jawahar-
 lal  Nehru  his  “Guru”  and  named  the
 main  road  of  the  capital  of  Cambodia.
 as  “Jawaharlal  Nehru  Road”,  or  in
 Algeria  where  Monsieur  Abdullah  is
 confabulating  with  all  kinds  of  people,
 it  is  the  same  story  of  India  having
 an  image  which  is  not  particularly
 savoury,  /

 And  what  a  predilection  for  doing
 the  wrong  and  foolish  thing  the
 Government  has  got,  which  has  made
 the  Government  to  allow  Sheikh
 Abdullah  to  go  on  his  peripatetic
 crusade  against  India!  Here  is  a  man
 who,  whatever  his  record  in  the  past—
 it  was  a  good  record—works  against
 the  interests  of  India  today,  who  goes
 with  a  peculiarly—phrased  passport
 and  with  lavish  foreign  exchange
 made  available  for  his  little  gang  to
 do  the  dirty’  on  us  in  _  friendly
 countries.  I  do  not  mind  his  fulmi-
 nations  in  the  United  Kingdom—the
 British  have  never  forgiven  us  for
 being  free;  and  I  am  glad  Shri  Shukla
 said  something  about  the  time  having
 come  to  examine  our  continuing
 relationship  with  the  British  Common-
 wealth;  I  do  not  mind  his  fulminations
 in  the  United  Kingdom—but  I  hate  the
 idea  of  Sheikh  Abdullah  muddying
 the  waters  for  India  in  Cairo  and  in
 Algiers.  And  what  has  happened?
 Only  this  morning  there  was  such  a
 furore  in  the  House  and  the  Govern-
 ment  has  not  given  us  the  information
 why  a  political  decision  at  the  highest
 level  was  taken  to  allow  Sheikh
 Abdullah  to  go  on  this  fantastic
 journey.  I  ask  specifically  for  an
 explanation  to  Parliament,  here  and
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 now,  of  the  so-called  political  decision
 I  hate  to  wait  till  tomorrow  for  the
 External  Affairs  Ministry  to  say
 something  in  regard  to  Sheikh
 Abdullah’s  meeting  with  Chou  En-lai.
 Quite  apart  from  that,  Government
 have  announced  in  the  other  House
 that  a  political  decision  was  made  at
 the  highest  level  to  give  a  fantasti-
 cally-worded  passport  to  Sheikh
 Abdullah  and  to  allow  him  and  his
 gang  to  go  abroad  with  a  lot  of  money
 in  his  bag  to  spend  as  he  liked.  That
 is  a  political  decision  made  by  Gov-
 ernment  and  to  this  House  the  Council
 of  Ministers  is  answerable,  So,  they
 must  tell  us  what  were  the  reasons.
 Did  they  anticipate  that  Sheikh
 Abdullah  would  do  quite  a  good  job
 forIndia?  Ifthey  knew  that  Sheikh
 Abdullah  was  doing  the  dirty  on  us,
 what  steps  have  they  taken  in  this
 regard?  Did  they  ever  try  to  get  in
 touch  with  countries  like  UAR  and
 Algeria  to  tell  them  something  about
 it?  We  also  can  pay  back  certain
 people  in  the  same  coin  and  every
 country  has  its  own  difficulties.  Did
 we  ever  try  to  exert  our  weight  and
 try  to  convey  to  President  Nasser  our
 ‘stand  on  the  Kashmir  question:  “this
 is  our  position  and  surely,  you  should
 be  well-acquainted  with  this;  we  are
 not  going  to  have  any  _  international
 muddying  of  the  waters  over  Kashmir
 by  an  Indian  national  who  is  going  to
 your  country  because  ostensibly  he  is
 on  a  Pilgrimage  tour  to  Mecca  or
 somewhere”.  What  have  we  done  about
 it?  I  want  the  Minister  to  explain
 this.  Quite  apart  from  what  Sheikh
 Abdullah  might  be  doing—l,  2;°3,  4

 &  hell  of  a  lot  of  misdeeds,  a  whole
 catalogue  which  is  the  definition  of
 unsavouriness—I  want  an  explanation
 here  and  now  in  this  House  why
 such  a  political  decision  was  made  at
 the  highest  level,  leaving  Shrimati
 Lakshmi  Menon  completely  helpless
 in  the  Rajya  Sabha.  The  political
 decision  at  the  highest  leve]  taken  to
 allow  Sheikh  Abdullah  to  go  with  a
 miserable  passport  in  this  pocket  was
 Atself  a  demonstration  of  fndia’s  lack

 of  even  elementary  self-respect  in
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 regard  to  certain  matters.  All  the
 world  is  talking  about  it,  a  person
 describing  himself  as  Kashmiri  Muslim
 of  the  first  class  or  second  class  going
 round  the  world  and  that  kind  of
 thing.  No  wonder  perhaps  that  such
 decisions  are  taken  in  the  stablish-
 ment  which  flourishes,  which  queered
 the  pitch  even  for  Jawafarlal  Nehru,
 4nd  finds  his  successor  very  small
 meat.

 Our  Ambassador  to  the  United
 States  speaksh  in  public.  misconstru
 ing  the  Prime  Minister’s  suggestion
 regarding  the  guarantee  by  the
 nuclear  powers,  This  particular
 incumbent  is  notorious  for  opening
 his  mouth  and  every  tine  putting  his
 foot  into  it;  but  he  flourishes,  of
 course,  and  queer  things  happen  in  the
 Establishment.  Then  the  Foreign  Sec-
 retary—Shri  Shukla  also  mentioned  it
 —the  official  who  was  in  charge  of  the
 Nagaland  negotiations—for  right  or
 wrong,  I  do  not  know,  he  was  given
 charge  of  fhe  negotiations  with  Naga-
 land  hostiles—he  ig  suddenly  shifted.
 To  become  what?  The  Secretary  to
 the  President,  to  look  after  the
 comforts  and  amenities  of  the
 Rashtrapathi,  the  most  amazing  sort
 of  thing.

 An  attempt  is  made  to  take  over
 economic  matters,  which  might  have
 been  handleg  in  a_  comparatively
 progressive  way  by  some  people  with
 Jawaharlal  Nehru  infection  in  the
 External  Affairs  Ministry,  into  other
 hands.  So,  it  was  but  natural  to  see,
 when  the  International  Chamber  of
 Commerce  was  meeting  here,  the
 South  African  representative  attend-
 ing  that  meeting,  much  to  the  chagrin
 og  the  External  Affairs  Ministry  offi-
 cials.  But  some  _  officials,  very
 influential  with  the  Prime  Minister,
 are  trying  to  take  over  economic  jobs
 which  might  be  done  in  a  somewhat
 progressive  fashion  by  people  who
 have  seen  what  such  institutions  as
 the  World  Conference  on  Trade  and
 Development  could  do,  and  that  is
 why  this  sort  of  thing  goes  on.

 For  long  periods  Indonesia,  Ceylon,
 Burma  etc.  had  the  ambassadorial
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 posts  lying  vacant,  During  the  Olympic
 Games  in  Tokyo  our  Embassy
 virtually  ignored  the  Indian  contin-
 gent  altogether,  never  even  giving  a
 cup  of  tea  to  the  gold-medal  winning
 hockey  team.  It  never  raised  its  little
 finger  to  help  them.  I  belong  fo  certain
 organisations  which  get  to  know-these
 things  and  I  have  got  reports  that
 our  Embassy  in  Tokyo  did  not  think
 it  fit  to  make  the  stay  of  the  Indian
 contingent  in  Tokyo  slightly  pteasant.

 To  cap  everything,  we  know  that
 Members  of  Parliament  who  go  abroad
 —I  am  not  in  that  number;  I  am  not
 too  lucky  they  hardly  have  one  good
 or  king  word  to  say  about  our
 Embassies  anywhere.  To  cap  every-
 thing,  our  Ambassador  in  Cairo
 absents  himself  when  President  Nasser
 receives  at  the  airport  the  Head  of
 the  German  Democratic  Republic  and
 later  gives  him  a  banquet.  We  are
 told  that  the  Indian  Ambassador  in
 Cairo  had  to  go  to  Libya  and  his
 charge  de’affaires,  poor  man,  knew
 nothing  about  it,  he  had  no  intimation
 from  the  UAR  Government.  All  the
 world  was  talking  about  Herr
 Ulbright’s  visit  to  Cairo  in  the  face
 of  West  Germany’s  attacks  aad  the
 whole  idea  of  the  charge  de’affaires
 in  Ciro  not  knowing  about  it  seems
 fantastic,  And  the  Ambassador
 thought  it  fit  to  go  to  Libya;  must
 have  been  a  very  important  job  which
 could  not  be  postponed  even  for  a
 day.  The  poor  Ambassador  got  cold
 feet  and  his  bosses  here  also,  who
 thought  that  the  Bonn  Government
 would  be  very  angry  if  the  GDR
 Chief  had  hig  hang  shaken  by  an
 Indian  diplomat.  It  is  common  know-
 ledge  that  when  Bonn  threatened
 President  Nasser  he  took  some  steps
 and  he  slapped  West  Germany  down
 to  size  with  the  result  that  West
 Germany  had  to  approach  the  Arab
 countries  with  its  tai]  between  its  legs.
 The  pucca  sahibg  of  the  External
 Affairs  Ministry  do  not  seem  to
 Fealise  it.

 India’s  inhibited  role  in  World
 politics  is  seen  most  clearly  in  the
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 this  country  on  friendly  visit,
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 case  of  our  relations  with  the  German
 Demecratic  Republic.  At  the  Leipzig
 Fair  had  the  best  stall  in  the
 World  Fair.  With  GDR  unofficially  we
 have  trade  agreements,  cultural
 agreements  and  shipping  agreements;
 in  ten  years  since  954  trade  between
 GDR  ang  India  has  increased  ten-
 fold;  GDR  was  the  first  country  to
 introduce  rupee  payment  to  help  us
 ease  our  foreign  exchange  difficulties.
 The  former  Prime  Minister  of  GDR
 and  other  dignitaries  have  come  _  to

 While
 informally  there  is  friendship  and  a
 great  deal  of  intercourse,  the  Govern-
 ment  of  India  does  not  recognise
 GDR  diplomatically  or  have  been
 consular  representation,  It  has  no
 trade  office  in  Berlin,  it  does  not  enter
 into  Official  agreements,  does  not
 recognise  GDR  passports  but  issues  its
 visa  on  special  sheets  of  paper  and
 practises  other  pin-pricks.  And  all
 because  of  what?  Because,  the  money
 bags  of  West  Germany  would  be
 angry  with  us.  How  badly  it  com-
 pares  when  UAR  and  little  Maure-
 tania  set  up  diplomatic  relations  with
 such  countries  as  the  Democratic
 Republic  of  Viet  Nam.

 TI¢  the  image  of  India  is  dusty  in  the
 eyes  of  exactly  people  in  Africa  and
 Asia,  with  whom  we  should  naturally
 be  friendly,  there  are  reasons  for  it.
 Ang  we  must  make  an  effort  to
 restore  the  effulgence  of  India’s
 image,  and  that  is  why  it  is  important
 that  we  should  make  serious  prepara-
 tion  for  the  Algiers  Conference,  the
 second  conference  of  the  Afro-Asian
 countries,  going  to  be  held  at  Algiers.
 In  spite  of  the  queering  of  the  pitch
 and  the  muddying  of  the  waters  that
 806४  on  because  of  Sino-Pakistani-
 Sheikh  Abdullahite  machinations,  we
 have  to  go  ahead  with  real  prepara-
 tions  for  participation,  effective  parti-
 cipation  in  the  second  conference  of
 the  Afro-Asian  powers.  But  this  kind
 of  effort  will  not  happen  till  our  Gov-
 ernment  wakes  up.

 The  External  Affairs  Minister  seek-
 ing  to  please  everybody  with  the
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 most  carefully  non-commital  array  of
 words  will  deceive  nobody.  By
 avoidance  of  issues,  by  hoping  for
 something  to  turn  up  to  solve  our
 problems,  we  shall  get  nowhere.  We
 live  in  a  changing  world  whose  spirit
 and  contours  often  appear  unfamiliar
 to  the  best-informeqd  among  us.  It
 needs  very  serious  mental  effort  to
 understand  and  grapple  with  the
 emerging  world.  That  effort  cannot  be
 made  by  the  bureaucratg  in  the  Min-
 istry;  that  effort  requires  to  be  con-
 sciously  ang  earnestly  made  by  the
 country’s  leaders  who  are  in
 Government.

 I  sometimes  even  feel  like  compli-
 menting  our  External  Affairs  Minister
 —he  is  a  very  affable  man—on  saying
 at  great  length  almost  nothing  at  all.
 But  the  country  deserves  something
 very  much  better.  My  last  word  to
 Government  is:  Please  try  to  make
 the  effort  and  please  do  not  fail
 India.

 Mr.  Speaker:  Shri  Hem  Barua  says
 that  he  has  to  attend  some  meeting.
 Congress  must  be  given  some  time.

 Shri  Hem  Barua:  Sir,  this  time  the
 Report  of  the  External  Affairs  Min-
 istry  is  a  notable  depature,  thanks  to
 the  persistent  efforts  of  my  hon.
 friend,  Shri  Nath.  Pai,  who  pointed
 out  on  three  successive  occasions  that
 the  reports  must  be  more  informative.
 This  Report  gives  a  rapid  but  well-
 informed  survey  of  things  from
 disarmament  to  the  Chinese  bomb,
 from  the  UNO  to  Pakistan  ang  I  want
 to  congratulate  all  those  who  are
 responsible  for  the  preparation  of  this
 beautiful  report.

 Once  again,  the  world,  particularly
 South  East  Asia,  is  in  torment  today
 and  the  situation  is  deteriorating
 every  day.  Unfortunately,  India  does
 not  occupy  the  same  _  position  of
 prestige  today  in  the  international
 community  of  nationg  that  she  used  to
 occupy  in  the:  past;  but  this  process
 of  the  decline  of  India’s  international
 prestige  started  with  the  declining
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 years  of  Shri  Nehru  after  the  Chinese
 attack  of  962  ang  what  has  happened:
 today  is  that  this  process  hag  reached
 its  full  height.

 Our  Government’s  performance  at
 the  Cairo  Conference  of  non-aligned
 nations  as  also  the  steady  diminution
 of  India’s  prestige  in  South  East  Asia
 are  sufficient  evidence  to  establish  my
 contention  that  Indian  prestige  in
 South  East  Asia  has  slumped
 considerably.

 What  happened  in  Cairo?  Dig  any
 of  the  nations,  except  perhaps  for
 one,  lend  any  support  to  our  Prime
 Minister’s  laudable  suggestion  of  a
 delegation  on  behalf  of  the  Conference
 to  dissuade  Peking  from  indulging  in
 the  atomic  race?  Nobody  supported
 us.  To  say  that  the  Conference  suc-
 ceeded  in  adopting  a  unanimous
 resolution  against  the  atom  bomb  is
 to  say  the  obvious.  Yes,  it  was  a
 unanimous  resolution—unanimous
 resolution  by  a  group  of  nation,  none
 of  whom  can  produce  an  atom  bomb
 even  it  wants  to.

 I  have  a  grouse  against  the  Prime
 Ministdé>  also.  Before  making  the
 suggestion  of  a  delegation  to  Peking
 he  made  it  such  a  closely  guarded
 secret  that  nobody  of  the  Indian  Dele-
 gation  knew  anything  about  it.  I  doubt
 very  much  whether  our  External
 Affairs  Minister  knew  anything  about
 it  before  it  was  made  iy,  the  Confer-
 ence  by  our  Prime  Minister,  An
 official,  a  member  of  the  Indian  Dele-
 gation,  who  was  entrusted  with  the
 task  og  briefing  the  press  in  Cairo,
 looked  astounded,  He  was  flabber-
 gasted;  he  was  surprised,  when  he  was
 confronted  by  the  press  with  the
 request  to  give  a  fuller  detail  of  the
 suggestion  that  the  Prime  Minister:
 made.  He  could  not,  because  he  knew
 nothing  about  it  except  what  he
 hearg  in  the  Conference  hall  and,
 mysteriously  enough,  this  Report  is
 ominously  silent  about  what  happen-
 ed  to  our  Prime  Minister’s  proposal
 vie-a-vis  China  in  Cairo.  There  is
 nothing  about  it  there.
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 Let  me.  come  to  South  East  Asia
 now.  So  long  our  Government  have
 concentrated  their  attention  not  on
 this  vital  sector  but  on  big  powers.  I
 remember,  on  one  occasion  in  the
 course  of  a  conversation  I  told  the
 late  Prime  Minister,  Shri  Nehru,  “Sir,
 China  is  suffering  from  big
 power  chauvinism”  Our  Prime
 Minister,  Shri  Nehru,  immediately  re-
 torted,  “Yes,  without  being  8  big
 power”.  India,  I  know,  does  not
 suffer  from  any  big  power  chauvin-
 ism,  but  that  our  Government  suffers
 from  a  big  power  psychology,  there
 is  no  doubt  about  it  and  that  is  why
 they  are  neglecting  the  smaller  coun-
 tries  of  South  Bast  Asia.

 I  want  to  tell  you  that  South  East
 Asia  must  occupy  an  important  place
 in  otr  strategic  thinking.  Our  neg-
 Ject  of  South  East  Asia  has  cost  us
 dearly,  It  has  cost  us  dearly.  When
 General  de  Gaulle  plans  e  high-level
 conference  for  South  East  Asia,  un-
 fortunately,  enough,  he  does  not
 think  of  India  as  a  participant,  When
 sketching  the  outlines  of  a  possible
 political  solution  for  South  East  Asia,
 Mr.  Walter  Lippman,  otherwise  very
 sympathetic  to  India,  does  not  think
 that  India  needs  to  be  consulted.  Even
 very  recently  when  Mr.  Harold  Wil-
 son,  the  British  Prime  Minister,  for-
 mulated  a  plan  for  a  political  solution
 of  the  Viet-Namese  problem,  he  did
 not  think  it  necessary  to  consult  India.
 He  consults  France,  China  and  Russia.

 The  use  of  gas  by  the  US  in  Viet-
 Nam  has  shocked  the  conscience  of  the
 world.  There  is  a  controversy,  no
 doubt,  whether  this  is  lethal  gas  or
 non-lethal  gas  and  the  US  spokesmen
 have  come  out  with  a  suggestion  that
 this  gas  cripples  people  only  tempo-
 rarily;  but  I  want  to  say  that  there
 are  US  scientists  who  have  come  out
 with  a  different  opinion.  They  say
 that  this  gas  is  capable  of  crippling
 people  permanently.  Apart  from  con-
 veying  our  dismay  and  distress,  our
 repulsion  and  repugnance  against  the
 use  of  this  gas  in  Viet-Nam,  our  Gov-
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 ernment  should  try  to  create  world
 opinion,  and,  at  the  same  time,  pursue
 that  path  very  vigorously  that  in
 warfare  nobody  should  use  any  weapon
 beyond  conventional  weapons.

 May  I  tell  you,  Sir,  that  both  Peking
 and  Djakarta  today  are  interested  in
 creating  an  atmosphere  of  tension
 and  distress  so  far  as  South  East  Asia
 is  concerned?  They  have  succeeded  in
 doing  that  and  our  Government,  when
 the  situation  is  so  tense  and  distur-
 bing,  are  following  a  policy  of  com-
 placence  as  they  are  following  today
 so  far  as  South  East  Asia  is  concern-
 ed  We  protested  when  Britain  sent
 troops  to  Suez  and  we  protested
 rightly  I  say.  But,  have  our  Govern-
 ment  protested  when  Indonesia  sends
 troops  to  Malaysia?  Have  our  Gov-
 ernment  come  out  with  that  unquali
 fied  support  for  Tengku  Abdul
 Rehman,  the  man  who  came  out  with
 unqualified  support  for  us  when  the
 Chinese  aggressed  on  us?  We  have
 not.  It  is  because  of  such  negligence,
 indifference,  callousness  and  apathy
 that  the  Indian  image  is  getting  des-
 troyed  and  eroded  in  South  East  Asia
 particularly.  It  is  this  policy  of  bifur-
 cated  logic  that  our  Government  is
 pursuing  so  far  as  West  Asia  is  con-
 cerned.  Our  Government's  diplo-
 matic  apathy  to  Israel  is  an  instance
 in  point.  The  Report  says  about  Isreel
 that  India  cannot  support  any  state
 established  on  the  basis  of  religion.
 If  that  is  true,  why  did  India  agree
 to  the  creation  of  Pakistan,  a  highly
 theocratic  state?  If  that  is  true,  why
 is  it  that  India  maintains  diplomatic
 relations  with  Pakistan,  a  State  that
 is  established  on  the  basis  of  religion?
 I  would  say  that  it  is  double  standard
 and  hypocrisy  of  the  worst  type.

 May  TI  tell  you  that  a  sterile  anti-
 China  policy  will  not  lead  us  any-
 where?  China  is  interested  neither
 in  the  Colombo  proposals  nor  in  nego-
 tiations.  What  she  is  interested  in  fs
 mounting  humiliations  on  India.  The
 so-called  boundary  pact  recently  en-
 acted  between  China  and  Pakistan  at
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 {Shri  Hem  Barua]

 Rewalpindi  is  a  fraud  on  human  con-
 science  and  it  poses  82  great  threat  to
 us.

 Recently,  Sheikh  Abdullah  has  been
 invited  by  China  to  visit  China,  This
 shows  that  Pakistan  has  succeeded  in
 organising  a  thorough-bred  campaign
 over  Kashmir  against  India  with
 Sheikh  Abdullah  as  an  accomplice.
 China  attached  NEFA  and  Ladakh  in
 i962.  I  have  an  apprehension  that
 China  might  launch  an  attack  on
 Kashmir  on  behalf  of  Pakistan  and
 the  latest  news  that  Chinahas  mobi-
 lised  her  military  strength  all  along
 the  northern  frontiers  of  Kashmir
 must  be  an  indication  of  that;  at  the
 same  time,  Pakistan’s  indulgence
 in  military  activities  across  our
 frontiers,  violence  and  all  that
 are  also  an,indication  that  there  might
 be  a  joint  Sino-Pakistan  venture  on
 Kashmir.

 Yesterday,  when  the  Prime  Minister
 said  that  he  would  not  allow  Sheikh
 Abdullah  to  go  to  China,  I  had  imme-
 diately  an  apprehension  that  Sheikh
 Abdullah  might  meet  Mr.  Chou  En-  lai
 in  Algiers—that  was  the  apprehen-
 sion  I  had  yesterday—and  this  morning
 the  newspapers  have  carried  the  in-
 formation  that  Sheikh  Abdullah  has
 already  ‘met  Mr,  Chou  En-lai_  in
 Algiers.  This  is  a  pre-planned  con-
 spiracy  against  India  and  the  con-
 spiracy  was  hatched  in  Paris.  It  was
 hatched  in  Paris.  My  latest  informa-
 tion  is  this  that  Sheikh  Abdullah
 might  go  to  Sinkiang  where  he  pro-
 poses  to  set  up  an  emigre  Govern-
 ment  for  Kashmir  under  the  aegis  of
 China.  That  is  the  latest  information
 about  how  Sheikh  Akdullah’s  mind  is
 working  and  that  is  corroborated  by
 his  statement  to  La  Monde  in  Paris
 to  the  effect  that  he  might  decide  not
 to  go  back  to  his  country  after  his  pil-
 grimage  to  Mecca  when  Sheikh
 Abdullah  becomes  ४  Haji  Abdullah.
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 Another  thing  that  we  have  come
 to  know—that  was  only  last  night—-
 is  that  the  Foreign  Minister  of  Nepal
 gave  a  batiquet  in  honour  of  Marshall
 Chen  Yi  in  Kathmandu  and  our
 Ambassador  there,  Shri  Shriman
 Narayan,  was  present  in  that  banquet,
 On  previous  occasions  also,  I  had  the
 honour  of  pointing  out  in  this  House
 that  in  Peking  our  Charge  d'affaires
 attended  the  banquct  that  was  given
 in  honour  of  the  Fcreign  Ministey  of
 Pakistan.  That  was  in  1963.  Then,  in
 1964,  our  Ambassador  in  Cairo  attend-
 ed  the  banquet  given  in  honour  of
 Mr.  Chou  En-lai,  And  in  1965,  our
 Ambassador  in  Nepal  attends  the  ban-
 quet  given  in  honour  of  Marshall
 Chen  Yi.  There  is  an  old  English
 adage:  The  surest  way  to  the  heart
 is  through  the  stomach.  Possibly,  our
 Government  are  working  on  that
 principle.  Possibly,  cur  Government
 thinks  that  they  would  be  able  to  win
 the  heart  of  China  through  the  sto-
 mach  which  is  almost  an  impossibility,
 I  would  say  this  much  that  our  Gov-
 ernment,  by  facilitating  this  move-
 ment  of  Sheikh  Abdullah  in  foreign
 countries  by  granting  him  a  passport,
 has  done  a  signal  disservice  to  this
 country.  Our  Government  have  §!et
 down  the  national  interests  of  this
 country  and  it  is  on  thig  account  I
 would  say  that  Mr.  Shastri’s  Govern-
 ment  should  resign  because  that  Gov-
 ernment  has  let  down  the  national
 interests  of  our  country.  You  might
 say,  “You  are  in  a  minority  and  you
 cannot  throw  out  a  Government.”  I
 would  appeal  to  the  Congress  Party.
 the  ruling  Party,  tha!  it  is  high  time
 for  them  to  mobilise  their  strength
 and  throw  out  the  present  Govern-
 ment  because  the  present  Government
 has  betrayed  the  interest  of  the  coun-
 try.

 Mr.  Speaker:  He
 now.

 may  conclude

 Shri  Hem  Barna:  Just  a  few  minu-
 tes  more
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 Shri  Hari  Vishnu  Kamath:  We
 have  surrendered  our  Group  time  for
 Communications  Ministry  and  also
 for  the  Department  of  Civil  Aviation.

 Mr.  Speaker:  He  prepared  his  sche-
 dule  and  gave  it  to  me.

 Shri  Hari  Vishnu  Kamath:
 it  yesterday.

 I  gave

 Mr,  Speaker:  I  am  giving  more  than
 what  he  has  put  down.

 Shri  Hem  Barua:  The  veil  of  illu-
 sion  vis-a-vis  China  has  been  com-
 Pletely  shattered.  China  has  grabbed
 our  territory  by  force  of  arms  and
 there  the  matter  ends  30  far  as  China
 is  concerned.  Why  should  she  come
 t  the  negotiating  table  to  negotiate
 over  a  piece  of  land  that  she  has  al-
 ready  occupied?  Do  you  think  China
 ig  as  foolish  as  we  are?  There  are
 people  who  go  about  putting  a  ques-
 tion  to  us,  whether  China  is  going
 to  attack  us  again  or  not.  To  me,  whe-
 ther  China  attacks  us  again  or  not  is
 immaterial,  What  is  material  is  whe-
 ther  our  Government  ure  prepared  to
 recover  14,500  sq.  miles  of  our  terri-
 tory  under  the  illegal  occupation  of
 China  today  or  not.  That  is  the
 material  thing.  There  is  the  series  of
 intrusions  by  China  and  there  is  the
 series  of  surrenders  of  our  interests  by
 our  Government  to  China  and,  at  the
 top  of  that,  Mao  Tse-tung  has  thun-
 dered:  China  has  every  right  to  ask
 India  to  withdraw  from  the  more
 than  90,000  kilo  metres  of  China's
 territory  south  of  the  illegal  Mazc-
 mohan  line.  The  situation  is  not  as
 rosy  as  our  optimistic  External  Affairs
 Minister  an  affable  man,  thinks  it  to
 be,  It  is  not  as  rosy  ag  that.

 Recently,  there  is  a  hue  and  cry,  a
 storm,  raised  over  the  alleged  request
 made  by  our  late  Prime  Minister  for  a
 U.S.  aircraft  carrier  to  be  lodged  in
 the  Indian  ocean  ‘luring  those  hectic
 days  of  November,  1962.  On  2ist
 October,  1962,  the  day  after  the
 Chinese  mounted  their  massive  attack
 on  India,  we,  Mr.  Kamath  and  myself,
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 were  the  first  to  run  to  our  Prime
 Minister  and  we  were  with  him  for
 full  one  hour,  fror  9  to  40  AM.  ड्
 remember  every  word  of  the  dialogue
 that  took  place  between  us.  I  had
 never  seen  the  more  agonised  portrait
 of  a  man  than  what  we  saw  that  morn-
 ing.  That  sad,  pensive  face  of  our
 Prime  Minister  haunts  me  today  and
 it  will  haunt  me  tiil  I  lapse  into  the
 eternal  silence.  During  that  conver-
 sation,  Mr.  Kamath—  and  I  hope  Mr.
 Kamath  remembers  i'..

 Shri  Hari  Vishnu
 well,  every  word  oj  :t

 Kamath:  Very

 Shri  Hem  Barva:  Ile  suggested  .0
 the  late  Prime  Miuustcr  that  he  shou!.4
 immediately  write  to  all  our  friends
 for  immediate  military  aid.  To  that,
 our  late  Prime  Minister  said,  “We
 have  already  done  that.”  And  when
 I  suggested  to  hisa,  “Sir,  since  China
 has  attacked  us,  why  don’t  you  sever
 diplomatic  relations  with  China?”,  Do
 you  know  what  he  told  us—I  remeni-
 ber  every  word  of  that?  He  said,
 ‘Well,  in  that  case  this  undeclared
 war  becomes  a  declared  war  and
 China  might  immediatcly  bomb  Delhi,
 Calcutta  and  other  cities”.  Now,  those
 of  our  friend  who  possibly  drawing
 their  inspiration  from  the  Chinese  tea-
 pot  or  from  the  Russian  samovar,  are
 raising  a  hue  and  cry  today  over  a
 thing  that  did  not  exist,  would  they
 have  liked  to  be  the  witnesses  of  the
 tragic  spectacle  of  Calcutta,  Delhi  and
 other  Indian  cities  being-reduced  into
 ruins  and  ashes  by  the  Chinese  bomb?
 If  the  late  Prime  Minister  would  have
 asked  for  a  Soviet  aircraft  carrier..

 Shri  Joachim  Alva  (Kanara):  Is  it
 open  to  the  hon.  gentleman  to  disclose

 a  private  conversation  which  is  off  the
 record?  What  will  happen  to  our
 public  life?  He  should  not  be  allowed
 to  do  that.

 Shri  Hem  Barua:  Don’t  be  conscious
 about  public  life?  We  are  very  con-
 scious  of  that.  (Interruption).

 Pd
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 Mr,  Speaker:  He  should  conclude
 now.

 Shri  Hem  Barua:  There  is  nothing
 wrong.  Sir,  I  am  finishing  in  two
 ininutes.

 Shri  R.  S,  Pandey  (Guna):  That  is
 absolutely  a  private  conversation.  The
 late  Prime  Minister  would  have  said
 it  in  confidence.

 Shri  Hem  Barua:  I  tell  you,  in  the
 name  of  God  and  man,  that  the  late
 Prime  Minister  told  us  these  things
 and  I  may  not  have  anything  but  I
 have  a  good  memory.  (Interruption)
 I¢  Mr.  Nehru  would  have  asked  for  a
 Soviet  aircraft  carrier,  would  these
 people  have  raised  a  hue  and  cry  that
 they  are  raising  today?  Sir,  I  remem-
 ber  what  Mr.  Wintson  Churchill  once
 naid.  Mr,  Churchil)  said,  “I  will
 willingly  shake  hands  with  devi)  if  it
 meant  saving  my  country.”  In  these
 words,  I  hear  the  voice  of  a  patriot
 welling  up  in  determined  titanic  lan-
 fmuage.  And  who  can,  not  even  his
 worst  political  enemy,  say  that  Mr.
 Nehru  was  not  a  patriot?  Mr,  Nehru
 was  a  patriot  of  the  highest  integrity
 who  loved  India  and  the  Indian  people
 and  if  he  had  asked  for  the  US.  air-
 craft  carrier,  he  must  have  done  s0
 out  of  the  highest  patriotic  motive.

 Coming  back  to  China,  I  will  say
 that  it  is  high  time  for  our  Govern-
 ment  to  announce  to  the  world  that

 ‘the  Colombo  proposals,  so  far  as  Indig
 is  concerned,  are  dead  as  dodo  because
 hina  has  rejected  them  in  toto.  We
 must  be  prepared  to  pay  China  back
 in  her  coin  and  I  am  quite  confident

 ‘that  we  can  beat  back  China  lock,
 ‘stock  and  barrel  provided  our  leader-

 ship  is  determined—it  is  dedicated
 ‘Jeadership—and  means  business,

 Mr.  Speaker:  Now  he  should  re-
 sume  his  seat.

 Shri  Hem  Barua:  I  am  concluding—-
 just  last  sentence.

 India  should  play  her  diplomatic
 -cards  well.  On  so  many  occasions,  our
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 Government  have  slipped  on  the
 banana  peel  of  Chinese  and  Pakistani
 diplomacy  that  we  are  still  being
 pushed  back.  Our  Government  has
 allowed  diplomatic  initative  to
 pass  into  the  hands  of  the  ene-
 my.  I  would  say  that  the  tra-
 ditional  Indian  virtues  the  traditio-
 nal  Indian  postures  of  goodness  and
 nobility,  humility  and  modesty  cannot
 stimulate  and  nourish  the  nation’s  ex-
 ternal  policy  into  sinews  of  strength.

 Shrimati  Renuka  Ray(  Malda):  Mr.
 Speaker,  jn  the  ultimate  analysis  the
 foreign  policy  of  a  country,  the  foreign
 relations  with  other  nations  are  guided
 both  by  the  principles  and  objectives
 for  which  it  stands  tempered  by  enlig-
 tened  self-interest.  The  coscious  think-
 ing  of  India  from  time  immemorial  to
 the  time  of  Gandhian  technique  of  non
 violence  has  led  to  the  present  posi-
 tion.

 There  is  no  doubt  that  a  world  figure
 dominated  the  Indian  scene  and  laid
 the  basis  and  fashioned  the  policy  of
 non-alignment,  which  is  the  basic  tenet
 of  our  foreign  policy  today,  and
 of  large  number  of  developing  nations
 in  the  world.  At  the  same  time  we
 have  gone  through  may  experiences,
 not  the  least  of  which  is  the  experi-
 ence  of  the  gigantic  deception  that
 China  practised  on  us.

 3.82  brs.

 [Mr.  Deputy-SPeAKER  in  the  Chair]

 There  was  a  time  when  without  second
 thought  we  gave  up  the  position  that
 we  had  inherited  as  successor  Govern-
 ment  of  British  in  Tibet  and  recognis-
 ed  the  nominal  sovereignty  of  China
 over  Tibet  which  first  led  to  the  horri-
 ble  massacres  there.  Our  eyes  ‘were
 further  opened  when  we  _  ourselves
 became  the  victim  and  when  our  land
 was  invaded.  These  are  experiences
 from  which  we  cannot  get  away  and
 our  eyes  are  wide  awake  now.
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 Let.  us  now  turn  to  the  question,
 i.e.  Vietnam,  about  which  so  much  has
 been  said  in  this  House  today.  Let
 us  dwell  on  that  for  a  moment  =  and
 see  whether  our  Government’s  policies
 have  been  vacillating  or  hesitant.  I
 for  one  do  not  think  that  they  have
 been  vacillating  on  this  question  of
 Vietnam.  I  think  India  is  well  aware
 and  the  Indian  Government  is  well
 aware  of  the  position  of  China  and
 China’s  intentions,  about  which  Mr.
 Masani  said  something  about  being
 careful  that  she  does  not  to  enter
 through  the  backdoor  into  India.  We
 are  well  aware  and  perhaps  more
 than  any  other  nation  on  this  side  of
 the  world,  and  the  U.S.R  and  the
 U.S.A.  might  also  share  this  view
 that  China  has  become  the  potential
 enemy  of  world  peace,  not  only
 potential  but  the  real  enemy  of  world
 peace  and  China  is  the  country
 through  which  world  annihilation  is
 most  possible.  That  is  the  context
 in  which  we  have  to  consider  every
 problem  that  we  in  India  are  facing
 ang  considering  it  in  that  context,  !
 think  our  Government  have  unhesi-
 tatingly  taken  the  right  approach.
 We  cannot  and  will  not  stand  in  the
 way  of  any  nation  that  tries  to  curb
 the  activities  of  China  that  has  gone
 made  in  her  lust  for  power.  800७४
 the  same  time  we  stand  by  the  ob-
 jectives  in  which  we  inherently  be-
 lieve.  What  Mr.  Masani  tried  to
 point  out  that  even  today  we  are
 thinking  interms  of  political  settle-
 ment  and  thus  betraying  ones  own
 interests,  I  think,  is  very  wrong.  Of
 course,  India  will  think  in  terms  of
 of.  political  settlement  because  it  is
 the  only  way  through  which  we  can
 possibly  hope  that  this  world,  which
 ig  escalating  towards  war,  will  be
 atopped  from  doing  so.  It  is  the
 only  way  through  which  @  normal
 civilised  nation  should  function  and
 that  is  why  our  Prime  Minister  has
 unhesitatingly  pointed  out  that  we
 shall  try  to  bring  about  a  peaceful
 settlement  and  support  other  nations
 with  the  same  objective.

 ‘Sir,  the  U.S.S.R.  is  very  much  in-
 teresteg  in  North  Vietnam  and  the
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 U.S.S.R,  knows,  perhaps  as  no  other
 nation  does  now  much,  China  wants
 to  impede  the  influence  of  U.S.S.R  in
 North  Vietnam.  Therefore,  we  face  an
 entirely  new  situation  in  this  world
 today.  This  is  a  new  world,  a  world
 of  space  ships,  a  world  of  atom  bombs
 and  a  world  where  the  old  pre-concei-
 ved  ideas  have  to  be  abandoned.  .  .

 oft  ger  चन्द  कछवाय  (देवास)
 हाउस  में  कोई  कैबिनेट  मिनिस्टर  नहीं  है  ।

 Shri  K.  C.  Sharma(  Sardhana):  Mrs,
 Menon  is  sitting  there.

 Shrimati  Renuka  Ray:  Old
 are  giving  place  to  new  and  in
 context  I  would  like  to  say.
 that  it  is  time  the  leaders
 of  the  two  power  blocs  woke  फ्क्. (0.
 the  situation.  The  division  of  the
 world  into  communist  and  non-com-
 munist  has  already  been  blurred.  It
 can  never  be  what  it  was  in  the  past
 and  I  dare  say  and  I  do  believe  that
 it  will  disappear  in  future  altogether.
 The  new  divisions,  the  new  align-
 ments

 7

 ideas
 this

 aft  gear  अहद  कं छु बाय  :  उपाध्यक्ष  मेरा

 व्यवस्था  का  प्रदान  है,  हाउस  में  कोरम  नहीं  है  ।

 Mr.  Deputy-Speaker:  The  bell  is
 being  rung....

 Now  there  is  quorum  and  the  hon.
 Member  may  proceed.

 Shrimatti  Renuka  Ray:  I  was
 saying  that  new

 eens
 are  al-

 ready  showing  them¥eives  and  it  is
 time  that  we  also  woke  up  to  these
 things.  Not  only  we  in  this  country
 but  aH  the  world  outside  will  have  to
 wake  up  to  the  significance  of  these
 new  alignments  and  the  new  things
 that  are  coming  in,  which  might  des-
 troy  the  world  much  fast  than  the  two
 power  blocs  whose  positions  have
 changed  not  only  subtly  but  really
 also.  Therefore,  I  would  say  thet
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 India  must  be  certainly  wide  awake  to
 the  Chinese  threat  to  the  Chinese
 menace,  which  is  a  threat  not  only  to
 India  or  Vietnam  or  Asia  or  Africa
 but  a  threat  to  the  whole  world  itself.
 It  is  not  a  small  threat  especially  after
 the  Chinese  explosion  of  atom  bomb.
 Hitler  also  did  not  appear  very  large
 or  important  at  one  time.  These  two
 nations,  the  U.S.S.R.  and  the  U.S.A.
 were  then  waiting  on  the  bring;  but
 later  they  were  forced  by  circumstnces
 to  enter  the  arena  of  war.  This  time
 also  they  may  delay  before  they  com-
 bine.  But  before  they  combine  to  curb
 this  nation  whose  leaders,  as  I  said
 earlier,  are  running  mad  in  their  lust
 for  world  hegemony;  they  might  well
 find  that  it  is  too  late  not  only  in  pre-
 venting  threat  to  would  peace  but
 also  too  late  to  prevent  total  destruc-
 tion.  Therefore,  the  time  has  come
 to  do  a  great  deal  of  re-thinking  and
 our  Government  has  done  nothing
 wrong  in  the  attitude  they  have  taken
 up  in  the  case  of  Vietnam.  I  don’t
 think  they  should  rush  into  actions
 there.  If  a  peaceful  settlement  could
 come,  then  it  will  be  helping  the
 people  of  Vietnam.  But  whatever
 settlement  comes,  it  must  not  come
 at  the  cost  of  letting  China  continue
 unrestricted  in  her  advance  _  to-
 wards  her  objective.  The  U.K.
 under  a  Labour  Government  should
 also  be  better  prepared  than  was
 under  Chamberlain  before  World  War
 II.  I  have  spoken  about  this  subject,
 though  not  in  great  detail,  because
 our  minds  are  exercised  over  it.

 Now,  let  me  turn  to  our  relations
 with  our  neighbour  Pakistan.  These
 relations,  thro  ese  years,  at  times
 with  greater  tom  BS and  at  times  with
 lesser  force,  have  been  disturbed.  We
 have  just  faced  on  the  eastern  border
 near  ‘Cooch  Behar  a  very  difficult  situ-
 ation,  a  situation  of  the  type,  which,
 of  course,  in  the  past  also  we  have
 faced  many  a  time,  with  shootings
 and  killings  and  incursiong  from
 Pakistan  into  India  on  the  eastern
 border.  The  position  regarding  even
 the  enclaves  Dahagram  or  Berubari
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 is  nothing  so  new,  except  that  thena  is
 one  very  significant  factor  which  I
 think  is  absolutely  now,  and  that  new
 factor  arises  out  of  the  visit  of  Presi-
 dent  Ayub  to  China  and  that  of  Mr.
 Chou  En-lai  to  East  Pakistan.  And
 that  new  factor  is  that  today  Pakistan
 is  using  the  Chinese  technique  that
 offence  is  the  best  form  of  defence,
 and  to  spell  it  out  further,  she  has
 come  out  with  the  statement  =  that
 India  has  invaded  or  transgressed  into
 the  territory  of  Pakistan  before  she
 started  her  attacks.

 When  I  am  dwelling  on  this  subject,
 I  would  like  to  say  one  word  about
 the  para-military  troops  that  were
 deployed  by  Pakistan  and  the  SEATO
 armies  that  they  use.  I  want  to  ask
 the  USA—I  hope  that  our  Govera-
 ment  has  already  protested  to  ‘them
 about  this  use  of  American  arms  and
 —why  they  are  allowing  Pakistan  to
 make  use  of  American  help  in  her
 designs  made  in  collusion  with  China.

 Take  the  Kashmir  question.  What  is
 the  situation  there?  Our  neighbour
 Pakistan  has  made  over  Indian  terri-
 tory  to  China.  Does  the  USA  support
 this?  If  she  does,  not,  then  why  does
 she  not  prevent  the  use  of  US  arms
 by  Pakistan  against  India,  before  it  is
 too  late?

 There  is  one  other  point  that  I  would
 like  to  mention  while  I  am  on  _  this
 subject,  namely  that  whatever  has
 happened  recently  on  the  Cooch-Behar
 border  has  had  to  be  met  by  the  police
 force  of  West  Benga]  who  with  their
 limited  resources  had  to  man.  our
 national  borders  there.  I  do  hope
 that  the  External  Affairs  Minister  will
 take  it  up  with  his  colleagues  and
 see  to  it  that  assistance  is  provided  to
 Assam  and  to  Bengal  to  man  these
 borders  better.  7

 I  would  also  like  to  suggest  some-
 thing  which  concerns  the  Ministry  of
 Defence  particularly  but  which  also

 concerns  the  Ministry  of
 External  Affairs,  namely  that  we
 should  have  a  huge  land  army;  we
 should  be  able  to  recruit  a  large  num-
 ber  from  among  those  who  are  unem-



 १२३37  D.  6.  —Min.  of  CHAITRA  I,  887  (SAKA)

 ployed  today,  in  order  to  man  our
 borders,  because  the  situation  is  quite
 acute  there.

 Now,  let  me  turn  to  the  question  of
 what  our  Government’s  attitude  is
 towards  the  explosion  of  the  Chinese
 bomb  and  whether  it  is  right  or
 wrong.  Here  again,  I  think  that  the
 attitude  of  Government  has  not  been
 wrong.  It  has  been  the  right  and  the
 correct  attitude.  Will  the  prolifera-
 tion  of  bombs  help  our  self-interest
 or  that  of  the  world?  If  India  could
 have  the  bomb,  then  why  not  Pakistan
 and  why  not  Indonesia?  If  that  hap-
 pens,  then  any  day,  we  may  face  a
 position  of  annihilation.  But  apart
 from  that,  a  nuclear  stale-mate  would
 be  created  which  would  only  prevent
 us  from  getting  on  with  our  economic
 development.  If  we  want  to  retain
 our  prestige  and  to  win  it  back,—for
 we  are  indeed  humiliated  now  by  the
 Chinese  invasion  of  India,  and  our
 prestige  too  has  suffered—I  think  the
 best  way  we  can  do  it  is  by  getting
 on  in  the  race  for  atoms  for  peuce.

 Now,  I  come  to  external  publicity.
 Time  and  agajn  I  have  pointed  out
 on  the  floor  of  this  House  right  through
 al]  these  years  that  our  external
 publicity  had  been  wanting.  But  from
 chapter  XII  of  the  Ministry’s  report
 this:  year  I  find  that  external  publicity
 Department  is  very  happy,  because  on
 one  occasion  at  least,  Government
 have  been  able  to  place  before  the
 world  through  television  some:hing
 that  had  happened,  and  that  was  when
 500  Christians  fled  from  Pakistan  to
 the  Garo  Hills  of  Assam;  the  world
 outside  knew  for  the  first  time  that
 there  was  an  influx  of  refugees  from
 Pakistan  to  India.  All  through  these
 years,  was  it  not  possible  to  have  done
 something  like  that?  What  is  more
 tragic  still  is  this.  I  do  not  know  if
 everyone  is  aware  of  this.  When  the
 television  authorities  wanted  to  enter
 the  area,  when  the  invasion  of  India
 was  taking  place,  due  merely  to  delay-
 ing  tactics,  they  could  not  get  there  in
 time.  So,  today,  when  China  tells
 Africa  or  any  other  part  of  the  world
 that  she  never  invaded  India,  we  have

 External  Affairs  mee

 no  record  to  show  what  haq  actually
 happened  because  of  the  delaying  tac-
 tics  that  was  practised.  A  great  deal
 has  to  be  done  to  project  the  image
 of  India  in  Africa  and  in  many  Asian
 lands  to  counteract  the  villifying  pro-
 paganda  let  loose  by  China.

 I  had  spoken  the  other  day  about
 the  implementation  machinery  of
 Government.  In  regard  to  the  Minis-
 try  of  External  Affairs,  I  would  like  to
 reiterate  it  with  even  greater  force.
 I  have  not  the  time  at  my  disposal
 to  go  into  the  running  of  our  Embas-
 sies  and  the  way  in  which  things  are
 managed,  but  I  do  endorse  what  others
 have  said  on  this  subject.

 In  conclusion,  I  would  like  to  say
 one  word  about  Sheikh  Abdullah.  I
 ust  say  that  for  the  life  of  me  I  can-
 not  understand....

 Mr.  Deputy-Speaker;  Enough  has
 been  said  about  hisn  already,

 Shrimati  Renuka  Ray:  ....how
 Government  have  put  forward  such
 a  confused  idea  about  this  matter.  I
 hope  that  they  will  rectify  their  posi-
 tion,  because  I  think  that  much  of  the
 criticism  js  true.

 Mr,  Deputy-Speaker:  Shri  Inder  J.
 Malhotra.  The  hon.  Member  is  not
 here.  Now,  Shri  Bakar  Ali  Mirza.

 Shri  Shree  Narayan  Das  (Dar-
 bhanga):  When  a  Member  is  not  pre-
 sent  here,  why  should  his  name  be
 called?

 e  Shri  Ansar  Harvani  (Bisauli):  “A
 Member  who  wants  to  speak  should
 catch  your  eye.

 Shri  Bakar  Ali  Mirza  (Warrangal):
 In  framing  the  foreign  policy  of  our
 Government,  we  have  to  take  into
 account  not  only  the  vital  interests
 of  the  country  but  also  the  objective
 realities  around  us.  On  the  political
 map,  we  have  the  regions  of  cold  war
 with  two  blocs  armed  tothe  t@eth  with
 nuclear  weapons  sufficient  in  power  to
 destory  the  whole  world  in  g  shorter
 time  than  it:took  God  to  create  it.  Ig
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 spite  of  that  we  find  that  in  all  these
 regions  and  blocs,  not  a  single  bullet
 has  crossed  any  frontiers.  You  may
 explain  it  away  by  the  theory  of
 balance  of  terror  or  that  of  power
 equilibrium,  but  still  the  facts  stare  us
 in  the  face.

 Then,  We  have  the  emergent  nations
 in  Asia  and  Africa,  whether  non-alig-
 ned  or  camp-followers,  all  of  them
 poor,  all  of  them  under-nourished,
 defenceless,  born  into  the  world  of
 freedom  only  the  other  day,  who  have
 not  dropped  their  milk  teeth  yet;  and  if
 you  take  the  map  of  Asia  and  Africa
 and  close  your  eyes  and  put  your
 finger  at  random  at  any  place  on  that
 map,  you  will  find  that  there  are
 conflicts,  racial  and  tribal,  communal
 feuds,  and  border  disputes  etc.  for
 small  patches  of  land.  This  is  the
 reality  that  is  facing  us,  In  Africa,
 there  are  about  49  border  disputes.
 In  Asia,  from  the  Suez  to  Hong-Kong
 there  ‘is  hardly  any  country  which  is
 not  involved  in  these  border  disputes,
 except  perhaps  Japan.

 So,  if  we  take  the  objective  realities
 around  us,  peace  becomeg  a  vital  fac-
 tor  for  this  region.  If  we  turn  to  the
 economic  map,  we  are  exporting  raw
 material  as  we  useq  to  do  in  pre-
 Independence  days  but  at  continuou3-
 ly  falling  prices,  and  we  are  import-
 ing  macrinery  and  know-how  at  conti-
 nuously  rising  prices.

 श्री  हकम  चरण  कछवाय  :  उपाध्यक्ष

 महोदय,  हाउस  में  इस  समय  कोरम  नहीं  ह  ।

 Shri  Joachim  Alva:  This  hon.  Mem-
 ber  who  has  been  once  expelled  from
 the  House  ig  worried  now  about  quo-
 rum  in  the  House.  If  he  persists  in

 raising  this  again  and  again,  we  shall
 have  to  move  for  his  permanent  ex-
 pulsion  from  the  House.

 Shri  Shinkre  (Marmagoa):  What
 sort  of  observation  is  this?
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 oft  हुकम  चन्द  कछवाय  :  कोरम  का
 सवाल  उठाने  का  हमारा  प्रति  गर है  ।  माननीय
 सदस्य  को  अपने  शब्द  वापिस  लेने  चोटियों  ।
 Mr.  Deputy-Speaker:  There  is  noth-

 ing  unparliamentary,  It  is  a  question
 of  fact.

 श्री  प्रकाशचंद  शास्त्री  :

 यह  नहीं  बहना  चाहिए  था  ।

 Shri  Khadilkar  (Khed):  That  threat
 ig  your  right.  The  hon.  Member  who
 has  made  this  observation  does  not
 have  that  right,  but  in  case  you  feel
 that  he  is  behaving  in  a  manner
 which  is  not  inkeeping  with  the  dig-
 nity  of  the  House  ete.  then  it  is  with-
 in  your  authority  to  do  such  a  thing.
 But  the  hon,  Member  cannot  say  that
 he  must  be  permanently  expelled.
 That  is  not  fair.

 उन  को

 Mr.  Deputy-Speaker:  The  quorum
 bell  is  being  rung—Now,  there  is
 quorum.

 Shri  Bakar  Ali  Mirza  may  resume
 his  speech.

 Shri  Bakar  Ali  Mirsa:  Sir,  the
 position  is  that  we  are  asking
 for  tariff  protection  and  tariff
 world  but  also  in  the  European  Ecd-
 nemic  Community.  Should  we  make
 the  situation  which  is  bad  enough  to
 go  worse,  by  getting  arms?  The
 United  States  of  America  is  giving
 aid,  roundabout  8,000  million  dollars,
 and  one-third  of  that  is  in  arms  aid.
 We  are  not  satisfied  with  that.  We
 are  queueing  at  every  arsene]  fn
 Europe  for  more  and  more  arms.  We
 have  been  that  in  Viet-Nam  a  power
 like  the  United  States  of  America  is
 finding  difficulties  in  going  ahead.
 The  idea  that  arms  can  solve  these
 problems  is  incorrect.  So,  if  this  idea
 is  discarded,  is  it  not  necessary  for  us
 to  seek  another  way,  because  war  has
 lost  its  effectiveness  as  an  instrument
 of  policy?  This  is  increasingly  being
 realised.  The  Soviet  Union  has  sug-_
 gested  about  the  solution  of  border
 dispute  by  peaceful  means  and  the
 non-aligned  countries  have  also  ad-
 vocated  the  same  idea,  but  Sir,  this
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 mere  wish  and  declaration  is  not
 enough  We  have  to  create  the  machi-
 nery  which  should  be  so  objective  that
 it  would  create  condfidence  and
 should  be  so  quick  in  taking  decision
 that  the  situation  does  not  deteriorate
 with  time.  We  have  tried  bilateral
 talks  and  the  African  nations  are  try-
 ing  to  use  the  Organisation  of  Afri-
 can  Unity.  Friendly  countries,  while
 Mediating  can  exercise  certain  infl-
 uene  but  they  themselves  are  subject
 to  friendly  pressure.  We  must  create
 the  machinery  which  is  really  a
 machine,  something  like  the  Interna-
 tional  Court  at  the  Hague  or  any
 other  ‘body.  I  think,  Sir,  that  the
 countries  of  Asia  ang  Africa  should
 make  a  firm  resolve  that  peace  is
 vital  for  us,  not  only  as  an  ethical
 concept  or  as  desirable  spiritual  goal,
 but  as  an  economic  necessity  and  poli-
 tical  compulsion  of  our  times.

 Sir,  our  hon.  External  Affairs  Min-
 ister.  Sardar  Swaran  Singh  is  going
 to  Algiers.  I  hope  he  will  be  able  to
 persuade  other  countries  of  Asia  and
 Africa  to  pursue  this  path.

 With  regard  to  China,  we  are  the
 people  who  are  wronged  and  there
 are  other  countries  also  similarly
 placed.  Decision  of  a  body  like  the
 one  I  suggest  may  be  unfair  to  some,
 or  may  be  entirely  wrong.  Even
 when  some  decisions  are  wrong,  even
 then,  the  entire  effect  on  the  whole
 region  will  be  immensely  _  beneficial
 ang  lead  to  the  progress  of  that
 region,  because  the  other  way,  name-
 ly,  the  way  of  war,  leads  to  a  blind
 alley,  Piling  up  of  armaments,  there-.
 fore,  will  lead  us  nowhere

 Now  |  come  to  the  question  of  Viet-
 Nam.  While  speaking  about  this,  Sir,
 I  am  reminded  of  the  speech  of  my
 hon..  friend  Mrs.  Vijay  Lakshmi
 Pandit.  She  was  bubbling  with  divine
 discontent,  and  she  said  with  a  four-
 ish,  from  Sheikh  Abdullah  -o  Viet-
 Nam,  our  Government  is  a  prisoner

 -of  indecision.  Then,  Sir,  she  quoted
 Mr.  Harold  Wilson,  the  Prime  Minis-
 ‘ter  of  England,  as  a  model  for  us  for
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 firmness  ‘ang  decision.  Now,  T  will
 match  her  quotations  with  my  own
 quotation  from  the  New  Statesman,
 which  is  not  a  conservative  paper.
 This  is  about  Mr.  Harold  Wilson.  3
 quote:

 “The  country  wants  smack  of
 firm  Government  and  not  a  moist
 handshake.  Mr,  Wilson  must  en-
 courage  his  Ministers  to  stand  up
 to  pressure  groups,  whether  in
 industry,  the  unions,  or  the  pro-
 fessions  ang  he  must  set  a  reso-
 lute  example  himself.  What  this
 Government  needs  more  than
 anything  else  is  a  streak  of  ruth-
 lessness....

 It  is  not  enough  to  preach  ser-
 mons  on  the  T.V.  The  business
 of  Government  is  not  to  exhort,
 but  to  decide.  Today,  as  in  1940,
 the  spirit  of  Dunkirk  must  begin
 in  Downing  Street.”.

 Now,  let  us  turn  to  the  White
 House.  This  is  what  Mr.  Walter
 Lipman,  the  famous  columnist  has
 written.  I  quote:

 “The  Economist  of  London
 complains  recently  that  there  is  a
 “lack  of  decision”  in  Washington...

 The  Economist  concludes,  if
 U.S.A.  is  to  be  a  leader,  then  “it
 must  lead  somewhere”.  The  Eco-
 nomist  does  not  say,  where  we
 should  leag  and  apparently  does
 not  know,”.

 I  hope  Mrs,  Vijay  Lakshmi  Pandit
 will  be  gratified  to  learn  that  this
 disease  of  ‘indecision  ang  weakness’
 ig  not  only  a  peculiarity  to  the  Gov-
 ernment  of  India,  but  it  also  exists  as
 an  epidemic  at  high  altitudes.

 Sir,  where  is  this  indecision?  Where
 is  this  weakness?  If  there  is  any
 department  where  there  is  a  conti-
 nuity  of  policy,  it  is  in  the  External
 Affairs  Department,  and  Sir,  if  her
 criticism  was  correct,  then,  it  has
 come  too  late,  The  policy  even  about
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 (Shri  Bakar  Ali  Mirza]
 Sheikh  Abdullah  ang  Viet-Nam  was
 decided  long  ago.  Even  when  Panditji
 was  alive,  there  were  people  who
 used  {o  say  that  he  was  weak.  They
 useq  to  compare  him  to  Hamlet—the
 Prince  of  Indecision.  The  unfortunate
 thing  is  this,  that,  if  you  work  as  a
 democract  and  give  way  to  opinion  of
 others  such  thing  are  said.  If  you
 expect  the  attribute  of  dictatorship  in
 democracy  then,  that  is  wrong.  We
 must  remember  that  we  are  not  a
 great  power.  Our  position  in  the
 world  does  not  depend  upon  the
 strength  of  arms  or  economic  power.
 Our  position  in  the  world  entirely
 depends  upon  what  we  stand  for  and
 the  integrity  and  the  vigour  with
 which  we  holq  to  those  ideas  and
 ideals.

 If  people  like  my  hon  friend  Mrs.
 Vijay  Lakshmi  Pandit  who,  as  a  dip-
 lomat,  has  been  trained  in  the  art  of
 restraint  and  under-statement,  make
 such  a  general  charge  like  that.  then,
 it  tarnishes  the  image  of  India  ebroad
 and  does  the  greatest  dis-servise  to
 the  country.

 An  Hon  Member:  Certainly  not.
 That  is  my  view.  You  may  not  agree.

 4  hrs,

 Shri  Bakar  Ali  Mirza:  As  regards
 Vietnam,  for  the  last  20  years
 it  is  a  battlefield,  off  and  on.
 There  are  several  interests  at  work,
 the  least  important  of  which  it  seems,
 is  the  interest  of  South  Vietnam  it-
 self.  The  United  States  of  America
 wants  North  Vietnam  to  withdraw
 from  South  Vietnam;  not  only  that,  it
 wants  also  to  see  that  the  Viet  Cong
 stops  its  activities.  The  US  has  also
 decideg  to  hold  on  to  Vietnam  so  as
 to  prevent  South  Vietnam  from  falling
 into  the  hands  of  China.  Great  Bri-
 tain  is  interested  because  American
 presence  in  that  area  is  of  help  to  her
 in  connection  with  her  commitments
 in  Malaysia.  The  goodwill  he  ae rica  ig  necessary  to  maintain
 strength  of  the  China  surely  would
 lke  America  to  pack  up  and  go,  80
 that  she  could  slide  through  Vietnam
 4innel  and  reach  the  Bay  of  Bengal.
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 does  not  want  her  image  in

 orth  Vietnam  to  be  tarnisheg  as  the
 leader  of  the  communist  world.
 France  has  _  advocated  neutrality,
 international  guarantee  and  negotia-
 tions,  a  suggestion  that  is  most  bene-
 ficial  to  Vietnam  and,  therefore,  the
 least  heeded,  because  de  Gaulle  acts
 as  an  irritant  on  other  counts.

 America  is  obssessed  with  the  idea
 of  communism.  People  who  hold  this
 view,  specially  Shri  Masani,  do  not
 realise  that  the  theory  that  Mao  Tse-
 tung  is  controlling  Ho  Chih-minh,  and
 he  is  in  turn  directing  Viet  Cong  is
 not  correct,  because  it  was  Chiang
 Kai-shek  who  after  the  last  war,
 cleareq  that  area  above  the  17th
 parallel  and  accepted  Ho  Chih-minh
 as  head  of  the  government  of  that
 territory;  below  the  7  parallel  it
 was  the  British  Government  and  the
 British  General,  Gracey,  wno  was  in
 charge.  Hence  this  political  muddle.

 Therefore,  even  if  North  Vietnam
 wants  to  act  according  to  the  desire
 of  the  US  Government,  how  can  it  be
 guaranteed  that  it  will  have  control
 over  the  Viet  Cong?  Can  tney  con-
 tro]  the  Viet  Cong?  Is  it  not  possible
 that  there  will  be  a  split  if  they  tried
 to  dot  it?  Even  if  all  this  is  possible,
 even  then  is  it  possible  to  expect  the
 nationalists  to  support  South  Viet-
 nam?  What  are  the  prospects  before
 them?  There  political  ang  economic
 stability  is  non-existence.  Govern-
 ments  there  fall  before  they  are  form-
 ed.  There  are.no  rural  help  program-
 mes,  no  land  reforms,  no  industry.
 The  only  source  of  livelihocd  is  to
 mislead  the  gullible  Americans.

 This  being  the  situation  there,  it  is
 very  difficult  to  see  how  American
 carr  purste  this  policy  there.  If
 elections  hag  been  held  in  1956,  Ho
 Chih-minh  would  have  formed  a
 communist  gtate,  but  an  independent
 state.  He  is  not  a  stooge  either,  of
 China  or  any  other  country,  because
 even  today  he  is  resisting.  the  induc-
 tion  of  volunteers  from  China  into
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 Vietnam.  He  is  in  his  seventies.
 Very  soon  we  will  be  faced  with  a
 situation  where  there  will  be  nobody
 of  sufficient  stature  to  lead  the  whole
 of  S.  Vietnam  as  a  distinct  entity  and
 prevent  it  from  falling  into  the  hands
 of  China  because  the  younger  lot  are
 more  influenced  by  China  than  Russia.

 Mr,  Deputy-Speaker:  His  time  is  up.

 Shri  Mahaesh  Dutta  Misra  (Khan-
 dwa):  My  Deputy-Speaker,  I  am  very
 thankful  to  you  for  calling  me  so
 early  because  in  the  afternoons  I  feel
 very  tired.

 Discussing  our  foreign  policy  ia  the
 post-Nehru  times  becomes  a  little
 embarrassing,  because  the  architect  is
 no  more,  and  the  influence  that  he
 enjoyed  in  international  affairs  and
 world  politics  has  been  snatched  from
 us,  according  to  certain  Opposition
 members  who  feel  that  India  is  now
 at  the  mercy  of  foreign  powers,  and
 therefore,  she  will  not  be  able  to
 make  the  same  impact  on  world
 affairs  as  she  had  done  in  the  past.

 Although  we  have  suffereq  a  shock
 in  the  passing  of  our  late  Prime  Min-
 ister,  because  it  is  the  most  tragic
 event  of  the  year.  Mortality  took
 him  away  from  us,  though  everybody
 knew  that  he  was  not  to  be  with  us
 for  8  very  very  long  time  even  we
 wisked  that  he  should  be  with  us  to
 guide  the  destiny  of  the  country.
 But  it  should  not  be  a  cause  for  dis-
 tress  or  disappointment  and  we  should
 not  lose  courage  because  cur  policy
 that  he  shaped  was  based  on  various
 factors  that  were  essentially  Indian.
 It  emanated  from  our  past,  it  cman-
 ated  from  our  culture,  it  emanated
 from  the  heritage  we  have  in  this
 country,  cultural  and  socio-pulitical.

 I  need  not  go  into  the  details  of  all
 those  factors.  But  J  think  this  policy
 of  non-alignment,  or  whatever  you
 may  call  it  the  policy  of  peace,  has
 got  firmly  rooted  in  the  soil  of  the
 country.  The  entire  nation,  barring
 a  few  people  who  make  it  @  profession
 or  who  are  obssessed  by  opposing
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 Government  on  every  minor  detail
 and  characterising  the  policy  as  a
 most  unsuccessful  policy,  has  support-
 ed  it.  We  stand  behind  this  parti-
 cular  policy  of  peace,  co-existence
 ang  co-operation  in  werid  affairs.
 Naturally  in  the  complex  world  we
 are  living  in,  it  is  possible  that  some
 of  our  immediate  gains  may  not  be
 visible;  it  may  not  be  possible  to  dis-
 cern  some  success  on  8Mal]  or  minor
 points  or  even  on  certain  major  points
 at  times.  But  taking  stock  of  the
 whole  situation  in  the  past  7  years,
 we  can  say  that  it  has  brought  us
 dividends.  It  has  established  a  place
 for  India  in  world  affairs.  I  think
 we  will  carry  on  that  policy  and  our
 collective  wisdom  in  ‘his  country  wil)
 not  fail  us.

 Three  Big  personalities  have  been
 snatched  away  from  the  political
 scene  in  the  world,  two  of  them  in  the
 physical  sense  and  the  third  over-
 thrown  from  his  premiership  of  the
 Soviet  Union.  I  think  this  is  the  end
 of  the  personality  cult  and  we  are
 being  ushered  into  a  new  era  where
 the  rule  of  democraey  would  be  the
 test  of  everything  in  world  affairs.  As
 we  have  formeq  an  international
 forum,  i.e.,  the  democratic  forum  of
 the  UN,  we  should  not  bother  about
 the  personalities  any  more.  I  think
 for  some  time  to  come,  may  be  the
 immediate  future,  there  would  not  be

 any  big  personalities  guiding  the  des-
 tiny  of  the  world.  There  may  be
 countries,  there  may  be  certain  poli-
 cies,  certain  trends,  that  may  be  there
 to  guide  the  destiny  of  the  world  and
 solution  to  the  various  problems  in
 cold  war  spots.  Therefore,  think
 India  will  not  fail  in  displaying  this
 collective  wisdom,  may  be  in  the
 form  of  Foreign  Minister  or  MPs  or
 politicians.  I  am  not  disappointed
 that  India  will  have  no  place;  may
 be  on  certain  occasions  we  will  find
 that  our  voice  not  be  heard,  but  so
 long  as  we  continue  to  stick  to  the
 basic  tenets  of  our  foreign  policy,
 there  is  no  ground  for  disappoint-

 ment  because  the  20th  century
 world,  specially  the  last  half  of  it
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 after  1950,  has  begun  to  utilise  the
 latest  channel  in  diplomacy,  that  is,
 diplomacy  by  conference.  Diplo-
 macy  by  conference  has  come  _  to
 story  to  such  an  extent  that  it  is  in
 &  way  displacing  the  normal  chan-
 nels  of  diplomacy,  that  is,  negoti-
 ations  between  countries  through  em-

 ‘  bassies.  Therefore,  if  diplomacy  by
 conference  is  to  be  the  main  chan-
 nel  through  which  negotiations  would
 9७  conducted,  I  think  there  would
 not  be  very  great  importance  attached
 to  personalities,

 The  policy  of  this  country
 is  backed  by  the  people  and  is  con-
 tinued  by  its  able  statesmen.  So
 long  as  we  continue  to  support  the
 U.N.  which  is  growing  into  a  larger
 body  comprehending  all  parts  of  the
 world,  I  think  there  is  no  cause  for
 any  kind  of  disappointment.  Our
 policy  is  supported  and  followed  by
 others.  The  Afro-Asian  nations  em-
 erged  out  of  this  following  of  the
 non-alignment  policy.  Of  course  we
 do  not  want  to  take  all  the  credit  for
 this.  There  are  so  many  countries
 which  are  now  sticking  to  this  policy
 and  are  trying  to  make  it  a  success.
 I  think  that  if  the  U.N.  to-day  has
 survived  from  the  attack.  it  is  because
 of  the  non-alignment  policy  followed
 by  most  of  the  Afro-Asian  nations.
 Had  ‘there  been  no_  non-aligned
 block  or  group  of  countries—big  or
 small—I  think  the  U.N.  would  not
 have  survived.  So,  we  have  streng-
 thened  the  U.N.  by  our  policy  and  I
 think  that  if  we  continue  to  streng-
 then  the  U.N.,  it  should  be  possible
 in  the  near  future  to  have  a  strong
 international  police  force  which  might
 be  able  to  control  the  nations—the
 erring  countries—going  against  the
 policy  of  peace.  I  hope  that  there
 would  be  a  better  international
 organization  which  would  get  more
 and  more  strength  in  course  of  time.
 The  international  law  would  be
 really  an  international  law  and  poli-
 tical  sovereignty  of  the  countries
 would  not.come  in  the  way  of  peace-
 ful  settlements,  So,  I  think  we
 should  continue’  to  stick  to  this  policy.

 APRIL”  ,  965  External  Affairs  7940
 ¢

 Of  course  after  the  passing  away
 of  our  Prime  Minister,  it  was  only
 natural  that  there  would  be  some
 pressures  or  pressure  groups  in  the
 country  which  have  led  to  all  sorts
 of  extreme  things  to  be  propagated
 and  it  is  very  natural  that  people
 might  have  been  influenced  by  these
 things.  In  so  many  places  they  come
 through  groups  or  various  kinds  of
 agencies  that  operate  in  this  country
 from  the  right  as  well  as  from  the
 left.  But  the  rightist  agencies  some-
 times  are  more  subtle  because
 they  have  various  contests  in  this
 country  and  they  try  to  bring  pres-
 sure  on  Government  and  they  try  in
 a  general.  way  to  change  the  policy
 if  they  so  desire.  In  the  world  opi-
 nion  we  have  to  guide  ourselves  and
 I  think  my  party  and  members  of

 My  party  will  have  to  be  careful

 against  these  pressures  coming  from
 the  extreme  right  or  extreme  left.  If
 we  can  show  some  courage  and  if
 we  can  maintain  a  balanced  outook,
 it  is  possible  that  we  will  not  be  lag-
 ging  behind  and  we  shall  do  more
 or  less  the  same  type  of  job  that  our
 late  Prime  Minister  was  doing.  But

 the  only  thing  is  that  we  have  to
 built  up  a  collective  leadership  in

 this  country,  to  pool  all  our  resources—
 intellectual,  material,  political  and

 everything.  In  foreign  policy,  of

 course,  if  i‘  is  to  be  successful,  it

 must  be  backed  by  our  country’s
 material  strength.  We  have,  there-

 fore,  to  develop  our  country  so  as  to
 become  self-sufficient  in  many  fields.
 So  long  as  we  continue  to  remain:
 depending  on  _  foreign  aids  and

 things  of  that  sort,  our  foreign  policy
 will  suffer  from  limitations,  In  order
 to  make  our  foreign  policy  more

 strong  and  more  effective,  we  have  to
 built  ourselves  economically  and

 materially.  The  coordination  bet-
 ween  the  material  progress  and  moral
 strength  is  necessary  and  I  hope  this
 will  be  pursued  by  our  leadership.

 Then,  Sir,  the  non-alignment,  as  it.
 is  called,  has  brought  a  new  shift  in
 the  diplomacy  of  the  world.  The
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 whole  cohcept  of  diplomacy  as  it
 continued  in  the  7th,  8th  and  9th
 centuries  is  changing.  The  U.S.A.  is
 also  realising  that.  We  can  very  well
 compare  their  present  foreign  policy
 with  that  of  the  early  or  even  late
 fifties.  We  can  see  as  to  how  many
 shifts  there  have  been  in  the  USS.
 foreign  policy  in  the  last  few  years
 because  they  had  to  recognise  cer-
 tain  forces  in  the  world  and  they  had
 to  recognise  the  Afro-Asian  influences.
 They  had  to  recognise  the  emergence
 of  the  Afro-Asian  countries,  There-
 fore,  they  try  to  make  adjustments
 to  that  extent.  Formerly,  according
 to  the  U.S.  people,  neutrality  was
 more  of  a_  sin.  Now,  after  the
 Chinese  aggression,  they  had  to  recog-
 nise  that  India’s  policy  was  correct
 and  that  it  cannot  be  disturbed,  They
 not  only  tolerated  our  policy  but
 they  praised  it  in  so  many  words.
 They  even  went  to  the  length  of  say-
 ing  that  India-U.S.S.R.  friendship  is
 not  only  in  the  interest  of  India
 but  even  in  the  interest  of  the
 U.S.  This  recognition  of  our  foreign
 policy  has  not  only  paid  dividends  to
 India  but  it  has  also  paid  dividends
 to  the  whole  world,  So,  where  is
 the  need  to  deviate  from  our  policy?
 I  am  very  happy  that  barring  a  few
 Members  in  the  Parliament  who
 want  us  to  change  the  policy  by
 bringing  in  certam  pressures  §  all
 others  are  in  favour  of  this  policy.
 Let  me  also  tell  you  Sir,  that  I  have
 been  carefully  listening  to  the
 speeches  of  the  Opposition  Members.
 I  find  that  some  members  want  us
 to  resign  on  a  particular  issue  while
 the  other  Opposition  Members  do  not
 want  that.

 Then,  there  are  issues  on  which
 some  Members  of  the  Opposition
 would  like  us  to  do  something
 according  to  their  own  likes  whereas
 other  Members  of  the  Opposition  do
 not  like  us  to  deviate  from  our  path.
 That  shows  that  our  foreign  policy
 is  succeeding  well  and  maintaining  a
 balance  between  the  extremes.

 External  Affairs  T25¢

 So  far  as  Vietnam  is  concerned,.
 there  has  been  a  good  deal  of  stir
 inside  as  well  as  outside  this  country
 because  of  the  use  of  napalm.  Now,
 according  to  International  Law,  every
 body  knows  that  there  are  certain
 conventional  weapons  that  are  permit-
 ted  All  these  new  weapons  that  we
 have  discovered  after  the  first  world
 war  have  been  condemned  upto  now.
 They  are  not  conventional  weapons.
 Those  inhuman  and  obnoxious  things
 should  not  be  permitted  to  be  used.
 But,  as  I  said,  the  International  Law:
 ‘is  not  very  effective  and  it  does  not
 have  a  very  effective  sanction  behind
 it,  it  is  not  possible  to  check  the  use
 of  these  weapons.  In  practice  all  such
 weapons  have  been  used  against
 Asians;  they  might  also  be  used
 against  Africans.  It  showg  that  the
 world  is  divided  into  races—whites
 and  others  Racial  superiority  tries  to-
 dominate  the  world.  The  world  is  not
 static,  Whatever  one  would  say,  the-
 Afro-Asian  Solidarity  would  surely
 play  an  important  role  in  the  world
 affairg  and  it  woulg  get  all  advantages
 from  the  U.N.  The  U.N.  should  be  a
 strong  agency  to  maintain  peace  in.
 the  world.  It  has  to  see  that  such
 things  do  not  happen  or  they  are  not.
 allowed  to  happen.  by  the  interna--
 tional  public  opinion,

 Before  winding  up,  I  would  like  to-.
 make  a  few  observations  about
 Kashmir.  We  shoulg  not  be  afraid  of
 Sheikh  Abdullah  going  out  of  this
 country  or  remaining  outside  this:
 country  and  creating  a  problem  for  us.
 There  are  so  many  people  who  have
 left  this  country—Shri  Phizo  for:
 example—and  have  remaineg  outside
 and  tried  to  carry  on  anti-Indian  or
 saboteuring  activities.  The  crux  of  our:
 problem  about  Kashmir  is  whether  we
 can  maintain  our  secular  mould  in
 this  country.  Kashmir  cannot  be  taken:
 away  from  us  by  any  power  on  the:
 earth.  The  only  drawback  that  we  are
 suffering  from  in  The  case  of  Kashmir
 is  about  the  tendency  of  the  communal
 parties  in  this  country  who  try  to.
 make  the  Indian  minds  communal.  If
 we  can  kill  communalism  in  our  land
 Kashmir  shal]  remain  with  us  and  no:
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 power  on  earth  can  take  it  away  from
 this  country.

 In  conclusion,  I  shoulg  congratulate
 very  much  our  hon.  Minister  Sardar
 Swaran  Singh  for  the  very  significant
 part  that  he  is  playing  in  the  world
 by  sticking  to  this  policy  of  non-
 alignment  and  by  maintaining  his
 amiable  quality  for  whieh  he  is  known
 throughout  the  world,  I  hope  that  he
 will  continue  to  make  this  policy
 more  and  more  effective  and  contri-
 bute  to  the  world  progress  and  peace.

 Shri  Brajeshwar  Prasad  (Gaya):
 Mr.  Malenkov  wanted  to  come  to
 terms  with  the  United  States  of
 America  on  the  question  of  East
 Germany.  There  was  no  response  from
 the  United  States  of  America.  He  was
 driven  out  of  office.

 Mr.  Khrushchev  publicly  stated
 that  he  wanted  Russia  to  withdraw
 from  South-East  Asia.  There  was  no
 response  from  the  United  States  of
 America,  Mr.  Khrushchev  was  driven
 out  of  office.

 By  supporting  the  United  States  of
 America  on  the  question  of  Vietnam,
 the  Government  of  India  would  not  be
 antagonising  Russia,  because  the
 establishment  of  American  hegemony
 over  the  continental  and  peninsular
 regions  of  Asia  bordering  the  Pacific
 Ocean  is  the  condition  precedent  to
 the  establishment  of  Russian  hegemony
 over  Africa  and  Western  Asia.

 The  assumption  behing  the  concept
 of  the  Geneva  conference  is  that  the
 bipolar  world  is  going  to  remain  sta-
 tionary,  or  that  it  will  break  up  into
 a  multipolar  one.

 The  assumption  behind  the  concept
 of  a  summit  meeting  between  Mr.
 Kosygin  and  President  Joimson,  a
 summit  meeting  on  the  Yalta  pattern,
 is  that  the  bipolar  world  is  going  to
 be  transformed  into  one  world,

 The  assumption  behing  the  concept
 of  the  Geneva  conference  is  that  the
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 power  to  solve  the  problems  of  South-
 East  Asia  has  passed  out  of  the
 hand  of  Russia  ang  America.

 The  assumption  behind  the  concept
 of  a  summit  meeting  is  that  the  power
 to  solve  the  problems  of  South-East
 Asia  lies  in  the  hands  of  Russia  and
 America.

 England  and  France  are  the
 champions  of  the  cause  of  the
 Geneva  conference  because  they  want
 to  drive  out  the  USA  and  the  USSR
 from  the  Afro-Asian  sector  of  the
 Rimlands,  with  the  object  of  facili-
 tating  the  establishment  of  Sino-Pan
 Islamic  hegemony  over  the  Hearland
 and  the  Afro-Asian  sector  of  the
 Rimlands.

 India  should  neither  enter  into  any
 political  settlement  with  China  and
 Pakistan,  nor  manufacture  atom
 bombs,  nor  seek  any  joint  guarantee
 from  Russia  and  America.  No  useful
 purpose  will  be  serveq  if  India
 becomes  a  nuclear  power  either  of  an
 inferior  or  of  an  equal  stature  to  that
 of  China.  Assuming  for  the  sake  of
 argument  that  India  is  capable  of
 becoming  a  nuclear  power  of  the
 stature  of  China,  the  establishment  of
 a  dictatorship  in  India  and  of  a
 military  alliance  between  India  on  the
 one  side  and  Russia  ang  America  on
 the  other,  are  the  two  conditions
 which  must  be  fulfilled  before  India
 can  become  a  nuclear  power  of  the
 stature  of  China.  Russia  and  China
 have  become  nuclear  powers  not  with
 the  consent  of  the  electorate.  Russia
 ang  America  will  have  to  join  hands
 with  China  to  prevent  India  and  the
 other  countries  of  Asia  and  Africa
 from  becoming  nuclear  powers,

 Russia  and  America  are  India’s
 allies  as  long  as  there  is  a  danger  of
 of  the  Chinese  invasion  of  India.  The
 invasion  of  India  by  China  and  the
 emergence  of  Chiha  as  a  nuclear
 power  have  weakened  the  hands  of
 the  pro-Chinese  elements  both  in  the
 Kremlin  and  in  the  White  House.
 Their  hands  will  be  strengthened  if
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 India  decides  to  manufacture  atom
 ‘bombs.  e

 The  common  aim  of  the  foreign
 policies  of  both  Russia  and  America
 ig  to  divide  China  into  two  spheres
 of  influence,  Russian  and  American.
 The  condition  precedent  to  the  dis-
 memberment  of  China  is  that  India
 should  never  become  a  nuclear  power.

 Russia  ang  America  are  not  going
 to  state  publicly  that  they  will  throw
 nuclear  weapons  over  China  if  China
 attacks  India  by  conventional
 weapons,  It  is  the  fear  of  the  thermo-
 nuclear  attack  on  China  by  America
 with  the  consent  or  connivance  of
 Russia  that  prevents  China  from
 attacking  India  by  conventional
 weapons.  Russia  and  America  will
 throw  thermonuclear  weapons  over
 China  if  China  attacks  India,  however
 friendly  Russia  and  America  may  be
 towards  Chnia,  and  however  hostile
 India  may  be  towards  Russia  and
 America,

 A  joint  guarantee  by  Russfa  and
 America  connotes  that  India  will
 never  resort  to  force  to  recover  back
 Aksaichin,  Hunza,  Chitral,  Gilgit,
 Nagar,  Baltistan,  Puniyal  and  the  so-
 called  Azad  Kashmir.  A_  joint
 guarantee  by  Russia  and  America
 connotes  the  neutralisation  and  demili-
 tarisation  of  India.

 All  the  problems  oz  international
 politics  are  the  problems  of  the  Afro-
 Asian  sector  of  the  Rimlands,  No  inter-
 national  problem  has  ever  arisen  or
 will  ever  arise  in  the  New  World
 because  American  hegemony  prevails
 over  the  whole  region.  The  vacuum
 created  in  Europe  as  a  result  of  the
 dissolution  of  the  Austro-Hungarian
 and  the  Ottoman  Empires  and  the
 Houses  of  the  Romanovs  and  Hollen-
 zollerns  has  been  filled  by  the  divsion:
 of  Europe  into  two  spheres  of
 influence,  Russian  ang  American.

 The  German  problem  is  not  a  prob-
 lem  which,  if  not  solved,  will  lead  to
 the  outbreak  of  a  world  war.

 east  Asia
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 The  establishment  of  the  thermo-
 nuclear  stalemate,  the  emergence  of
 China  as  a  nuclear  power  and  the
 dissolution  of  the  Ottoman,  the
 British  and  the  French  Empires  in  the
 Afro-Asian  sector  of  the  Rimlands
 have  created  a  power  vcuum  of  un-
 fathomable  depths.

 The  solution  of  the  problems  of
 Western  Asia  and  Africa  are
 dependent  upon  a  solution  of  the
 problems  of  South-east  Asia.

 Ig  Pakistan  is  an  ally  of  America,
 a  political  settlement  between  Indfa
 and  Pakistan  may  lead  to  the  resur-
 rection  of  the  Sino-Soviet  Pact.

 If  America  withdraws  from  the
 Afro-Asian  sector  of  the  Rimlands,
 Europe,  Western  Asia,  Africa  and  the
 off-shore  Asian  States  will  be  integ-
 rated  into  one  political  unit  on  the
 basis  of  Russian  hegemony;  South-

 will  be  integrated  with
 China;  India,  North  America  and
 South  America  will  be  divided  into
 two  spheres  of  influence,  Chinese  and
 Russian.

 India  will  become  a  statellite  State
 of  America  if  the  resurrection  of  the
 Sino-Soviet  Pact  does  not  lead  to  the
 withdrawal  of  America  from  the
 Afro-Asian  sector  of  the  Rimiands.

 If  Pakistan  is  an  ally  of  China,  a
 political  shettlement  between  India
 and  Pakistan  may  lead  to  the  with-
 drawal  of  both  Russia  ang  America
 from  the  Afro-Asian  sector  of  the
 Rimlands.

 If  both  Russia  and  America  with-
 draw  from  the  Afro-Asian  sector  of
 the  Rimlands,  Europe  from  Gt.
 Britain  to  the  Ural  Mountains  will  be
 integrated  into  one  political  unit.
 India  and  the  Heartland  will  be  divid-
 ed  into  two  spheres  of  influence,
 Chinese  and  Pan-Islamic.  The  New
 World  in  general  and  the  United
 States  of  America  in  particular  will
 be  divided  inte  two:  spheres  of  influ-
 ence,  Chinese  and  Western  European.
 South-East  Asia  will  be  integrated
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 {Shri  Brajeshwar  Prasad]
 with  China.  Africa  and  Western  Asia
 will  be  integrated  into  one  political
 unit  on  the  basis  of  Pan-Islamic
 hegemony.

 If  Pakistan  is  an  ally  of  Russia,  a
 political  settlement  between  India  and
 Pakistan  may  lead  to  the  establish-
 ment  of  8  Sino-American  entente.

 If  Russia  withdraws  from  the  Afro-
 Asian  sector  of  the  Rimlands:  Europe,
 the  Heartland,  Western  Asia,  Africa
 and  the  off-shore  Asian  States  will  be

 integrated  into  one  political  unit  on
 the  basis  of  American  hegemony;  India
 will  be  divided  into  two  spheres  of
 influence,  American  and  Chinese;
 South-East  ‘Asia  will  be  integrated
 with  China.

 If  disarmament  is  the  next  step  in
 political  evolution,  the  Afro-Asian
 sector  of  the  Rimlands  will  be  divided
 into  two  spheres  of  influence,  Russian
 and  American.

 The  division  of  the  Afro-Asian
 sector  of  the  Rimlands  into  two
 spheres  of  influence,  Russian  and
 American,  connotes  the  transformation
 of  the  bipolar  world  into  one  world,
 the  establishment  of  Russo-American
 hegemony  over  the  United  Nations
 Organisation.  the  transformation  of
 the  United  Nations  Organisation  into
 a  world  government,  and  the  achieve-
 ment  of  the  goal  of  world  disarma-
 ment.

 If  a  war  breaks  out  either  between
 India  and  China  or  between  China
 and  America,  the  capitalist  class  in
 India  will  be  liquidated,  and  China

 .will  be  divided  into  two  spheres  of
 Ms  influence,  Russian  and  American,

 Shri  D.  C.  Sharma
 May  God  bless  you.

 (Gurdaspur):

 Shri  Brajeshwar  Prasad:  Russian
 hegemony  will  be  established  over

 Africa,  Turkey,  Iran,  Pakistan,  Tibet,
 Sinkiang,  Mongolia,  Manchuria  and
 North  China;'ang  American  hegemony
 will  be  established  over  South  China
 and  the  continental  and  peninsular
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 regions  of  Asia  bordering  the  Pacific
 Ocean  if  the  Russo-American  entente
 is  established.

 The  alternative  to  the  division  of
 China  into  two  spheres  of  influence,
 Russian  and  American,  is  the  division
 of  India  into  two  sphereg  of  influence
 either  Chinese  and  Pan-Islamic  or
 Chinese  and  Russian  or  Chinese  and
 American.

 Shri  Frank  Anthony  (Nominated—
 Anglo-Indians):  Mr,  Deputy-Speaker.
 Sir,  I  propose  to  confine  my  remarks
 to  what  |  consider  to  be  the  critical
 danger  posed  to  India  by  the  develop-
 ments  in  South  East  Asia.  I  feel  today
 that  the  imperative,  the  immediate
 need  for  India,  if  we  can.  do  it,  is  to
 have  a  bold,  decisive  policy,  unequi-
 vocal,  which  alone  will  be  able  to
 guarantee  the  security  not  only  of  this
 sub-continent  but  of  South  East  Asia.

 Today,  Sir,  I  do  not  know  whether
 it  gives  any  comfort  to  our  communist
 friends,  but  today  China  has  projected
 an  image  of  the  giant  of  Asia,  deter-
 mined,  ruthless,  utterly  unprincipled.
 And  it  is  a  giant  that  has  an  obvious
 strategy  for  substituting  a  colonialism
 more  brutal,  more  conscienceless  than
 anything  that  Asia  or  South  East  Asia
 has  ever  known.

 Fortunately  for  India  we  have  the
 geo-political  position;  fortunately
 for  India  we  have  the  size  and
 the  manpower;  and  I  believe
 also  that  we  have  the  resources.
 Tg  only  we  could  supplement  it  with
 the  will  and  a  decisive  policy,  I  be-
 lieve  India  could  stand  inthe  way  of
 this  strategy  of  Chinese  neo-imperial-
 ism  to  overrun  human  freedoms,
 human  decendies,  in  Asia  and  ulti-
 mately  in  this  country.

 I  do  not  want  to  criticise  the  Shastri
 Government,  because  I  feel  it  must
 be  given  every  chance  of  finding  its
 feet.  But  I  feel  that  today  there  is
 a  complete  paralysis  of  policy,  at  any
 ‘rate  in  the  international  field.  Quite
 frankly  I  do  not  belleve  it  is  the
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 Shastri  Government—I  heHew  that
 this  paralysis  is  a  legacy  to  w  \axge  ex-
 tent  the  Nehru  era.

 I  was  one  of  twe  critics  of  the  late
 Prime  Minister,  not  because  ot’  the
 word  “non-alignment”—at  sometime
 it  might  have  been  applicable  bet-
 ween  two  clearcut,  antogonistic  power
 blocks—but  because  we  had  raised  it,
 non-alignment,  we  had  elevated  it  to
 a  religious  principle,  we  had  made  it
 into  a  mantram,  almost  into  a  religion,
 And  that  was  my  quarrel  with  the
 interpretation,  or  the  misinterpreta-
 tions,  of  non-alignment.  Becauce,  I
 felt—I  forget  who  it  was  who  said  it—
 that  in  international  affairs  for  any
 country,  and  at  any  rate  for  a  country
 of  the  size  and  importance  of  India,
 there  are  no  permanent  priciples,
 there  are  only  permanent  interests.
 And  we  lost  sight  of  that,  because  we
 elevated  non-alignment  to  a  religious
 ‘slogan.  And  we  are,  in  the  final  ana-
 Jysis,  an  impractical  people.  We  tend
 to  substitute  slogans  for  solutions  and
 -we  tend  to  invest  them  with  some  kind
 of  spirituality,  and  then  we  completely
 end  with  it,  That  is  what  we  did.

 I  do  not  understand  the  furore  about
 -what  the  late  Prime  Minister  is  alleged
 to  have  done  in  November,  1962.  The
 Press  has  had  it  that  on  the  9th  Nov-
 ember,  1962,  the  late  Prime  Minister
 applied  for  massive  American  aid.  I
 just  do  not  understand  why  we  should
 be  obsessed  by  what  he  did.  Obviously
 he  did  it.  I  agree  that  in  terms  of  the
 misinterpretations  or  the  perversions
 of  non-alignment,  that  we  would  never
 accept  military  aid,  that  we  would
 never  allow  foreign  military  personnel
 in  this  country,  it  meant  a  complete
 Tesiling  from  that  position.  But  that  is
 my  quarrel,  that  we  treat  non-align-
 ment  like  some  virginal  proposition,
 that  if  we  ask  for  the  necessary  aid
 and  if  it  is  not  only  military  aid  but
 aid  by  way  of  personnel  it  means  some
 kind  of  violation  of  that  virginalism.
 And  that  is  what  we  seem  to  do  today.
 Yes,  the  misinterpretations  of  the
 Nehru  era  were  cast  into  the  nearest
 dust-bin,  I  agree  with  you,  when  we
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 asked  for  massive  American  aid.  And
 I  would  like  the  Government  to  say
 this—why  is  the  Government  afraid  of
 telling  the  country;  is  there  any  rea-
 son  for  being  afraid,  is  ther2  any  rea-
 son  for  being  ashamed—tell  nus  whe-
 ther  Jawaharlal  Nehru  asked  the
 Americans  for  massive  miiltary  aid, aid  by  way  of  planes,  at  least  fourteen
 squadrons,  I  am  told,  massive  military
 aid  backed  with  all  the  power  that
 America  could  give  us  in  terms  of
 munitions  and  men.

 Now,  after  the  danger  receded  we
 we  have  gone  back—and  that  was  my
 quarrel—to  all  the  shams,  the  hypocr:-
 sies,  the  ambivalence,  to  our  misinter-
 pretations  of  non-alignment,  We  have
 done  it,  and  we  seek  to  continue  to  de
 it

 And  my  quarrel  with  non-alignment
 is  this—of  course,  my  friend  Mr.
 Hiren  Mukerjee  wants  it  to  remain  a
 mantram  with  us—Because  I  object  to
 the  use  of  the  word  “non”.  We  are
 mesmerised  by  this  dominant  negative
 complex.  Non-alignment  has  become
 a  symbol  for  negativism,  for  inhibi-
 tion,  for  a  demoralising  paralysis—
 call  it  anything  you  like,  And  that  ise
 my  quarrel.  It  was  my  quarrel]  with
 the  late  Prime  Minister,  that  we  have
 become  so  obsessed  with  this  negative
 aspect  of  non-alignment,  with  the  mes-
 meric  power  of  the  word  “non”,  that
 we  are  non-aligned  to  our  own  inter-
 ests!  Call  it  anything  you  like,  I
 don’t  mind,  but  let  us  at  least  be
 aligned  to  our  own  interests.  Let  us
 call  it  an  aligned,  a  pro-Indian,  policy,
 if  it  will,  as  I  say,  make  us  do  some-
 thing  which  is  not  aligned  to  China.

 Today  the  country  is  merely  paying
 the  price  for  the  misinterpretations  of
 non-alignment  in  the  Nehru  era.

 What  did  we  do?  Didn’t  we  ac-

 quiesce  in  the  rape  of  Tibet?  That
 was  a  misinterpretation  and  perver-
 sion  of  non-alignment,  It  did  not

 happen  in  the  Shastri  era.  What  price
 have  we  paid?  Only  part  of  the  price
 was  the  humiliation  in  NEFA.  We
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 still  continue  to  pay  the  price  in
 massive  defence  burdens  It  is  a  price
 we  will  have  to  continue  paying  in-
 creasingly,  it  is  a  price  that  we  must
 pay.  My  friend  Mr.  Hiren  Mukerjee
 regards  as  some  kind  of  fallacy,  this
 question  of  inner  and  outer  frontiers.
 Thank  God,  better  late  than  never,
 India  today  realises  that  Nepal,  Bhutan
 and  Sikkim  are  the  inner  frontiers  of
 India’s  security  because  the  commu-
 nists  tell  us  that  these  three  countries
 are  three  of  the  five  fingers  of  the
 Chinese  hand.  I  agree  with  Mr.
 Masani  here—I  do  not  always  agree
 with  him—  that  our  outer  frontiers—
 that  is  where  we  do  not  seem  to  have
 this  realisation  borne  on  us—lie  here.
 Have  we  realised  today  where  our
 outer  frontiers  are?  I  agree  with  him
 here,  that  they  lie  in  South  Viet-Nam,
 Laos,  Thailand  and  Malaysia.  Are
 these  not  the  outer  frontiers  of  India’s
 security?  Of  course,  These  countries
 of  South-east  Asia  have  been  correctly
 characterised  as  the  soft-under-belly
 of  South-east  Asia.  I  would  go  further
 and  say  that  they  are  the  soft  under-
 belly  of  the  Indian  sub-continent.  Let
 them  be  taken  over,  as  my  hon.  friend
 Mr.  Hiren  Mukerjee  impliedly  suggests
 by  China  and  the  Chinese  commu-
 nists’  satellites.  Let  them  take  over
 this  whole  area‘  and  China  and
 Chinese  satellites  will  be  able  to
 strangle  India  not  only  militarily  put
 economically  by  subversion  and  infil-
 tration  strangle  India  as  and  when
 and  how  she  pleases.  Perhaps  that
 is  why  the  Indian  communists  would
 like  to  see  this  process  whereby  we
 are  left  at  the  mercy  of  China  and
 her  satellites  to  strangle  us.  Why  I
 object  to  this  slogan  and  mantram  of
 non-alignment  is  because  it  has  in-
 hibited  us  to  stand  by  supporting
 People  against  our  own  interests.  My
 hon.  friend  Mr.  Hiren  Mukerjee’s
 indignation,  it  seemed  to  me,  was
 simulated  and  he  did  it  with  typical
 communist  casuistry.  He  is  a  great
 personal  friend  of  mine  ang  I  do  not
 think  I  have  got  anything  against
 him.  He  did  it  cleverly;  he  said:
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 look  at  this  gas  used  against  Asians;
 the  conscience  of  Asia  must  be  out-
 raged.  We  have  played  to  the  com-
 munist  gallery.  That  is  precisely
 what  they  have  done  because  a  few
 members  impelled  more  by  emotion
 than  by  knowledge  or  by  vision  on
 this  side  began  shouting  a  little  and
 then  my  friend,  the  Minister,  got
 stampeded  into  expressing  his  dis-
 tress  and  shock  at  the  use  of  gas.
 Did  not  we  uSe  gas?  Did  we  not  use
 tear  gas?

 Shri  Swaran  Singh:  I  am  not  likely
 to  be  stampeded  by  them  or  by  your-
 self.

 Skri  Frank  Anthony:  Unfortunately.
 my  friend  was  stampeded  because  it
 was  an  utterly  misconceived  state-
 ment  to  have  said  that  we  were  dis-
 tressed  and  shocked  by  gas  which  has
 been  used  over  and  over  again  for
 riot-control  purposes.  Have  we  not
 used  it?  My  friends  talk  about  con-
 ventional  weapons.  Are  not  conven-
 tional  weapons,  napalm  bombs  and
 lazy  dogs  much  more  frightful  and
 multilating  than  any  kind  of  riot-con-
 trol  gases.  Didn’t  we  use  the  napalm
 bomb  against  the  Naga  _hostiles?
 These  are  all  horrifying  concomitants
 of  war.

 Shri  Joachim  Alva:  When  was
 napalm  bomb  used  against  the  Nagas?

 Shri  Frank  Anthony:  I  am  open  to
 correction.

 Shri  Joachim  Alva:
 lie.

 It  is  an  utter

 Shri  Frank  Anthony:  If  we  had  not
 used  it,  it  ig  all  right....  (Interrup-
 tions).  This  is  the  trouble.  This  is
 the  trouble  of  simulated  indignation.
 The  Napalm  bomb  is  an  accepted  con-.
 ventional  bomb  used  everywhere
 without  protest;  it  had  been  used
 before......
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 Shei  Joachim  Alva:  It  had  been
 used  by  the  French  in  Indo-China
 and  at  that  time  we  protested  against
 it....  Unterruptions.  )

 Shri  Kapur  Singh  (Ludhiana):  Why
 should  the  hon.  Member  be  interrupt-
 ed  in  this  manner?....  (Interruptions.)

 Shri  Frank  Anthony:  What  has  hap-
 pened  to  our  conscience,  aroused  at
 the  instance  of—who?  —the  most
 barbarous,  most  conscienceless  people
 in  the  world  and  _  their  Viet  Cong
 stooges,  who  were  using  every  form
 of  barbarism  (Interruptions.
 Must  I  put  up  with  this  sort  of  thing?

 Shri  Kapur  Singh:  If  they  make
 interruptions  like  this,  it  will  be  recoil-
 ing  and  retaliate  on  him.

 Shri  Frank  Anthony:  What  has  hap-*
 pened,  Sir,  to  the  conscience  of  India
 that  it  is  rather  sensitive  in  the  wrong
 Places  and  at  the  wrong  times,  to
 matters  that  affect  us  intimately!
 Recently,  no  less  a  body  than  the  In-
 ternational  commission  of  jurists  put
 out  a  report  underlying—where  are
 my  sentitive  communist  friends?—the
 calculated  genocide  of  the  Tibetan  peo-
 ple  in  Tibet.  Have  we  heard  an  ex-
 pression  of  shock  or  _  distress  from
 the  Indian  Government?  Calculated
 genocide,  forced  marriage  of  nuns  to
 Chinese  soldiers,  forced  mass  marria-
 ges  of  Tibetan  girls  to  Chinese  sol-
 diers,  forced  deportations  of  young
 Tibetans  to  China,  destruction  of  their
 monasteries  and  all  their  tremendous
 historical  monuments,  calculated  ex-
 tinction  of  the  Tibetan  people  as  an
 ethnic  entity.  What  has  happened  to
 our  sensitive  conscience?  Ig,  it  not  to
 our  interest  to  keep  the  Tibetan  free-
 dom  movement  alive?  I  was  glad  to
 know,  the  other  day  that  the  Tibetan
 freedom  movement;  underground
 movement;  underground  movement  is
 growing,  that  the  Khampas  are  fight-
 ing.  If  we  had  any  manliness  in  us,
 would  we  not  give  them  not  only
 moral  support  but  other  support  also?
 Would  we  not  support  the  Khampas?
 Because,  I  believe  that  there  will  be
 a  final  recokoning  with  China,  with
 all  the  ahimsa  that  we  preach,  with
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 all  the  philosophising  that  we  indulge
 in  ang  with  all  the  offering  of  the
 other  cheek,  there  will  be  a  final  rec-
 koning  with  China.  It  will  not  be
 only  with  us.  In  that  final  recokon-
 ing,  I  believe  that  the  Tibetan  people
 will  walk  again  in  freedom,  away  not
 from  gas,  but  away  from  the  barba-
 risms  and  sadistic  horrors  of  Chinese
 communism.

 Shri  Harish  Chandra  Mathur  (Jal-
 ore):  History  will  repeat  itself.
 The  Dalai  Lama  is  here,  in  India,

 Shri  Frank  Anthony:  Where  is  our
 conscience?  It  reacts  wrongly  at  the
 wrong  time.  Where  was  our  consci-
 ence  when  we  knew  that  the  Viet
 Cong,  armed  and  officered  by  the
 North  Viet-Namese  people,  instigated
 by  the  Chinese,  had  invaded  South
 Viet-Nam,  were  committing  every
 form  of  atrocity  and  barbarism?
 Where  was  our  conscience  when  the
 Pathet  Lao,  armed  and  officered  by
 the  North  Viet-Nam  Government,  ins-
 tigated  and  helped  by  the  Chinese,
 committed  similar  atrocities  ang  bar-
 barism  in  Laos?  Where  was  our
 conscience?  What  I  do  not  unders-
 tand  is  this.  Of  course  Mr.  Hiren
 Mukerjee  does  not  like  it.

 What  are  these  people  doing?  They
 are  fighting  our  frontline  battles  for
 us,  the  South  Viet-Namese,  assisted
 by  the  Americans,  as  they  were  pre-
 pared  to  assist  us  when  China  attack-
 ed  us.  The  least  we  can  do  is  to  give
 moral  support,  lip  support  even  which
 we  do  not  do......  (Interruptions.

 Shri  Joachim  Alva:  We  gave  moral
 support  and  President  Diem  was  dis-
 posed  of.  You  have  to  answer  that
 question.

 Mr.  Deputy-Speaker:  Order,  order.

 Shri  Frank  Anthony:  [  do  not  think
 the  House  takes  these  rather  raucous
 and  unthinking  “nterruptions  of  my
 learned  friend  very  seriously,  neither
 do  I......  (Interruptions. )

 Mr,  Deputy-Speaker:  Running  com-
 mentary  cannot  go  on  like  this.
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 Shri  Joachim  Alva:  They  have  dis-
 turbed  the  Prime  Minister,  both  the
 past  and  the  present;  fifty  times
 (nterruptions.)

 Shri  Frank  Anthony:  India  must  be
 against  the  escalation  of  this  brush-
 fire  wars  into  a  world  conflagration.
 But  surely  we  realise  even  at  this
 late  date;  that  China  is  committed  to
 brush-fire  local  wars,  and  surely  the
 least  we  can  do  is  to  applaud,  if  we
 ean  do  nothing  else,  the  fact  that  for
 the  first  time  China  has  been  told  in
 South  Vietnam,  none  of  this  suber-
 sion,  none  of  this  infiltration,  none  of
 this  aggression,  and  we  will  teach  you
 the  lesson  of  retaliation  in  the  only
 language  you  understand,  the  only
 danguage  that  the  Chinese  thugs  can
 understand,  in  the  words  of  the  lea-
 der  of  the  Chinese  thugs—through  the
 ‘barrel  of  a  gun.  Our  battles  are
 ‘being  fought:  can’t  we  applaud  it?
 Again  and  again,  we  are  a  talking
 ation.  But  at  least  let  us  talk  a
 little  in  applauding  the  people  who
 care  fighting  our  own  battle  on  the
 front  line.  That  is  what  I  want  to
 ay  to  the  Minister  of  External  Affairs
 today.

 Mr.  Deputy-Speaker:  The  hon.  Mem-
 ‘ber’s  time  is  up.

 Shri  Frank  Anthony:  I  will  finish
 in  five  minutes.  My  hon.  friend  ask-

 zd  for  a.decisive  policy.  Yes;  let  us
 ave  a  policy  that  is  decisive,  that  is
 vigorous,  that  will  give  heart  to  our
 friends  around  us,  that  will  heart  to
 our  own  people,  that  will  give  them
 a  new  measure  of  self-respect,  a  fresh
 morale.  What  kind  of  policy?  It  is
 mot  a  policy  of  alignment  here  or  non-
 aalingnment  there.  I  believe  that  we
 ‘should  pursue  a  policy  of  friendship
 ‘with  Russia  because  I  believe  that
 Russia  also  will  be  increasingly  menac-
 eq  by  China’s  acquisitive  eyes  on
 Russian  territory.  I  believe  ultimate-
 ly  that  it  only  by  India  being  aligned
 to  her  own  interes ‘i  friendly  with
 the  democracies,  friendly  with  Russia,
 ‘seeking  to  ensure  a  detento  between
 ‘Russia  and  the  western  democracies
 that  we  will  be  able  to  contain  the
 menace  of  China.
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 I  believe  that  there  are  certain  steps
 that  we  could  take  towards  this  vigo-
 rous  policy.  China  has  said  that  she
 will  send  in  volunteers  into  South
 Vietnam.  Can’t  we  make  a  counter
 offer?  Let  Indian  volunteers  go  in.
 Many  things  immediately  will  be
 achieved;  immediately  we  will  give
 the  young  men  of  this  country  a
 chance  of  wiping  out  the  humiliation
 on  NEFA.  We  will  give  them  the
 opportunity  of  showing—which  we  will
 show  over  and  over  again—that  giv-
 en  the  proper  arms  we  are  more  than
 a  match  for  the  Chinese  bandit.  We
 will  give  our  young  people  the  chance
 of  being  trained,  probably  at  no  ex-
 pense  to  ourselves,  ‘in  the  ground  and
 in  the  air,

 On  Nepal,  I  would  suggest  this.
 Our  relations  with  Nepal  must  be
 Strengthened.  As  a_  result  of  this
 multiprongeg  offensive  against  India,
 China  is  dumping  increasingly  cheap
 goods  into  Nepal.  She  is  projecting
 the  image  that  she  has  a  prosperous
 efficient  economy..  Let  us  not  only
 have  counter-economic  measures;  let
 us  raise  some  battalions.  We  have  al-
 ready  got  a  Ist-class  Gurkha  batta-
 lion—technically  Indian  Gurkhas  but
 many  of  them  have  their  residence  in
 Nepal.  Why  can’t  raise  five  to  ten
 battalions  of  Nepalese  Gurkhas  which
 will  strengthen  our  relationg  and  help
 to  strengthen  the  economy  of  Nepal?
 If  China  assails  Nepal,  which  may  be
 sooner  than  we  expect,  you  will  have
 these  Nepalese  Gurkhas  ready  to  fight
 for  the  freedom  of  their  homeland.

 I  only  wanted  to  add  this:  that  we
 have  to  integrate  with  this  overall
 policy  certain  economic  policies.  I
 feel  that  here,  fortunately,  there  has
 been  welcome  change  of  Government
 in  Ceylon.  There  was  a  rapig  infil-
 tration  of  Chinese  influence,  economic
 and  otherwise,  in  Ceylon.  Overnight,
 the  Chinese.  ahieved  an  overwhelming
 position  in  the  textile  fleld.  We  can
 strengthen  our  relations  with  Ceylon.
 We  must  strengthen  our  relations  with
 Malaysia.  I  feel,  as  Shri  Masani  hes.
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 said,  we  can  make  a  gesture;  we  do
 not  want  to  send  troops,  but  let  ug  at
 least  send  ambulance  and  hospital
 units.  I  know  that  Malaysia  would
 ‘welcome  Indian  capital  and  Indian
 goods,

 Shrimati  Vijay  Lakshmi  Pandit
 (Phulpur):  Mr.  Deputy-Speaker,  Sir,
 i  had  not  intendeq  to  intervene  in
 the  debate  this  afterncon  but  the
 speech  of  the  able  hon.  Member  who
 has  just  preceded  me  made  me  ask  for
 permission  to  say  a  word  to  set  the
 records  straight,  88  it  were,  on  non-
 alignment,

 No  policies  are  sacrosance.  Policies
 obviously  are  in  the  interests,  first,  of
 oneself,  and  then  possibly  in  the  larg-
 er  interests  as  well.  But  all  too  of-
 ten  people  ig  this  House  are  inclined
 to  forget  the  origins  of  our  policy  of
 non-alignment,  and  the  dividends  that
 have  atcured  to  us  from  that  poncy.
 If  we  are  losing  out  to-day  it  is  be-
 cause  we  tend  to  depart  from  this
 policy.

 हु

 Shri  Frank  Anthony  quoted  some-
 what  incorrectly,  the  famous  British
 statesmian  who  spoke  about  only
 permanent  interests  but  no  perma-
 nent  principles.

 An  hon.  Member:  Lerd  Palmers-
 ton,

 Shrimati  Vijay  Lakshmi  Pandit:
 Yes;  It  was  Lord  Palmerston.  But
 the’  point  is  this:  we  have  from
 thé  very  beginning  been  a  little  diffe-
 rent  from  other  countries.  Our  whole
 foreign  policy  was  moulded  by  a  man
 who  did  not  accept  old  conventions;
 who  believed  in  the  impossible  and
 who  made  the  impossible  possible,  as
 is  demonstrated  by  the  fact  that  we
 8768  free  nation  in  a  free  Parliament
 and  are  discussing  this  question  here
 today.

 Now,  from  the  very  beginning  of
 our  freedom  struggle  the  emphasis  was
 not  on  Indian  freedom  alone  but  Indian
 freedom  as  a  meanse  of  freeing  al!
 countries  then  under  the  foreign  yoke.
 Again  atid  again,  our  leaders  reiterat-
 ed  that  we  would  stand  by  and  assist
 in  every  way  possible  all  those  people
 who  are  still  suffering  under  coloniat
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 domination,  and  that  is  why  we  were
 able  to  project  the  image  that  we  did
 in  those  earlier  days,

 Then  came  freedom  ang  we  declar-
 ed  that  we  would  not  be  associated
 with  any  military  blocs.  That  was
 the  beginning  of  non-alignment.  Lat-
 er  it  got  further  wider  implications.
 There  is  no  time  for  me  to  go  into
 the  whole  process.  But  the  point  is
 that,  then  and  now,  our  Government
 has  repeated  that  our  policies,  though
 obviously  intended  for  our  own  ket‘er-
 ment  to  begin  with,  are  policies  that
 are  also  in  the  interest  of  the  wid:r
 good.  Time  and  again,  our  Govern-
 ment  has  suffered  because  it  has  clung
 to  a  policy  which  it  believed  to  be
 useful  to  a  larger  group  of  nations
 than  India  alone.  This  is  the  reason
 why  in  the  United  Nations  we  rallicd
 the  Asian  and  African  coun/ries
 arcund  us,  and  this  is  the  very  reason
 why  suddenly  the  African  countries
 are  not  so  close  because  they  are  be-
 ginning  to  doubt  where  we  siand.  I
 think  there  is  no  need  for  them  to
 doubt  us.  I  am  sure  the  Govern-
 ment  and  the  people  of  India  have
 made  it  clear,  barring  a  few  dissen-
 tient  voices,  where  we  stand,  but
 nevertheless,  the  reason  why  we  are:
 losing  the  trust  of  those  whom  we
 should  have  with  us,  is  because  they
 are  suspecting  our  stand  on  this  very.
 policy.  of  non-alignment.

 I  have  heard  Members  on  every
 side  of  this  House  admit  that  we  should
 have  closer  relationship  with  the
 African  nations  ag  well  as,  obviously,
 with  our  own  Asian  neighbours.  But
 the  fact  remains  that  the  nations  of
 Africa  are  not  all  prepared  to  follow
 us  at  this  moment.  They  have  some
 doubts  in  their  minds  and  partially
 these  doubts  are  aroused  by  people
 like  my  hon.  friend  who  spoke  before
 me,  reiterating  from  the  floor  of  the
 House  that  we  dg  not  believe  in  non-
 alignment.  We  are  pledged  to  this
 policy  not  only  for  our  own  selfish
 ends,  although  speaking  in  diplomatic
 terms  that  would  be  justified  but  we
 are  doing  it  because  the  world  at  the
 moment  admits  the  correctness  of
 such  @  policy  and’  when  7  say  thal
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 ‘dividends  have  come  to  us,  I  do  not
 mean  the  help  that  came  to  us  at  the
 time  of  the  Chinese  aggression.  That
 help  has  unfortunately  been  misquot-
 ed  and  misinterpreted.  The  asistance
 that  came  to  India  had  nothing  to  do
 with  non-alignment.  That  assistance
 came  by  virtue  of  India’s  geupolitical
 position  on  the  map,  and  would  have
 come  to  India  no  matter  what
 her  policy  has  been,  because,  at  that
 moment,  it  was  not  India  that  was
 threatened.  It  was  a  whole  con-
 cept  that  was  threatened.  It  was  a
 whole  pattern  of  life  that  was  threa-
 tened.  It  was  a  whole  ideology  that
 was  threatened.  It  was  the  democratic
 design  in  the  whole  of  Asia  that  was
 threatened.  Therefore,  it  is  no  use
 getting  emotional  everytime  the  word
 non-alignment  is  mentioned,  somebody
 getting  up  and  attacking  it,  calling
 it  a  Nehru  policy,  or  a  Shastri  policy
 and  so  on.  It  is  the  well-considered
 policy  of  a  group  of  men  who  happen
 to  be  ruling  this  country,  supportcd
 by  a  very  large  number  of  people,
 who  put  them  in  their  seats.

 5  hrs.

 I  would  like  to  say  that  the  day  this
 policy  is  abandoned  we  sha)]  find  it
 very  difficult  to  put  something  in  its
 place.  Therefore,  it  is  important  to
 look  at  non-alignment  in  the  face.
 Let  us  not  get  frightened  by  the  word.
 If  some  changes  have  to  be  made,  let
 us  make  those  changes  for  goodness’
 sake.  But  for  a  country  of  India’s
 size  and  potential  greatness—I  make
 no  apology  for  saying  this;  we  have
 potential  greatness  and  we  shall
 achieve  this  one  of  these  days,  if  we
 are  given  the  time  and  backing—it  is
 important  for  us  to  see  what  other
 parts  of  the  world  to  whom  we  are
 more  closely  allied,  than  to  America
 and  Russia,  think  about  .  us.
 With  all  this  talk  00  Russia  and
 America  bandied  about  in  this
 House,  one  sometimes  finds  one-
 self  almost  living  in  a  world  where
 there  are  only  these  two  countries
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 and  India  is  sand-wiched  between
 them.  But  this  is  not  so.  There  are  a
 great  many  countries  on  whose  friend-
 ship  we  do  rely.  We  must  cultivate
 them  more  than  we  have  done  for  in-
 spite  of  our  failings  and  weakn2ss  and
 we  must  build  a  pattern  that  which
 attracts,  but  which  always  fits  in  with
 wider  good.  So  long  as  this  is  kept
 in  mind,  I  have  felt  that  we  shall
 achieve,  if  not  all  of  our  objectives—
 it  may  not  be  possible—but  at  least-
 some  of  them.

 Therefore,  I  would  suggest  to  at
 least  hon.  members  on  our  side  of  the
 House,  that  these  things  we  kept  in
 mind,  always  remembering  that  it  is
 upto  India  to  give  a  lead  on  the  vari-
 ous  matters  that  will  assure  impor-
 tance  in  the  years  to  come.  We
 should  not  only  talk  in  terms  of  moral
 strength  or  material  strength  or  friend-
 ship  with  this  one  or  that  one.  We
 have  to  cultivate  certain  things  in  this
 country.  Today  our  morals  may  be
 down;  it  is  possible  that  we  may  be.
 still  smarting  over  certain  tragic
 things  that  have  happened,  but  if  you
 turn  the  pages  of  history,  are  we  the
 only  nation  to  be  attacked?  Are  we
 the  only  nation  whom  a  friend  has
 stabbed  in  the  back?  These  things
 have  happened  in  history.  People  rise
 above  them,  forget  them,  go  ahead  and
 achieve  their  own  destiny  linked  with
 the  destiny  of  all  those  who  have  the
 welfare  of  the  human  race  at  heart.

 Shri  Ravindra  Varma  (Thirvvella):
 Sir,  I  was  a  little  surprised  to  listen
 to  my  hon.  friend,  Mr.  Anthony.

 Shrf  Frank  Anthony:  You:  agreed
 with  me  in  the  lobby!

 Shri  Ravindra  Warma:  My  hon
 friend  thinks  that  I  agree  with  him.
 He  is  one  of  those  who  understands.
 the  English  language  very  well,  since
 it  is  his  mother  tongue.  I  do  not  know
 what  I  have  said  either  on  the  floor
 of  this  House  er  outside  has  given  him
 the  impression  that  I  agree  with  him
 in  his  impunging  the  basis  of  our
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 foreign  policy,—non-alignment.  A
 few  years  ago  if  Mr.  Anthony  had
 epoken  as  he  did  today  and
 as  he  always  has  done—he  would
 agree  with  me—,one  could  have  un-
 derstood  it,  because  the  policy  of  non-
 alignment  had  not  been  put  to  tne
 test.  But  when  it  has  been  proved
 beyond  a  shadow  of  doubt  that  the
 policy  of  non-alignment  is  a  policy
 which  we  have  deliberately  adopted
 to  pursue  the  enlightened  self-interest
 of  our  nation,  that  this  policy  does
 not  in  any  way  preclude  our  asking
 for  or  receiving  asistance  to  save  the
 sovereignty  of  our  nation,  when  it  has
 been  proved  that  the  very  basis  on
 which  people  like  Mr.  Anthony  once
 believed  that  the  world  was  divided
 into  black,  and  white  no  longer  exists,
 when  it  has  been  proved  that  the  blocs
 themselves  have  been  breaking  up  by
 @  process  of  fission  into  many  focal
 centres,  I  was  a  little  surprised  that
 an  eminent  and  intelligent  member  of
 this  House  like  Mr,  Anthony  wanted
 to  harp  on  old  tunes.

 Sir,  the  objectives  of  foreign  policy
 are  known  to  the  House.  The  Gov-
 ernment  has  to  protect  the  interests
 of  the  country.  Self-interest  is  no
 crime  for  ~  Government.  I  am  one
 of  those  who  believe  that  no  Govern-
 ment  has  a  right  to  be  ashamed  to
 say  in  the  councils  of  the  world  that
 the  objective  of  its  policy  is  the  pur-
 suit  of  the  interest  of  the  nation.  It
 has  to  protect  the  interest,  of  its  citi-
 zens  abroad.  It  has  to  protect  ihe
 interests  of  nationals  who  claim  Indian
 origin.  It  has  to  protect  our  frontiers.
 It  has  to  see  that  the  flames  of  war
 are  as  far  away  from  our  frontierg  as
 possible.  It  has  to  stand  for  justice.
 It  has  to  stand  for  peace  and  for  the

 easing  of  tensions  and  for  the  streng-
 thening  0१  international  organisations
 that  are  dedicated  to  the  rights  of
 man  and  to  the  promotion  of  peace.  I
 believe  that  the  policy  that  this  Gov-
 ernment  has  pursued,  and  is  pursuing,
 is  calculated  to  serve  these  national
 interests.
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 In  recent  years  especially  in  the  last
 year,  there  has  been  a  considerable
 improvement  in  our  relations  with
 our  neighbours  which  no  one  can
 gainsay.  It  is  true  that  our  relations
 with  them  are  not  as  close  as  we
 want  them  to  be,  but  it  is  also  true
 that  our  relations  with  Nepal,  Burma
 and  Ceylon,  partly  because  of  our
 activity  and  partly  because  of  the
 activity  of  the  Ceylonese  electorate,
 and  with  Malaysia  have  all  improved
 during  this  year.

 If  we  believe  in  non-alignment  I
 would  like  to  tell  Mr,  Anthony,  it  ts
 not  because  we  believe  in  it  as  a
 fetish  or  fad.  We  do  not  believe  in
 ideological  immolation  for  fetishes  or
 fads;  it  is  because  we  believe  that  ths
 policy  serves  our  interest  more  than
 any  other  policy.

 Sir,  it  is  easy  to  say  that  we  believe
 fn  non-alignment  and  in  the  Five
 Principles.  But  I  myself  have  said
 moréithan  once  in  this  House  that  the
 enuftiatiori’  of  these  Five  Principles
 by  itself  is  no  guarantee  of  the  success
 of  our  foreign  policy.  It  is  like  refer
 ting  to  the  Sermon  on  the  Mount  and
 the  commandments  and  saying  that
 society  does  not  need  a  penal  code
 because  it  has  been  commrnded,  “Thou
 shalt  not  steal”.  Our  foreign  policy
 must  be  based  on  the  acceptance  of
 reality.  We  must  accept  the  fact  that
 in  spite  of  our  best  efforts  to  be  good
 samaritans  in  the  world,  we  have
 enemies.  6  foreign  policy  which
 ignores  this  fact  is  an  unrealistic
 foreign  policy.  We  have  enemies,  and
 they  are  working  in  collusion.  Ever
 since  India  became  an  independent
 State,  Pakistan  hag  been  engaged  in
 8  diplomatic  war  against  us.  After
 962  and  even  before  1962,  Chins
 entered  the  scene,  and  after  the
 Chinese  aggression  on  India,  the  col-
 lusion  between  Pakistan  and  China
 became  something  which  no  one,  who
 has  eves,  can  deny.  These  enemies  of
 ours  happen  to  be  our  neighbours.  Not
 only  is  it  strange  that  these  enemies
 of  ours  happen  to  be  our  neighbours,
 but  whefi  we  look  at  the  fact  that
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 these  powers  which  are  ranged  agains.
 us—I  have  named  two;  I  do  not  want
 to  name  the  third  which  forms  part
 of  the  triangle—when  we  look  at  the
 fact  that  these  powers  come  from  the
 under-developed  world,  the  irony  of
 the  situation  becomes  even  stranger.
 They  come  from  the  under-developed
 world,  Some  of  them  come  from
 among  the  countries  which  make  a
 mockery  of  alignment  by  their  ideo-
 logical  debauchery.  Some  of  them
 profess  non-alignment  while  practis-
 ing  the  most  b‘atant  type  of  alignment.
 Some  of  these  countries  are  keen  on
 setting  up  rival  focal  centres  and
 would  even  like  to  work  for  the
 creation  of  a  rival  United  Nations.
 These  are  countries  that  profess  faith
 in  democracy  and  practise  the  rankest
 form  of  totalitarianism.  Out  diplomacy
 has  therefore  to  be  primarily  aimed
 at  disabusing  the  minds  of  the  non-
 aligned  and.  the  under-developed.
 These  enemies  of  ours,  singa
 happen  to  come  from,  the  npn  if
 and  under-developed  countries,  have
 the  advantage  of  being  able  to  work
 against  ug  amongst  the  non-aligned
 ang  under-developed.

 Pakistan,  it  is  true,  is  spear-heading
 a  dip'omatic  offensive  against  India
 in  the  West.  China  is  spear-heading
 a  dip'omatic  offensive  against  India
 among  the  under-developed.  And  I
 mutt  say  with  great  regret  that  an
 erstwhile  friend  of  ours,  Indonesia,  is
 spear-heading  a  diplomatic  offensive
 against  us  among  the  non-aligned.
 Their  objective  is  to  isolate  India  to
 strengthen  the  forces  aligned  against
 us,  to  sow  seeds  of  suspicion  about
 India  in  the  non-aligned  world,  to
 weaken  sympathy  for  India,  to  make

 the  sympathetic  silent,  to  creep  to-
 wards  our  frontierg  and  aid  the  forccs

 of  disruption  and  subversion  within

 our  country.  The  primary  object  of

 our  diplomacy,  therefore,  should  be

 to  combat  these  efforts  of  China

 Pakistan  and  Indonesia,  especially  in

 the  under-developed  and  nonealigned
 world.
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 How  shall  we  do  this?  The  hon,
 Member  who  spoke  before  me  refer-
 Ted  to  the  need  to  take’  unequivocal
 Positions  on  matters  that  affect  the
 under-developed  world—questions  of
 economic  progress,  economic  justice,
 colonialism,  discrimination  ang  hu-
 man  rights.  International  confer-
 ences  constitute  a  forum  which  is
 utilized  by  all  the  powers  of  the
 world  to  present  their  points  of  view
 before  the  world  and  to  muster  sup-
 port  for  themselves.  I  am  not  sure
 that,  as  far  as  international  confer-
 ences  are  concerned,  we  have  every
 time  come  away  with  the’  success
 that  We  would  have  liked  our  delega-
 tions  to  achieve.

 When  we  think  in  terms  of  parti-
 cipation  in.an  international  confer-
 ence,  whether  it  be  a  conference  of
 non-aligned  nations:  or  a  conference
 of  under-developed  ountries,  we
 have  to  examine  the  objectives,  the
 agenda,  and  the  nature  of  the
 parties  who  are  likely  to  be  invited.
 We  have  to  be  careful  about  the
 choice  of  our  delegations.  And  we
 have  to  get  rid  of  this  idea  that  whe-
 ther  another  country  supports  us  or
 not,  we  are  bound  to,  sypport  every-
 thing  that.  any,  so-called  friend  of
 ours  demands  from  us.  It  ig  not  a
 shame  jn  international  affairs  to
 believe  that  a  quid  pro  quo  is  called
 for,  as  far  as  support  is  concerned
 Instannes  are  not  wanting  which
 would  convince  every  discriminating
 student  of  politics  that  we  have  not
 only  put  all  our  cards  on  the  table
 but  we  have,  even  before  negotiations
 have  started  or  discussions  have  con-
 cluded  declared  that  we  were  willing
 to  accept  every  demand  of  every
 other.  nation,  even  though  that  nation
 pro‘esses  friend'ineas  and  prefers,  to
 be  silent  on  issues  of  vital  importance
 to  us

 We  have  had  to  come  away,  from
 conferendas  with  the  comforting
 thought,  the  consolation,  that  we  have
 managed  to:  see  that  the  communique
 of  the  conference  is  silent  on,  the
 probiems  that  are  of  paramount  im-
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 portance  to  this  nation.  We  have  had
 to  take  tomfort  in  the  thought  that
 nothing  extolling  or  eulogising  our
 enemies  has  been  incorporated  in  the
 communique.  We  cannot  walk  out
 of  conferences  for  fear  of  being  called
 peevish  or  childish.  We  are  a  great
 nation  and,  therefore,  we  believe  we
 cannot  act  as  some  other  nations  do.
 We  cannot  withhold  assent  to  para-
 graphs  that  do  not  directly  concern
 us  but  are  included  to  satisfy  the
 insistent  demands  of  the  vociferous,
 the  boisterous  and  the  bumptious,
 firstly  because  we  want  to  maintain
 tte  reputation  that  we  judge  issues
 On  merits  and,  secondly,  because  we
 eannot  give  the  impression  that  a
 fration  which  believes  in  principles,
 like  India,  can  indulge  in  harse  trad-
 ing  and  make  its  support  to  others
 conditional  on  their  support  to  mat-
 ters  which  affect  ‘our  interests,  even
 our  vital  interests.

 Sir,  must  also  refer  to  the  que3-
 tion  of  diplomatic  representation
 because  one  of  the  ways  to  fight  this
 offensive  of  China,  Pakistan  and
 Indonesia  in  the  under-developed
 countries  of  the  world  is  to  strengthen
 our  dipiomatic  representation,  cspe-
 cially  in  Africa  and  Latin  America
 and  all  parts  of  Asia.  And  Sir,  what
 ts  the  position  here?  Year  after
 year,  I  have  stood  ‘up  in  this  House
 during  the  debate  ‘on  this  Ministry
 and  pointed  out  to  the  paucity  of  our
 representation  in  Africa  and  ‘Latin
 America.

 We  must  understand  that  there  are

 priorities  as  far  as  dfreas  are  concern-
 ed,  that  emphasis  has  to  be  laid’  on
 the  quality  and  calibre  of  our  repre-
 ‘sentation  in  some  ereas.  We  are
 “working  in  an  emergency,  we  believe;
 At  is  not‘a  normal  ‘situation  but  an
 “abnormal  situation  in  which  we  are
 called  upon  to  combat  the  diplomatic
 offensive  of  these  countries  in  a  short
 time.  "But  look,  at’  the  pattern  of  our
 diplomatic  representation  today.  It  is
 oriented  more  tuwards  the  West  and

 the  East  ang  the  cvuntries  that  belong
 to  the.  blocg  ratho:  than  to  the  non-
 aligned.
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 Sir,  I  wish  to  place  before  this
 House  some  facts  about  Chinese  dip-
 lomatic  fepresentation  in  Africa,  for
 comparison.  It  may  interest  the
 House  to  know  that  of  the  46  coun-
 tries  in  which  China  has  diplomatic
 representation,  2  are  in  Communist
 countries,  47  in  Asia  and  the  Middle
 East,  8  in  Western  Europe  and  5  in
 Africa—more  than  in  any  other  region
 of  the  world.  Look,  again,  at  the
 calibre  of  the  representatives  sent  to
 these  countries.  In  Communist  coun-
 tries  the  average  years  of  diplomatic
 service  that  a  Chinese  Ambassador
 possesses  is  7  years;  in  Asia  and
 Middle  East  it  is  9  years;  in  Western
 Europe  ft  is  0  years,  and  in  Africa
 it  ig  I2  years.  Now,  it  is  very  clear
 from  this  that  China  has  fully  realiz-
 ted  the  importance  of  manning  the
 "Embassies  in  Africa  with  people  with
 experience,  people  with  vision,  people
 with  the  dynamism  necessary  to  cope
 with  the  situation  in  the  developing
 countries.

 What  Sir,  is  the  position,  as  fer  as
 our  country  is  concerned?  We  know
 that  China  has  been  concentrating
 its  attention  on  building  up  its  influ-
 ence  in  Algeria  in  the  north,  in  Corigo
 (Brazaville)  in  the  west,  Tanzania  in

 the  south  and  Burundi  in  the  north
 east.  But,  what  is  our  position?  In
 some  of  these  countries  we  have  no
 Fepresentatives.  ‘at  all.  The  number
 of  our  resident  diplomatic  missions

 ‘in  Africa‘is  practically  the  same  as  it
 was  in  1962  When  we
 “dip!omatic

 ey  that
 representation:  is  not

 énough  and  we  do  not  have  repre-
 sentatives  ‘in  ‘those  countries,  a  rabbit
 Is  produced  out  of  the  hat  and  we
 are  told—that  by  means  of  concurrent

 “accreditation  ट  hive  established.  dip-
 lomatic  represtntation  in  many  movre
 countries.’  There  ate  ambassadors  of
 our  country  who  are  concurrently
 accredited  to  five  different  countries
 ‘in  Alfica.  “We  are  given  the  impres-
 sion  that  we  have  increased  the
 ‘strength  of  our  ‘representation  in
 Africa,  while  in  actual  fact  it  is  only

 ‘ah  increase  In  concarrent  accredita-
 tion,  and  this  is  hardly  fair  either  to
 the  House  or  to  the  interests  of  the
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 country,  What  is  the  position  in  Latin
 America?  We  still  have  the  same
 number  which  we  had  three  years
 ago.  Again,  according  to  the  Gov-
 ernment,  concurrent  accreditation  is
 the  answer,  As  my  time  is  up,  I  shall
 not  deal  with  this  point  in  detail.

 I  must  say  a  few  words  about  the
 choice  of  our  Ambassadorg  and  para-
 diplomatic  activities.  I  have  been
 saying  in  this  House  every  time  the
 Demands  for  Grantg  of  this  Ministry
 has  come  up  that  if  we  look  at  the
 way  efficient  diplomatic  work  is
 carried  on  by  other  countries,  the  way
 their  diplomacy  functions,  we  will!
 understand  that  we  have  to  streng-
 then  and  supplement  the  efforts  of
 our  governmental  diplomatic  staff
 with  the  work  of  non-governmental
 organisations.  Thousands  of  delega-
 tions  visit  China  every  year  from
 Latin  America  and  Africa.  What  do
 we  do?  Do  we  invite  or  send  out
 representatives  of  workers’  organisa-
 tions,  women’s  organisations  and
 many  other  organisations  which  mouid
 public  opinion?  I  would  like  the
 External  Affairs  Minister  to  enswer
 this  question  of  mine,

 45.9  hrs.

 {Mr.  TarrumAtA  Rao  in  the  Chair]

 I  would  also  like  to  refer  to  the
 choice  of  Ambassadors’,  We  have
 very  many  efficient  men  in  our  for-
 eign  service,  no  doubt.  But  nobody
 thinks  that  everybody  is  efficient,  I
 suppose.  In  the  areas  which  are
 vital  to  our  country,  often  times  it
 happens  that  we  do  not  have  able
 representatives.  We  have  represen-
 tatives  who  suffer  from  _  coronary
 thrombosis  or  psychological  paralysis.
 People  geem  to  think  that  an
 Ambassadorship  js  a  landing  plece  for
 a  mechanical  escalator,  that  once  you
 join  the  Service  you  should  automa-
 tically  reach  the  landing  place  of
 ambassadorship.  Sometimes  it  seems
 as  though  ambassadorship  is  consi-
 dered  a  consolation  or  good  conduct
 prizé  meant  for  the  superannuated  cr

 the  supernumereries  or  a  warrant  of
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 exiie  for  the  politically  ineffective  oz
 inconvenient;  at  least,  there  is  some
 political  ability  in  those  men  who
 are  inconvenient.  But  not  to  choose
 the  best  peopie  who  can  operate  in
 these  areas,  which  ana  the  most  vul-
 nerable  and  crucial  areas  for  us,  is
 something  which  cannot  be  pardoned
 in  the  name  of  paucity  of  finance.

 Sir,  I  will  conclude  by  saying  that
 our  policy  ig  such,  our  requirements
 ara  such  and  the  pressures  on  us  are
 such  that  nothing  but  e  dynamic
 po:icy  which  is  based  on  a  positive
 well-planned  diplomatic  offensive  can
 serve  the  interests  of  our  nation
 abroad..

 Shri  D.  N.  Singh  (Muzaffarpur):
 Mr,  Chairman,  it  is  for  the  first  time
 that  we  are  discussing  the  Demands
 for  Grants  relating  to  the  Ministry  of
 External  Affairs  in  the  absence  of  our
 beloved  leader,  Shri  Jawaharlal
 Nehru,  who,  to  quote  Gurudev  Tagore,
 “wags  greater  than  his  deeds  and  truer
 than  his  surroundings”.  India’s  dip-
 lomatic  edifice  is  largely  his  creation
 and  for  a  country  like  ours  it  haa
 accomplished  much  and  we  are  proud
 of  it.  It  accomplished  much  because
 in  formulating  his  policy  he  took  into
 account  our  past  traditions  and  the
 needs  of  the  world  and  the  ageless
 striving  of  mankind  for  truth,  justice
 and  peace.

 It  had  become  imperative  after  the
 dropping  of  the  atom  bomb  on  Hiro-
 shima  and  Nagashaki  in  Japan  that
 the  restraint  of  violence  by  mutual
 tolerance  had  become  one  of  the
 mecessary  conditions  for  the  mere
 survival  of  mankind  and  it  was
 because  India  under  Panditji’s  able
 leadership  gave  expression  to  this
 truth  truly  and  fearlessly  that  she
 acted  as  a  focus  for  conciliation  in
 the  world  forum.

 Here,  I  would  like  to  quote  a  few
 lines  from  a  book,  India,  Pakictan  and
 the  Rise  of  China,  published  in  Ame-
 rica  after  the  death  of  Panditji:
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 “A  world  seemingly  at  war  lis-
 tended  to  the  words  of  India  and
 wanted  to  believe  them.  Madame
 Pandit’s  discourse  on  the  ‘Bridges
 to  peace’  were  a  welcome  balm
 in  the  days  of  Korean  War,
 multi-megaton  weapons  and  the
 frightful  psychosis  of  Washington
 and  Moscow.  .From  the  Forum
 on  the  East  River  in  New  York
 India’s  delegates  built  from  weak-
 ness  and  became  accepted  spokes-
 men  of  the  weak  nations  who
 gained  great  strength  as  _  the
 cold  war  passed  from  encircle-
 ment  to  deadlock  and  finally  to
 competitive  co-existence.”

 I  know  that  we  are  living  in  a  fast
 changing  world  and  the  remedies  of
 yesterday  cannot  be  applied  to  the
 maladies  of  today.  For  a  foreign  policy
 to  be  effective,  it  has  got  to  be  adjust-
 ed  to  meet  the  requirements  of  the
 changing  circumstances.  And  what  I
 would  like  to  suggest  is  that  the  policy
 of  peace  and  non-alignment  does  nof
 stand  in  the  way  of  flexibility  of
 approach  to  problems  for  there  is  no
 scope  for  rigidity  and  dogmatism  in
 this.  Therefore  it  has  got  to  be
 dynamic  and  forward-looking.

 I  do  not  say  whether  it  is  right  or
 wrong,  but  of  late  there  has  grown
 en  impression  in  this  country  as  well
 as  outside  that  our  foreign  policy  has
 started  becoming  a  bit  timid  and  lacks
 its  former  dynamism.  I  hope,  Gov-
 ernment  will  take  note  of  it  For
 example,  I  think,  in  the  Indian
 Express,  the  other  day  K.  Bhaskar
 Rao  reported  from  New  York:—

 “Thus  we  @re  now  a  nation  with
 neither  a  vision  nor  a  goal  and  as
 Selig  8.  Harrison  comments  on  the
 January  issue  of  ‘Foreign  Affairs’,
 India  is  tottering  along  with  no
 clear  destination  yet  in  mind”.

 35.25  hrs.

 [Mr.  Deputy-Spraker  in  the  Chair}

 Then  again,  to  quote  from  the
 Times  of  India  of  March  29:—

 "For  all  those  who  believe  in  a
 vigorous  and  enterprising  non-
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 alignment  policy  nothing  could  be
 sadder  than  the  recent  comment
 by  the  London  Times  in  which  it
 was  noted  that  India  is  no  longer
 playing  the  part  of  an  ‘Asian
 leader’  whose  words  have  any
 weight  in  the  Western  world....
 Neither  the  death  of  Mr.  Nehru
 nor  the  border  dispute  with  China
 ig  an  acceptable  explanation  tor
 this  collapse  of  policy.  There
 appears  to  be  an  undefined  feeling
 that  India  cannot  afford.  the
 luxury  of  a  foreign  policy.”

 I  do  not  blame  the  Minister  entirely
 for  this.  It  may  be  because  of  the
 failure  of  our  external  publicity,  and
 the  way’in  which  our  missions  func-
 tion  abroad.  It  is  their  duty  to  inter-
 pret  and  to  explain  our  policy  and
 the  stand  that  we  take  on  various
 issu'es;  but  somehow  or  other  it  seems
 that  our  missions  abroad  do  not  take
 their  work  very  seriously  and  they
 just  do  not  care  to  interpret  and  ex-
 plain  our  policy.  There  was  a  com-
 ment,  a  few  days  ago  by  James
 Cowley  in  London  Notebook  regard-
 ing  India  House  and  this  is  what  he
 says:

 “Ridiculous  as  the  suggestion
 may  seem,  J  have  begun  to  suspect
 that  a  hoodoo  hovers  over  India
 House  in  Aldwych.  How  else.  tg
 account  for  some  of  the  inexpli-
 cable  things  that  happen  from
 time  to  time  under  its  roof.  The
 place  has  a  gift  not  much  short
 of  genius  for  attracting  the  wrong
 sort  of  publicity.”

 This  is  indeed  not  a  very  happy  state
 of  affairs  and  I  beg  of  our  Fortiga
 Minister  that  he  should  try  to  put
 these  things  right.

 Having  said  that  I  would  like  to  say
 a  few  words  regarding  China  and
 Pakistan.  The  recent  posture  of  China
 in  South  East  Asia  is  8  regional
 encirclement  of  India  and  friendship
 for  the  erstwhile  American,  SEATO
 and'  CENTO  ally,  Pakistan.  The
 recent  visit  of  President  Ayub  to
 China  has  got  very  great  sinistet
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 -significance  for  us.  In  the  werds.  of
 .a  Pakistani  journalist,  Mr.  8.  M.  Ali:

 “He  had  not  gone  to  China
 with  cap  in  band  nor  as  a  messen-
 ger  for  the  Third  power.  Already
 assured  of  Peking’s  support  on
 Kashmir  and  that  China  would
 come  to  the  assistance  of  Pakistan
 it  her  security  were  threatened
 especially  on  her  eastern  frontiers,
 he  had  nothing  new  to  ask  for
 from  his  hosts.”

 Then  again,  Mr.  Zuleri  writes  in  the
 Pakistan  Times:—

 “Our  policy  now  calls  for  closer
 relatians  with  China,  a  newer
 appioach  towards.  Russia,  ard
 friendly  confrontation  with  the
 United  States.”

 -It  is  no  secret  that  China  and
 “Pakistan  have  proven  themselves
 .dmmune  to  Russian  and  American
 strictures  and  theology  and  they  can
 go  to  any  length  for  the  furtherance
 of  their  expansionist  design.  “It  is
 high  time  that  we  took  stock  of  these
 things.  I  plead  that  now  that  the

 +  gesture  of  our  present  Prime  Minister,
 who  in  his  first  broadcast  to  the

 _  Nation  on  the  llth  June,  stated—and
 rightly  stated—

 “We  must  reverse.  the  tide  of
 anfortunate  relations  between
 India  and  Pakistan”

 and  praised  President  Ayub  Khan’s
 wisdom  and  understanding,  has  not

 ‘been  reciprocated,  we  have  got  to
 ‘take  a  fresh  look  and  have  a'so  gct
 ‘to  tell  those  friends  of  ours,  who  arc

 mever  tired  of  saying  that  we  should
 arrive  at  some  sort  of  settlement  with
 Pakistan,  that  aggression  is  aggression

 .  whether  it  is  committed  by,  8  Com-
 ‘munist  country  or  by  a  non-Commu-
 nist  country  and  that  we  cannot  pur-
 chase  peace  -by  appeasement.

 Now,  a  word  about  the-forthcoming
 visit  of  our  Prime  Minister  abrosi.  3

 shope  his  visit.  will  succeed.in  pr*  lect-
 ing  the  real  image  of  India  ubroad
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 and  we  will  try  to  retrieve  some  of
 our  recently  lost  ground.  Here,  I
 would  also  like  to  point  out  that  it
 should  be  the  duty  of  our  Missions
 abroad  of  those  countries  which  he  is
 visiting  to  see  to  it  that  his  visit  is
 well-planned  and  I  hope  he  will  get
 the  courtesy  that  is  due  to  the  Prime
 Minister  of  a  great  country  like  India.
 I  am  quite  sure  that  if  we  follow  the
 policy  of  peace  and  non-alignment
 which  our  leader  pursued  and  which
 has  paid  good  dividend  to  India,  we
 will  tide  over  the  present  crisis  and
 the  present  difficulty  which  to  a  large
 ‘extent,  I  suppose,  jis  a  crisis  and  &
 difficulty  of  adjustment  and  nothing
 else,

 -  With  these  words,  Sir,  I  have  done,
 Thanks.

 ade  प्र काक बौर  शार जी  (बिजनौर)  :

 उपाध्यक्ष  महोदय,  श्री  जवाहरलाल  नेहरू
 के  निधन  से  जहां  हम।रे  देश  की  राष्ट्रीय
 क्षति  हुई  है,  वहां  -भ्र्तर्राष्ट्रीय  क्षेत्र
 में  भी  भारत  की  बहुत  बड़ी  हानि

 हुई-है  ।  भले  ही  उसके  विदेश
 मन्त्री  होते  हुए

 हम  अम्र  र  प्रश्नों  के  समाधान  में  झपेल्निता

 सफलता  प्राप्त  नहीं  कर  सके,  लेकिन  इस  सत्य

 को  आंखों  से  बोझल  नहीं  किया  जा  सकता
 कि  उनके  निधन  से  धा“त  अन्तर्राष्ट्रीय  क्षेत्र  में

 एक  प्रभ  विशाल  व्यग्रितिब  से  विहीन  हो  गया?

 है।

 “नये  विदेश  मस्ती  सौभाग्य  से'  मधुर-भाषी
 भी  हैं  कौर  परि  शमी  भी  हैं,  लेकिन  दुर्भाग्य  से
 न  तो  उनका  कीई  अन्तर्राष्ट्रीय  व्यक्तित्व'

 है,  न  विश्व  की  समस्यायें  का  गहरा  झध्ययक'

 हैं  कौर  त  दूर  तक  जाकर  निर्णय  केने  की

 प्रतिभा  i  इस  दृष्टि  से  इन  उलझी  हुई  परि-

 स्थितियों  में  भारत  को  जिस  प्रकार  के.  विदेश:

 मती  क्रि  अपेक्षा. थी,  दुर्भाग्य  से  भ।ज  बह  उस

 प्रकार  के  स़्त्री  से  रहित  है  ।

 -विदेश  मन्वीं  ब्र नने  के  धाव-  -सरदार  स्वाहा

 'हिंदू  ने  तीन  देशों  कीं  या जायें  किन्तु  होवे
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 वर्मा  की  यता  की,  नेपाल  की  यात्रा  की  और

 कभी  वह  तटस्थ  राष्ट्रों  के सम्मेलन  में  काहिरा
 शए  ।  जहां  तक  उन  की  बर्मा  यात्रा  के  परिणाम

 का  सम्बन्ध  है,  एक  प्रश्न  के  उत्तर  में  स्वयं

 व्ही  उन्होंने  कह  कि  मेरे  बर्मा  से  लौटने  के  बाद

 बर्मा  से  भारतीयों  +#  निष्क  सन  में  कोई  कमी

 झा  गई  हो,  ऐसी  बात  नहीं  दिखाई  देती  है  ।

 उनकी  नेपाल-यात्रा  के  परिणामस्वरूप  नेपाल
 से  भी  हमारे  सम्बन्धों  में  पहले  की  अपेक्षा

 कोई  घनिष्ठता  बढ़ी  हो,  ऐसी  स्थिति  भी

 दिखाई  सहीं  देती  है  |  जहां  तक  काहिरा  में  हुए
 तटस्थ  राष्ट्रों  क ेसम्मेलन  का  सम्बन्ध  है,  जिसके

 बारे  में  विदेश  मन्त्रालय  ने  भ्र पने  इस  बधिक

 प्रतिवेदन  में  कई  पृष्ठ  रंगे  हैं,  उसमें  भारत  की

 जितनी  दुर्दशा  हुई  भर  भारतीय  प्रतिनिधियों

 का  जीतता  प्रदान  हुमा,  मेरा  अनुमान  है

 है  कि  इससे  पहले  विदेशों  में  हमारे  जितने  भी

 शिष्ट  मॉडल  गए  भारत  को  शायद

 उनमें  किसी  में  भी  इतना  नीचा  नहीं  देखना
 बड़ा  ।  उस  सम्मेलन  में  हमने  चीन  को  एक
 शिष्ट  मण्डल  भेजने  का  सुझाव  दिया,  लेकिन

 =  हमारे  इस  सुझाव  का  कितना  उपहास  उस

 सम्मेलन  में  किया  गया  ।  हम  उस  सम्मेलन  के

 समय  कोलम्बो-प्रस्तावों  के  देशों  की  एक

 बैठक  बुलाना  चाहते  थे,  लेकिन  हमारे  श्र
 राष्ट्रों  की  गति-विधियों  के  परिणामस्वरूप

 हम  इस  दिशा  में  भी  सफल  न  हो  सके  7  इसी

 लिए  मैं  नहीं  कह  सकता  कि  कौनसी  भारी

 सफलता  इस  प्रकार  की  है,  जिसके  लिये  राज

 नये  विदेश  मनवरी  को  बधाई  या  धन्यवाद  दिया
 जाये।

 जहां  तक  श्रीलंका  के  साथ  हुए  समझोते
 का  सम्बन्ध  है,  उसके  बारे  में  मैं  एक  बात  याद

 दिलाना  चाहता  हूं  |  1953  में  जब  लन्दन  में

 कामनवेल्थ  कान्फ्रेन्स  हुई  थी,  तो  जो  कब  श्री
 लंका  के  नये  प्रधान  मन्त्री  बने  हैं---भरी  डाले

 सेनानाट के,  उन्होंने  हमारे  उस  समय  के  प्रधान
 मूवी  कौर  विदेश  मंत्री,  श्री  जवाहरलाल
 नेहरू,  के  सामने  एक  प्रस्ताव  रखा  था  कि  कौर

 नहीं  तो  कम  से  कम  भाप  पचास  हंजार  भार-
 पियों  को  श्रीलंका  से  वापस  लीजिए  ।  लेकिन  श्री
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 नेहरू  ने  बड़ी  दृढ़ता  के साथ  कहा  था  कि  पचास

 हज़ार  तो  ब्रहुत  होते  हैं,  पांच  भारतीयों  को  भी

 वापस  लेने  का  कोई  प्रश्न  उपस्थित  नहीं  होता
 लेकिन  दुर्भाव;  से  अरब  हमारे  नये  प्रधान  मन्दी

 झौर  विदेश  मन्त्री  ने  श्रीमती  श्रीमाझो  भंडार-

 न  यके  के  साथ  जो  समझौता  किया,  उसमें

 उन्होंने  सवा  पांच  लाख  भारतीयों  को  वापस

 लेने  की  बात  मान  ली  शौर  डेढ़  लाख  भारतीयों

 के  सम्बन्ध  में  यह  कहा  गया  कि  उनके  भाग्य

 का  निर्णय  बाद  में  किया  जायेगा  |

 मैं  विदेश  मन्त्री  से  यह  पूछना  चाहता  द्
 कि  श्रीलंका  में  जो  भारतीय  हाई  कमिश्नर

 बैठे  थे,  वहां  पर  जो  हमारे  राजनीतिक  प्रति-

 सिधि  थे,  क्‍या  उन्होंने  विदेश  मन्थनी  के  कानों

 तक  यह  बात  नहीं  पहुंचाई  कि  श्रीमती  भंड  र-

 मायके  की  गवर्नमेंट  का  भविष्य  बहुत  लम्बा

 नही ंहै  ।  दस  स्थिति  में  जो  समझौता।  इतने
 दिनों.  से  नहीं  हुआ  था  कौर  जिसके  बारे  में  पहले
 प्रधान  मन्त्री  कौर  विदेश  मल्ली  953  में

 दुखता  के  साथ  श्रीलंका  के  प्रधान  मन्त्री  को

 निर्णय  कर  चुके  थे,  उस  समझो  :  को  करने  में

 इतनी  तत्परता  दिखाने  की  क्‍या  भ्रावश्यकत

 थी?  फिर  जब  अनुमति  भंडारनायके  की  सर  गर

 का  पतन  हो  गया,  कौर  उनका  भविष्य  निश्चित--

 रूप  से  अ्रंधकार  में  चला  गया,  तो  भारत

 सरकार  के  ह्रधिकारियों  को  वहां  भेज  कर

 सवा  पांच  लाख  भारतीयों  को  वापस  बुलाने
 से  संसद  समझौते  को कार्या'बित  करने

 की  दिशा  में  मगर  कुछ  शौर  रुख  लिया  जाता

 तो  भारत  का  क्‍या  नुकसान  होने  वाला  था  ?

 भ्राज  यों  ही  दक्षिण  भारत  को

 शौर  बहुत  सी  समस्याशों  के  बारे  में  हम  से

 शिकायत  है  कि  उत्तर  भारत  के
 लोग  कई  गम्भीर  प्रश्नों  के  समाधान
 में  हमारे  साथ  पक्ष प्राता  करते  हैं
 अब  झगर  ये  सवा  पांच  लाख  भारतीय  वापस

 लिये,  तो  एक  शरर  शिकायत  का  मौका  उनको'
 मिल  जाय:  कौर  त्यागी जी  के  लिए  एक  शौर

 मई  समस्य।  खड़ी:  हो  जाबगी  |  उन  लोगो

 'को  पुनर्वास  दण्डकारण्य  में  किय।.  जायगा  था

 उन  को  राजस्थान  में  बसाया  जायगा  ?
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 [श्री  प्रकाशवीर  शास्त्री]
 कहां  ले  ज  फर  उनकी  ग्रास  समस्या  का

 समाधान  या  जायेगा  ?

 राज  भारत  का  करदाता  नये  विदेश
 मंत्री  से एक  प्रश्न  यह  करना  चाहता  है  कि

 जब  वह  जानते  थे  कि  श्रीमती  भंडार ना यके
 की  सरकार  का  भविष्य  कई  बहुत  अच्छा

 नहीं  है,  तो  चुनाव  के  समय  तक  की

 जो  अवधि  थो,  उसमें  बह थोड़ा  चुप
 बयो  नहीं  रहे  ?  उस  अवधि  में  स्थिति

 यह  रही  वहां  पर  सरकारी  अधिकारी

 भेज  जा  रहे  हैं,  शिष्ट  मंडल  जाते  रहे,  सांक-

 ऋतिक  शिष्ट  मंडल  भेजे  जाते  रहे  हैं,  उन  सब

 का  लाभ  श्रीमती  अंडा रना यके  ने झपने

 चुनाव  में  दल  के  हित के  लिए  उठाया

 झगर  उस  समय  थोड़ा  चुप  रह  कर  नये

 चुनाव  को  देख  लिया  जाता,  तो  इस  में

 सरकार  को  कया  हानि  होने  वाली  थी  ?

 श्री  सेनानायके  ने  श्रीलंका  का  प्रधान

 मंत्री  बनते  ही  भारत  के  पक्ष  का  समर्थन

 किया  शौर  चीन  के  आक्रमण  की  निन्दा

 की  ।  पहले  तो  भारत  सरकार  ने  इतनी
 तत्परता  दिखाई  थी,  लेकिन  अब  उस  ने

 उसी  तत्परता  के  साथ  श्री  सेनानायके  के  साथ

 “मित्रता  का  हाथ  बढ़ा  कर  उन  की  सहानुभूति
 क्यों  नहीं  प्राप्त  की  ?  हमारे  विदेश  मंत्रालय

 का  दुर्भाग्य  यह  रहा  है  कि  जिन  छोटे  छोटे

 पड़ोसी  देशों  के  साथ  हमारे  सम्बन्ध  शौर

 भ्र धिक  मित्रतापूर्ण  एवं  अनिष्ट  होने  चाहिए

 थे,  पीछ  भी  यों  तो  हम  प्र पने  उच्चाभिमान  में

 जाकर  उन  की  उपेक्षा  करते  रहे  पर  चोट  खाने

 के  बाद  भी  भव  भ'  उन  क'  उपेक्षा  कर  रहे  हैं।

 कहां  नेपाल  की  यह  स्थिति  थी  कि  वह  महाराज

 त्रिभुवन  के  समय  में  भारत  के  साथ  झ्रात्मीयता

 बढ़ाने  के  लिए  भ्रातुर  था,  यह  विशेश  मंत्रालय

 की  पुरानी  फ़ाईलों  में  उन  के  कराए  हुए  पत्तों  से

 स्पष्ट  प्रतीत  हो  जायगा  ।  फिर  हमने
 उस  की  उपेक्षा  की,  जिस  के  कारण  बहू

 हम  से  हट  कर  ब  दूसरे  देशों  की  भोर  देखने

 लगा  t  art  उसी  का  परिणाम यह  है  कि  46.

 करोड़  के  राष्ट्र  को  नेपाल  के  साथ  प्रगति
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 fran  बढ़ाने  के  लिए  इतना  नीचे  गिरना

 पड़ा  है  कि  भारतीय  राज-दूतावास  में  नेपाल
 नरेश  के  लड़के  का  जन्म-दिन  मनाया  गया  कौर
 उसमें  प्रधान  मंत्रों  का  संदेश  पड़  कर  सुनाया
 गया  ।  क्यों  46  करोड़  के  इस  विशाल

 राष्ट्र  को  इस  स्थिति  तक  उतरने  की  भाव-
 श्यकता  हुई  है  ?

 वर्मा  कौर  श्रीलंका  के  सम्बन्ध  भी

 लगभग  यही  सिथति  है  भर  इस  से  भी  भागे
 चल  कर  मैं  यह  कहना  चाहता  हू  कि  निजी
 कौर  मारिशस  जैसे  देश  जिन  देशों  में  भारतीय
 अधिक  मात्रा  में  है,  उन  के  साथ  भी  विदेश
 मंत्रालय  की  उपेक्षापूर्ण  नीति  चल  रही  है  ।
 छोटे  से  छोटे  देश  का  प्रधान  मंत्री  जब  यहां  भाता

 है  तो  लालकिले  में  उस  का  नागरिक  प्रति-
 नंदन  किया  जाता  है  :  मैं  श्री  स्वर्ण  सिंह  से

 बड़ी  स्पष्ट  भाषा  में  यह  पूछना  चाहता  हूं
 कि  पीछे  मारिशस  के  प्रधान  मंत्री,  श्री  राम

 गुलाम,  ने  जो  कि  एक  महीना  भारत  में

 रह  कर  गए,  कया  अपराध  किया  था  कि  वह
 लालकिले  में  नागरिक  अभिनंदन  प्राप्त  नहीं
 कर  सके  ।  क्‍या  उन  का  भ्रपराध  यही  था

 कि  उन के  पूर्वज  भारतीय  थे  ओर  वह  एक

 ऐसे  देश  के  प्रधान  मंत्री  हैं,  जहां  भारतीयों

 की  संख्या  भ्रधिक  है  ।

 इन  छोटी  छोटी  बातों  का  परिणाम

 यह  हो  रहा  है  कि  हमारे  जिन  पड़ोसी  देशों

 को  भारत  के  साथ  आत्मीयता  है  भौर  जो

 इस  सरकार  के  दुर्व्यवहार  के  बाद  भी  भारत
 की  भोर  सहयोग  का  हाथ  बढ़ाये  रखता

 चाहते  हैं,  सरकार  की  इस  उपेक्षापूर्ण  नीति

 से  उन  देशों  के  नागरिकों  में  भारत  के  प्रति

 एक  प्रतिकूल  स्थिति  उत्पन्न  होती  चली  जा

 रही  है  कौर  वह  उस  का  सामना  नहीं  कर  पा

 रही  है  1

 यही  स्थिति  प्रवासी  भारतीयों  के  सब .
 में  है  |  स्वतंत्र  होने  से  पहले  हम  प्रवासी

 भारतीयों  को  स्थिति  पर  गम्भीरतापूर्वक
 ध्यान  देते  थ  लेकिन  स्वतंत्र  होने  के  बाद
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 हैमारे  मस्तिष्क  में  य ेसमस्याएं  तो  हैँ  कि  रूस  के

 साथ  हमारी  क्या  नीति  रहनी  चाहिये,  श्रमिक का
 के  साथ  हमारे  सम्बन्ध  बसे  रहने  चाहिये

 -मैं  इस  बात  को  नहीं  कहता  कि  अन्तराष्ट्रीय
 क्षेत्र  में  बड़े  राष्ट्रों  क ेसाथ  अपने  सम्बन्धों  की

 उपेक्षा  की  जाये  लेकिन  पिछले  सतह  वर्षो

 में  प्रवासी  भारतीयों  के  हितों  की तरफ  जितना

 ध्यान  भारत  सरकार  को  देना  चाहिए  था,
 उतना  ध्यान  उसने  नहीं  दिया  ।

 जहां  तक  राजदूतों  की  नियुक्ति  का

 सम्बन्ध  है,  मुझे  यह  कटु  सत्य  कहने  के  लिए

 क्षमा  किया  जाये  कि  इस  समय  विदेशों  में

 हमारे  -राजदूतावासों  में  भाई सीएस  श्र

 अरः:०ए०एस०  अाफिसर  भ्र धिक  भरे  हुए  हैं  t

 मैं  उन  अफसरों  की  देशभक्ति  पर  सन्देह  नहीं
 करता  लेकिन  मैं  यह  बात  भ्रवश्य  कहता  हूं  कि

 'हमारे  देश  के  कराई  सी०  एस०  शोर  आई०

 'पु  एस०  अाफिसरों  को  मानसिक  पृष्ठभूमि
 उस  प्रकार  की  नहीं  है,  जैसी  कि  इस  देश  में

 सार्वजनिक  कार्य  करने  वाले  व्यक्तियों  की

 है।  इसी  का  परिणाम  यह  है  कि  कभी  तक

 हमारे  विदेश  मंत्रालय  पर  नौकरशाही

 बुरी  तरह  सेछाई  हुई  है धौर  विदेश
 मंत्री  भी  उसके  पंजे  से  नहीं  निकल  पाए

 हैं  ।  हम  रोम  में  स्थित  झपने  राजदूत
 का  स्थान-परिवर्तन  रंगून  में  करते  हैं,  तो

 वह  यह  लिख  कर  भेजता  है  कि  दुनिया
 के  नक्शे  में  रंगून  हां  है,  इस  बात  का  भी

 मुझ  पता  नहीं  है।  उसका  कया  प्राधिकार  है  कि

 वह  इस  प्रकार  के  शब्दों  को  कहे  शौर  हस  प्रकार
 भारत  सरकार  के  निर्णयों  की  उपेक्षा  करे  ?

 है:  इस  प्रकार  की  बातों  पर  गहराई  से  विचार
 करता  चाहिए।

 5.40  hrs.

 (Mr.  Sreaxer  in  the  Chair)

 विदेशों  में  जो  हमारे  भारतीय  राजदूत
 हैं,  उनको  विदेश  भेजने  से  पहले  हम  को
 देश  में  कुछ  इस  प्रकार  प्रशिक्षण  देना

 चाहिये  जहां  से  वे  प्रशिक्षण  प्राप्त  करके

 दूसरे  देशों  में  जा  कर  न  केवल  हमारे
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 राजनयिक!  सम्बन्धों  की  रक्षा  कर  सकें

 बल्कि  उन  देशों  के  भारत  के  साय  सांस्  कि

 श्र  दान  प्रदान  क॑  प्ष्ठमूमि  को  भ॑  दृढ़  कर

 सतह।  दस  के  ग्रह  तक  'बराबर  उपेक्षा

 होत?  श्वेत  प्र्  हैं

 भाखरी  बात  मैं  शेख  अब्दुल्ला  के
 सम्बध  में  कहना  चाहता  हूं  ।  ज॑सा  मैं  ने

 राज  प्रश्न तर  काल  के  बाद  भी  इस  सदन  में

 कहा  था,  यह  एक  ऐसी  बड़ी  भूल  है  कि  हस

 एक  भूल  पर  हो  विदेश  मंत्री  को  त्याग  पत्र
 दे  देना  चाहिये  ।  शेख  भ्रब्दुल्ला  को  बाहर
 जाने  की  भाषा  देने  के  बारे  में  जब  कल  पूछा
 गया  कि  पासपोर्ट  प्राधिकारियों  ने  आपके
 पास  शेख  के  पासपोर्ट  के  झ्ावदन  पत्र  को
 वापस  कर  दिया  था  तो  विदेश  मंत्री  ने  उत्तर
 में  कहा  था,  नहीं  ।  लेकिन  दूसरे  सदन  में

 श्रीमती  लक्ष्मी  मेनन  ने  यह  कहा  कि  पासपोर्ट

 भ्र धि कारियों  ने  हमारे  पास  उस  आवेदन  पत्र
 को  वापस  भेजा  था  भौर  ऊंचे  स्तर  पर
 पासपोर्ट  देने  का  निर्णय  किया  गया  ।  एक

 ही  मंत्रालय  के  दो  मंत्रियों  के  परस्पर  विरोधी

 वक्तव्य,  राज्य  सभा  में  कुछ  कौर  लोक  सभा
 में  कुछ  कौर,  और  वे  भी  कल  धौर  परसों  में,
 उसका  स्पष्ट  भ्रभिष्राय  है  कि  शेख  अब्दुल्ला
 को  बाहर  भेज  कर  भारत  सरकार  ने  अपनी
 स्थिति  को  ौर  उलझा  लिया  है  1  जब

 भारत  सरकर  इस  बात  को  बहुत  अच्छा

 तरह  से  जानती  थी  कि  शेख  के  जेल  से  बाहर
 जाने  के  बद  उनकी  गतिविधियां  भारत
 विरोधी  रह  हैं,  जब  भारत  सरकार  जानते

 थी  कि  शेख  तब  से  कब  तक  बरा  र  ही
 भारत  की  नातियों  के  सम्बन्ध  में  प्रौढ़  भारत

 के  पहले  प्रधान  मंत्र"  श्री  जवाहरलाल  नेहरू
 फे  व्यक्तित्व  के  सम्बन्ध  में  विरोधी  वक्तव्य

 देते  रहे  हैं,  जिनका  उनको  संरक्षण  प्राप्त  था,
 को  विदेश  जाने  की  अनुमति  देना  कहां  की

 बुद्धिमत्ता  थी  ?  मैं  चाहता  हूं  भारत  सरकार
 को  एक  उच्च  स्तरीय  कमिशन  बिठाना  चाहिये
 जिसमें  हाई  कोर्ट  या  सुप्रीम  कोर्ट  के  स्तर
 का  कोई  जज  झध्यकष  हो धौर  बहु  कमिशन
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 इस  बात  का  निर्णय  करे  कि  जेल  से  छोड़ने
 का  निर्णय  किन  व्यक्तियों  ने  किया  था  जब
 ली  उस  पर  एक  गम्भीर  भ्रमरा  में  मुकदमा
 चल  रहा  था  ।  जब  उस  केस  के  परिणाम

 पर  नहीं  पहुंचा  गया  था  तो  उससे  पहले  किसने

 इसको  छोड़ने  का  निर्णय  किया  ?

 दूसरे  यह  कि  शेख  पश्रब्दुल्ला  को  काश्मीरी

 तस्लीम  लिखने  के  बाद  भो  पासपोर्ट  कैसे

 जारी  किया  गया  ?  श्रीमती  लक्ष्मी  मेनन  ने

 यह  कहा  था  कि  उच्च  स्तर  पर  यह  पासपोर्ट

 जारी  किया  गया  है  |  तो  फिर  उच्च  स्तर

 पर  जो  ख़तके  बारे  में  निर्णय  लिया  गया  है
 क्या  उन  पर  कोई  दबाव  कहों  से  पड़  रहा
 था  जिस  दबाव  के  कारण  यह  प्राज्ञा  दी

 गई. ?

 तीसरे  यह  कि  एक  झभावदमी  हज  यात्रा

 के  बहाने  गया  है  भर  यह  कह  कर  गया  है
 कि  मेरा  लड़का  जो  लन्दन  में  पढ़  रहा  है,
 उससे  मिलने  के  लिए  मैं  जा  रहा  हूं  ।  तब

 शिरो  दुनिया  के  लिए  उसको  पासपोर्ट  देने

 की,  उन  सारे  देशों  के  नाम  देने  की  ज़ो  कि

 उस  में  लिखे  गये  हैं,  क्या  झ्रावश्यकता  थी  ?

 जब  बाप  जानते  &  कि  बह  व्यतीत  यहां  पर

 भारत  विरोधी  प्रचार  कर  रहा  है  तो  दुनिया
 भर  के  लिये  पासपोर्ट  देने  की  क्या  झ्रावश्यकता
 थी ?

 चौथे  यह  कि  जब  बहू  वहां  पर  गया  है
 तो  जिस  तरह  से  चीन  और  पाकिस्तान  दोनों

 मिल  कर  के  शेख  के  व्यक्तित्व  का  लाभ

 उठा  रख  हैं  और  झपने  पक्ष  को  और  अपनी

 नीतियों  को  दुनिया  में  उसके  माध्यम  से

 फैलाना  चाहते  हैं,  राज  विदेश  मंत्रालय  को

 क्या  दिक्कत  है  कि  उन  के  पासपोर्ट  को  बहू
 कैसल  नहं  करता  है  अर  इस  प्रकार  के

 अपराधी  को  भारत  क्‍यों  नहीं  वापस  बुलाता
 ?

 क्यों  नहीं  जहां  प्लेविसिट  फ्रंट  के  दूसरे
 उचित  बन्द  किये  गये  हैं,  वहां  शेख  भ्रब्दुल्ला

 को  भी  बन्द  किया  जाता  है  ?  विदेश  मंत्री
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 की  यह  जहां  सब  से  बड़ी  सफलता  है
 कौर  उस  पर  जहां  उनको  भ्र पनी  जगह  पर  बने

 नहीं  रहना  चाहिये,  उस  स्थान  पर  बने  रहने
 के  योग्य  हो  वह  नहीं  हैं,  बह  भारत  सरकार

 को  इसी  एक  प्रश्न  पर  एक  उच्च  स्तरीय

 कमिशन  ककी  नियुक्त  तुरन्त  करनी  चाहिये
 जो  इन  सारी  चीजों  की  जांच  करे  ताकि

 भारत  के  भविष्य  को  जो  एक  व्यक्ति  के

 माध्यम  से  बिगाड़ने  का  प्रयास  किया  जा

 रहा  है,  उससे  इस  देश  की  रक्षा  की  जा  सके  |

 Shri  Swaran  Singh:  Mr.  Speaker,
 Sir,  I  am  grateul  to  the  hon.  Mem-
 hers  who  have  participated  in  this
 debate  and  have  projected  various
 viewpoints  about  the  international
 situation  and  have  also  referred  to
 ‘gevera]  issues  of  an  international  and
 global  character.  A  great  deal  of
 ‘mention  has  been  made  0  several
 problems  with  which  we:  are  more
 intimately  concerned;  the  problems
 of  our  own  defence,  our  own  secu-
 rity,  relations  with  our  neighbours,
 ‘etc.  have  been  referred  to  by  hon.
 Members.  I  would  venture,  in  the
 course  of  my  reply,  to  confine  myself

 “to  some  of  the  salient  points,  because
 it  will  not  be  possible  within  a  short
 time  to  reply  to  the  Jarge  number  of
 points,  important  no  doubt,  but  of  a
 somewhat  local  character  or  involv-
 ing  matters  of  detail.

 I  was  somewhat  disappointed  when
 in  the  course  of  the  debate  the  major
 stress  was  confined  to  some  of  the
 jssues  with  which  we  were  immedia-
 tély  concerned;  they  are  important,
 mo  doubt,  and  we  have  to  take  note
 of  them,  and  clarify  our  ideas  and@
 reiterate  our  position.  But  at  the
 same  time,  there  are  some  _  bigger
 issues  to  which  it  has  been  customary
 in  this‘  House,  on  the  part  of  very
 many  hon.  Members  from  various
 ‘sections  of  the  House,  to  pay  special
 attention.  On  this  occasion,  however
 we  have  been  very  much  obsessed

 certain  immediste
 points,  and  some  of  the  other  impor-
 tant  issues  have  not  received  tho  ७०
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 tention  that  they  deserve.  These  are,
 I  think,  important  considerations
 which  shoy'd  always  be  before  us
 when  a.  country  of  the  size  and  im-
 portance  of  India  debates  in  the
 highest  forum,  its  na.ional  Parlia-
 Ment,  the  international  situation.

 What  are  the  basic  things  before
 the  word?  What  are  the  basic  is-
 sues  that  the  wor.q  faces  today?  The
 most  imporcant  issue,  to  my  mind,
 which  the  world  is  faced  with,  ever
 since  the  second  World  War  ended,
 is  the  issue  of  war  and  peace.

 The  other  most  important  issue  ia.
 the  one  relating  io  co-.onialism  and
 racialism.  Then,  there  is.  this  im-
 portant  question  of  economic  dis-
 parities  between  the  richer  countries
 or  the  advanced  countries  and  the
 poorer  countries.  Which  is  the  forum
 where  all  these  important  issues  are
 being  discussed?  and  what  is  the
 State  of  affairs  prevailing:  in  that
 forum?  All  these  matters  have  been
 receiving  a  great  deal  of  considera-

 On  and  a  great  deal  of  thought  in
 forum  of  the  United  Nations  in.

 which  our  delegations’  have  always
 played  a  prominent  role

 It  wes.  as;a  resuit  of  the  great  and,
 valiant  efforts  made  by  India  to  end.
 colonialism  and  the  fight  that,  Ind.a_
 Rut  up  against:  racialism  in  all  forms.
 @and  .in:  all  shapes,  that  a  greater,  part,
 of.  Africa,  or  a  major  part.of  Africa.
 today  is  free.  Some  vestiges,  of  colo-.
 nia'ism  and  racialism  still  subs‘st,  and’
 it:  will  be  good  for.  us.'to.remind  our-.
 nelves:  that  we  owe  a  great  duty  to.
 the  oppressed.  people  in  countries.
 still  under  colonial  domination,  under
 the  Portuguese  domination  in  Ango-
 la.  .and  Mozamb‘que,  ang  in  South
 Africa,  where.  racialism  of.  the  worst
 ig,  still,  prevailing.  We  have  to.  reite-
 Tate  our  determination  to.  eng.  this.
 and  to  raise  our  voice  very  strongly
 and  in  a.determined  manner  in,  sup-
 pert.  of  ending  these  last  vestiges  of
 colonialism  and  raciatism.
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 Shri  Ram  Sewak  Yadav  (Baraban-
 ki):  What  about  caste-ism  in  our  own
 country?

 Shri  Swaran  Singh:  If  there  is
 caste-ism  in  our  country  let  us  end
 dt.  We  feel  that  we  have  ended  it.
 Our  Cnstitution  is  such  that  there
 is  no  scope  for  caste-ism,  and  this
 House  itself  is  having  the  honaur  of
 having  these  distinguished  persons
 belonging  to  various  castes,  various
 communities  and  va-iouS  ways
 of  social  life  and  religious  beliefs.  I
 think  that  it  is  on  account  of  our
 determined  effort  in  our  own  country.
 to  end  caste-ism.  in  all  its  forms,  that
 our  voice  in  this  respect  has  a  sper
 cial  force  and  a  special  strength,  and
 we  shou:d  always  use  it  in  favour  of
 ending  racialism  in  all  its  forms,
 These  are  maiters  which  require  re-
 iteration  so  that  we  might  pledge
 our  determination  in  this  respect.

 On  the.  question  of  economic  dis-
 parities  in  the  warld,  some,  mention
 has  been  made  by  some  hon.  Mem-
 berg  about  the  work  that  has  been
 done  by  the  Conference  on  Tradé  and
 Development  which  held  long  sessions
 in  Geneva.  The  Indian  delegation.

 .played  a  dominant  role  in  thut,  and
 the  report  that  has  been  produced  ‘is
 &  very  8000  report,  and  it  can  be  a.
 charter  for  furiher  development.
 efforts,  particularly  in  the  under-
 developed  world.  India’s  effrrts  are
 continuing  to  give  content  to.  the  va-,
 rious  recommendations  that  have
 emerged.  as  a  resu't  of  the  delibera-
 tions  of  the  Geneva  Conference  on
 Trade  and  Development.  These  are
 issues  which  should  always’  be  before
 us,  and  we  should  pay  continuous
 attention  to  the  solution  of  these  pro-
 blems,

 Quite  naturally,  our  attention  was
 great'y  ocncentrated  on,  and  direct
 ed  to,  the  situation  in  South  East
 Asia  In  this  respect,  the  situation  in
 Vietnam—South  Vietnam  ant  North
 Vietnam,  the  situation  in  Lads  to  a
 certain  extent,  the  situation  in  Moiay-
 sla  in  the  uhfortunate’  confrontation
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 what  exists  today  between  Malaysia
 and  Indonesia—these  are  the  matters
 that  have  been  referred  to.  On  these
 wssues,  it  waS  quite  interesting  for
 me  to  note  that  there  were  certain
 extreme  points  of  view  presented  and
 projected  by  two  or  three  Opposition
 sections;  and  the  distinguished  jlea-
 ders  representing  those  Groups  when
 they  made  their  speeches,  criticised
 government  action  from  one  angle
 and  aso  from  an  opposite  angle,  the
 objective  being  criticism,  but  every-
 one  thinking  that  Government  is
 being  hust’ed  into  taking  a  particular
 position,  according  to  Shri  Frank
 Anthony,  because  of  communist  pre-
 esure,  and,  according  to  Shri  Hiren
 Mukerjee,  on  account  of  the  criticism
 by  Swtantra  and  by  Shri  Frank  An-
 thony.  I  think  there  is  some  conso-
 lation  for  me  in  this.  This  criticism
 from  the  two  extremes  does  create
 a@  sense  of  satisfaction  in  me  that  the
 policy  I  am  pursuing  is  perhaps  a
 correct  policy,  a’  policy  which  is  also
 in  the  interest  of  peace  in  this  region.

 Shri  Solanki  (Kaira):
 a  policy?

 Shri  Raghunath  Singh  (Varanasi):
 Why  not?  :

 Shri  Swaran  Singh:  It  requires
 some  carefn’  study  and  also  some
 thought  to  follow  the  policy.  It  is  not
 an  over-simplification  of  the  type
 suggested  by  the  respected  leader  of
 the  Group  to  which  the  hon.  Mem-
 ber  be'ongs,  that  it  should  be  a  stra-
 ightforwarg  policy  of  tying  ourselves
 to  various  defence  pacts.

 Shri  Solanki:  Right  or  wrong?

 Shri  Sawran  Singh:  Right  or
 wrong.

 Do  we  have

 The  point  for  determination  and  the
 important  consideration  that  should
 be  before  us  is  the  ultimate  ob-
 jective  we  have  before  us  in  relation
 to  Vietnam—and  then  there  are  the
 other  positions  that  we  take  of  mak-
 ing  strong  statements  in  support  of
 One  thing  or  in  condemnation  of  ano-
 ther,  as  was  strongly  urged  by  the
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 two  extremes  that  I  have  mentioned..
 Whos  ३8  our  objective,  what  should
 be  the  objective  in  this  area?’
 If  we  are  c.ear  as  to  what  should  be
 the  objective,  the  rest  of  the  thing:
 will  be  comparatively  easy.

 I  want  to  make  it  clear  that  our.
 objective  in  this  area  ig  to  prevent.
 this  Vietnamese  situation’  from
 deteriorating.  It  is  our  consider-
 ed  opinion  that  if  these  activities  that,
 unfortunately,  today  are  there  in.
 North  Vietnam  and  South  Vienam
 continue  in  the  same  fashion  and  in
 the  same  manner,  if  these  paing  un-
 fortunately  continue  and  prevail  there
 for  some  time,  then  there  are  very.
 grave  risks  of  the  situation  escalat-.
 ing,  and  this  escalation  may
 result  in  a  major  conflagration  which
 ulimately  might  hurl  the  world  into
 a  major  conflict  where  even  atomic
 weapons  might  be  used.  Let  us  be
 clear  in  our  minds:  our  objective  in
 a  situation  like  this  should  be  to
 create  conditions  where  peace  might
 be  restored,  where  there  should  be.
 an  effort  at  a  satisfaciory  solution  on.
 po'itica]  considerations;  any  attempt
 to  find  a  solution  by  military  means
 is  something  which  is  both  impracti--
 cal  and  unwise.  It  ig  quite  interest--
 ing  to  note  that  notwithstanding  the
 supporters  who  have  been  quite  vo-
 c‘ferous  in  presenting  their  view-.
 point,  either  the  one  or  the  other,
 there  is  this  all-round  appreciation
 among  the  main  contesting  parties  in
 the  Vietnamese  situation  that  a  mili-
 tary  solution  of  this  vexed  problem  of
 Vietnam  is  not  possible,  and  in  the
 long  run  a  solution  by  peaceful
 means  is  the  only  objective  and  is  the
 on!y  practical  thing  possible.

 Now,  if  we  are  clear  that  the  situa-
 tion  in  Vietnam  demandg  that  es-a'a-
 tion  of  conflict  should  be  avoided,
 then  obvious'y  efforts  have  to  be  di-
 rected  to  creating  8  situation,  an  at-
 mosphere,  creating  the  necessary
 background  where  negotiations  might
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 start.  In  this  respect,  we  have  con-
 sistently  followed  this  policy  which
 I  would  like  to  enunciate  for  the
 benefit  of  the  hon.  friend,  if  he  has
 not  cared  to  follow  it.  It  is  that  a
 military  solution  of  the  Vietnamese
 problem  is  not  possible.  Secondly,
 there  must  be  a  Geneva-type  confer-
 ence  where  by  negotiations  a  peaceful
 solution  of  the  vexed  Vietnamese  pro-
 blem  should  be  attempted.

 sit  किशन  पटनायक  (सम्बलपुर)  :
 वियट  नाम  में  कम्यूनिस्ट  चीन  को  कमजोर
 बनाना  हमारा  झ्राब्जे  बेड  है  या  नहीं  ।

 Shri  Swaran  Singh:  I  was  saying
 that  the  objective  is  to  restore  peace
 and  to  start  negotiations.  There  can
 be  a  diffeence  of  opinion.  There  are
 many  hon.  Members  in  this  House
 who  talk  of  escalation.  Escalation
 can  never  be  planned  escalation,  and
 once  the  forces  of  escalation  are  let
 loose,  then  it  might  engulf  the  whole
 of  the  globe  into  flames  of  real  con-
 flict  where  it  will  be  difficult  to  find
 out  as  to  who  is  the  conqueror  and
 who  is  the  vanquished.

 Shri  M.  R.  Masani  (Rajkot):  Ques-
 tion.

 Shri  Swaran  Singh:  We  sometimes
 are  taking  these  difficult  and  intri-
 cate  questions  and  situations  ag  simple
 ones  and  are  trying  to  simplify  solu-
 tions  for  these.

 We  have  taken  this  clear  decision.
 Then  we  have  to  see  as  to  whether
 the  steps  that  we  have  taken  are
 taking  us  in  that  direction  or  not.  It
 is  quite  correct  that  if  the  analysis
 of  some  of  the  friends,  whose  lea-
 dership  I  would  concede  to  Shri
 Masani,  the  hon.  Member  opposite,
 is  that  conflict  is  the  only  answer,
 then  there  is  a  basic  difference  of
 app~oach.  Therefore,  the  remedies
 cannot  be  identical.  I  would  concede
 that  this  is  the  basic  difference.  Our
 objective  there  is  to  restore  peace
 and  to  attempt  a  political  solution.
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 Shri  M.  R.  Masani:  That  is  what
 Chamberlain  had  tried.

 Shri  Kishen  Pattnayak:  Is  it  the
 objective  to  weaken  China  in  South
 East  Asia?

 26  hrs.

 Shri  Swaran  Singh:  If  this  is  the
 objective,  have  we  worked  for  it?
 We  have  done  so  from  a  very  eazly
 stage.  When  we  saw  the  risk  of
 escalation,  we  made  a  very  clear
 statement  on  8th  February,  where  the
 Government  of  India’s  position  in  this
 respect  was  fully  clarified.  Later  on,
 our  Prime  Minister  addressed  several
 heads  of  Governments  and  heads  of
 States,  pointing  out  to  them  that  the
 situation  in  Vietnam  was  such  that
 there  was  risk  of  escalation  of  con-
 flict,  and  therefore  we  should  do  some-
 thing  to  restore  conditions  in  which
 talks  might  start,  negotiations  might
 start.  Again,  on  the  initiative  taken
 by  our  Prime  Minister,  there  has  been
 discussion  at  Belgrade,  and  as  a
 result  of  that  it  is  expected  that  a
 joint  statement  subscribed  to  by
 important  non-aligned  countries  is
 likely  to  be  issued,  calling  upon  the
 parties  concerned  to  start  negotiations,
 so  that  a  satisfactory  solution  might
 be  attempted.

 It  will  be  wrong  for  anybody  to
 suggest  that  there  is  no  _  policy
 on  Vietnam.  I  concede  that  the
 policy  is  not  liked  by  some  hon.
 Members  for  one  reason.  and  is  not
 liked  by  others  for  a  totally  different
 reason,  but  sometimes  in  their  anxiety
 to  criticise  the  Government,  even
 extremes  can  meet  and  from  their
 own  points  of  view  try  to  project  a
 picture  as  if  there  is  lack  of  clarity
 in  our  approach.

 Shri  M.  R.  Masani:  Your  policy  is
 Chamberlain’s  policy—peace  at  any
 price.

 Shri  Swaran  Singh:  Our  policy  is.
 this,  and  it  is  our  intention  to  pursue
 this  policy,  of  peace  and  conciliation,
 mot  only  in  Vietnam,  but  in  all  parts
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 of  the  world,  because  we  are  wedded:
 to  pursuing  a  policy  of  peace,  of  con-
 ciliation,  of  easing  tensions,  rather

 than  adopting  a  pseudo-mili-
 tant  role  and  saying  brave  words  and
 not  doing  anything  concrete.  This  is
 the  policy  that  we  intend  to  pursue.

 I  do  not  see  any’  strength  in  the
 criticism  that  has  been  made  either
 by  Shri  Masani  or  Shri  Anthony  or

 ‘Shri  Mukerjee  in  this  respect.  Most
 of  their  criticisms  cancel  each  other,
 and  in  the  balance  the  policy  that  we
 are  pursuing  of  bringing  about  condi-
 tions  in  which  negotiations  might
 start  is  the  only  constructive  role  that
 is  good  for  South-east  Asia,  for  the
 peace  of  South-east  Asia,  and  also  in

 ‘the  long  run,  even  in  our  own  inte-
 rests.  I  have  no  doubt  in  my  mind  on
 that  score.

 When  we  are  faced  with  this  diffi-
 -cult  situation  in  re'ation  to  China
 and  in  relation  to  Pakistan,  it  is  quite
 interesting  to  find  that  the  two  exe
 tremes  whom  I  will  not  name—it  is
 quite  obvious  whom  I  mean—in  for-
 mulating  their  attitudes,  take  note  of
 only  one  of  the  two  basic  difficulties

 “that  we  face  today  in  our  relations.
 ‘One  is  our  conflict  with  China  which
 committed  the  massive  aggression
 against  India  in  1962,  and  the  other
 is  our  troubles  with  Pakistan,  It  was
 suggested  by  Shri  Masani  that  the
 best  course  woulg  be  to  enter  into
 some  sort  of  co'lective  security  ar-
 rangement  with  the  Western  Powers,
 and  that  that  wou!d  be  the  end  of  all
 our  difficulties.

 Shri  M.  BR.  Masani:  With  our  own
 neighbours  and  the  Western  Powers.

 Shri  Swaran  Singh:  All  right,  with
 our  own  neighbours  and  with  the
 Western  Powers.  I  will  not  com-
 ment  upon  it,  but  will  leave  it  to  the
 House  and  the  country  to  judge  whe-
 ther  there  is  any  likelihood  of  an
 early  satisfactory  so.ution  of  our
 differences  with  Pakistan.  We  have
 done  our  best.  We  carried  on  ta’ks
 about  Jammu  and  Kashmir.  Our  Prime
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 Minister  broke  his  journey  at  Kara-
 chi  on  his  way  back  from  Cairo  awd
 had  talks  with  President  Ayub,  and
 we  have  a.ways  expressed  our  wile
 lingnesg  to  settle  all  our  differences:
 with  Pakistan  by  peaceful  means,  by
 meang  of  negotiations.  But  you  can’
 see  the  bellicose  attitude  that  is
 adopteq  by  Pakistani  lJeaders.  I  do
 not  know  how  much  contact  Shri
 Masani  has  with  the  Pakistani  lea-
 ders,  or  whether  he  is  in  the  know
 of  the  working  of  the  mind  of  the
 Pakistani  leaders,  but  does  the  way
 they  have  been  hobnobbing  with-
 China  to  spite  and  to  hurt  India,
 Jeave  any  doubt  in  Shri  Masani’s
 mind  as  to  whether  there  is  any  basis
 for  fruitful  talks  wiih  Pakistan?

 Shri  M.  R.  Masani:  I  suggested
 Japan  an  Malaysia,  not  Pakistan?

 Shri  Swaran  Singh:  He  interven-
 ed  when  I  mentioned  Pakistan.  Now
 when  he  finds  the  position  not  com-
 fortabie,  he  wants  to  run  away  from

 that.
 wld

 Shri  M.  R.  Masani:  I  was  suggest-
 ing  a  reg’onal  pact  against  the  Jakar-
 ta-Peking-Karachi  Axis,  and  for  that
 I  want  another  grouping  of  Aslah

 powers.

 Shri  Swaran.  Singh:  Let  us  take  a
 realistic  view.  Does  entering  into
 some  sort  of  military  pact,  which  is
 vaguely  in  the  mind  of  Shri  Masani,
 help  us  in  the  situation  in  which  we
 find  ourselves  today  in  relation  to

 these  two  countries,  Pakistan  and
 China?  The  answer  is  obvious.  ,

 Pakistan,  as  was  pointed  out  by

 my  colleague  here,  is  a‘ready  8  mem-
 ber  of  SEATO.  And  what  is  SEATO?
 Originally  it  was  conceived  as  the
 main  ra'lying  ground,  as  the  so-called
 bulwark  or  offensive  or  defensive
 against  China  but  at  the  very  first
 sight  of  China  getting  into  conflict
 with  India  by  their  wanton  and  un-
 provoked  attack  of  India,  SEATO
 melted,  anq  Pakistan,  on  account  of
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 her  hostility  towards  India,  throw-
 ing  to  the  winds  whatever  may  be
 thé  obligations  or  the  philosophy  be-
 hind  SEATO,  started  hobnobbing
 with  China,

 Shri  Hem  Barua:  SEATO  has  not
 melted.

 Shri  Swaran  Singh:  This  is  the
 situation,  ang  in  such  circumstances
 it  wil]  be  extremely  unrealistic  and
 not  in  the  national]  interests  to  think
 in  terms  of  military  pacts,  We  want
 to  clarify  our  position  on  this  without
 any  doubt,  because  these  types  of
 doubts  harm  us,  as  Shrimati  Pandit
 rightly  pointed  out,  in  our  relation-
 ship  with  many  friendly  countries,
 particularly  in  the  Afro-Asian  world.

 Here  is  this  whole  continent  of
 Africa.  The  countries  in  Africa,  the
 new,  independent,  resurgent,  vigorous
 countries,  all  of  them  are  non-align-

 ‘ed.  And  in  Asia,  unfortunately,  there
 are  countries  which  are  aligned  in
 military  pacts  with  one  or  the  other
 of.  the  major  blocks.  That  is  the
 situation  which  we  have  inherited  in
 the  post-war,  post-colonial  era,  There
 are  serious  efforts  going  on  even
 amongst  the  members  of  these  s0-
 called  defence  pact  countries  to  wrig-
 fle  out  of  these  pacts  on  one  excuse
 or  the  other.  The  whole  concept  of
 the  defence  pact  is  really  on  the
 ‘wane,  on  the  run.  This  type  of  con-
 cept  can  be  compared  to  a_  sinking
 ship,  and  Shri  Masani  and  his  friends
 ask  us  to  jump  into  this  sinking  ship.
 I  think  it  is  nothing  but  a  counse]  of
 despair.  This  country  has  certain
 traditions,  certain  inherent  strength,
 with  all  these  vast  patriotic  people,
 hardworking  people,  who  value  their
 freedom,  who  value  their  indepen-
 dence.

 Shri  Solanki;  Except  the  Govern-
 ment.

 Shri  Swaran  Singh:  a  who  will
 never  fai]  to  shed  their  blood  for  the
 defence  of  the  country.  For  such  a
 fine  country  and  such  a  fine  people
 to  be  misled  into  8  belief  or  feeling
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 that  they  cannot  ‘defend  themselves
 and  therefore  they  must  enter  into
 some  sort  of  security  arrangement,
 will  be  compromising  our  sovereignty.
 We  are  determined  not  to  compromise
 our  sovereignty.  That  does  not  mean

 that  we  should  not  strengthen  our
 defences  or  that  we  should  hesitate
 to  get  help  from  all  friendly  count-
 ries.  The  pursuit  of  our  policy  of
 non-alignment  our  pursuit  of  poli-
 cies  for  maintaining  peace  in  the
 world,  for  working  for  restoration  of
 peaceful  conditions  where  there  are
 Strains,  for  reducing  tensions  has  not
 only  helped  the  world,  helped  the
 bigger  cause  as  my  respected  col-
 league  Mrs.  Pandit  said,  but  it  has
 also  helpeg  us  in  our  own  national
 interest.  That  is  apart  from  high
 principles.

 High  principles  are  something
 which  we  should  always  value  and  it
 would  not  be  a  good  day  for  India  if
 we  were  casually  to  throw  aside  the
 good  and  high  principles  ang  lofty
 principles  and  if  we  fee]  overwhelmed
 by  the  intricacies  of  our  immediate
 problems,  and  if  we  throw  over  the
 principle  to  the  winds,  it  will  not  be
 good  for  the  world  or  for  us  either.
 But  I  would  say  that  even  from  the
 purely  national  interests,  our  own
 self-interest,  this  is  the  only  policy
 that  we  should  pursue,  It  is  our  in-
 tention  to  continue  to  pursue  this
 policy.

 The  other  attack  from  my  friend
 Mr.  Hiren  Mukerjee  is  that  we  are
 not  very  forthright  in  this.  We  had
 perhaps  not  used  strong  language.
 We  must  remember  that  in  South
 Viet-Nam  we  occupy  a  gpecial  posi-
 tion  which  we  have  inherited  by  vir-
 tue  of  our  chairmanship  of  the  Inter-
 national  Control  Commission.  It  is
 our  duty  to  see  that  the  Geneva
 Agreement:  is  enforced  and  that  the
 Geneva  Agreement  is  not  contrave-
 ned.  Mr,  Masani  says  that  we  should
 have  sided  with  Canada  on  one  of
 the  last  reports,  whereas  there  have
 been  many  occasions  when  we  have
 been  criticised  that  we  should  have
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 joined  Poland  and  not  Canada  when
 making  our  recommendations.  Our
 effort  has  generally  been  to  examine
 the  issues  that  come  up  before  the
 International  Control  Commission  in
 a  dispassionate  manner  and  objecti-
 vely  and  to  report  to  the  two  Co-
 Chairmen,  namely.  United  Kingdom
 and  the  USSR.  Therefore,  to  a  cer-
 tain  extent,  uneasy  peace  was  main-
 tained  in  this  part  of  the  world  for
 several  years.  We  _  ourselves  are
 very  unhappy  that  the  Geneva  Agree-
 ment  has  not  been  honoured  and
 there  had  been  lapses  from  both  sides.
 We  have  never  hesitateq  to  point  this
 out  generally,  in  a  vast  number  of
 cases,  by  unanimous  reports  and  some-
 times  in  majority  reports  where
 sometimes  the  Polish  representative
 had  been  with  us  and  on  other  oc-
 casiong  the  Canadian  representative
 had  been  with  us.  When  we  occupy
 the  position  of  the  chairmanship  of
 the  International  Control  Commis-
 sion  which  is  functioning  in  such  di-
 fficult  circumstances,  it  will  be  ‘too
 much  for  me  to  say  or  for  any  Gov-
 ernment  to  say  that  they  will  side
 with  one  or  the  other  member  of  the
 commission.  We  take  an  objective
 view  and  take  the  responsibility  of
 taking  that  view.  And  that  is  the  way
 we  have  functioned.  It  was  through
 the  efforts  of  that  Commission  that
 for  several  yearg  or  for  about  ten
 years  practically,  the  situation  did
 not  deteriorate.  There  were  comp-
 laints.  There  were  lapses;  there  were
 contraventions  of  the  agreement  but
 by  and  large  this  thing  remained  on
 a  low  key.  But  the  Laos  situation
 that  has  developed  of  late  is  really
 fraught  with  serious  danger  and  we
 shoulq  continue  to  exercise  our
 efforts  for  restoration  of  peace  and
 for  starting  negotiations.

 With  régard  to  Indonesia  and  Mala-
 ysia,  there  is  an  unfortunate  dispute
 and  the  House  is  no  doubt  aware  that
 We  recognise  Malaysia  and  we  have
 got  the  most  friendly  relations  with
 Malaysia.  The  Deputy  Prime  Minis-
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 ter  of  Malaysia  Tun  Abdur  Razack
 Was  here  and  he  had  very  useful
 talks  with  the  Prime  Minister,  with
 me  and  other  members  of  Govern-
 ment  here,  and  now  the  Finance  Mi-
 nister  is  also  here,  and  we  are  in
 touch  with  them  and  they  know  fully
 well  our  interests  and  our  friendship
 with  them.  About  this  dispute,  the
 Malaysian  leaders  themselves  are
 anxious  that  the  confrontation  should
 end  and  that  there  should  be  concilia-
 tion  rather  than  confrontation  and
 that  some  peaceful  methods  should  be
 found  for  settling  this  dispute  bet-
 ween  Indonesia  and  Malaysia.  The
 Deputy  Prime  Minister  and  the  Prime
 Minister  Tunku  Abdu]  Rahaman  had
 done  a  great  deal  for  working  to-
 wards  the  creation  of  the  circums-
 tances  in  which  some  talks  may  start.
 That  is  the  objective  of  both  and  some
 friendly  countries  have  actually  made
 efforts  in  that  direction.  At  one  time
 there  was  that  proposal  of  three  rep-
 reseniatives,  one  representing  each
 of  the  three  countries,  namely,  Indo-
 nesia,  Malaysia  ang  Philippines  and@
 a  fourth  Asian  or  African  country
 which  could  be  agreed  upon  by  all
 these  three  countries  so  that  they
 might  work  out  a  satisfactory  solu-
 tion  of  this  vexeq  problem.  We  are
 hoping  and  it  ig  our  earnest  desire
 that  this  confrontation  should  change
 into  conciliation  and  we  have  worked
 for  that.  We  have  made  it  clear  that
 we  are  not  anxious  to  jump  into  this
 dispute  and  we  are  not  anxious  to
 assume  the  role  of  mediation  but  if
 there  is  anything  that  we  could  do
 and  both  sides  want  us,  we  will  not
 be  found  wanting,  That  is  the  direc-
 tion  in  which  we  must  move.  That  is
 our  policy  in  ‘this  area.

 Whether  it  is  war  or  peace,  or  co-
 lonialism  or  racialism  or  economic’
 disparities,  the  United  Nations  had
 played  a  very  significant  role,  and  I
 am  sorry  that  for  sometime  past,  the
 Uniteq  Nations  itself  is  facing  very
 grave.danger.  The  last  session  of  the
 UN  General  Assemb'y  remained
 completely  paralysed.  There  wag  this
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 dispute  about  financing  of  peace-
 keeping  operations  and  about  the
 contributions  to  be  made  by  the  va-
 rious  countries,  and  the  bigger  issue
 as  to  which  should  be  the  organ  for
 the  control  of  peace-keeping  opera-
 tions.  All  these  issues  have  arisen
 before  ‘the  United  Nations  and  the
 UN  General  Assembly  last  time  was
 unable  to  transact  any  business.  I  am
 glad  that  by  the  efforts  of  all  coun-
 tries,  particularly,  the  Afro-Asian
 group,  a  committee  of  33  had  been
 constituted  and  ‘they  are  going  into
 this  whole  question  of  peace-keeping
 operations  and  the  control  and  finan-
 cing  of  these  operations  and  other
 relevant  issues  involved.  India  is  a
 member  of  that  committee  and  they
 are  now  working  in  New.  York  to
 find  8  satisfactory  solution  both
 with  regard  to  the  financia]  implica-
 tions  and  also  the  future  scope  of
 peace-keeping  operations.  The  entire
 world,  particularly  the  smaller  coun-
 tries  and  under-developed  countries
 are  anxiously  awaiting  the  result  of
 this  because  the  bigger  countries  may
 not  be  very  fond  of  the  UN  and  pro-
 bably  they  could  exist  even  without
 the  UN.  But  let  us  not  forget  that
 there  are  8  large  number  of  small
 countries  for  whom  UN  is  8  very
 valuable  forum;  they  could  assert
 their  sovereignty  and  project  their
 individual  personality  and  thus  con-
 tribute  for  the  world  getting  toge-
 ther.  It  is  a  very  desirable  develop-
 ment  in  the  world  and  anything  that
 weakens  the  UN  is  a  matter  which
 should  cause  concern  to  this  Parlia-
 ment  and  to  this  country.

 Let  us  hope  that  the  efforts  of  this
 committee  woulq  yield  some  concrete
 results  and  the  paralysis  from  which
 the  United  Nations  ४०४४  been  unfor-
 tunately  suffering  will  end,  and  the
 United  Nations  will  be  resorted  to  its
 vigour  and  strength  so  that  the  na-
 tions  of  the  world  might  play  their
 useful  ‘role  for  the  achievement  of
 the  objectives,  which  is  the  only  hope
 if  the  worlg  is  to  survive  a  catastro-
 phe  or  conflagration  and  engulfment
 in  war  and  destruction.
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 It  was  in  this  respect  a  matter  of
 great  disappointment  for  us  when  a

 friendly  country,  Indonesia,  decided
 to  quit  the  United  Nations.  We  feel
 that  there  was  little  justification;
 merely  because  Malaysia  was  elected
 to  the  Security  Council,  there  was  no
 justification,  there  was  little  justifi-
 cation,  for  Indonesia  to  quit  the
 United  Nations.  Then  there  was  the
 talk  of  a  rival  Uniteq  Nations  body.
 There  was  some  mention  of  that  move
 being  made,  but  I  am  glad  that  on  this
 issue  the  efforts  which  were  made
 by  certain  countries  were  not  at  all
 favoured  by  the  large  Afro-Asian  na-~
 tions  ang  they  had  to  abandon  that
 idea  of  establishing  an  organisation,
 rival  to  the  Uniteq  Nations,  and  at
 the  moment,  it  is  hoped  that  the
 United  Nations  will  be  able  to  come
 back  to  its  former  usefulness  and
 active  role.

 There  was  one  other  thing  men-
 tioned  by  hon.  Members.  It  was
 said  that  India  should  play  a  more
 decisive  role,  a  more  dynamic  role,
 in  the  Afro-Asian  world.  These  are
 very  good  expressions,  very  catchy
 words,  which  can  be  easily  reproduc~
 ed  and  easily  said,  but  we  have  to
 examine  whether  they  have  any  con-
 tent  in  them  or  whether  they  are  just
 phrases.  We  claim  that  in  the  non-
 aligneq  nations’  conference  in  Cairo,
 India  did  play  a  significant  role.  The
 dominant  note  there  was  that  of  pea-
 ceful  coexistence,  stress  on  non-align-
 ment,  conciliation.  rather  than  con-
 flict.  These  were  the  dominant  notes
 of  the  deliberations  and  the  outcome
 at  the  Cairo  conference.  This  matter
 was  discusseq  in  great  detail  on  the
 last  occasion.  I  have  no  intention  to
 go  into  it  again  in  detail,  but  the
 outcome  of  the  non-aligned  confe-
 rence  really  wags  something  very  use-
 ful,  because  it  again  brought  into
 prominence  and  to  the  forefront  the
 concept  of  non-alignment,  of  conci-
 lation,  and  of  peaceful  coexistence,
 things  which  are  of  supreme  impor-
 tance  for  the  world  and  for  us.
 It  will  be  wrong  to  belittle  the
 outcome  of  the  conference  of  the  non-
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 aligned  countries  that  took  place  at
 Cario.

 I  was  rather  sorry  that  Shri  Pra-
 kash  Vir  Shastri,  who  generally
 makes  constructive  contributions  to-
 day  disproved  that,  and  he  was  some-
 what  annoyed  for  some  reason,  and
 he  tried  to  turn  a  bling  éye  to  the
 relations  that  fortunately  exist  today
 between  us  and  our  neighbours.  I
 would  appeal  not  only  to  him  but
 to  all  sections  of  the  House  that  we
 should  be  very  cautious  ang  we
 should  not  use  expressions  which
 spoil  our  relations  with  our  neigh-
 bouring  countries.

 In  that  respect,  take,  for  instance,
 Afghanistan,  our  neighbour.  Unfor-
 tunately,  we  are  not  making  much
 headway  with  Pakistan,  but  take
 Afghanistan  which  lies  on  the  other
 side.  Their  Prime  Minister  was  here
 recently.  There  was  complete  (iden-
 tity  of  views  on  all  issues,  ahd  from
 the  communique  that  wag  issued  at
 the  end  of  the  talks—Shrj  Prakash
 Vir  Shastri  might  reag  it  again  if  he
 has  not  read  it  already—he  will  be
 convinced  that  there  was  complete
 identity  of  views  on  all  the  issues.

 Then  the  Foreign  Minister  of  Nepal
 was  here,  and  he  had  discussions  with
 Us  on  al!  matters  of  a  bilateral  cha-
 racter  and  also  on  matters  of  inter-
 national  nature  I  would  ask  my  hon.
 friend  to  read  the  communique  that
 was  issued  at  the  end  of  the
 visit  of  the  Foreign  Minister
 of  Nepal.  Our  relations  with
 Nepal  today  are  extremely  friendly
 and  very  close  and  it  is  our  inten-
 tion  to  strengthen  them  still  further.
 I  would  appeal  to  hon.  Members  that
 they  should  contribute  for  the  streng-
 thening  of  these  relations  anq  not
 throw  doubts  which  unnecessarily
 would  create  doubts  in  the  minds  of
 the  people  in  this  country  and  others.
 This  is  no  service  to  the  country  or
 for  the  relationship  which  appears  to
 be  truly  cordial  even  to  the  critics.
 We  are  strengthening  our  economic
 and  political  relations  and  all  those
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 relations  with  Nepal,  I  think,  are
 very  fine  and  very  friendly.

 Take  Burma,  Gen.  Ne  Win,  the
 Chairman  of  the  Council  of  Ministers
 was  here.  He  toured  our  coun-
 try.  He  had  several  talks  with  our
 Prime  Minister  and  also  there  were
 other  discussions  with  him.  (Inter-
 ruption),

 Mr.  Speaker:  Order,  order.

 sit  severity  शादी  :  जब  बाप

 यह  कह  रहे  हैं,  सब  हथिनी  विदेश  मंत्री  इस
 समय  काठमांडू  में  हैं

 Shri  Swaran  Singh:
 way.  Our  relations  with  Burma  are
 good,  I  claim  they  could  be  much
 bettered.  We  are  doing  everything
 possible  to  strengthen  them  still  fur-
 ther.  But  they  are  definitely  towards
 improvement,  and  it  will  be  wrong  to
 belittle  this  turn  for  the  better  and
 it  will  be  absolutely  not  in  our  own
 interest  to  talk  lightly  about  these
 things.  Let  us  agree  not  to  make
 this  as  a  debating  point.  But  we
 should  have  some  perspective  and
 view  them  in  that  background  rather
 than  just  try  to  build  any  argument
 to  criticise  the  Government.

 I  do  not  give

 Take  Ceylon.  We  had  friendly
 relations  with  Mrs.  Bandaranaike’s
 government.  We  have,  I  hope,  the
 most  friendly  relations  with  the  new
 government.  It  will  please  the  House
 if  I  were  to  inform  the  hon.  Mem-
 bers....  (Interruption).

 Mr.  Speaker:  Order,  order.  Only
 one  hon.  Member  can  speak  at  one
 time.  Let  us  hear  the  hon.  Minister.
 He  is  not  yielding.

 Shri  Swaran  Singh:  On  this  issue,
 I  want  to  be  absolutely  clear.  I  would
 like  the  hon.  House  also  to  bear  with
 me  if  I  were  to  say  that  in  countries
 where  the  democratic  set-up  is  func-
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 tioning*and  Ceylon  is  one—and  we
 are  very  proud  that  our  neighbour
 is  having  a  democratic,  parliamentary
 form  of  government  of  the  same  type
 which  we  are  following—there  can
 be  results  in  the  elections  where  one
 party  comes  into  power  or  the  other
 party  comes  into  power,  and  we  have
 to  deal  with  a  country  which  is
 following  a  democratic  set-up.  It  will
 be  absolutely  wrong  for  us  not  to
 like  a  government  which  is  demo-
 cratically  elected  and  to  prefer
 another  government  which  might
 again  be  democratically  elected.  We
 have  had  good  relations,  fine  rela-
 tions,  with  the  Ceylon  Government
 when  Mrs.  Bandaranaike  -was_  the
 Prime  Minister.  We  will  continue  to
 Rave  good  relations  and  try  to  streng-
 then  the  relations  with  the  new  gov-
 ernment  also.

 It  will  be  a  happy  thought  for  this
 hon.  House  to  know  that  India,  after
 several  years,  has  ceased  to  be  an
 issue  in  the  Ceylon  elections,  which
 is  a  right  thing,  because  we  are  not
 interested  In  boosting  one  party  or
 the  other.  Let  us  not  have  the  atti-
 tude  that  we  prefer  one  or  the  other
 group.  We  scrupulously  avoided
 taking  any  interest  in  the  elections
 which  went  on  there  in  the  normal
 course  and  India  was  not  a  matter  of
 issue.

 Then,  Shri  Prakash  Vir  Shastri
 said—I  do  not  know  wherefrom  he
 took  it-—that  our  High  Commissioner
 or  our  High  Commission  must  have
 known  that  the  government  was
 going  to  lose  the  elections  and  that
 we  need  not  have  entered  into  an
 agreement  with  the  former  govern-
 ment  and  should  have  waited  for  the
 new  government.  I  am  very  sorry.
 We  are  sometimés  accused  of  indeci-
 sién.  When  we  take  a  decision,  it  is
 said;  “No,  you  should  have  remained
 undecided  and  should  not  have  dealt
 with  a  government  that  was  estab-
 lished  by  law  and  the  constitution  and
 shou'd  have  waited  for  the  off-
 chance  of  a  particular  government
 losing”.  This  is  a  very  funny  way
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 of  dealing  with  countries.  I  think
 this  lighthearted  manner  in  which
 sometimes  we  afe  prone  to  také  our
 neighbours  is  a  temptation  which  we
 should  strongly  resist,  and  I  would
 Urge  the  hon.  Members  to  do  ‘sO.
 In  this  particular  case,  Mrs.  Bandar-
 naike  made  a  public  statement....

 श्री  प्रकाश वीर  शास्त्री  :  प्रा पका  सम-
 होता  उनके  इलेकशन  मैनीफैस्टो  के  इन्दर
 प्रयोग  हुआ  है  t

 Shri  Swaran  Singh:  Whatever  he
 may  say  against  me  personally,  I  will
 not  permit  our  relations  with  Ceylon
 to  be  spoiled.  In  effecting  this  agree-
 ment  about  the  future  of  persons  of
 Indian  origin  in  Ceylon,  Mrs.  Banda-
 ranaike  herself  was  in  touch  with
 Mr.  Dudley  Senanayake,  who  is  the
 present  Prime  Minister  and  who  was
 at  that  time  the  leader  of  the  opposi-
 tion.  In  the  course  of  the  talks,  she
 made  it  clear  that  this  was  an  agree-
 ment  with  which  even  the  leader  of
 the  opposition  was  in  agreement.  I
 do  not  know  what  is  the  basis  for
 the  statement  of  Mr.  Prakash  Vir
 Shastri  that  at  some  time  in  London,
 there  was  some  talk  that  India  might
 take  50,000  and  we  did  not  try  to  take
 even  one  man.  That  statement  is  not
 borne  out  by  facts.  I  have  not  been
 able  to  see  the  source  of  his  infor-
 mation;  that  is  quite  incorrect.

 eft  प्रकादाबीर  शास्त्री  :  953  7
 जो  प्रधान  मंत्रियों  की  कामनवेल्थ  कान्फ्रेंस

 हुई  थी  ,  उसके  रिकार्ड  को  भाप  देखें तो
 पता  चल  जाएगा  a]

 Shri  Swaran  Singh:  In  fact,  our
 revered  leader,  Nehruji,  was  always
 anxious  that  we  should  settle  this
 matter  by  some  method  and’  this
 should  not  be  made  an  irritant  bet-
 ween  India  and  Ceylon.  These  are
 matters  which  are  sought  to  be  raked
 up  quite  unnecessarily.  I  had.  no
 interition  of  going  into  them,  because
 I  had  already  reported  to  the  Houte
 on  our  efforts  at  improving  the  yela-
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 [Shri  Swaran  Singh]
 tions  with  our  immediate  neighbours.
 Exactly  at  the  time  when  they  are
 definitely  better  and  more  friendly,
 here  comes  a  statement  which  tries
 to  criticise  them.
 unwise  to  take  that  attitude,  howso-
 ever  one  may  not  agree  in  this
 respect.

 Dr.  M.  8,  Amey  (Nagpur):  At  one
 stage,  even  Pandit  Jawaharlal
 Nehru  was  deadly  opposed  to  the
 idea  of  Stateless  Indians.

 Shri  Swaran  Singh:  My  hon.  friend
 himself  had  been  dealing  with  this
 matter  at  one  stage.  I  think  even
 before  he  went  to  Ceylon,  he  had
 been  dealing  with  this  matter.  All
 thig  legacy  was  left  to  us  by  perscns  of
 his  way  of  thinking.  I  am  happy
 that  we  have  been  able  to  solve  it
 and  remove  one  thing  which  stood  in
 the  way.

 Dr.  M.  8.  Aney:  I  was  not  given
 an  opportunity.  Otherwise,  there
 would  not  have  been  any  occasion  for
 him  to  say  that.

 Shrj  Swaran  Singh:  Mention  was
 made  that  we  shoulq  consolidate  our
 friendship  with  African  countries.  I
 fully  agree  with  that  and  our  rela-
 tions  with  African  countries  are  very
 cordial  and  good.  We  are  continuing
 to  improve  those  relations.  2  also
 agree  that  we  should  also  try  to  have
 diplomatic  missions  in  ag  large  a
 number  of  countries  as  we  can.  But
 finance  comes  in  the  way,  because
 it  is  pretty  costly  to  establish  these
 missions.  But  our  efforts  will  con-
 tinue  and  we  will  work  in  that  direc-
 tion.

 We  are  also  having  closer  econo-
 mic  relations  and  collaborations  with
 many  African  countries.  That  is
 something  which  is  appreciateqd  by
 the  African  countries.  This  is  the
 direction  in  which  we  want  to  work.

 Mention  has  been  made  of  the
 forthcoming  conference  at  Algiers.
 It  is  true  that  this  conference,  which
 is  based  on  geographical  rather  than
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 I  think  it  is  very
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 ideological  considerations  is  bound  to
 be  more  complicated  than  the  con-
 ference  of  non-aligned  nations,  be-
 cause  there  wag  some  basic  ideology
 which  governed  the  thinking  of  the
 countries  that  participated  in  the
 latter  conference.  Therefore,  this
 conference  is  likely  to  be  more  diffi-
 cult  and  the  issues  that  are  likely  to
 arise  are  also  of  such  a  nature  that
 we  will  have  to  take  very  good  care
 to  see  that  our  viewpoint,  is  properly
 brought  out  and  also  that  the  out-
 come  of  the  deliberations  of  the  con-
 ference  is  in  the  general]  interests  of
 Afro-Asian  solidarity.  |  Notwithstan-
 ing  the  differences  that  loom  large
 there  are  many  things  common.
 All  these  countries  are  under-
 developed.  There  are  the  vestiges  of
 colonialism,  racialism  and  economic
 matters.  And  the  almost  universal
 desire  of  all  of  us.  with  the  unfortu-
 nate  exception  of  Indonesia,  is  to
 strengthen  the  United  Nations.  There
 are  many  common  matters  and  it  is
 our  earnest  hope  that  the  deliberations
 of  the  Afro-Asian  nations  in  Algiers
 will  be  successful.  The  Algerian  Jea-
 ders  themselves  have  led  their  country
 to  freedom  after  a  very  revolutionary
 struggle.  They  have  got  some  very
 dynamic  ideas  of  Afro-Asian  solidarity
 and  friendship.  Our  voice  shou'd  al-
 ways  be  on  the  side  of  progressive
 countries,  trying  to  work  out  the
 future  of  Africa  and  Asia  on  the  basis
 of  ending  colonialism  and  strengthen-
 ing  the  forces  of  peace  rather  than  of
 confrontation.

 I  am  conscious  that  within  this
 short-time.  I  have  not  been  able  to
 cover  all  the  points.  But  there  are  one
 or  two  points  I  would  like  to  mention.
 About  our  relations  with  Pakistan,  I
 have  said  something  before  and  I  have
 mentioneg  to  the  House  the  unfortu-
 nate  state  of  our  relations  as_  they
 exist  today.  Even  in  this,  we  should
 always  remember  that  Pakistan  is  our
 neighbour  and  we  have  common  fron-
 tierg  several  thousand  miles  long  and
 there  are  close  geographical  and  his-
 torical  ties.  So,  notwithstanding  the
 present  difficulties  of  a  diverse  nature
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 some  irritants  and  others  long  range—
 ultimately  this  also  will  have  to  be
 ‘tackled  by  some  sort  of  settlement,  I
 know  at  the  moment,  I  can  be  accused
 of  taking  a  view  which  is  not  realistic.

 Shri  Kapur  Singh:  You  have  spoken
 ‘well  on  this  point.  It  is  time  to  settle
 these  issues.

 Shri  Swaran  Singh:  I  do  not  know
 whether  his  leader  agrees  with  him!

 We  have  always  said  that  the  steps
 which  India  has  taken  to  strengthen
 our  defences  or  getting  military  aid
 from  all  friendly  countries  and  also
 strengthening  our  military  and  defence
 Potential  are  to  safeguard  the  inte-
 grity  and  sovereignty  of  our  country
 against  aggression.  We  cannot  neg-
 lect  this.  I  do  not  want  to  go  into
 details,  because  this  House  discussed
 the  Defence  Ministry’s  demands  only
 the  other  day.  It  is  unfortunate  that
 Pakistan  is  carrying  on  an  incorrect
 and  false  propaganda  against  us  that
 we  are  strengthening  ourselves  and
 as  such  we  are  posing  a  threat  to  our
 neighbours.  It  is  quite  interesting
 that  in  their  anxiety  to  say  any-
 thing  to  harm  to  India,  they  raise
 some  imaginary  fears  in  some  other
 neighbours  of  ours,  which  is  abso-
 lutely  unfounded.  We  have  got  the
 most  friendly  relations  with  our
 neighbours.  There  is  this  unfortunate
 conflict  with  China  and  Pakistan  and
 it  is  amazing  how,  when  we  make  our
 arrangements  for  strengthening  our
 defences  against  the  Chinese  threat,
 Pakistan  should  carry  on  this  baseless
 propaganda  against  India  and  should
 say  that  by  India  becoming  strong
 there  wjll  be  danger  to  anybody.
 India’s  strength  means  really  stabi-
 lity  in  this  part  of  the  world  and  it
 is  our  intention  to  continue  to  make
 India  stronger  ‘and  stronger  so  that
 not  only  can  we  defend  our  territories
 against  aggression  but  also  signi-
 ficantly  contribute  by  pursuing  these
 policies  both  internally  and  external-
 ly  towards  stability  in  this  region.

 Shri  M.  R.  Masani:  Sir,  with  your
 permission,  I  would  like  to  say  a  word
 of  personal  explanation  in  view  of
 the‘fact  that  some  things  I  had  said
 have  been  very  grossly  distorted  by
 the  Foreign  Minister.  In  my  speech
 I  had  made  two  remarks  which  should
 make  the  meaning  of  my  proposal  for
 regional  security  very  clear.  I  had
 said  that  it  is  only  if  Japan  at  one
 eng  and  India  at  the  other  hold  the
 front  that  with  the  smaller  countries
 in  between  will  be  able  to  stand  up
 against  the  common  menace.  While
 referring  to  the  danger  of  Viet  Nam
 and  Laos  falling  I  had  again  stated
 that  “then  you  will  have  the  Chinese
 Communists  and  their  satellites  all
 the  way  from  Karachi  down  to
 Singapore,  India  would  be  encircled”.
 I  think  in  the  light  of  that  the  hon.
 Foreign  Minister  in  saying  what  he
 did  was  less  than  fair  to  himself  and
 to  me.

 श्री  ु  लिये  :(मुंगेर)  :  मैं  यह

 पूछना  चाहता  हूं  कि

 अध्यक्ष  महोदय  :  सवालों  के  लिये

 तो  अरब  समय  नहीं  है  |  श्री  मसानी  ने  मुझे
 पसंद  एक्स्प्लेनेशगन  के  लिये  लिखा  था,
 उनको  इसलिये  बुलाया  था  ।

 *  ०००५०

 Mr.  Speaker:  Is  there  any  cut  motion
 to  be  put  separately?

 Shri  M.  R.  Masani:  I  want  my  cut
 motion  (No.  7)  to  be  put  separately?

 Dr.  M.  8S.  Aney:  I  want  my  cut
 motion  No.  8  to  be  put  separately.

 Shri  Narendra  Singh  Mahida
 (Anand):  My  cut  motions,  3  to  18,
 may  also  be  put  separately.

 Mr,  Speaker:  All  right.
 cut  motion  No.  7  to  the  vote  of
 House.

 I  will  put
 the

 Cut  motion  No.  7  was  put  and
 negatived.

 Mr.  Speaker:  I  will  now  put  out
 motion  No.  8  to  the  vote  of  the  House.
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 Cut  motion  No.
 हि  joss

 put  and  which  will  come  in  course  of  puy- negatived,  ment  during  the  year  ending  the

 Mr.  Speaker:  Now  I  will  put  cut
 —  a Rial yn of  March,  1966,

 in  respect

 motion  Ree  3  to8  to  the  vote  of  the  _—

 House.

 Cut  motions  No.  8  to  8  were  put  and
 negatived.

 Mr.  Speaker:  I  will  not  put  the  rest
 -of  the  cut  motions  to  the  vote  of  the
 House.

 Cut  motions  Nos.  23  to  34  were  put  ana
 negatived.

 Mr.  Speaker:  The  question  is:

 “That  the  respec.ive  sums  not
 exceeding  the  amounts  shown  in
 the  fourth  column  of  the  order
 paper,  be  granted  to  the  Presi-
 dent,  to  complete  the  sums  neces-
 sarry  to  defray  the  charges  that
 will  come  in  course  of  payment
 during  the  year  ending  the  35६
 day  of  March,  1966,  in  respect  of
 the  heads  of  demands  en-.ereq  in
 the  second  column  thereof  against
 Demands  Nos.  22  to  24  and  9
 relating  to  the  ‘Ministry  of  Exter-
 nal  Affairs’.”

 The  motion  was  adopted

 [The  motions  of  Demands  for
 Grants  which  were  adopted  by  the
 Lok  Sabha,  are  reproduced
 delow—Ed]

 Demand  No.  22—TrrBaL  AREAg
 “That  a  sum  riot  exceeding

 Rs.  18.48.07.000  be  granted  to  the
 President  to  comp'ete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 8ist  day  of  March,  1966,  in  respect
 of  ‘Tribal  Areas’.”

 Demand  No.  23—ExTERNAL  AFFAIRS

 “That  a  sum  not  exceeding
 Rs.  15,69,36,000  be  granted  to  the
 President  to  complete  the  sum
 newessary  to  defray  the  charges

 DEMAND  No.  24—OTHER  REVENUE  Ex-
 PENDITURE  OF  THE  MINISTRY  OF

 ExrerNaL  AFFAIRS

 ‘That  a  sum  not  exceeding
 Rs.  7,21,16,000  be  granteg  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  wil  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  1966,  in  respect
 of  ‘Other  Revenue  Expenditure
 of  the  Ministry  of  External
 Affairs”.

 Demanp  No.  9—CapiraL  OuTLay  OF
 THE  MINISTRY  OF  EXTERNAL  AFFATRS

 “That  a  sum  not  exceeding
 Rs.  1,25,00,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  1968  in  respect
 of  ‘Capital  Ou  'ay  of  the  Ministry
 of  Ex:ernal  Affairs’  .”

 Ministry  OF  Crvit  AVIATION

 Mr.  Speaker:  The  House  will  now
 take  up  the  Demands  for  Grants  reta=
 ting  to  the  Ministry  of  Civil  Aviation
 for  which  three  hours  have  been  al-
 lotted.  Those  who  want  to  move  their
 cut  motions  may  do  8०  within  fifteen
 minutes.

 Demanp  No.  —MINistRy  oF  Cyvi
 AVIATION

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs.  88.000  be  granted  .0  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  ocme  in  course  of  pay-
 ment  during  the  year  ending  the
 8ist  day  of  March,  1966  in  r  ct
 of  ‘Ministry  of  Civil  Aviation’.”
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 DEMAND  No.  2—METEOROLOGY

 Mr  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs  2,50,75,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 8ist  day  of  March,  1966,  in  respect
 of  ‘Meteorology’.”

 Demanpd  No.  3—AVvIATION

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs.  5,66,67,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  wil  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  1966,  in  respect
 of  ‘Aviation’.”

 Demanv  No.  4—OTHER  REVENUE  Ex-
 PENDITURE  OF  THE  MINISTRY  UF

 Crvm  AVIATION

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs.  6,74,000  be  granted  to  the
 President  to  comple  e  the  sum
 necessary  to  defray  th  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 Rist  day  of  March,  1966,  in  respect
 of  ‘Other  Revenue  Expenditure  of
 the  Ministry  of  Civil  Avia.ion’.”

 DemAnpd  No.  3—CaprraL  OuTLay  ON
 Civ  AVIATION

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs.  5,20,07,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  ‘he  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  1968,  in  respect
 of  ‘Capital  Outlay  on  Civil  Avia-
 tion’.”.

 Demanp  No.  4—Orner  Caprtat  Out-
 tay  or  THE  MINISTRY  oF

 Crvm  AVIATION

 Mr.  Speaker:  Motion  moved:
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 “That  a  sum  not  exceeding
 Rs.  1,000  be  granted  to  the  Presi-
 dent  to  complete  the  sum  neces-
 sary  to  defray  the  charges  which
 will  come  in  course  of  payment
 during  the  year  ending  the  3lst
 day  of  March,  1966,  in  respect  of
 ‘Other  Capital  outlay  of  the  Minis-
 try  of  Civil  Aviation’  ”

 Shri  Narendra  Singh  Mahida:  Mr..
 Speaker,  Sir.  I  welcome  the  for-
 mation  of  a  separate  Civil  Avia-
 tion  Ministry  from  June,  1964.
 It  focusses  attention  on  the  need
 of  civil  aviation  by  creating  this
 separate  ministry  Civil  aviation  in
 India  started  just  before  World
 War  II.  It  really  started  ir  or  about
 1936-37.  I  had  the  privilege  of  parti-
 cipating  actively  with  one  of  the  con-
 cerns  which  were  in  existence  then.
 They  were  Tatas  Limited,  Indian
 National  Airways  and  Air  Service  of
 India.  I  was  connected  with  Air  Ser-
 vice  of  India  as  an  active  director
 ang  I  had  also  played  a  part  in  the
 pioneering  work  of  civil  aviation  that
 was  done  in  India.  I  take  this  oppor-
 tunity  to  pay  my  tribute  to  those  early
 civil  aviation  pioneers,  like  Shri
 J.  है,  0,  Tata  and  Shri  P.  M.  Kabalee.
 I  had  personal  connections  with  Shri
 P,.  M.  Kabalee  and  we  had  worked
 together  for  the  development  of  avia-
 tion  in  India.  The  house  of  Tata  de-
 serves  all  appreciation  for  progress  in
 civil  aviation  pver  82  years  ago  when
 they  first  est&blished  the  Tata  Air-
 lines  which  was  afterwards  nationalis-

 36.46  hrs,
 (Mr.  Depury-SpeaKER  in  the  Chair]
 Even  today  the  Air-India  is  in

 charge  of  a  very  capable  person  like
 Shri  J.  R.  D.  Tata.  It  stands  to  his
 credit  that  Air-India  International  is
 one  of  the  best  in  the  world.  I  am  glad
 to  say  that  the  Air-India  International

 -has  rhade  profits  and  is  able  to  meet
 the  entire  cost  of  the  seventh  and  the
 eighth  Boeing  from  the  internal  re-
 sources.

 I  now  refer  to  the  Ministry  of  Civil
 Aviation’s  Report  wherein  the  Afr-
 India  International  is  referreg  to,  The
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 Air-India  International  now  operates
 over  a  very  wide  range.  It  ‘operates
 fin  various  countries  connecting  east
 ‘and  west,  north  and  south.  Former-

 ‘dy,  it  was  run  only  between  London
 :and  Bombay.  Now  it  has  jnternational
 connections  and  international  reputa-
 tion  of  the  first  order.  In  the  year
 ‘963-64  it  made  an  operating  profit
 of  Rs.  384:25  lakhs  which  was  even
 better  than  the  operating  profit  for
 1962-63  of  Rs.  345°44  lakhs.  The  pro-
 gress  thus  made  by  Air-India  Inter-
 Mational  has  won  for  us  very  valu-
 able  foreign  exchange  and  for  that
 reason  also  we  should  commend  the

 -working  of  the  Air-India.

 The  management  of  the  Air-India
 International  have  taken  steps  to  re-
 «ruit  additional  pilots  from  the  I.A.C.
 which  is  the  main  source  of  recruit-
 ‘ment  of  piicis  with  suitable  qualifica-
 tions  and  experience  and  _  the  first

 ‘batch  of  20  pilots  was  due  to  com-
 ‘mence  training  in  the  first  week  of
 February,  1965.  The  Air  India  Cor-
 poration  has  to  its  credit  very  able
 pilots,  ground  engineers  and  other
 staff  and  some  of  them  had  even
 worked  with  me  when  I  was  connect-

 .ed  with  the  airlines.

 About  the  Indian  Airlines  Corpora-
 tion,  page  52  mentions  about  the  work-
 ing  og  the  Corporatio

 4
 In  the  year

 1963-64  they  ended  with  a  net  surplus
 of  Rs.  04°42  lakbs  which  exceeds  all
 previous  results.  There  were  about
 66  aircraft  on  the  380th  November,
 ‘1964,  with  the  IAC.  The  IAC  had
 difficulties  in  the  beginnig  when  they
 they  starteg  it  because  after  nationa-
 lisation  they  had  experienced  very
 great  difficulties  in  regard  to  the  com-
 mencement  of  service  and  they  had
 only  Dakotas  then.  The  Dakotas

 -which  gave  a  useful]  service  before
 the  War  and  during  the  War  are  still
 operating  in  some  of  the  air  services
 of  the  I.A.C.

 The  future  of  civil  aviation  is  very
 bright  because  India  is  situated  in
 --such  a  way  that  we  have  a  very  clear
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 weather  all  the  year  round  except  for
 one  or  two  months  on  the  western
 coast  of  India  in  monsoun.  We  have
 entered  into  a  jet  age  and  we  shall
 s00n  probably  enter  into  a  rocket  age
 as  well.  We  are  able  to  see  so  many
 jet  planes  flying  about  over  India.  We
 also  see  sometimes  space  rockets  go-
 ing  over  India.  About  the  future  of
 civil  aviation,  I  have  had  some  thou-
 ghts.  I  still  remember  my  _  early
 views  in  the  year  937  [  had  made  a
 speech  in  Bombay  where  I  had  said
 that  a  day  will  come  when  we  can
 have  a  breakfast  in  London,  a  lunch
 in  New  York  and  tea  in  Japan  and
 come  back  home  for’  dinner.  That
 future  is  now  a  possibility.  I  dream
 that  after  five  or  seven  years  we  shall
 see  planes  making  a  verticle  take-off
 and  landing.  VJ-0i|X-!  was  at  an
 experimental  stage  and  it  has  now
 developed  into  VTOL  I  hope  that  after
 five  years  or  so  in  India  we  shall  see
 such  planes  making  a  vertical  take-off
 and  landing  too.

 The  increased  use  of  helicopters
 also,  I  presume,  will  find  a  place  in
 our  future  civil  aviation  field.  A
 convertable  heavy  lift  helicopter
 powered  by  jet  engines  that  will
 carry  more  than  00  passengers,  2  to
 20  tons  of  cargo  or  gigantic  crane  will
 be  flying  within  five  years.  As  a
 military  vehicle  also,  these  helicopters
 will  prove  very  useful  for  carrying
 troops,  guns,  tanks  and  supplies  in
 virtually  all  weather  conditions  and
 over  the  most  rugged  terrain.  It  will
 be  stable  enough  to  fire  aerial  artillery.

 Then,  I  refer  to  the  air  cargo.  An
 expert  committee  headed  by  Shri
 S.  K,  Kooka,  the  Commercial  Director
 of  Air  India  had  undertaken  a  study
 and  that  report  has  been  submitted
 to  the  Government.  It  is  a  very  lau-
 dable  report  and  Shri  S.  K,  Kooka
 is  a  very  experienced  and  seasoned
 officer.  The  recommendations  are  that
 a  separate  corporation  be  set  up  to
 undertake  and  develop  air  cargo  ope-
 rations.  We  cannot  underestimate  the
 use  of  air  cargo  in  our  future  civil



 १4377  D.  G.—Min.  of

 aviation  set-up.  Probably,  a  question
 may  arise  why  air-cargo  cannot  be
 taken  up  by  the  Air  India  Interna-
 fional.  But  owing  to  international
 wules,  the  passenger  traffic  cannot  be
 commuted  into  air  cargo.  This  ex-

 ‘pert  committee  headed  by  Shri  Kooka
 thas  made  a  very  wise  suggestion.
 They  have  suggested  the  use  of  D.C.
 4  planes  for  this  purpose  to  fly
 over  India  and  other  countries.  We
 have  a  huge  cargo  possibility  which
 can  be  taken  out  and  brought  in  very
 quickly  and  rapidly  between  foreign
 countries  and  India.  I  remember  that
 ‘we  had  a  mishap  in  the  Bhakra  Nan-
 gi  project  sometime  back,  about  two

 ‘Or  three  years  back  when  certain  parts
 were’  wanted  and  for  want  of  those

 ‘spare-parts  our  electricity  works  were
 held  up.  I¢  an  air  cargo  service  was
 there,  in  a  very  limited  time,  the
 spare-parts  could  have  been  flown
 from  foreign  countries  to  India.  This
 committee  hag  also  cautioned  that  we
 shoulg  not  expect  any  profits  from
 this  air  cargo  corporation  for  first
 three  years.  That  is  quite  true  be-

 ‘cause  no  aviation  company  in  the
 world  has  made  profits  in  the  begin-
 ning.  The  company  with  which  I  had
 the  pleasure  of  connecting  myself  had
 also  lost  about  Rs.  80  lakhs.

 Shri  Shinkre:  No  surprise.

 Shri  Narendra  Singh  Mahida:  The
 present  civil  aviation  development
 stands  on  those  pioneering  efforts  and
 ‘losses  as  a  result  of  which  the  present
 IAC  and  the  Air  India  are  reaping
 harvest  and  making  money,

 Now,  I  would  refer  to  the  last  page
 of  the  Annual  Report  of  the  Civil
 Aviation  Department.  There,  we  can
 see  the  progress  that  we  have  made
 during  this  year  in  regard  to  the  num-
 ber  of  pilot  licences  granted.  The
 number  of  licences  current  as  on  3Ist
 ‘December,  1964,  in  respect  of  A  cate-
 gory  was  147,  in  respect  of  A  l  it  was
 nil,  and  in  respect  of  B  it  was  137;
 the  number  in  respect  of  pilot  ins-
 ‘tructors  was  6.  Today,  the  private
 pilot’s  licences  number  about  263  In
 regard  to  Private  Helicopters  Pilot’s
 Sicence  it  was  issued  only  to  three  per-
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 sons;  Commercial  Helicopter  Pilots’
 licences  number  only  4.  So,  the  pro-
 gress  in  regard  to  licensing  of  pilot-
 has  been  very  disappointing.  Very
 serious  attention  should  be  given  to
 this  problem  of  short  supply  of  pilots
 in  our  civil  aviation.

 It  must  be  remembered  that.in  the
 past  we  were  able  to  find  gvod  pilots
 who  had  gaineq  experience  during  the
 last  worlq  war,  For,  after  the  dis-
 bandment  of  these  pilots  from  military
 service  they  were  absorbed  by  the
 commercial  concerns.  Those  pilots
 have  now  become  aged  and  they  will
 be  soon  retiring  and  probably  a  time
 may  come  when  we  shall  be  facing  an
 acute  shortage  of  good  pilots.  So,  I
 would  request  that  the  airlines  should
 take  upon  themselves  the  responsibi-
 lity  for  recruitment  and  training  of
 pilots  immediately.  We  shall  other-
 wise  have  to  start  from  scratch  after
 these  old  pilots  retire.  A  civil  flying
 training  school  cannot  be  a  paying
 proposition,  because  we  could  not  ab-
 sorb  the  pilots  in  large  numbers.  I
 had  the  experience  of  training  some
 pilots  and  also  running  a  ground  en-
 gineering  school  before  the  war.  A
 pilot  was  offered  about  Rs.  250  to
 Rs,  300,  and  a  ground  engineer  was
 lucky  if  he  got  about  Rs.  100.  But
 soon  after  the  war  they  were  all  giv-
 en  a  great  rise  in  their  pay.  They
 were  able  to  get  a  pay  ranging  from
 Rs.  500  to  Rs.  2000.  When  we  had
 aviation  concerns  in  the  private  sec-
 tor  we  trained  our  own  pilots  and
 ground  engineers.  But  since  Govern-
 ment  have  taken  over  these  companies,
 they  will  have  to  do  this  training
 now,  otherwise  they  will  face  the
 shortage  of  pilots  very  soon.  Before
 meeting  such  a  difficulty,  I  would
 very  earnestly  recommend  to  them
 some  scheme  for  consideration.  Parti-
 cularly  in  India  today  the  most  capa-
 ble  organisation  that  can  produce  new
 pilots  is  the  IAF.  The  JAF  is  the
 only  organisation,  I  might  say,  which
 can  bring  out  disciplined  and  respon-
 sible  pilots  in  this  country.  There-
 fore,  I  say  that  military  and  com-~-
 mercial  aviation  has  much  in  common.
 Pilots  should  be  recruited,  and  J.A.F.
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 should  undertake’  responsibility  and
 expand  short  service  enlistment  pro-
 gramme  so  that  goog  number  of  pilots
 ean  be  trained.

 Mr.  Deputy-Speaker:  The  hon.
 Member  should  try  to  conclude  now.

 Shri  Narendra  Singh  Mahida:  I
 wanted  to  suggest  many  things,  but
 since  you  have  already  rung  the  bell,
 I  shall  try  to  confine  myself  to  just
 one  or  two  more  points.  Otherwise,
 T  had  a  desire  to  speak  at  some  length
 ang  put  forward  my  thoughts  on  civil
 aviation.  Anyway,  I  shall  geal  with
 only  one  or  two  more  points  now.  I
 shall  come  to  my  own  State  of  Guja-
 rat.  Gujarat  needs  a  lot  of  lifting
 up  in  the  matter  of  civil  aviation.

 I  was  instrumental  in  creating  more
 than  20  aerodromes  in  Gujarat  State,
 including  Baroda,  Bhavanagar  and
 other  places,  I  have  some  knowledge
 about  the  working  of  these  lines.
 When  we  started  our  first  flight  from
 Bombay  to  Bhavanagar,  it  proved  a
 very  popular  service,  and  it  is  still
 one  of  the  most  popular  routes.  My
 recommendations  for  the  development
 of  air  travel  in  Gujarat  are  as  follows:
 Firstly,  the  Ahmedabad-Delhi  service
 should  be  operated  via  Udaipur-Jaipur
 so  as  to  utilize  the  capacity  and  faci-
 litate  air  travel  from  Gujarat  to
 Rajasthan  and  vice  versa.  Secondly,
 Ahmedabad  being  a  prominent  indus-
 trial  and  business  centre  and  capital
 cf  Gujarat  State,  should  be  linked
 with  Rajkot  and  Kutch  (Bhuj  and
 Kandle).  This  will  also  facilitate
 travel  by  people  in  Saurashtra  to
 catch  plane  at  Ahmedabad  for  Delhi,
 Jaipur  etc.  Just.  now,  there  is  no
 cannection  between  Saurashtra,  Kutch
 and  Delhi.  Gandhidham  is  now
 coming  up,  and  the  port  of  Kandla  is
 declared:  a  free  trade  zone,  and  an
 air  connection  is  very  badly  required
 between  Delhi  and  Kandla.  The  fre-
 quency  of  service  between  Ahmeda-
 bad  and  Bombay  should  be  increased
 and  the  plane  service  be  operated  via
 Baroda  as  its  importance  is.  increas-
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 ing  rapidly.  Just  now  if  I  have  to
 go  to  Baroda  from  Delhi.  I  have  to
 go  via  Bombay;  I  cannot  goto  Baroda
 straight  via  Ahmedabad.

 I7  hrs.
 Aerodromes  like  Kandla,  Rajkot  and

 Ahmedabad  should  be  provided  with
 better  facilities.  There  are  no  retir-
 jng  rooms,  canteens  etc.  In  view  of
 the  increasing  industrial-cum-com-
 mercial  development  of  Surat  City
 and  surrounding  area  and  its  equi-
 distant  location  between  Bombay  and
 Ahmedabad,  it  is  essential  that  Surat
 be  linked  by  air  with  Bombay  and
 Ahmedabad.

 Lastly,  my  suggestion  is  about
 making  Ahmedabad  an  international
 airport.  Between  Bombay  and  Delhi
 on  the  west  coast  of  Indias,  there  is
 no  international  aerodrome,  So  I
 suggest  that  Ahmedabad  should  be
 made  into  an  international  airport.
 Ahmedabad  is  fast  growing  up.  There:
 are  oil  refineries,:  various  industries,
 petro-chemical  industries  etc.  near
 about.  So  its  importance  enust  be
 realised.  Also  from  the  military  point
 of  view,  in  terms  of  nearness  to
 Pakistan,  we  must  see  that  it  should
 be  made  an_  international  airport
 capable  of  landing  even  Boeings.

 शी  हकम  चन्द  कछवाय  :  उपाध्यक्षों

 महोदय,  मेरा  व्यवस्था  का  सवाल  है  हादसे

 मे ंइस  समय  कोरम  नहीं  है  -  5  बज  चुके

 हैं।

 Mr.  Deputy-Speaker:  The  beli  is
 being  rung—Now  there  is  quorum.
 Shri  Fatehsinhrao  Gaekwad.

 Shri  Fatehsinhrae  Gaekwad.  (Baro-
 da):  I  am  happy  that  I  havé  been
 given  an  opportunity  to  fire  the  first
 shot  from  this.  side  of  the  House  at  a
 Ministry  which  I  consider  one  of  the
 most  inefficient  wings  of  Governmént.
 I  speak  on  authority  because  I:  cleim
 to  be  probably  the  most  travelled:  of
 IAC’s  customers.  I  do  about  2000
 mileg  a  week  and  travel  at  least  twice:
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 a  week.  Hence  I  have  taken  courage
 to.  speak  today,

 I  last  spoke  on  this  very  Ministry
 four  years  ago.  I  thought  that  in  all
 fairness  they  must  be  given  some
 time  to  correct  some  of  their  short-
 comings.  But  I  find  that  instead  of
 correcting  and  reducing  the  number  of
 shortcomings,  they  have  increased
 them.  Four  years  ago,  when  I  spoke,
 I  had  occasion  to  criticise  the  Minis-
 try  of  Communications.  I  had  then
 stated  that  it  was  possible  at  that
 stage  to  get,  with  difficulty  of  course,
 a  seat  to  Bombay  at  short  notice,  but
 the  chances  of  getting  a  trunk  call
 through  to  Bombay  to  inform  people
 that  you  were  coming,  were  very
 dim.  I  must  congratulate  the  hon.
 Minister  of  Communications  that  he
 has  been  able  to  reverse  the  position
 today.  It  is  now  possible,  or  it  would
 2007  be  possible,  to  talk  to  Bombay
 over  the  trunk  line  in  under  two
 minutes,  but  I  am  not  quite  sure  if,
 even  after  having  informed  Bombay
 that  I  am  coming  by  an  IAC  plane,
 I  will  be  able  to  get  there!

 The  Minister  of  Works  and  Hous-
 ing  (Shri  Mehr  Chand  Khanna):
 How  do  you  do  2,000  miles  if  you  go
 twice  a  week?

 mo

 Shri  Fatehsinhrao  Gaekwad:  I  am
 quite  sure  that  if  not  all,  almost  all
 hon,  Members  of  this  House  will  agree
 with  me  that  it  is  very  difficult  to
 get  bookings  on  IAC  flights.  You
 ring  up,  or  you  send  your  man  to  book
 a  seat  and  you  are  always  put  on
 the  waiting  list.

 Shri  Shinkre:  The  worst  thing  is
 getting  the  connection  on  the  tele-
 Phone.

 Shri  Fatehbsinhrao  Gaekwad:  And
 you  are  always  the  fortieth  or  fiftieth
 on  the  waiting  list.  You  cannot  take
 a  chance  because  the  air  terminals
 are  too  far  away  from  the  major  cities,
 and  therefore  you  have  to  keep  on
 telephoning,  or  rely  on  an  agent  who
 has  c-nnections  in  IAC.  Eventually
 you  do  get  a  seat,  and  when  you  get
 on  to  the  plane,  you  find  that  most  of
 the  plane  is  empty.
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 I  know  what  the  Minister  is  going
 to  say  in  answer.  He  is  going  to  say
 that  months  ahead—tourist  agencies
 book  seats,  ang  then  plans  are  chang-
 @d  at  the  last  moment,  the  interna-
 tional  service  is  delayed,  and  there-
 fore  you  find  a  large  number  of  empty
 seats.  This  I  can  appreciate  could
 happen  even  once  in  ten  days,  but  I
 think  this  has  become  a  daily  routine.
 tine,

 I  remember  an  American  friend  of
 mine  telling  me  three  yearg  ago  his
 very  sad  experience.  He  arrived  in
 Delhi  and  went  on  to  Kathmandu,
 Nepal,  and  after  a  two-day  stay  he
 was  flying  to  Calcutta.  His  plane  was
 scheduled  to  take  off  at  about  7  02
 Clock  in  the  morning.  He  arrived  at
 the  airport  and  went  to  the  counter,
 and  was  promptly  told  that  there  was
 a  four-hour  delay.  Having  a  hotel
 room  booked  until  mid  day,  he  asked
 if  he  coulg  go  back,  get  a  couple  of
 hours  more  sleep  and  come  back  at
 about  9.5  or  9.80.  He  was  told  that
 that  woulq  be  all  right.  He  left,
 leaving  his  address  and  room  num-~
 ber.  My  poor  friend  arrived  at  the
 airport  again  at  9.15,  and  went  to
 check  in.  The  same  gentleman  was
 standing  on  the  other  side  of  the
 counter.  When  he  handed  in  his  tic-
 ket,  he  was  told  that  the  plane  had
 left  at  8-80.  He  said:  “But  you  told
 me  that  it  would  not  leave  before
 10.”  The  gentleman  replied,  “I  was
 not  here.”  The  poor  man  fried  te
 argue  but  could  get  no  where,

 He  had  some  patience  fortunately.
 He  said,  “All  right,  when  is  the  next
 plane?”.  He  was  told  it  was  on  the
 following  morning.  He  asked:  “All
 tight,  will  you  re-endorse  my  ticket
 for  tomorrow  morning?”  And  he  was
 plainly  told  he  would  have  to  buy
 a  new  ticket.  This  is  a  fact,  and  I
 can  prove  it.

 The  main  terminals  in  this  country
 are  relics  of  the  past.  Even  the  new
 oneg  have  been  very  badly  planned.
 We  know  of  the  famous  incident  of
 the  Santa  Cruz  airport  terminal,  where
 I  believe  almost  on  the  day  °of  its
 opening  ceremony  it  was  discovered
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 that  they  had  forgotten  to  build  a
 eustoms  shed!

 We  al]  know  that  in  our  country
 we  have  a  habit  that  if  one  man  is
 going,  there  are-ten  people  or  even
 more  to  see  him  off.  The  airport  ter-
 minals  are  always  congested.  In  fact
 many  a  time  I  have  had  difficulty  in
 trying  to  get  through  and  reach  the
 plane.  I  would  here  suggest  to  the
 hon,  Minister  that  his  Ministry  should
 consider  at  least  four  major  cities  of
 this  country  for  -erecting  uptodate
 ultra-modern  air  terminals  with  spe-
 cial  passenger  lounges  ag  this  will
 eliminate  all  the  visitors  after  a  cer-
 tain  point.  One  of  the  most  ineffi-
 cient  departments  in  this  corporation,
 I.A.C.  are  the  ground  services.  Apart
 from  booking  difficulties,  once  you  get
 to  the  airport,  to  check  in  you  have
 to  wait  in  a  long  queue  and  there  is
 only  one  man  checking  even  for  the
 economy  class  on  the  Boeing  flight.
 That  is  the  first  check,  when  you

 check  in  at  the  counter.  When  you
 get  on  to  the  plane  after  qa  mile’s  walk
 your  tag  ig  taken  or  torn  off;  that  is
 the  second  check.  I  should  think  that
 they  should  be  satisfied  with  two
 checks  to  know  how  many  passen-
 gers  have  boarded  the  plane.  But
 once  you  all  get  in,  they  recount.  I
 remember  an  instance,  when  the
 Caravelle  had  just  arrived  and  ]  was
 taking  the  Caravelle  from  Palam  to
 Santa  Cruz  in  the  height  of  summer.
 The  plane  had  been  standing  in  the
 sun.  We  all  get  in  and  the  usual,
 routine  counting  started.  Two  air
 hostesses  and  a  steward  started  count-
 ing.  I  was,  fortunately,  in  the  front
 and  heard  what  was  happening.  They
 came  back  and  discussed  it.  One  said
 there  were  67  passengers.  The  other
 said:  68  and  the  third,  68  plus  l.
 Here  we  were  all  sweating  in  the
 heat  and  a  recount  was  ordered.  They
 came  back  with  the  same  results.
 Meanwhile  the  ladder  had  been  taken
 away.  Since  they  could  not  arrive  at
 the  correct  figure  the  ladder  had  to
 be  put  back  and  somebody  from  the
 ground  had  to  be  called.  He  counted
 and  he  came  to  the  conclusion  that
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 there  were  69  plus  l.  Having  ac-
 cepteq  his  statement  as  authoritative,
 they  let  him  out  then  the  dispute  be-
 gan  as  to  whether  it  should  be  69
 plug  or  70.  Ultimately  I  discovered
 that  they  settled  for  69  plus  one,  the
 plus  one  being  a  child....

 Shri  ठ.  P.  Jyotishi  (Sagar):
 sure  it  was  not  born  there....
 terruptions.)

 I  am
 (In-

 Shri  Fatehsinhrao  Gaekwad:  Talk-
 ing  of  wasteful  expenditure,  we  have
 seen  what  has  happened  in  the  new
 extension  at  Palam  airport.  I  do  not
 know  what  they  are  building.  I  be-
 lieve  they  have  already  spent  over  a
 lakh  of  rupees  last  year  and  propose
 to  spend  another  four  lakhs  in  the
 current  year.  I  believe  that  the  emer-
 gency  is  still  on  in  this  country  and
 here  we  all  have  seen  this  peculiar
 building  activity  of  constructing  gale
 leries  for  the  visitors.  I  do  not  know
 what  they  are  eventually  going  to  do
 for  passenger  amenities.  In  this  new
 contraption  it  will  be  too  hot  to  stand
 in  the  summer;  it  will  be  too  cold  to
 stand  there  in  winter  and  it  will  be
 impossible  to  use  in  monsoons.  I
 presume  it  is  only  meant  for  use  for
 two  monthg  in  a  year.  I  do  hope
 that  the  hon,  Minister  will  look  into
 this  and  let  the  House  know  what
 exactly  they  have  spent  this  money
 on,  whether  it  is  on  a  visitors’  gal-
 lery  or  on  amenities  for  passengers.

 The  other  day  we  heard  criticisms
 mainly  from  the  other  side,  when  the
 Demands  for  Grants  under  the  Minis-
 try  of  Defence  were  being  discussed,
 that  they  have  too  many  different
 types  of  planes.  The  Defence  Minis-
 ter,  I  think,  satisfied  hon.  Members
 with  his  answers,  but  we  find  the
 same  state  of  affairs  in  the  Ministry
 of  Civil  Aviation.  Today,  I  think  they
 have  got  four  Caravelles  which  are
 pure  jets,  2  Viscounts  which  are
 turbo-props,  l0  Fokker  Friendships
 which  are  again  turbo-props,  three
 Skymasters  and  36  Dakotas,  Com-
 ing  to  Dakotas,  four  years  ago,
 I.  had  placed  it  on  record—
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 I  wanted  to—that  had  it  not  been  for
 the  Dakotas  after  the  war,  the  inter-
 nal  airlines  in  this  country  could
 never  have  ben  established,  I  hag  said
 then  that  the  Dakotas  had  done  yeo-
 man  service  to  this  country,  but  a
 time  had  come  I  had  said  when  they
 should  now  be  given  a  State  funeral.
 I  was  very  happy  to  read  the  other
 day  that  the  Minister  had  informed
 the  members  of  the  consultative  com-
 mittee  that  they  propose  gradually  to
 replace  these  Dakotas  with  the  Avro
 748.

 Having  been  closely  connected  with
 the  Ministry  of  Defence,  I  have  so  far
 refraineq  from  taking  any  part  on
 defence  questions,  but  the  point  is,
 when  this  project  was  decided  upon
 and  commenceg  and  ]  was  present  at
 the  first,  demonstration,  many  people
 like  me  knew  even  then  that  this  air-
 craft  would  never  be  used  by  Defence
 and  that  eventually  the  Indian  Air-
 lines  Corporation  would  be  forced  to
 buy  the  Avro  748.  This  has  happen-
 ed  now.  Anyway,  I  am  glad  to  hear
 that  atleast  the  Dakotas  are  eventual-
 ly  going  to  be  given  a  farewell,

 My  hon.  friend  across  the  floor,
 Shri  Narendra  Singh  Mahida,  referred
 to  the  Baroda  airport  and  the  Baroda
 service.  I  am  not  saying  this  because
 that  is  my  constituency.  Today  is  the
 ist  April,  1965.  This  is  April-fool-
 day,  and  I  think  if  nothing  else,  the
 Ministry,  or  rather  the  IAC  has  thou-
 ght  it  fit  to  make  ug  April-fools  today.
 If  one  reads  through  the  new  IAC
 schedule  which  commences  today,  one
 will  find  that  the  Bombay-Baroda
 service,—IC  77—will  leave  Bombay
 at  2.30  in  the  afternoon  and  reach
 Baroda  at  6.05  hours  take  off  again
 as  IC  78  at  0.830  hours  and  reach
 Bombay  at  18:05  hours.  As  this  plane
 lands  at  Santa  Cruz,  we  will  probably
 be  watching  the  Caravelle  taking  off
 for  Delhi,  for,  this  plane  reaches
 Santa  Cruz  exactly  five  minutes  after
 the  Caravelle  takes  off  for  Delhi!  I
 think  the  Corporation  has  established
 some  intimate  connection  with  the
 hotels  in  Bombay,  because  we  will
 have  to  stay  overnight  in  Bombay,  as
 there  is  no  immediate  connection  from
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 there  to  anywhere.  We  cannot  go  on
 to  Calcutta  the  same  day  and  we  can-
 not  go  on  to  Madras  or  Bangalore
 either.  Ig  they  are  willing  to  put  us
 up  for  the  evening  and_  the  night.
 there,  I  have  no

 «
 jection,

 Shri  Ranga  (Chittoor):  Even  then,.
 one  has  to  waste  his  time,

 Shri  Fatehsinhrag  Gaekwad:  The
 actual  history  of  the  Baroda  airport

 As  luck  would  have
 it,  the  airport  was  opened  at  my  au-
 gust  hands  in  1987,  and  it  may  be  be-
 cause  of  this  that  it  is  a  tale  of  woe!
 During  the  war,  the  British  had
 stationed  an  RAF  _  squadron  there
 and  subsequently  the  Ambika  Air-
 lines,  Tatas  and  so  on  _  had  their
 service,  but  after  that,  the  IAC  came.
 They  tried  to  operate  a  service,  but
 gave  it  up  for  good  reasons  then.  For
 ten  years,  that  airport  lay  completely
 idle.  Until  a  lot  of  pressure  was
 eventually  brought  upon  the  ministry.
 They  discovered  that  the  airstrip  was
 not  operative.  So,  estimates  were
 called  for  and  resurfacing  was  done.
 A  service  was  started  and  given  up
 again.  There  was  a  lot  of  protest,  in-
 cluding  mine.  The  Ministry  ordered
 that  a  new  strip  be  laid.  Estimates
 were  made.  But  as  usually  happens
 with  this  Government,  as  soon  there
 was  the  first  shovel:  of  soil  was  dug,
 they  discovereg  that  their  estimates
 were  totally  wrong.  Now  the  minis-
 ter  informs  me  ip  a  letter  that  they
 have  no  money.  They  have  repaired
 it,  but  I  suggest  that  they  should  look
 at  it  from  the  future  point  of  view.
 Dakotas  will  go  and  then  the  service
 will  stop,  because  they  will  tell  me,
 this  airport  cannot  take  heavier  air-
 craft.  So,  the  new  trip  should  be  laid
 to  take  heavier  aircraft.  This  House
 knows  how  important  Baroda  is  going
 to  become  in  future.  We  have  a  large
 petro-chemica]  complex  coming  up,  a
 fertiliser  factory  and  a  refinery,  be-
 sides  a  large  number  of  other  indus-
 tries.  I  do  hope  the  Ministry,  will
 give  their  consideration  to  this  mat-
 ter.
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 (Shri  Fatehsinhrao  Gaekwad]

 I  must  pay  a  few  compliments  at
 least  to  this  ministry.  The  service  in
 the  air  is  good,  but  this  does  not  in-
 clude  the  food;  nor  does  it  include  the
 cracked  plastic  ८  ery  nor  the  un-
 electro-plated  Bee. irty  cutlery.  But
 the  crew  are  efficient  and  courteous.
 When  you  are  about  to  reach  the  des-
 tination,  a  pleasant  voice  announces
 in  highly  anglicised  Hindi:

 “हमने  जो  झ्रापकी  सेवा  की  है,  बह्

 मापकों  पसन्द  झाई  होगी  iJust  look  at
 the  audacity!  And  the  voice  goes  on—

 और  फिर  से  भापकी  सेवा  करने  की  उम्मीद

 रखते  हुए  हम  ग्रा पसे  विदा  लेते  हैं  "

 ‘But  do  I  have  an  alternative,  if  I  do
 not  want  to  travel  by  IAC!

 My  ume  is  up.  I  request  the
 ministry  to  look  into  al]  these  matters.
 This  time  I  have  fired  a  mild  shot,  but
 next  time  it  will  be  a  fatal  one,  if
 things  do  not  improve.

 Mr.  Deputy-Speaker:  The  hon.
 Members  may  now  move  the  cut
 motions  to  Demands  for  Grants  relat-
 ing  to  the  Ministry  of  Civil  Aviation,
 subject  to  their  being  otherwise
 admissible,

 Shri  Daji  (Indore):  I  beg  to  move:

 (i)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced  to
 Re,  ww”

 {Failure  to  have  two  different  persons,
 one  as  Secretary,  Ministry  of  Civil
 Aviation  and  the  other  as  the
 Chairman,  Indian  Airlines  Corpora-
 tion  in  the  interest  of  safety  of  air
 Passengers  (l)].

 (ii)  “That  the  demand  under

 i  hea’
 ‘Aviation  be  reduced  by

 (Need  to  implement  the  ICAO  Assem-

 bly  resolution  emphasising  the  need
 to  raise  the  pay-scales  and  improve
 the  working  conditions  of  staf
 engaged  in  air  navigation  and  com-
 ‘munication  air  traffic  services  (2)).
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 (ili)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced  by
 Rs,  100.”

 (Need  ty  issue  quasi-permanency
 certificate  to  staff  entitled  to  it  fora
 number  of  years  (3)].

 (iv)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced  by
 Rs.  100.”

 [Need  to  revise  the  rates  of  overtime
 allowance  for  Civil  Aviation  opera-
 tional  staff  as  per  recommendations
 of  the  Second  Pay  Commission  (4)].

 (v)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced  by
 Rs.  100."

 {Need  to  provide  school  with  board-
 ing  and  lodging  facilities  at  Bombay,
 Calcutta,  Madras  and  Delhi  Air-
 ports  (5)).

 (vi)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced  by
 Rs.  100."

 [Need  to  pay  daily  allowance  to  staff
 deputed  for  training  in  Civil  Avia-
 tion  Training  Centre  (6)}.

 (vii)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced  by
 Rs.  100"

 [Need  to  provide  Staff  Canteens  et
 various  Airports  (1).

 (viii)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced  by
 Rs,  100.”

 {Need  to  grant  overtime  allowance  to
 Chowkidars  and  Sweepers  an  the
 sdme  hourly  rates  as  applicable  to
 other  operational  staff  of  Civil  Avia-
 tion  Department  (8)].

 (ix)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced  by

 Rs,  100.”

 [Need  to  implement  assurance  of  in-
 creasing  departmental  quota  for
 promotion  to  Assistant  Aerodrome
 Officers  from  20  to  50  per  cent  (9)).
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 (x)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced  by
 Rs,  100.”

 [Need  to  implement  the  recommenda-
 tions  of  Central  Pay  Commission
 regarding  the  grant  of  weightage
 for  night  duties  (10)  1

 (xi)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced  by
 Rs,  100.”

 [Need  to  confirm  non-gazetted  staff
 against  available  permanent  posts
 (11)).

 (xii)  “That  the  demand  under
 the  head  ‘Aviation’  ‘be  reduced  by
 Rs,  100.”

 [Need  to  publish  Recruitment  Rules
 and  modifications  in  the  policy  of
 promotions  from  time  to  time  (12)].

 (xiii)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced  by
 Rs,  100.”

 [Need  to  provide  cheap  accommodation
 at  the  airport  retiring  rooms,  for  use
 of  non-gazetted  staff  on  tour  as
 available  to  gazetted  Officers  (18) J.

 (xiv)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced  by
 Rs,  100.”

 [Need  to  provide  transport  for  school-
 going  children  of  employees  at  vari-
 ous  airports  at  concessional  rates,
 which  are  at  considerable  distance
 from  the  neighbouring  towns  (14) 7.

 (xv)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced  by
 Rs,  100.”

 [Need  to  prevent  inordinate  delay  in
 settling  staff  representations  (15)].

 (xvi)  “That  the  demand  under
 the  head’  ‘Aviation’  be  reduced  by
 Rs,  100.”

 [Need  to  provide  Selection  Grade
 posts  in  cadres  which  have  no  pro-
 motional  avenues  as  per  recommen-
 dations  of  the  Second  Pay  Com-
 mission  (16)].

 ४  (Ai)  LSD—8.
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 (xvii)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced  by
 Rs.  100.”

 [Need  to  provide  posts  of  Senior
 Clerks  in  the  ratio  2:l  between
 Senior  and  Junior  Clerks  as  in  other
 Departments  (17)).

 (xviii)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced  by
 Rs.  100.”

 {Need  to  provide  residential  accom-
 modation  to  all  Civil  Aviation  staff
 in  view  of  their  All-India  Service
 liability  and  remote  location  of  the
 Airports  (18)].

 (xix)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced  by
 Rs.  100.”

 (Need  to  revise  pay-scale  of  M.T.
 Drivers  and  Telephone  Operators  as
 per  recommendations  of  Second  Pay
 Commission  (19)].

 (xx)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced  by
 Rs.  100.”

 [Need  to  convert  the  E.  &  M.  Work-
 shop  repairing  and  maintaining  staff
 cars  of  various  Ministries  into  a
 permanent  establishment  (20)].

 (xxi)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced  by
 Rs,  100.”

 [Need  to  reduce  the  working  hours  of
 Chowkidarg  of  Civil  Aviation  De-
 partment  to  48  hours  a  week  with  a
 weekly  day  off  (21)].

 (xxii)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced  by
 Rs.  100.”

 {Failure  to  grant  weekly  off  to  opera-
 tional  staff  of  Civil  Aviation  Depart-
 ment  (22)).

 (xxili)  “That  thedemandg  under
 the  head  ‘Aviation’  be  reduced  by
 Rs.  100.”

 [Need  to  have  a  single  administrator
 at  various  airports  instead  of  having
 two  or  three  as  at  present  (23)].
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 {Shri  Daji]
 (xxiv)  ‘That  thedemand  under

 the  head  ‘Aviation’  be  reduced  by
 Rs.  100.”

 [Need  to  create  adequate  number  of
 ‘ministerial  posts  in  proportion  to  in.
 ertase  in  the  technical  and  operation-
 al  personnel  (24)].

 (xxv)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced  by
 Rs.  100.”

 [Need  to  provide  adequate  incentives
 ‘to  staff  who  have  reached  their
 maximum  in  the  pay-scale  (25)].

 (xxvi)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced  by
 Rs,  100.”

 [Need  to  implement  the  reports  of
 Workshops  Committee,  Stores  Com-
 mittee  and  Uniforms  Committee
 (26)  J

 (xxvii)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced  by
 Rs.  100.”

 (Need  to  implement  the  revised  over-
 time  allowance  rates  for  Civil
 Aviation  operational  staff  (27)].

 (xxviii)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced  by
 Rs.  100.”

 (Need  for  promotion  to  the  extent  of
 50  per  cent  to  non-gazetted  Super-
 visory  posts  purely  on  seniority
 basis  instead  of  by  examination  to
 @ll  posts  (28)).

 (xxix)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced  by
 Rs.  100.”

 [Failure  to  create  posts  of  Senior
 Clerks,  Head  Clerks  and  Superin-
 tendents  on  the  basis  of  “Yardstick”
 prevailing  in  other  Departments
 like  Income-Tax  and  Posts  and  Tele-
 graphs  (29) ].

 (xxx)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced  by
 Rs.  100."

 [Need  to  grant  9  effective  holidays  for
 operational  staff  of  Civil  Aviation
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 Department  as  applicable  to  apera-
 tional  staff  of  Posts  ang  Telegraphs
 Department  (30)).

 (xxxi)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced  by
 Rs.  100.”

 [Need  to  provide  free  transport  for
 staff  posted  to  Palam  Airport  conse-
 quent  on  taking  over  Palam  Airport
 from  Indian  Airforce  by  Civil  Avia-
 tion  Department  (31)].

 (xxxii)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced’  by
 Rs.  100.”

 [Need  to  evolve  a  yardstick  for  sanc-
 tion  of  posts  in  respect  of  Ministerial
 staff  in  subordinate  offices  of  the
 Civil  Aviation  Department  (32)].

 (xxxiii)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced  by
 Rs.  100.”

 [Need  to  allow  the  staff  to  use  com-
 munity  centres  at  various  Airports
 for  recreational  purposes  (88) ).

 (xxxiv)  “That  the  demand  under
 the  head  ‘Aviation’  be  reduced  by
 Rs.  100.”

 [Need  to  provide  free  transport  for
 marketing  trips  at  least  once  a  week
 in  case  of  out-of-the-way  airports
 (34)  1

 Mr,  Deputy-Speaker:  The
 motions  are  also  before  the  House.

 cut

 Shrimati  Jyotsna  Chanda  (Cachar):
 Mr.  Deputy-Speaker,  Sir,  at  the  oui-
 set,  I  welcome  the  separation  of  Civil
 Aviation  from  the  Transport  Ministry
 and  putting  it  under  the  able  guidance

 of  the  present  Minister  of  Civil  Avia-
 tion,  Shri  Kanungo.

 Though  the  Government  is  trying
 to  link  by  air  the  whole  country,  yet
 large  areag  are  still  uncovered.  I  do
 feel  that  the  areas  which  are  un-
 approachable  by  road  or  rail  should
 be  linked  by  air  first.  It  is  not  a  ques-
 tion  of  profit  or  loss  but  a  question  of
 developing  and  bringing  integrity.
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 It  is  shown  in  the  report  that  Air
 India*had  a  substantial  operating  pro-
 fit  of  Rs,  384'  25  lakhs  in  1963-64,  the
 highest  made  so  far  by  the  Corpora-
 tion  after  nationalisation.  The  overall
 load  factor  achieved  during  1963-64
 was  the  highest  at  47°8  per  cent  since
 the  commencement  of  the  operations,

 ‘exclusively  with  Boeing  jets.  Simi-
 larly,  the  Indian  Airlines  Corporation

 had  a  net  surplus  of  Rs.  04.42  lakhs.

 D.G.—Min.  of

 श्री  हुकम  चरण  कछवाय  :  उपाध्यक्ष

 महोदय,  हाउस  में  कोरम  नहीं  है  ।

 Mr.  Deputy-Speaker:  Let  the  hon.
 Member  resume  her  seat.  The  bel!  is
 being  rung....Now  there  is  quorum.
 She  might  continue  her  speech.

 Shrimati  Jyotsna  Chanda:  I  am
 happy  to  find  that  the  Ministry  could
 come  to  some  agreements  with  the  Air
 Corporationg  Employees’  Union,  the
 Engineers’  Association  ang  the  Radio
 Officers’  Association  and  negotiations
 are  in  progress  with  the  Officers’
 Association,

 17.28  hrs.

 [Surx  THIRUMALA  RAO  in  the  Chair]

 It  seems  that  an  agreement  has  been
 reached  between  Indian  Commercial
 Pilots’  Association  and  the  manage-
 Ment  and  an  award  granted  by  the
 National  Industrial  Tribunal  has  been
 accepted  regarding  the  question  of

 flight  time/duty  time  limitations.

 As  the  time  at  my  disposal  will  not
 allow  me  to  go  into  details,  I  shall  try
 to  confine  myself  to  the  area  to  which
 L  belong.  Air  communication  to
 Assam,  if  I  may  be  allowed  to  say  80,
 igs  not  up  to  the  expectations.  Imphal,
 Cachar  and  Tripura  have  no  proper
 communication  with  the  rest  of  India
 but  by  air.  Fokker  Friendship  has
 been  introduced  from  Ist  April,  965

 to  ply  from  Calcutta  to  Silchar  via
 Agartala  which  takes  off  at  3.0
 hours  from  Dum  Dum  and _s  reaches
 Kumbhirgram  at  16.35  hours,  It
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 leaves  Kurabhirgram  at  6°00  hours
 and  arrives  at  Dum  Dum  at  8.25
 hours.  I  would  like  to  draw  the
 attention  of  the  Government  to  the
 fact  that  the  time  scheduled  for  flying
 from.Dum  Dum  to  Silchar  and  back

 is  not  well-considered,  particularly  in
 this  season.  During  this  season,  in  the
 months  of  April  and  May,  storms
 which  we  call  ‘Kal  Baisakhi’—the  hon.
 Minister  knows  it—visit  our  area  near-
 ly  every  afternoon.  So,  it  is  not  de-

 sirable  to  fly  in  storms  and  I.  have
 every  apprehension  that  the  planes
 will  have  to  return  without  landing

 at  their  destination.  I  find  from
 the  report  that  they  have  Meteorolo-
 gical  Department  reports  from  which
 Statistics  of  storms  could  easily  be
 found  out,

 May  I  request  the  hon.  Minister  to
 look  into  the  matter  and  convince  the
 management  so  that  they  may  kindly
 change  the  timing  of  the  flights  and
 make  it  in  the  morning  so  that  the
 plane  may  have  a  chance  to  reach  the
 destination  without  making  any  loss  to
 the  Government  and  to  the  passen-
 gers.

 The  freighters  which  used  to  operate
 betwen  Calcutta-Agartala-Silchar-
 Imphal  have  been  stopped  for  reasons
 better  known  to  the  authorities.  Per-
 haps,  the  House  is  not  aware  that  all
 consumer  and  essential  goods  are
 carried  to  this  region  by  air  because
 rail  and  road  transport  are  not  satis-
 factory  or  easy  and,  at  the  same  time,
 no  less  costly,  Sometimes  railway
 wagons  are  held  up  for  months  and
 months;  so,  scarcity  of  foodstuffs  for
 the  time  being  gives  rise  to  prices.

 I  would  urge  upon  the  Government
 to  resume  freighter  services  in  this
 route  in  no  time.  Silchar  and  Gauha-~
 tj  have  no  air  link  for  the  last  few
 years.  One  Dakota  used  to  run  from
 Gauhati  to  Silchar  twice  a  week  but
 it  was  suspended  on  the  ground  that
 it  was  not  economical.  The  Assam  Gov-
 ernment  also  moved  to  restore  it  but
 with  no  effect  till  now.  Gauhati  is  the
 nervecentre  of  Assam.  High  Court,
 University  and  a  medical  coll-ge  are
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 situated  there.
 which  connects  Silchar-Gauhati  is
 linked  by  the  hill  section  line  from
 Badarpur  to  Lumding  where  frequent
 derailments  occur  and  it  is  suspended
 for  long  hourg  together.  Road  com-
 munication  by  Silchar-Badarpur-
 Jowai  Road  is  not  yet  all-weather.

 May  I  ask  the  Government:  Do
 they  consider  that  underdeveloped  and
 unapproachable  areas  should  always
 remain  as  such  or  do  they  feel  it
 necessary  to  link  those  areas  with  the
 rest  of  India  though  it  is  uneconomi-
 cal?  May  I  request  the  Government
 to  consider  to  re-open  air  service  from
 Gauhati  to  Silchar,  if  not  daily  at
 least  biweekly?

 It  may  not  be  out  of  place  to
 mention  here  that  the  Mizo
 Hills  District  has  to  be  fed  every  year
 with  foodgrains  by  airdropping  for
 there  is  no  airstrip  in  the  district.
 Road  transport  is  also  lacking  even
 now  after  8  yearg  of  independence.

 aft  ger  हद  कछवाय  :  सभापत्ति

 महोदय  मैं  झ्रापकी  व्यवस्था  चाहता  हूं  ।

 हाउस  में  कोरम  नहीं  हैं  ।

 Mr.  Chairman:  The  bell  is  being
 rung....Now  there  is  quorum.  The
 hon.  lady  Member  may  conclude  now.

 Shrimati  Jyotena  Chanda:  May  I
 submit  that  the  Government  should
 consider  about  construction  of  an  air-
 strip  in  Mizo  Hills  district  for  saving
 wastage  of  foodgraings  and  money
 which  are  wasted  every  year.

 One  Viscount  used  to  run  daily
 from  Calcutta  to  Mohanbari  via
 Gauhati  and  it  is  running  upto  Jorhat
 only  from  last  July  or  so.  I  am  told
 that  it  was  suspended,  for  the  airfield
 at  Mohanbari  is  under  construction
 and  it  will  take  a  year  to  be  com-
 pleted.  The  rainy  season  will  set  in
 in  the  near  future  in  our  area.  So,  I
 request  that  construction  work  should
 be  expedited  in  no  time.  In  this  con-
 nection,  I  would  like  to  mention  that
 the  terminal  building  at  Jorhat  is  not
 at  all  gatisfactory,  and  even  there  is
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 water  in  the  toilet  room,  I  have
 experienced  that  very  recently  when
 I  went  to  Dibgoi  via  Jorhat.

 st  हुकम  चन्द  कछवाय  :  सभापति

 महोदय,  हाउस  में  कोरम  नहीं  है  ।

 Mr,  Chairman:  You  should  not
 interrupt  her  speech  like  that.  Let
 her  complete  her  speech.

 st  gear  ae  कछवाय  :  सभापति

 महोदय,  मैं  आपकी  व्यवस्था  चाहता  हूं  t

 हाउस  में  कोरम  नहीं  है  ।

 Mr.  Chairman:  There  is  quorum.

 Shrimati  Jyotsna  Chanda:  The
 services  on  the  trunk  routes  are
 sOmehow  satisfactory.  But  the  ser«
 vices  in.  other  routes  are  beyond
 astisfaction.  Things  like  cotton  and
 lozenges  are  not  available.  I  myself
 had  to  complain  serveral  time  regard-
 ing  all  these  minor  things.

 I  do  not  like  to  take  more  time  of
 the  House  but  with  this  humble
 request  to  the  Government,  I  would
 like  to  conclude  by  saying  that  more
 attention  should  be  paid  to  mainten-
 ance  of  the  terminal  buildings  and
 aslo  to  the  services  rendered  to  the
 passengers  on  board  particularly  on
 routes  other  than  trunk  routes.

 Mr.
 Berwa:

 Chairman:  Shri  Onkar  Lal

 भी  हुकम  ल्ग्द  कछवाय  :  सभापति

 महोदय,  क्या  बिना  कोरम  के  हाउस  चलेगा  |

 मैं  चैलेंज  करता  हूं  कि  हाउस  में  कोरम  नहीं

 है  |

 Mr.  Chairman:  There  is  quorum.
 I  have  counted  the  numbers  and  my
 decision  is  final.  There  is  quorum.

 श्री  कार  लाल  बनवा  (कोटा)  :

 सभापति  महोदय,  इस  वाद  विवाद  पर  बोलते

 हुए  मुझे  थोड़ा  सा  रिपोर्ट  को  देखने  का  मौका
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 मिला  तो  उससे  मालूम  हुआ  कि  इसमें  फायदा
 ती  हुमा  है  लेकिन  घोटाला  भी  बहुत  कुछ
 है  i  चूंकि  समय  कम  है  इसलिये  घोटाले  के

 बारे  में  ज्यादा  तो  नहीं  लेकिन  थोड़े  में
 जरूर  बतलाना  चाहता  हूं  |  मद्रास  के

 एडवान्स  पेमेन्ट  का  रिबेट  देने  के  बारे  में

 कुल  मिलाकर  एक  ही  महकमे  में  4  हजार
 रुपये  का  नुकसान  हुमा  है  |

 प्राइवेट  पाटियों  के  नौकरों  से,  जिनको
 सरकारी  मकान  अलाट  किया  गया  दिल्‍ली,
 बम्बई,  बंगाल,  मद्रास,  भ्रम,  हैदराबाद
 में  उन  से  जो  वसूली  नहीं  हुई  उससे  19.  96

 लाख  रुपयों  का  नुकसान  हुआ  ।

 435  मकान  बने,  लेकिन  हमारे  श्रीवास
 कौर  निर्माण  विभाग  ने  उन  में  से  i37
 मकानों  का  किराया  तय  नहीं  किया  ।  इस
 से  64  लाख  रुपये  का  नुकसान  हुमा  ।

 बमरोली  में  फ्लाइंग  एंड  ग्राउंड  इंजीनियर रग
 स्कूल,  सिविल  एविएशन  ट्रेनिंग  सेंटर  के
 बन्द  होने  से  सारी  मशीन  एयर  क्राफ्ट  कौर
 सामान  29  46  लाख  रुपये  बेकार  पड़ा  है,
 वह  प्रभी  तक  इस्तेमाल  नहीं  हुआ  ।  यह
 सामान  मई  सन्‌  962  से  बेकार  पड़ा  है  ।

 केंटोनमेंट  बोर्ड  मद्रास,  बेगमपेट  कौर
 बंगलौर  गवर्नमेंट  ने  मई  i962  से  कब  तक
 :°47  लाख  रुपया  कांटिजेंसीज  चार्जज

 में  लगाया  है,  लेकिन  यह  भ्र भी  तक  पार्टीज
 से  वसूल  नहीं  हुआ  t

 श्री  मुख्यालय  राव  (महबूबनगर)
 बेगमपेट  के  बारे  में  ग्रा पने  कया  कहा  ?

 क्रि  झोंककर  लाल  बरवा  :  बेगमपेट
 में  मकानों  का  किराया  बाकी  पड़ा  है  t  तो
 इस  तरह  से  भ्रष्टाचार  हो  रहा  है  ;  पब्लिक
 से  पैसा  ले  ले  लेकर  विमान  सेवा  में  लगाते  हैं
 ध्रौर.  वह  इस  तरह  बरबाद  होता  है  ।
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 सांताक्रूज  एयर  पोर्ट  पर  टेलीप्रिटर

 मशीन,  जो  डिस्ट्रीब्यूशन  सिस्टम  के  भ्राधार
 पर  फरवरी  सन  1961  में  2°25  लाख

 की  ली  गई  थी,  बेकार  पड़ी  है  क्‍योंकि  करो

 साल  से  उसके  लिए  जो  मकान  बनना  था

 बह  पूरा  नहीं  हुआ  ।

 राष्ट्रीय  पंचांग  की  कापीज्ञ  छपाने  में

 प्रति  कापी  मेहनत  का  दौर  कागज  का  दास

 एक  रुपया  था  लेकिन  इनको  बेचने  की  कीमत

 25  नए  पैसे  रखी  गयी  ।  इन  के  छपाने  में

 °50  लाख  रुपया  सात  वर्ष  में  खतरा  हुआ  |

 इनमें  से  1  हजार  कापी  बेची  गईं,  30,262
 कापियां  फ्री  बांट  दी  गयीं,  पांच  हजार  का

 ठिकाना  नहीं  और  दस  हजार  कापियां  मैनेजर

 साहब  ले  गये  उसका  कोई  हिसाब  नहीं  -दिया
 गया  ।  तो  इस  प्रकार  भ्रष्टाचार  होता  है  ।

 मेरा  यह  भी  कहना  है  कि  जिस  वक्‍त

 ये  कम्पनियां  प्राइवेट  लोगों  द्वारा  चलाई  जाती

 थीं,  तो  कार्यकुशलता  ज्यादा  थी,  लेकिन

 जब  से  ये  सरकार  के  पास  करायी  हैं  तब  से

 कार्यकुशलता  कम  हो  गयी  है  |  जब  हम
 रिजर्वेशन  के  लिए  जाते  हैं  तो  लम्बे  क्यू  में

 लगना  पड़ता  है  और  वहां  कोई  हिन्दी  नहीं
 समझता  ।  इसलिए  जो  केवल  हिन्दी  जानते

 हैं  उनको  कठिनाई  होती  है  ।  मेरा  सुझाव  है
 कि  इसके  लिए  थोड़ा  इन्तिज़ाम  कर  दिया

 जाना  चाहिए  |  ऐसा  हो  जाए  तो  बहुत
 बरच्छा  होगा  |

 हमारी  हवाई  सर्विस  का  अन्तर्राष्ट्रीय
 क्षेत्र  में  ज्यादा  से  ज्यादा  विस्तार  होना
 चाहिए  |  इससे  हम  ज्यादा  फारिन  एक्सचेंज
 पैदा  कर  सकते  हैं  कौर  इन  सरविसेज  के  द्वारा
 आवश्यकता  पड़ने  पर  हमको  बाहर  से  सहायता
 भी  मिल  सकती  है।  अगर  चीन  या  पाकिस्तान
 का  हम  पर  हमला  हो  तो  ऐसे  समय  में  हमको
 विदेशों  से  इन  सर्विसेज  के  द्वारा  ज्यादा  से
 ज्यादा  सहायता  मिल  सती  हैं।  ?
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 पाकिस्तान  एयर  लाइट्स,  के  द्वारा--

 जो  कि  कराची  से  डाका  के  सोच  चलती  है--
 आजकल  घड़ी  संख्या  में  चीनी  लोग  जाने
 जाने  लगे  हैं  7  सरकार  इस  पर  रोक  नहीं
 लगाएगी  तो  इससे  हमारे  देश  को  बड़ी  हानि
 हो  सकती  है  ।  न  मालूम  वे  लोग  हमारे

 यहां  के  नकशे  लेते  हैं  या  क्‍या  देखते  हैं  ।

 यह  काम  केवल  पाकिस्तान  से  लिखा  पढ़ी
 करने  से  नहीं  होगा  ।  इसके  लिए  सख्त  कदम
 उठाना  चाहिए  कौर  इसको  रोकना  चाहिए  ।

 पाकिस्तान  की  चाइना  से  दोस्ती  है,  इसलिए

 बह  अपनी  तरफ  से  तो  इसको  बन्द  नहीं
 करेगा  |  सरकार  को  ऐसे  कदम  उठाने

 चाहिए  कि  चीनियों  का  हमारे  देश  पर  से

 हो  कर  उड़ना  बन्द  हो  जाए  t  झगर  इसके
 लिये  भावश्यक  हो  तो  पाकिस्तान  एयर  लाइन्स
 का  रास्ता  बदल  दिया  जाए  |

 शब  मैं  अपने  क्षेत्र  के  बारे  में  कुछ  कहना

 चाहता  हूं  ।  दिल्‍ली  से  जो  लाइन  भ्रहमदाबाद
 को  जाती  है  वह  जयपुर  जाती  है,  जयपुर  से

 भोपाल  कौर  भोपाल  से  सीधी  प्रहमदाबाद
 बबली  जाती  है,  कोटा  (राजस्थान)  में  जहां
 पर  कि  एयरोड़ोम  है,  वहां  नहीं  जाती  ।

 झालावाड़  नहीं  जाती  जहां  गांधी  सागर  डैम

 है  ।  मेरा  सुझाव  है  कि  यह  लाइन  दिल्‍ली
 से  जयपुर,  कोटा,  झालावाड़,  भोपाल  होती

 हुई  भ्रहमदाबाद  जाय  तो  लोगों  को  बहुत

 सुविधा  होगी  ।

 मेरा  कहना  है  कि  हमको  ज्यादा  से

 ज्यादा  एयर  सर्विसेज  चलानी  चाहिए  ।

 झगर  सरकार  पबलिक  सेक्टर  में  इस  काम

 को  नहीं  बढ़ा  सकती  है,  तो  बहू  इस  काम  को

 प्राइवेट  सेक्टर  को  भी  दे  दे,  कौर  उसे  इस
 काम  के  लिए  उचित  सुविधाएं  भी  दे  तो

 यह  काम  बहुत  बढ़  सकता  है  t  इससे  यह
 लाभ  होगा  कि  हमारे  यहां  ज्यादा  से  ज्यादा

 लोग  तकनीकी  शिक्षा  प्राप्त  कर  लेंगे  कौर

 हमको  ऐसे  लोगों  के  लिए  विदेशों  का  मुंह

 APRIL  ,  3965  ,  Civil  Aviation  7340

 नहीं  देखना  पड़ेगा  ।  मेरा  सुझाव  है  कि

 बड़े  बड़े  शहरों  में  ज्यादा  से  ज्यादा  एयरोड्रोम
 बनाए  जाएं  कौर  ज्यादा  से  ज्यादा  डकोटा

 चलाए  जाएं  ।  इससे  लोगों  को  बड़ी  सुविधा
 होगी  भोर  सरकार  को  भी  पानी  होगी  ।

 आजकल  रेलों  में  इतनी  भीड़  होती  है
 कौर  बड़े  बड़े  पूंजीपति  एयर  कंडीशंड  कोचेज
 में  दौर  पहले  दरजे  में  ज्यादा  चलते  हैं,  भौर

 इसलिए  रिजर्वेशन  कराना  कठिन  होता

 है  ।  इसलिए  झगर  एयर  सर्विसेज  ज्यादा

 चलायी  जाएंगी  तो  यह  कठिनाई  दूर  हो

 जाएगी  |

 आजकल  के  जमाने  में  हेलीकाप्टर  के

 प्रयोग  के  बारे  में  भी  सरकार  को  ध्यान  देना

 चाहिए  ।  शभ्राजकल  समय  हो  दोलत  है
 कौर  जितना  ज्यादा  समय  जनता  का  बचेगा

 उतना  ही  राष्ट्र  का  लाभ  होगा  ।  प्रगति

 शील  देश  के  लिए  ग्राम  समय  की  बड़ी  कीमत

 है  ।  तो  मेरा  सुझाव  है  कि  इस  शोर  भी

 ध्यान  दिया  जाए  |

 मुझे  यह  भी  कहना  है  कि  बड़ोदा  में

 जो  बम्बई  से  प्लेन  भ्राता  है  वह  4  बजे  जाता

 है  ।  चार  बजे  कौन  मुसाफिर  जाने  को  तैयार

 हो  सकता  है  ।  कौर  इस  सर्विस  से  गाड़ियों
 का  भी  मेल  नहीं  होता  ।  तो  मेरा  सुझाव

 है  कि  मापकों  इन  सारी  बातों  का  ध्यान

 रख  के  प्लेस  का  समय  निश्चित  करना

 चाहिए  ।

 मैं  श्रान्त  में  फिर  कहना  चाहता  हूं  कि

 झाजकंल  के  समय  में  एयर  सर्विसेज  को

 ज्यादा  से  ज्यादा  .बढ़ाना  चाहिए  ।  जो  बड़े

 बड़े  आदमी  राज  एयर  कंडीशंड  डब्बों  में

 सफर  करते  हैं  वे  इन  सरविसेज  का  उपयोग्र

 करेंगे  ।  इससे  उनका  समय  भी  बचेगा  कौर

 ट्रांसपोर्ट  विभाग  को  ज्यादा  फायदा  भी

 होगा  ।  इस  शोर  अधिक  से  ग्रसित  ध्यान

 देना  चाहिए  यही  मेरा  निवेदन  है
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 Shrimati  Yashoda  Reddy  (Kutnool):
 Mr.  Chairman,  the  subject  of  civil
 aviation  has  been  separated  from  the
 Ministry  of  Transport  and  given  to  a
 separate  Ministry,  called  Ministry  of
 Civil  Aviation.  This  was  done  last
 year,  June  1964,  We  welcomed  it  and.
 we  expected  great  things  to  be  done  in
 consequence  of  that.  But  in  spite  of
 improvements  in  many  things,  0
 which  I  will  refer  later,  in  many  other
 things,  the  Ministry  has  not  come  up
 to  expectations.

 Shri  Daji:  Mistaken  expectations.

 Shrimati  Yashoda  Reddy:  The  steady
 progresg  in  civil  aviation  underlines
 the  growing  importance  of  the  system
 of  quick  transportation.  The  days  are
 gone  when  people  used  to  do  their
 journeys  in  a  very  leisurely  way,
 whether  they  were  on  business  or
 they  were  travelling  for  pleasure.  To-
 day  transport  has  to  be  direct  and  also
 quick.  No  country,  much  less  a
 country  like  India  with  such  a_  vast
 and  big  area,  can  ignore  the  develop-
 ments  in  this  fleld.

 Seeing  the  report  which  has  been
 supplied  to  us  by  the  Ministry,  we
 find  that  for  the  second  year  in  suc-
 cession,  the  two  air  corporations,  Air
 India  and  Indian  Airlines,  have  done
 good  work  and  better  work,  handling
 more  traffic,  passenger  and  cargo,  They
 have  opened  new  routes  ang  introduc-
 ed  better  types  of  planes,  though  I
 should  say  that  as  regards  the  internal
 services,  there  is  much  more  scope  for
 acceleration.

 In  the  first  six  months  of  the  current
 period,  the  operating  profit  for  the
 first  time  that  the  Air  India  and  Indian
 Airlines  made  was  Rs.  384.28  lakhs.
 It  is  in  the  bulletin;  for  want  of  time,
 T  need  not  go  into  details.  But  I  would
 like  to  say  one  thing  or  two.  For
 reasons,  which  TI  will  refer  to  later  on,
 two  services,  one  to  Tokyo  and  the
 other  to  London  had  to  be  cut  in
 December,  go  that  they  might  ease  the
 strain  on  the  pilots.  I  will  come  to
 the  question  concerning  pilots  a  little
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 later.  But  I  must  congratulate  the
 Government  on  introducing  the  Cara-
 velle  service  last  year.  It  has  cer-
 tainly  made  a  great  impact.  We  are
 happy  about  it.  But  one  thing  I
 would  like  to  say  about  the  service
 from  Hyderabad  to  Madras.  Every-
 day  it  is  running  at  a  loss.  I  have
 been  told  that  now  this  Caravelle
 service  will  be  diverted  via  Hyderabad.
 The  Minister  is  shaking  his  head.

 Mr.  Chairman:.  Is  there  a  Caravelle
 service  between  Hyderabad  und
 Madras?

 Shrimati  Yashoda  Reddy:  I  am
 sorry—from  Delhi  to  Madras.  I  stand
 corrected.  I  am  thankful  to  you  for
 the  correction.  The  service  from
 Delhi  to  Madras  has  been  running
 every  day  at  a  loss.  On  page  54  of  the
 report,  they  have  said  that  they  are
 giving  some  concessions  to  Bangalore
 passengers  to  go  via  Madras.  This
 088  not  improved  matters  and  now
 they  want  to  bring  it  via  Hyderabad.
 I  welcome  this  step.  I  hope  it  will  be
 done  soon..  My  latest  information  is
 that  work  in  connection  with  this  is
 proceeding  well  and  fast.

 There  are  three  bases  for  overhaul
 of  planes,  at  Calcutta,  Delhi  and  Hy-
 derabad.  The  Delhi  base  is  for  the
 overhaul  of  the  Viscounts,  ang  the
 Calcutta  base  is  for  the  overhaul  of
 Skymasters.  So  far  as  Hyderabad

 1963,  year
 after  year,  we  Members  of  Parliament
 both  of  Lok  Sabha  and  Rajya  Sabha,
 have  been  representing  to  the  various
 Ministers  who  have  been  in  charge  of
 Indian  Airlines  and  Civil  Aviation,
 that  this  base  which  consisted  of
 1,400  people  has  been  reduced  to  a
 small  bit  of  400.  There  have  been  any
 number  of  representations  of  the  Air
 Corporation  Employecs’  Union  of
 Begumpet  Airport.  We  represented
 to  Shri  Jagjivan  Ram,  later  to  the  IAC
 office,  then  to  Shri  Satish  Chandra
 who  was  Chairman  of  the  IAC,  and
 ultimately  even  to  Shri  Raj  Bahadur.
 In  every  reply  they  have  been  saying
 that  the  base  would  not  be  removed.
 Even  the  other  day  the  hon.  Minister
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 [Shrimati  Yashoda  Reddy]
 was  pleased  to  say  that  it  would  not
 be  removed.  But  the  question  is
 why  they  have  been  reducing  the
 technica]  ang  other  personnel  at  the
 Hyderabag  base.  They  had  said  that
 the  overhaul  of  Dakotas  would  be
 done  at  the  Hyderabad  base,  but  the
 personnel  has  been  so  reduced  that
 this  overhauling  cannot  be  done  there,
 and  so  they  are  sending  the  Dakotas
 to  Calcutta  and  Delhi,  saying  thah
 they  are  not  able  to  get  this  done  at
 the  Hyderabad  base.  But  whose
 fault  ig  it?  It  is  you  people,  in  spite  of
 assuring  us  that  the  base  would  not  be
 removed  from  there,  who  have  been
 removing  the  people  to  Bombay,  Cal-
 cutta  and  Delhi.  Today  you  are
 saying  that  you  are  not  able  to  get  the
 overhauling  done  at  the  Hydcrabad
 base.

 Few  days  back  I  saw  a  report  in  the
 Times  of  India  quoting  the  Minister  85
 saying  that  they  are  going  to  intro-
 duce  Avros  in  place  of  Dakotas.  It  is
 very  good  and  we  welcome  it.  He
 and  his  predecessors  have  been  as-
 suring  us  that  the  Hyderabad  base
 would  be  entirely  devoted  to  the  uver-
 haul  of  Avros.  The  hon,  Minister  is
 shaking  his  head,  but  I  can  quote  to
 him  the  assurances,  but  I  have  no
 time.  I  can  quote  year  by  year  the
 date,  the  place,  the  person,  whether
 it  wag  on  the  floor  of  the  Rajya  Sabha
 or  the  Lok  Sabha  or  outside,  how  the
 Ministers,  at  different  points  of  time,
 have  assured  us  that  the  Avros  at  least
 would  be  overhauled  at  the  Hydera-
 bad  base.  All  that  we  are  saying  is
 that  at  least  when  the  Avros  are  in-
 troduced,  Hyderabag  shoulg  be  given
 its  due  share.

 I  was  very  pleased  when  Shri  Gaek-
 wad  mentioned  about  the  time  _sche-
 dules.  I  wanted  to  ask  whether  on
 the  first  of  April  they  wanted  to  make
 fools  of  us  by  this  new  time  schedule.
 He  said  almost  the  very  words  that  I
 was  thinking  of,  For  going  to  Hydera-
 bad,  the  Viscount  flight  is  at  6  o’clock
 in  the  morning,  and  now  it  has  been
 changed  to  i!  or  2  o'clock,  I  am  not
 sure.  All  this  time,  in  the  shivering
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 winter  of  Delhi,  we  used  to  get  up  a
 4  aM.  and  gotoPalam  atan  unearth-
 ly  hour  ang  take  the  Viscount.  Now
 that  summer  is  coming,  it  will  be  im-
 Possible  to  go  out  after  9  a.m.  and
 80  they  have  made  jt  ll  or  I2  ०0!
 clock.  I  do  not  know  who  advises
 this  Minister  and  the  Board.  At  least
 they  must  have  some  sympatnetic
 consideration  for  the  comforts  of  the
 travelling  public.  After  all,  we  are
 paying.  I  do  not  know  if  it  has  been
 done  to  see  that  more  passengérs  go
 to  Bangalore  via  Madras,  you  cau
 revise  it,  but  why  upset  services  to
 Hyderabad.  It  certainly  shoulg  not
 be  looked  at  from  the  monetary  poin!
 of  view.  They  should  have  some  sym-
 pathetic  understanding  of  the  hard-
 ships  of  the  persons  who  pay.

 We  have  got  a  service  from  Uydera-
 bad  to  Vizag  thrice  weekly  and  it  runs
 at.  full  capacity.  Of  course,  they  are
 Dakotas.  Now,  for  no  fault  of  ours,
 in  spite  of  the  fact  that  they  are  run
 ning  at  full  capacity,  Government  say
 that  the  State  Government  should
 pay  the  loss,  just  because  I  believe
 even  when  the  Dakota  runs  at  fuli
 capacity  there  is  a  loss.  Then  why  the
 hell  have  it?  Why  not  remove  jt
 and  introduce  Fokker  Friendship  ,.or
 something  else?  Why  rake  us  bear
 the  loss?

 Mr,  Chairman:  Do  not  connect  hell
 with  Dakotas.

 Shrimati  Yashoda  Reddy:  I  think
 we  see  more  of  hell  through  Dakotas.

 Shri  Daji:  She  is  connecting  hell
 with  Government.

 There  is
 hell

 Shrimati  Yashoda  Reddy:
 greater  possibility  of  seeing
 sooner  through  Dakotas.

 We  from  Hyderabad  would  like  tc
 suggest  a  direct  service  to  Calcutta
 We  have  no  direct  service  to  Calcutta.
 We  have  to  go  via  Madras.  I  sug
 gest  that  there  should  be  direc’
 service  from  Hyderabad  to  Calcutta
 via  Viziawadea,  Vizagapatam  an@
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 *Bhubaneshwar.  We  assure  you  that
 tie  traffic  wil]  be  there  and  you  wil!
 be  connecting  at  least  three  different
 States.  We  neeq  not  have  to  bear  the
 losses.

 There  was  the  difficult  time  we  had
 with  the  pilots.  It  was  such  a  mater
 of  great  contern.  They  should  see
 tiat.the  pilots  behave.  What  did  they
 uo?  They  take  the  p'ane  load  of  pas-
 sengergs  back  after  few  minutes  and
 say  that  their  duty  hours  had  exceeded
 by  a  few  hours  the  work  load  for
 ticm  according  to  international  stan-
 dards  and  they  are  not  going  to  over-
 work  themselves.  The  passengers  get-
 into  the  planes  and  then  thev  ure  ask-
 eq  to  get  gown.  It  was  rather  sad.  I
 have  no  sympathy  for  such  things.
 There  were  two  things:  overwork,
 more  then  00  hours  work  a  monh
 and  the  leave  question.  My  under-
 standing  is  that  the  work  is  nearer
 fifty  hours,  rather  than  00  hours.  |
 believe  that  most  of  the  pilots  do  nul
 want  to  avail  of  their  'eave  because
 they  want  to  accumulate  their  leave
 upto  90  days  so  tha:  they  may  take  it
 when  they  have  private  work  or  the
 get  some  iliness.  Whatever  it  was,
 Government  had  to  close  down  two
 services  to  Tokyo  and  London.

 But  one  major  thing  to-day  we  have
 that  is,  shortage  of  pilots.  What  hap-
 Ppeneg  was  this..  In  the  950s,  we  sud-
 denly  came  to  jet  age  from  piston  age
 of  smaller  aircraft  and  the  market  was
 flooded  with  pilots  because  less  pilots
 were  needed  as  more  work  could  be
 done  by  jet  planes.  In  the  _  initial
 period  there  was  that  sort  of  pilot
 surplus.  In  the  world  it  was  period
 of  pilot  retrenchment.  I  must  appre-
 ciate  that  the  Air  India  were  able,  jn
 the  initial  period,  to  adjust  things
 without  putting  the  pilots  into  great
 difficulties.  It  is  in  our  country  that
 we  did  not  have  any  difficulty  and  if
 was  a  great  credit  to  the  Air  India
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 Now,  for  a  variety  of  reasons,  because
 of  the  jet  efficiency,  international  air
 fare  reduction  and  economic  climate,
 there  is  a  great  boost  to  international
 jet  air  travel  ang  so  suddenly  we  are
 facing  this  piot  shortage.  It  will  be
 there  for  long  time  to  come.  In  the
 earlier  pe:iod,  immediately  after  ihe
 world  war,  we  recruited  most  of  the
 people  from  the  war  elements;  and

 hose  in  service  now  will  retire  in
 6,  7  or  8  years’  time.  In  India  unfor-

 tunately  we  did  not  have  any  method
 of  ab  initio  training  for  pilots  and  it
 was  never  on  a  sound  footing.  We  re-
 cruited  our  pilots  from  ihe  war  pilots
 or  from  whatever  we  could  get  from
 the  IAC.  What  is  now  happening  is
 this.  The  IAC  is  represented  by  one
 union  and  Air  India  is  represented  by
 another  union.  These  two  organisa-
 tion-  are  quarreling  with  each
 other.  (Interruptions.)

 Mr.  Chairman:  There  is  too  much  of
 u  vociferous  support  for  you.  Please
 conclude.

 Shrimati  Yashoda  Reddy:  In  two
 minutes,  I  will  conclude.  So,  we  have
 to  depend  upon  the  IAC  more  or  less
 for  the  recruitment  of  pilots  or  on  the
 commercial  flying  clubs;  the  amount
 of  pilot  training  i;  very  little  and  they
 have  to  change  from  tiger  moths  to
 jets;  they  are  not  able  to  do  50  easily.
 So,  Government  should  have  some
 soung  scheme  of  giving  ab  initio
 training  of  pilots.  Moreover  since
 the  two  organisation:  do  not  gei  to-
 gether,  the  IAC  and  the  Air  India,
 there  will  always  be  trouble  and  I  will
 plead  with  the  Government  that  they
 should  take  it  up  ang  do  something.

 8  hrs.

 The  Lok  Sabha  then  adjourned
 till  Eleven  of  the  Clock  on  Friday,
 April  2,  965/Chaitra  12,  867
 (Saka).


